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LOK SABHA DEBATES

1

LOK SABHA

M onday, April 24, 19721 Vaisakha 4, 
(Saha)

The Lok Sab/ia met at Eleven o f the Clock. 

[M r. Speaker in t ’>e ChairJ

ORAL ANSWERS TO QUESTIONS

Agreement with U S S.R fur supply of 
deep sea Hsliing Ye«.sils

*521. SHRI NAWAL KISIIORE 
SHARMA .

SHRI RAMKANWAR :

Will the Minister of AGRICULTURE be 
pleased to state :

(a) whether an agtccment between the 
Governments of India and U.S S R. for the 
supply of deep sea fishing veascls have been 
reached recently and if so, the main featuics 
thereof;

(b) the total amount in foreign exchange 
to be paid for the pui chase of these vessels ; 
and

(c) the estimated foreign CKchange to be 
earned by India as a result of fishing by these 
vessels ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNAS AH KB P. SI UNDE) : (a) No. Sir.

(b) and (c). Do not arise.

: 3TS*r$T 3ft,

* ( « w r r c ) * * *

snarsr : anT sr^r sftfgnj j

* fsRT>T : STJFfT f t  SFT
jf1 *r fa t? *  f;? T^r «rr %  q - ^ # r  ^farcr
ir 'jft I
■̂7% % fa v  3ftr ^qr aft gft

m x  m  t  w f r  $  ST'TIT WT 
^  ^rr |  ?

MR SPEAKER : The question was spe-
cific whether there has been an agreement with
the USSR for the import of these vessels and
whether any foreign exchange was sanctioned 
for the same, and lie has answered that there 
is no j,uth agreement and the question of 
foreign exchange does not arise. If he wants 
to ask another question, he may give notice.

SHRI NAWAL K1SHORE SHARMA : 
TTsprtsr ?r fVsrhr sr*rfatr |  far 

I'ouign exchange cannot be earned without 
proper d<.jcp sea fishing vessels I'or that, 
what is the V'rioiltiire Ministry doing ?.
'I his is a veiy important question.

MR SPEAKER: He a<kcd about fore-
ign exchange for the puichase of these vessels. 
When the vessels arc not to be purchased 
where is the question ol foreign exchange 
ansing ?

SHRI NAWAL KISHORE SHARMA : 
Pait (c) relates to the earning of foreign ex-
change. That would imply the import of such 
vessels.

MR SPEAKER : No, I am not going to 
allow it.

Full in the Growth Rate of Consumption 
of Fertiliser

*522 SHRI ARJUN SETHI : Will the 
Minister of AGRICULTURE be pleased to 
state :

(a) whether his attention has been drawn
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to the news item in the Hindustan Times dated 
the 29th March, 1972 that “ the growth rate in 
fertiliser consumption has dropped from 40 
per cent in 1967-68 to 8 per cent in 1970-71” ;

(b) whether in the meantime in use of 
simple phosphatic fertiliser had also increased ; 
and

(c) if so, the reasons therefore and the 
steps Government have taken or intend to 
take in this regard ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P SHINDE) : (a) to (c). A 
statement is placed on the Table of the 
Sabha.

Statement

(a) The following is the picture regarding 
the consumption of fertilisers in the last five 
years, as available from States :

(lakh tonnes)

Year N P K N -fP + K  Percentage increase over
the previous year.

1967-68 10.35 3.35 1.70 15.40 40

1968-69 12.08 3.82 1.70 1760 14

1969-70 13.56 4.16 - 2.10 19.82 13

1970-71 14.79 5.41 2.36 22.56 14

1971-72 18.12 5.90 3.49 27.51 22

It will be seen from the above that the 
use of fertilisers has registered an increase of 
14% in 1970-71 over the preceding year and 
not 8%.

(b) the consumption of phosphatic ferti-
lisers has increased to S.41 lakh tonnes of 
P*06 in 1970-71, from 3.35 lakh tonnes in 
1967 68 i.e. 61% increase over three years. 
There is however scope for further increasing 
the use of phosphatic fertilisers for getting 
better yields.

The use of single superphosphate, which 
is only one of the various types of phosphatic 
fertilisers, has remained more or less at the 
level of 7 lakh tonnes during these years. The 
reason is the increasing availability of other 
cheaper phosphatic fertilisers.

(c) The growth rate has relatively come 
down because of the following reasons :

(i) The increase in the consumption of

fertilisers in 1967-68 over the prece-
ding year was 4.49 lakh tonnes of 
nutrients while such increase in 
1970-71 over the preceding year was 
2.74 lakh tonnes of nutrients. 
Since the base of consumption 
in 1969-70 was about double 
of the base in 1966-67, results in per-
centages are not quite representa-
tive.

(ii) A break-through was achieved with 
high yielding varieties of wheat in the 
middle 1960’s and there was a spurt 
in fertiliser use soon thereafter. The 
break-through in paddy has so far 
relatively been less spectacular than 
in the case of wheat, and its impact 
on fertiliser use has also been accord-
ingly less dramatic than in the case 
of wheat.

(iit) Deficiencies in the distribution system
in some of the States.
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(iv) Difficulties encountered in trans-
porting fertilisers to hilly and inac-
cessible areas like parts of Madhya 
Pradesh, Assam, Jammu and Kash-
mir and other hilly States.

(v) Weak cooperative structure in some 
States.

(vi) Lack of availability of sufficient 
credit in time.

(vii) Gaps in extension efforts.

Steps taken by the Government to increase 
the use of fertilisers arc indicated below :

(i) Research to evolve new high-yielding 
feitiliser-iesponsive paddy seeds sui-
table to the different regions of the 
country is countinuing ; recently, as 
many as nine such new varieties have 
been released indicating that we are 
poised for break-through in rice 
technology. It is hoped that with 
this break-through, there will be a 
substantial increase in rice production 
and in consumption of fertilisers in 
the rice growing areas

(ii) The licensing system for distribution 
of fertilisers was liberalised so that 
the number of retail outlets will in-
crease and cater to farmers in interi-
or areas where fertiliser use is still not 
at a high enough level. The State 
Governments have been requested 
to study the location of depots and 
take steps to create retail depots in 
areas at present not served by retail 
outlets. The Central Fertiliser Pool 
is maintaining buffer stocks of fertili-
sers in some of the Stales where the 
distribution arrangements are weak.

(iii) The Government are considering 
subsidising transport of fertilisers by 
road to important centres in inacces-
sible areas no{ served by Railways

(iv) The Government have taken steps 
to increase the availability of pro-
duction and distribution credit. The 
State Governments are given short-
term loans to the extent of l/6th of 
the value of tl'e Pool fertiliser lifted. 
A Credit Guarantee Corporation has 
also been set up to cover risks invol-

ved in lending by commercial banks 
to farmers and to fertiliser dealers so 
that banks are encouraged to lend 
them more liberally.

(v) National demonstrations are being 
conducted in a large number of dis-
tricts and farmers training programme 
is being intensified to educate farmers 
in all areas to increase fertiliser 
use.

(vi) Government of India have also set 
up a lettiliser Promotion Cell in the 
Ministry to mount a massive and 
effective 10 point programme for 
stepping up balanced use of fertilizers 
in 70 selected districts during the 
remaining two years of the 4th Plan 
period.

(vii) Soil testing programme is being streng-
thened. Mobile soil testing vans arc 
being supplied to the States.

SHRI ARJUN SETHI : Is there a grow- 
ing imbalance in the use of nitrogenous, phos-
phate and potash fertilise!s noticed in the first 
three years of the Fourth Plan ? If so, what 
steps have Government taken to bring about 
a proper ratio so that we may not be adver-
sely affected ?

SHRI ANNASAHEB P. SHINDE : It is 
true that in this country, in the ratio as bet-
ween consumption and demand in respect of 
fertilisers, there has been some imbalance. So, 
first of all, we are having a very large number 
of demonstrations all over the country through 
the ICAR and independently and through the 
Centrally-sponsored schemes and through the 
State Governments. That is the first thing. 
Secondly, this soil analysis is the basis, and 
then the farmers. All that is being done. 
We find now that the consumption has increa-
sed and this year our experience is that every-
where there is a demand for various types of 
fertilisers in the country, and that is a very 
encouraging sign.

SHRI ARJUN SETHI: Besides the imba-
lance in the use of nitrogen, etc, may I know 
whether there is a deficiency in the micronu-
trients like zine. beryl, manganese, copper and 
sulphur where also it has been noticed, especi-
ally in areas where high-yielding varieties of
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wheat and paddy were grown and. if so, what 
is the Government going to do about it.

SHRI ANNASAHEB P. SHINDE : Re-
cently, it has been also disclosed that as a 
result of intensive double-cropping, multiple 
cropping and the intensive use of land, the 
deficiency of micro-nutrients has also come to 
our notice, particularly zinc. Therefore, soil 
analysts can possibly indicate the deficiencies. 
We have advised the State Governments that 
wherever intensive cropping is being done, in 
addition to the normal fertilisers like NPK, 
the farmer should be educated to use the vari-
ous micro-nutrients.

SHRI JYOTIRMOY BOSU : Firstly is it 
not a fact that our per capita cunsumpuon 
of fertilisers is one of the lowest in the world, 
and secondly, is it not a fact that more than 
33 per cent below capacity is used at the 
moment in respect of the fertiliser plants on 
the one hand, and on the other hand, there is 
an acute shortage of certain types of fertilisers, 
particularly uiea in many areas ?

SHRI ANNASAHEB P. SHINDE : I do 
not know what the hon. Member means He 
has missed the m irk very much As far as 
the production aspect is concerncd, I think he 
should put the question to the Ministry of 
Petroleum and Chemicals I can answer the 
latter part of his question As far as the 
short-fall is concerned, to the extent we are 
unable to get from indigenous production, we 
are trying to meet it by import.

SHRI JYOTIRMOY BOSU : My question 
was about the p jr  capita consumption by 
world standards. We consume the least, in 
the matter of fertilisers, judged by world stand- 
ards. That has not been replied to. That is 
for you to answer.

SHRI ANNASAHEB P. SHINDE : If it 
is consumption of fertilisers, it can never be 
per capita ; it can be only so much per acre 
or per hectare. Of course ; it is low as com-
pared to many other advanced countries.

MR. SPEAKER : Per capita means the 
eating of fertilisers.

srcfa** : a r s w  n f m ,  
t  % arwsrr srr$err f  *m

fcfr m m  % s w to ' $  m m  ^rr

|  s r fa  *rssr sr̂ sr % fa ir  % ^
|  ? a m  wra s f t  |

SHRI ANNASAHEB P. SHINDE : Not 
to my knowledge, at least in respect of NPK. 
But if there is any specific thing brought to 
our notice, we will take necessary action.

SHRI D. K. PANDA : Is it a fact that 
in spite of the heavy demand or increasing 
demand for the use of fertilisers, the deficicncy 
is only bccausc of high pi icc* and bccause the 
distribution is entrusted to people like Parry 
and Co., the monopolists, in Orissa and other 
parts of the country and so the farmers are 
not able to use it, and thcrefoie the growth 
rate has fallen ?

SHRI ANNASAHEB P. SIllNDL : It
would not be a correct inference to say that 
the consumption of fertilisers is deficient. 
What really has been happening is this. We 
contemplated almost 25 to 26 per cent growth 
annually in the consumption of fertilisers. 
This year, for instance, tlie consumption has 
gone up by 22 per cent. When we say it 
has not come up, we mean there is a shortfall 
in the targeted consumption rate, because there 
are certain States like the hon. Member’s 
State where the consumption has not come up. 
It is because the extension services and a 
number of other inputs ate not being taken 
up. We have drawn the attention of the State 
Governments to this problem. The distribu-
tion system is not entirely with the private 
sector; pooling of fertilisers is given to the 
State Governments and the Sta'e Governments 
are requested to give preference to the co-oper-
ative. Therefore, whether the fertilisers are 
produced by the private sector fertiliser under-
takings or are pioJuccd by the public sector 
undertakings, they have a programme to 
market it. We find that 60 per cent ol' ferti-
lisers in this country are distributed through 
co-operatives.

SHRI D. K. PANDA : Why Parry and 
Co. ? Why not co-operatives ?

MR. SPEAKER : That is a suggestion for 
action.

SHRI SUBODH HANSDA : The con-
sumption of single super phosphate is almost 
stagnating at seven lakhs of tonnes for the
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last few years and the reason given is availa-
bility of cheap fertiliser. Super phosphate is
one of the best fertilisers, and what are the
steps that the Government have taken to
bring down t he prices of fertil isers ?

. SHRI ANNASAHEB P. SHlNDE : The
hon. Member is right in the factual informa-
tion. The consumption of single super phos-
phate is not coming up It is a paradoxical
situation. There is a great demand for di-
ammonium phosphate : it is a concentrated
type of phosphate. But the superphosphate
capacity in our country remains unutilised. The
superior types of fertilisers are becoming more -
popular. At the same time we do not like
our capacity to remain idle. We are studying
how this could be increased.

Our general assessment is that though the
prices are high, the consumption is increasing
and it is not affecting actual consumption of
fertilisers.

SHRI CHINTAMANI._ PANIGRAHI :
In answer to part (c) the hon. Minister has
adn.itted the slow growth rate of consumption
of fertilisers. In :1970·71 it is again low. What
efforts are they going to make to increase con-
sumption ?

SHRI ANNASAHEB P SHINDE : If the
hon, Member carefully reads the statement
as far as phosphate is concerned, it is available
in three ways. One is, single super-phosphate
manufactured by our super phosphate factory.
In the big fertiliser plants like Trornbay, we
are manufacturing diarnmoniurn phosphate
which is highly concentrated. It has become
more popular with the farmer. That is why
the off take of this particular type- of fertiliser
is not picking up.

SHRI CHINTAMANI PANIGRAHI : I
am sorry I have to say that he must read his
replies carefully; I have read it carefully.
The answer relates to the increase in the
growth rate; that has come 9Pwn because of
the following reasons-as mentioned in the
statement. The increase in the consumption
of fertilisers in 1967-68 over the. preceding
year was 4.49 lakh tonnes of nutrients while
such increase in 1970-71 over the preceding
year was 2.74 lakh tonnes of nutrients, So,
definitely that has gone down.

MR. SPEAKER: He said that it was due
to superior fertilisers.

SHRI ANNASAHEB P. SHINDE I
would request the hon. Member to read it
fully. The last sentence refers to this.

MR. SPEAKER : Instead of taking the
time of the House, I request both of them to
read it at home ... iInterruptions.i Next
question.

Allotment of Plots to M.Ps. in Delhi

* 524. SHRI KARTIK ORAON : Will
the Minister of WORKS AND HOUSING be
pleased to state:

(a) whether a few residential plots were
to be allotted to Members of Parliament in
Delhi and 5 per cent of these plots were
supposed to be set apart for Members of
Scheduled Castes and Scheduled Tribes;

(b) if so, how many of these plots have
been allotted to the Scheduled Castes and how
many to the Scheduled Tribes; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL) : (a) 5% of the
residential plots developed by the Delhi
Development Authority for low and middle
income groups are reserved for sitting Members
of Parliament anJ Metropolitan Council,
Councillors of the Delhi Municipal Corpora-
tion and non-official members of the Canton-
ment Board and the New Delhi Municipal
Committee. This reservation is irrespective
of the fact whether persons falling in these
categories belong to Scheduled Castes/Tribes
or DOt.

(b) and Cc). Do not arise.

SHRI KARTIK ORA ON: I would like
to know from the Government as to whether
it is a fact that a few plots had been allotted
to Members of Parliament and if so, does any
Scheduled Caste or Scheduled Tribe Member
figure in that list?

MR. SPEAKER: That is your question
which he has answered.

SHRI KARTIK ORAON : Plots have
been allotted to Members of Parliament. I
want to know who they are and whether
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there are any Scheduled Castes or scheduled 
Tribes Members in the list.

SHRI 1 K GUJRAL : In all we receiv.;J 
applications from 116 Members of Parliament 
of both Houses, out of which 34 Members have 
been allotted so far, and others will be allotted 
as the plots are developed and the percentage 
is kept. I can tell my hon. friend that 
although as Members of Parliament there is 
no distinction between Scheduled Castes and 
Scheduled Tribes Members and others, for 
general allocation of plots and houses of DDA, 
IS per ccnt reservation is made for Scheduled 
Castes and Scheduled Tribes.

SHRI PRIYA RANJAN DAS MUNSI : 
In view of the existing privileges of the 
Members of Parliament, may 1 know whether 
the entire idea of reservation of plots for 
Members of Parliament can be postponed 
indefinitely ?

SHRI I. K. GUJRAL : This is not for 
me to decide.

3T7*T
srraff Sr ^  wz arret f  arfa

srrc 5R 3tt̂  % arts fatft
fSTRf 3TT «TI*t I  I *RT ^  tf tf

|  ffT 5ft S f̂rR ETT̂rT 
$  I  ®Tf S*T *t 3TT̂  HfTH
aprr? a rk  sn* ir ^  s w r  v w

eft «nr ^  ^r r̂T̂ rrq̂ r r̂rvr *
35T m  Tf?t |  OT
SRl^r ftr *T̂ 7T̂  *T ff 7 ^ t  ffT 3f>

q v i n  m i  fi^r srm |
OT*t t  s f a  ^  a m  3RT% |tT JFPFfi 

«TC 35T ^  f a w  5PTTT% f  eft 
^  ??r c r^  % 5HT3)T ?r *r*rr ?*r%
SRT *PFFTT ^  ^  iftfa  ?RTi  I  ?

SHRI I. K GUJRAL : For some time 
there was an agitation in the House, parti-
cularly in the previous Parliament, that 
Members should be given some plots, and 
the Cabinet approved a scheme that Members 
of Parliament who apply, belonging to the 
low income and middle income groups would 
be given plots of land, varying from 125 to 
200 square yards.

MR. SPEAKER : His question is, having 
got the land and conrtructed the house, will 
Government see that they do not let it out 
for rent ?

SHRI I. K. GUJRAL : So far as these 
plots are concerned, no Member of Parliament 
has yet built the house.

sft SW3 W l  : sfrt
aft fo  w * r  *ft *rt |  ^ n f  ?*rr m rr
§r?f*Fr s t a r l e t  spt *ft m l  |  *rr 
^  ferercqta1, *rfc a t ^ r  w r
^ T ^ r? t  *ft 5TT o ?

SHRI 1. K. GUJRAL : The Tara Co-
operative Socicty is separate from this. That 
Society is being given five acres of land for 
group housing schemes near Kalkaji.

«ft f*T«T : sf’TI VZ 5TT5T ?T£t |
3-4 T O  ^T3f?PT fafa*£t % Vzfi

^rrft f̂ FTTTT «TT f r  3ft rriro tft^o 
feerft n «RHT «TT̂ r f  arte fan
cssrssr ^ r^ t % ^  srner *Pt

$  i «t|?t ?r ^ i t  \
^  ^ft ^ r  t r t  far 3ft ciTTr

^t-an^Ttfer ?T7*r ? f t^ € t  %
^ ? t t  ^ if^  f  500 ^^r 3r^r

i g?r% s r ^ R  & q;*ro if i^ o  ^  

500 w r r  ^lr r̂rrr f w ,  1000-1000 tft 
ff.^rr i M b  4 m v  % ^ r  m  $  

f«F ^  m v i t q  w t  % ^ r ? ? r  fw'TT 

*tt ^  #wT9r *r m  ^ r

5p|t W i t  wfsFT 3T t̂ cTff *riW*T JTp 
t  fa^ it sftr *f?t cW 
f*T^t I f»rft #5T *rf %  OT t?To <toro jpt 
^ r  % f ^ t  f?zr 4 *rr& i t  n r̂ |  at

c?!T^r ^=1 4 ?my ^
m  f*rr o t  f tw  cRf an»t w f |
^  fq; ^  fMSt ?

«ft srrfo %o i ju n «  : ctrt ^>-arr^- 
for tft*rr?€t *̂t ^ t  % <rrar «^r^r 
f*T#^ | *TR?fta 'FIT ^  5
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% T fta  t f v n  %ww\4 f a n  m j  11 
qftira sR q*r«> ^  farefe
sttcft srrsmt an* f a # ?  srr^r % aftr 

Jn^r Sr sr¥T 3 r t t  |  aft* srir ?ft arf 
fa£5t ciar ift T - t  srfcT <ErasT T |irr w’ftfa  

f a r f e  $■ f t  ^rra*ft i

t̂ Pfo qTTo ^ g f f  srvft gr°rr^ % 

srarrsr % fa fr*s T  *r?te*r ^  t ^t, 3ftT srrq̂ r 
*ft s w t  cr^fapfV ¥V, fa  fe fT v ?  *ft Kziz 
f ^ r  |  ^  <rc sr̂ fV ^
arercr 11  $  srTqr% *nwr*r ft ^ t ^ t t  
g f a  *rcr ^  ?r£t I  f a  f  ® f a f o r f t  sr 

firfaszft aft sr^ qrrf^TT^ % t o t

I ,  *r£T s r ^ - a r ^  s W w e ta  t t  jttp t

•̂TT̂TT f  7 * *

«ft afto <fto ?Tf|o *fto Tt jt o

«5>ft % *ft I

«ft q?To tTT?o 3FT3ff : SRjjft i\ *TT
*t§ srsrrx w t t  fa rr^  ^?rrt ^ ? w  f  
srtr ^  ^  arTtotssR *r 7 ^ | ?  
*ptt anw *tft 5rft»ft fa  fa=r?t tt^t *rsft
*rr »reft sfft q rf& n rc  % t o t  |

* t p t  srto | ,  aftr * t> t

% 3RI*H ITTR SR̂ TT I , cT̂TT *T5prfc 
8r^>iftf9R *r I ,  srh **rr 1 ^% T^r 
T̂jSr̂ TT f a  ^  ap^T W R  ^  T | |  sftr 

3TTt*ft£*Fr TT 7 a m  ^TTt «TF3T
^t*ft eft ^TT T̂rTTq*r ?ttft*TT fa  fa i^  q*To <ft<»
* M ?

SHRI I. K GUJRAL : 1 should like to 
state categorically that government has not 
given any plot of land to any minister, past 
or present,

SHRI S. M. BANERJEE They have 
built houses on their own plots.

SHRI I K. GUJRAL : There may be 
some ministers who have houses m Delhi and 
some who have houses outside Delhi Natu-
rally there can be no policy which can discri-

minate against those who possess houses in 
Delhi. That should not be a crime. Our 
general policy is that houses should be encou-
raged to come up Generally, houses are 
built with loans raised from LIC or some 
other source When Government servants, 
or my be mmisteis- I do not have that detailed 
information with me now—build houses on 
the basis of loans raised, naturally for retur-
ning the loan a situation does arise if we ask 
them to vacate the Government accommo-
dation. So far as allocation of a house to 
a minister is concerned, that is done under 
a law passed by this Paliamcnt, because a 
mims'er is entitled to a fiee furnished house. 
It is a term of his appointment,

SHRI S M BANERJEE There is shor-
tage of accommodation MPs have to wait 
in queue Thousands of C lass II and Class 
IV employees arc waiting «ft sftiT ^TTH 
5HT |  ^TTt JTTR % fatr 
I , irohfor t t  % feq  JT̂ t I *5 3TTJT??ft 

srf^fT ^  ft i

MR SPEAKER He has already replied
to it

*ft qto tftlf *pTT ^
W\ STRTTft it |  f a  5T?T qTfosnfc % 
JT*5R> TT cTTF|^ t  IT T t amt ^
f t i  3p3T?fe ^  f®rr t ,  dftr stitt far? |  
?ft ^tJTT f^T  m  |T̂ f#T!T Tt
?ft»T rr ^ I w r TJTT't ^T^TTn't *r I  f a  
5ff?T & *RTlf) jftT’’ 5ft f e m  t t  ^  %
dftT T t <T % t

3TT% «ti*t q r  ^ n ,  i s  ? 3 t r  aftT 

priT  »T3r ai^T? ^
TTVO 3TTfo ?fto ^  rq^ r %TT *TT
?TTTR n  T3rf W TT «TTPT 

f  sftr <ft, cftq- sftx 
v in  t t  f a ^  % * t t o t  t  ? am r

I  rft ^  faWT % JT$ft *Ttft?*T 3RT 

T ^ r  ?

SHRI I, K GUJRAL : He is making a 
case as if to build a house is a crime.

SHRI B. P. MAURYA : You are discre-
diting Members of Parliament. That was
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not my question. Please reply to my 
question.

SHRI I K. OUJRAL : I am replying. 
Please be patient.

arww : srrr *rtfa t ^ t  i

sft tfVo «fto : *H7T?T 3PTRT 
t ,  «T»TT?Tr7' ?ft?T ^  TK

t ,  s t «t f t  h ^ f i Ô fafrm  ^  *pt

aretrsr : srsr *T r&t 
£ ?rsr ^rrr nrrfcr tft T tfair i

SHRI I. K. GU.IRAL : So far as the 
Government is conccined, no plots of land 
have been allotted by Government to any 
Government official. That should be clearly 
understood. Sometime a^o there was infor-
mation given that some cooperative sociei/cs 
have come up, through which the Govern-
ment servants have got plots. Theie coope-
rative societies are well undct the rules and 
they were formed much befoie the Land 
Acquisition Act wa>« passed When Govern-
ment decided to acquire about 70,000 acres of 
land in Delhi, some cooperative societies had 
already been formed and they had already 
purchased land from privute agriculturists 
The only thing Government did was. ihcy 
acquired their land but converted the free-
hold into lease hold. It was a disadvantage 
to those who had already purchased thi land. 
Not only Government servants’ cooperative 
societies but many more coopeiative societies 
also fall in this category. Some of them may 
have gone and built houses The Ministry 
is generally interested in encouiaging the 
building of houses. S nee we want the houses 
to come up, we make a provision of about 
Rs. 5 crores every year for the grant of loans 
to government servants for buying houses, 
or for building houses. $o that housing activity 
in the country as a whole gets generated.

Now ilie point raised by my hon. friend 
is that those who have built houses are also 
in occupation of government quarters My 
reply to tha* is  sometime back government 
decided in the first instance that those who had 
built their own houses should vacate govern-
ment accommodation. After some time that

decision was reversed. One reason was 
that those who had built houses found it 
impossible to repay the instalments of the 
loans. Secondly, the people alTected by this 
rule would not be more than 300 to 400. It 
is not as if a very large number of houses 
would fall vacant if this rule is changed.

Development of a Rotary Type Rake for 
Removal of Weeds

* 525. SHRI RAJDEO SINGH : Will 
the Minister of AGRICULTURE be pleaded 
to state :

(a) whether a rotary type rake has been 
developed by the Central Institute of Fishe-
ries Technology which will be able to remove 
submerged aquatic weeds and make inland 
watcis fit for fish culture ;

(b) if so, whether this rake will be able 
to help clear the thousands of hectares of 
inland waters now lying barren , and

(c) if so, the time taken to make commer-
cial use of the rake device ?

THE MINIS ILR OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAFIEB P. SHINDE) : (a) Yes, Sir. 
A rotary type dcweeding machine has been 
developed bv the Central Institute of Fishe-
ries Technology and is currently undergoing 
trials.

(b) Yes, Sir. When the trials are success-
fully completed.

(c) The trials are expected to be comp-
leted by the end of 1972.

SHRI RAJDEO SINGH ; After the trials 
arc successfully completed by the end of 1972. 
do government expect fish culture in the 
inland waters would be successful ?

SHRI ANNASAHEB P. SHINDE : On 
the basis of the trials we feel it would be 
possible to popularise this.

SIIRI BISWANARAYAN SHASTRI : 
Which are the areas where this trial was 
conducted ?

SHRI ANNASAHEB P SHINDE : This 
rake was developed in the Cochin institute. 
So, it was tried in the near-about areas
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Requirement and Import of Drep Sea 
Fishing Vessels

*526. SHRI D. K. PANDA : Will the 
Minister of AGRICULTURE be pleased to 
state :

(a) the total number of trawlers required 
for deep sea fishing during the Fourth Plan ;

(b) number of trawlers now in operation ;
and

(c) whether Government have any propo-
sal to import deep sea fishing vessels from 
foreign countries and if so, the main features 
thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P SHINDE) : (a) The Fourth 
Plan envisages introduction of 300 vessels for 
off-shore and deep sea fishing

(b) Fifty eight off-shore and deep sea 
fishing vessels are now in operation.

(c) Import of fishing vessels by the 
industry is being processed under a current 
scheme limited to 30 vessels It is proposed 
to permit additional imports to the extent to 
which the demand cannot be met from indi-
genous sources.

SHRI D. K PANDA : It is seen from 
the statement that 300 vessels are going to be 
introduced out of which 58 are already in 
operation. Of the balance of 242 vessels, 30 
are going to be imported. For the remaining 
212, is theie any plan for indigenous produc-
tion and, if so, u ill it be in the public sector 
or private sector ?

SHRI ANNASAHEB P. SHINDE : First 
priority would be given to encouraging indi-
genous production. Actually, production is 
taking place in both the private and public 
sector. There arc two consoitia. one in the 
cast and another in the West. In the west 
it is marnfy in the public sector that this work 
is going on. In the east there is a public 
sector undertaking, namely, Garden Reech 
workshop, which is taking the initiative in 
th:s. So, it is both in the public and private 
sector. Secondly, we anticipate that iho 
demand would be more as wc make improve-
ments. The first priority for import would 
be With the Soviet Union because they have

a lot of experience in this deep sea fishing and 
manufacture of trawlers. Once an agreement 
is arrived at, then naturally the first preference 
would be for purchase of trawlers from the 
Soviet Union because the terms would be 
favourable. We have to make payments in rupee 
and foreign exchange can be saved. If later 
«w, we find that the Soviet Union is unable to 
supply adequate numbers, then we can explore 
the possibility of importing from elsewhere.

SHRI D. K. PANDA : The reply only 
s?ys that the Fourth Plan envisages the intro-
duction of 300 vessels. My question was 
specific, namely, what was the total require* 
ment So, was any assessment of the actual 
requiiement all over the country made and 
does that include the supply of vassels to the 
Fishermen’* Coopeiative Socicty at Gopalpur 
in Orissa ?

SHRI ANNASAHEB P. SHINDE : We
have a rough estimate and at the moment, 
according to our rough estimate, there is 
demand to the tune of 150 trawlers. Natu-
rally, public scctos organisations like the 
Kerala Fishing Corporation, other State 
Corporations and cooperatives will rcceivc 
preference

: ST:R tfo 521 % SWT 
f w  wfsR- 3 arsrar 

sft irfR ^ r  
a r ro p f  *r m r  f a m  3 ^ %
flfT^nrr I  f a  '■TPtf ^  w  a f t  *r
srnrsfar f t  |  s r  »rf 11
f t  *t?;t  *r*pr *  r rm t  *rr 
w n  t  W ,  ft |
fa  Jinra *r w r srofo f t  £ ?

w w r  arrppfH ^  Tfffr

SHRI NAWAL KISHORE SHARMA : 
The Minister has replied to my question 
No. 521 saying that ro agreement is there. 
Of couise, no agreement is there, but he
could very wdl have said that negotiations
weie going on. He did not say that. He 
should have taken the House into confidence.
If there had not been a question like No. 521, 
it would be distorting facts.
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MR. SPEAKER : That was a specific 
question and he said, “No” . Now you can 
negotiate the supplementaries.

SHRI NAWAL KISHORE SHARMA : 
But he could very well have said that no 
agreement was reached but the Government 
was negotiating with Soviet Russia.

SHRI CHINTAMANI PANIGRAHI : I 
think, the hon. Member is right.

SHRI ANNASAHEB P. SHINDE : The 
question was very specific whether agteement 
had been reached. The emphasis was on the 
word “ reached” .. ( Interruption)

SHRI CHINTAMANI PANIGRAHI : 
Can the Ministertake refuge behind techni-
calities ?

SHRI R. S. PANDEY : On a point of 
order, Sir. The first question was by Shri 
Sharma and in reply he said, “No” . Since 
he said, '*No”, you did not allow the Member 
to put a supplementary. In reply to this 
question he says, “Negotiations aie going 
on.” In reply to that question also he 
could have said, “Agreement has not been 
reached but negotiations arc going on.” That 
would have been more precise than the answer 
given by Shri Shinde. My complaint is 
that the Chair becomes very rigid sometimes.

MR. SPEAKER : Please do not talk like 
that. I am not going to tolerate this.

SHRI R. S. PANDEY : I am sorry for 
this. But...(Interruption)

MR. SPEAKER : I do not want it to be 
repeated.

SHRI R. S. PANDEY : Every Member 
Is entitled to put a supplementary question 
and have more information.

MR. SPEAKER : Please do not try to 
take too much liberty.

«ft ir f tir^ w r : anarer afofr

spffifftq-r I far
f t  ^  f  i — srVfaraRr

v r  avnrr

1 1  togr t  (ft f a r  WtfWferc 
WT r |  ? *r t  |  ?

SHRI ANNASAHEB P. SHINDE : I 
said, the Soviet Union had a lot of experi-
ence in this.

MR, SPEAKER : The other day also it 
happened like this. In the case of the Minis-
ter of Tourism the same thing happened. 
Negotiations were going on but the Minister 
did not make a reference to them. The same 
thing has happened today to his question 
also. But when the Minister categorically 
says, “No”, there is no harm if he also says, 
“However, some negotiations are going on.”

SHRI ANNASAHEB P. SHINDE : When 
the hon. Member was putting his question 1 
was seeking your permission to allow me to 
explain. But you were attending to papers.

MR SPEAKER : It causes embarrass-
ment to me You have always been very 
precise and correct. In your case, when you 
say so, I take a very strong view. If it were 
Mr Khadilkar, my approach would have been 
a dilTerent one.

SHRI PILOO MODY : What would have 
been your view if it were Mr. Raj Bahadur ? 
(Interruption)

MR. SPEAKER : My attitude would have 
been entirely different in his case. But not 
in Mr. Shinde's case because I know he is 
very precise and correct. Today, he slipped a 
little. I am not prejudiced at all. I  have 
to use a little bit of my own tact sometimes.

SHRI C. T. DHANDAPANI : In the 
statement, it has been stated that 30 trawlers 
are to be imported from foreign countries. 
I would like to know from the hon. Minister 
whether the Government have made any 
public announcement for inviting the appli-
cations from the public and, if so, how many 
applications have been received from the 
public, how many licences have been issued 
and who are the persons to whom the licences 
have been issued.

MR. SPEAKER : Which applications ?

SHRI C. T. DHANDAPANI: The appli-
cation for trawlers.
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MR. SPEAKER : You give separate 
notice for that.

SHRI C. T. DHANDAPANI : This is 
connected with it.

SHRI ANNASAHEB P. SHINDE : The 
public announcement was made. Accordingly, 
the Government of India has sanctioned the 
proposal for import of 30 trawlers. Now, 
after the first announcement was made, the 
various parties ; including public sector orga-
nisations, have indicated their requirement of 
150 trawlers in addition. The exact number 
is not clear at the moment.

SHRI C. T. DHANDAPANI ■ How many 
persons have been given the licences and 
who arc the persons ?

MR SPEAKF.R : That needs a separate 
notice. I do not allow it.

SHRI SHANKERRAO SAVANT . There 
are some trawlers which are already in ope-
ration. 1 should like to know in which 
coasts they are in operation and how many in 
each coast.

MR. SPEAKER : After these are acquired, 
only then that will follow,

SHRI SHANKER RAO SAVANT : Iheie 
are some trawlers which arc actually in 
operation. I want to know in which coast* 
they are in opera'ion

MR. SPEAKER : This is a question 
about the requirement of trawlers, not about 
trawlers already in operation. You give a 
separate notice for that, as to how many 
trawlers there are and where they are 
operated.

SHRI PRIYA RANJAN DAS MUNSI : 
I would like to know from the hon. Minister, 
when they have not beon able to import 
these vessels, whether any immediate alter-
native arrangements can be made for Kerala 
fiihermen who are facing serious trouble for 
the last three years.

SHRI ANNASAHEB P. SHINDE : The 
difficulty is not becausc of lack of import of 
these vessels. The difficulty is because during 
the last two years, there were some short*

falls in catch due to some periodical fluctua-
tions and sufficient quantity of fish was not 
being found. The catch was a little less. 
I have explained the Government of India's 
policy as to how we propose to meet the 
requirement in future.

SHRI SHANKFRRAO SAVANT : Sir, 
part (b) of the question is : the number of 
trawlers now in operation. It is in connec-
tion with that I am asking for the number 
of trawlers now in operation and in which 
coasts they are m operation.

MR. SPEAKER ■ Let him collect the 
information. They will be in so many places. 
Let him give a separate notice. This ques-
tion is only about the number of vessels 
required (Int(rruption)

SHRI JYOTIRMOY BOSU : Will the 
hon. Minister tell us how many such traw-
lers are operating m the east coast, 
including Calcutta, adjoining Roychowk 
fishing Harbour, and how many do they 
propose to introduce in the Plan period 7

MR SPEAKER : Has he got the infor-
mation ? He can circulate it la'cr on

SHRI ANNASAHEB P. SHINDE: In-
formation port-wise is not available. (In ter-
ruption)

SHRI JYOTIRMOY BOSU: 1 did not 
say ‘port wise*. There are two coasts—east 
coast and west coast. The cast coast has 
been neglected throughout. That is why I 
have been wanting to know.

MR. SPEAKER : Has he got the infor-
mation coast-wise ?

SHRI ANNASAHEB P SHINDE : No. 
Sir. (Inwrrupti ms)

MR. SPLAKER : Next Question.

Allocation of Tunds for Housing Schcrae 
in Delhi/\Tew Dilhl by Housing and 

Uiban Development Corporation

*527. SHRI S C. SAMANTA : Will 
the Minister of WORKS AND HOUSING 
be pleased to state :

(a) out of the thirty-five crore loan 
sanctioned by the Housing and Urban Develop-



23 Oral Answers APRIL 24, 1972 Oral Answers 24

ment Corporation for housing schemes in 
ten States, what is the sum of money for the 
capital towns of Delhi and New Delhi, 
separately ;

(b) whether quarters and residential 
accommodation being constructed at the 
Ministry level are being financed by this 
money or from direct sources ; and

(c) out of the amount earmarked for 
Delhi and New Delhi what is the distribution 
for public and private housing schemes :

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I K. GUJRAL) : (a) Rs. 3 croics. 
The loan has been sanctioned to the Delhi 
Development Authority for the construction 
of 2500 houses for Economically Weaker 
Sections of Society and 1000 houses for Low 
Income Group in Delhi.

(b) No Sir. The expenditure on the 
construction of general pool accommodation 
is met from the Consolidated Fund of 
India.

(c) The loan shall be utilised by the Delhi 
Development Authority for construction of 
houses to be sold to the public.

SHRI S. C. SAMANTA : In reply to 
part (c) of the question; the hon. Minister 
has said that the loan received by the DDA 
will be spent on construction of houses to be 
sold. I would like to know what types of 
houses will be constructed, what will be the 
price, and whether land price also will be in-
cluded in that.

SHRI I. K. GUJRAL : I might claiify 
that I have referred in this question to Rs. 3 
crores which have been given by the Housing 
and Urban Development Corporation to ihe 
DDA. But the total construction programme 
of the DDA for the current year is of the 
order of Rs. 14 crores. So far as the housing 
programme is concerned, under this scheme we 
are building houses for people whose income 
is below Rs. 250/- per month and for those 
whose income is between Rs. 250 and Rs 600 
per month. The general pattern of allotment 
is that we ask for some small amount at the 
stage of application, then one-fhird when the 
house is allotted and two-third in easy 
Instalments in about 15 years. The general

cost for very low income houses is about 
Rs. 8,000/-. and that for low income about 
Rs. 20,000/-.

SHRI S. C. SAMANTA ; May I know 
whether LIC has sanctioned Rs. 1 crore more 
for the construction of houses for East Pakis-
tan refugees and whether that is going to be 
taken up immediately.

SHRI I. K. GUJRAL : That is a separate 
scheme. East Pakistan refugees were given 
plots of land near Kalkaji and that money has 
been given to cooperatives. I do not have 
the exact information with me now. I will 
let the hon. Member know about it.

srt firofar : ?to tr0 jpt 
grvrc: ?r sq m  k  fezrr 1 1  ^
3TT Ta A  I  t  £ if SfTiRT f, fo
*3? % JTRfdr ?r sft tfTq* vaft f , aft

fftT %
3TK it W*T ftO st<> iTo qrt s m  ^  
arr t |  f  ? q*r° 'ft® wt*ft v* tft f 3  
fa #  11 ^1? £;rr eft arrerFT I  wF^jt ara

fftTT t  fft Farr sfr qJT*T StcTT |
s s m  S 3  f* r r r f^ ^ f  arrq qr*it ?

SHRI I. K. GUJRAL : My hon. friend 
is mixing up two things. So far as the loan 
for house construction is concerned, that is 
given by the Delhi Administration and not 
by the DDA. Every year Government of 
India allocates to the Delhi Administration an 
amount of money which is given to middle 
income and low income house builders as 
loan. So far as farm is concerned, I was not 
aware of it. Since my hon. friend has drawn 
attention to it, I will look into it.

SHRI R. P. ULAGANAMBI : The 
accommodation problem is such a burning 
problem in Delhi, the capital of our country. 
In view of this, will the Government come 
forward to give preference or reserve a certain 
percentage to the Government servants coming 
from 500 to 600 km from Delhi* because 
people coming far away from Delhi are 
finding it difficult to get accommodation and 
they have to pay exorbitant rents ?

SHRI I. K. GUJRAL : My hon. friend 
is mixing up two schemes. As far as the
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Government servants are concerned, there 
is the General Pool accommodation which is 
separate and has nothing to do with the DDA. 
Every Government servant who works here 
in Delhi is entitled to a house from the 
General Pool Government accommodation 
provided the house is available. At the 
moment the satisfaction is to the extent of 
43%. Out of 100 people, 43 get Government 
houses in the General Pool accommodation. 
In the current Plan we are spending Rs 24 
crores for building houses for the General 
Pool accommodation in Delhi and else-
where.

SHRI T. BALAKRISHNIAH : The 
problem of accommodation m all modern 
cities and towns is becoming acute day by 
day, and in view of that will the Government 
ban sale and purchase of land aiound our 
cities and towns, and will the Government 
themselves acquire the land and build houses 
and sell them at a reasonable price so that 
lower and middle income group people will 
be in a position to purchase house ?

MR. SPEAKER : It is a suggestion for 
action.

SHRI VASAN TRAO PURUSHOTTAM 
SATHE : In view of the shortage of accom-
modation in the metropolitan cities like 
Delhi, will the Government consider utilising 
the land in the so-called Civil Lines area 
where acres of land surround some bungalows, 
for residential purposes of the low income 
group housing ?

SHRI I K GUJRAL ; I am in agree-
ment with my friend that the optimum use of 
land should be made in urbanisable and 
urban areas and that is why it is necessary 
that not only the land should be more 
intensively used but also the land value should 
be controlled by the Government taking over 
the land and acquire it and then give it on 
socially just basis...(Interruptions)

MR SPEAKER : His question was 
specific : whether the land in the bungalows 
will be taken over.

SHRI I. K. GUJRAL : So far as Delhi 
is concerned, if my hon friend is referring to 
big bungalow* etc. we have already announced 
in this House and the Government also have 
taken a pottcy decision that the space should

be more intensively used by putting up more 
accommodation than what exists now But 
one thing has lo be kept in mind. Fortuna-
tely, Delhi is a planned City. So, for making 
any change in the density, a tcchnial commit-
tee has already been set up to prepare a new 
plan so that densification can be done 
according to a plan.

*528. sft :
STo :

WT f f a  I7CJ7 qfrrSr
fa  :

(*?) IR'fTT 5Tk T £ fa % 
srfcrfcr ’ I  f  ;

(w) ? t , ?fr
# ; afiT

( jt ) ir f r # r
% f^rr STFTr WT

OTWTfft 3JT t  ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) Although 
the prices of pulses arc ruling higher than 
last year from the beginning of February, 
1(>72, the prices have shown a declining 
trend.

(b) The fall in production seems to be 
the most important factor responsible for the 
upward trend in the prices of pulses.

(c) Apart fiom unloading in the open 
market the limited stock of pulses available 
with the Food Corporation of India as a long 
term measure Government has taken several 
steps to increase the production of pulses, 
such as introduction of high yielding and 
disease-free varieties of pulses, adoption of 
package practices, introduction of short dura-
tion crop of pulses in the multiple cropping 
programme, introduction of improved varieties 
of arhar, moong, urad, etc.
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3TR5TT ^ T T  
|  ftf ^T^cfTiff 3ffa faflm t ?>^f % % ft 

5W ?PT ST̂TT % ?TSP <̂ft ^  tft
irt^Rf s r t !  | ,  fsrcrer 3r vfif «t f t  
a fk  $4 t # r  tft ?R*T5* s ^ « r r  ^
3fT #, f̂ TTT̂r Tt
TTfarfw  i

SHRI ANNASAHEB P. SHINDE : He 
askb about general prices ; these are about 
pulses only. I have explained the position 
that pulses production during the last decade 
or so has been stagnant and therefore there 
is a pressure on demand and the prices have 
gone up. This year the additional factor 
was, the Food Corporation of India purchased 
sizeable cuantiucs from the mraket for meeting 
the requirements of Bangladesh refugees. 
Naturally this 'vithdrawal from market als»o 
brought some pressure on prices, but recently, 
during the last few months there is some 
downward trend. As 1 have already 
said, this problem can be solved only by 
imcreascd production. I have already enum~ 
eratee the step> tfnt Government has taken 
to encouragc production.

«ft s t a r t  : srcylr % f?srf *r 
srstort *tt n  «rjV t .
f̂tT-STT̂ rffV 3fhc qT ^  |  1
$ srrem- ^crr jf fa tottt  ̂
t W  ^  foq *btt q*r |  atfh 
Sr cfret % 3?* f* r £  i

SHRI ANNASAHEB P. SHINDE : There 
is no statutary control or even informal 
control. It is an open market. Therefore 
I do not think the price control question can 
arise here. The index level of prices upto 
April end was! 262.84 That is the index then 
as compared to 285 in September. It went up 
to 295,293 ect. in the various months...

<£To tpro ff : 3r§r ?ra? s w f  
% *T*rf *ft fffrw f ( ^ r r  f  fa  stw t
$*5%# STT̂r STTcft f | f̂ RH?T t
$ tf t sts? srU T t#  ^  ssp̂ iarer $, &fa?r 
s r a m  * t  $v??rT f t

4 1 m  ^  f fa if

w$x, v i  tf tx  sRfr anf? srsf 
srrstf^rsr for-sr-for *yeft w  f  i
faff 5TT$ HT̂IT % R̂55 aftr
TZ <TT 8q̂f«rr v x  &
TOT cTCf ^  Slf aft*
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SHRI ANNASAHEB P. SHINDE : It is 
a suggestion for action.

Standar. isution of Paper for Forms of 
Government of India

*530. SHRI R. P. ULAGANAMBI : Will 
the Minister of WORKS AND HOUSING 
be pleased to state :

(a) whether the standardisation of paper 
for different Forms of the Government of 
Indta has been completed ;

(b) the reduction elTccled in the varieties 
of paper and the value of such reduction ;

(c) whether 1187 Forms have been aboli- 
shed ; and

(d) out of 14000 Forms, how many have 
been reviewed so far and when the review 
will be completed ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL): (a) Paper for printing 
forms in the Government of India Presses has 
been standardised.

(b) The standardisation of paper for 
Forms has resulted in the reduction of the 
varieties of paper used for that work from 115 
to 18, The reduction in cost consequent on 
reduction in number of varieties has not been 
evaluated. However, the following advantages 
have accrued

(a) savings in inventory cost; and

(b) ensuring large orders for smaller 
varieties of paper which will be easier 
for the mills to effect supplies.

Further, use of costlier varieties of paper 
like Sunlit Offset and Super Calendered Paper
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are eliminated or minimised U  ensure over- 
economy.

(c) Yes.

(d) A total of 3338 Civil Standard Forms 
and 800 Special Forms have been reviewed so 
far. Of these, 1,448 Standard Forms have 
been finally abolished The review is a 
continuing Process and as such no time limit 
for its completion can be set This i> more 
so for the reason that in addition to the 
Civil Standard Forms, all Special Forms have 
also to be reviewed

SHRI R P ULAGANAMBI The Minis-
ter said that the standardisation of paper for 
lorms has resu’ted in the reduction of the 
varieties of paper used for tlut work from 
115 to 18 Wiiat is the difficulty in evalua-
ting the cost due to reduction in the volume 
of paper consumed ? I want to know what 
is. the value of Sunlit Offset and Super Calen-
dered Paper used every >ear for printing 
purposes

SHRI I K. GUJRAL So far as evalua-
tion is concerned, it is not done along with 
the process of standardisation s nee, as I have 
stated, the standardisation process has not 
yet been completed Therelore, it is difficul 
for me to evaluate at this stage when the 
process i» midway So fai as the consumption 
of paper is concerned, the Government ol 
India Presses consume a total of about 22,000 
tonnes of paper annually in addition to 8,000 
tonnes used by the Gournmcni of India for 
stationery So far as the many varieties arc 
concerned, I will lay the information on the 
Table because it is d long statement

Restructuring of the Cost System in Government 
of India Presses

*532 SHRI V MAYAVAN Will the 
Minister of WORKS AND HOUSING be 
pleased to state :

(a) whether the re structuring of the exis-
ting cost system m the Government of India 
Presses has been completed ,

(b) whether it has been approved by the 
Comptroller ard Auditor General, and

(c) whether it has been introduced in all 
the Presses and if so, since when ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I K GUJRAL) (a) No However, 
certain forms maintained for the collection of 
cost data have been restructured

(b) Restructuring of forms referred to at
(a) above has. been approved by the Comp-
troller and Auditoi General

(c) Not yet The pioposal is undei con-
sideration of Goveinment

SHRI V MAYAVAN This kind of res- 
trueunng of the existing cost system in the 
Goveinment of India Presses was undertaken 
m 1970 I would like to know from »hc hon 
Minister whether this restructuring has been 
limited to certain forms Also, what other 
steps for restructui ing the cost system is con-
templated and when this woik was under-
taken 7

SHRI I K GUJRAL Simply stated, the 
idea is that the Governmeut of India Piesses 
should not work on the basis ol no loss-no-
profit basis only the cost to be charged to the 
various Mimstiies The idea now i, lhat we 
should be able to evaluate the work as if it is 
a commercial work and then debit the cost 
to the various Ministries for the various jobs 
done This mturally needs a detailed survey 
because we have 15 presses working in various 
parts of the countrv and each press hj>s a 
different economy Therefore, we are going 
into the mattei But it needs more staff and 
we arc now in the hands of the Finance Minis-
try to finalise the staff structuie so that this 
work could be undei taken more exhaustively

SHRI V MAYAVAN These forms re-
late to collection of data only and their res-
tructuring have been appro\cd b> the Comp- 
tioiler and Auditor General But in part (c) 
of the icplj, the Mimstei has stited that the 
implementation of the proposal in all the picss-
es is ‘under consideration’ What are the 
icasons foi the delay in introducing these les- 
truetured foims in all the Government of 
India Presses ’

SHRI I K GUJRAL Ihe delay, as I 
stated, is because it needs more staff We 
are asking the I inance Ministry to sanction 
the staff
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Occupational Therapy Unit in the Medical 
College, Calicut

*533 SHRI M. M. JOSEPH : Will the 
Minister of HEALTH AND FAMILY 
PLANNING be pleased to state :

(a) whether the State Government of 
Kerala have sent a proposal for the establish-
ment of an Occupational Theraphy Unit in the 
Medical College, Calicut ; and

(b) whether Government have taken any 
decision in the matter and if so, the main 
features thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (PROF. D. P. DHATTOPA- 
DHYAYA) : (a) and (b). A statement is 
laid on the Table of the Sabha.

Statement

A scheme for the establishment of a Re-
habilitation Unit in the Medical College, Cali-
cut was leceived in this Ministry from the 
Government of Kerala lequesting for the sanc-
tion of the government of India. The above 
scheme inter aha envisaged the establishment 
of an Occupational Therapy Department in 
the Medical College, Calicut.

The State Government was informed by 
the Government of India that the scheme falls 
within the S ate Sector and as such no central 
assistance was envisaged for the implementa-
tion of the scheme. The State Government 
was further advised to implement the scheme 
on their own and that concurrence of tbe 
Government of India in the scheme was not 
necessary.

Establishment of Regional Body of UNESCO

*537. SHRI P. GANGADEB : Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether India's delegate to the Asian 
Conference of UNESCO has called for the 
establishment of a regional body for greater 
co ordination among the Asian National Com- 
missions for UNESCO ;

(b) whether India had introduced a reso-
lution to this effect at the meeting of the Asian

National Commissions for UNESCO, if so, 
reaction thereto ; and

(c) the countries that participated in the 
meeting ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI D. P. 
YADAV) : (a) to (c). A statement is laid on 
the Table of the Sabha.

Statement

The Indian delegation to the Regional 
Conference of Asian National Commissions 
for UNESCO held in Tokyo from the 22nd to 
the 27th March 1972 moved the following 
resolution :

‘The Conference,

Noting that the Asian National Commis-
sions for Co-operation with UNESCO have in 
the past organised several regional meeting* to 
promote regional co-operation,

Realising the importance of strengthening 
regional Co-operation on a continuing basis 
among the Asian Member States of the 
UNESCO and the need for ensuring greater 
co-ordination between the activities of the 
National Commissions on the one hand, and 
UNESCO's Regional Institutions and offices in 
Asia on the other,

Being aware that the Asian Region com-
prising more than half of mankind and cover-
ing a large geographical area will benefit by 
such co-operation and co-ordination,

Appreciating that due to limited resour-
ces, it will not be possible to set up a full-fled-
ged Liaison Office for Asian National Com-
missions for the present,

Recommends that as a pi ovisional mea-
sure, each of the existing National Commissions 
in Asia function, by rotation, as the Liaison 
Office for Asian National Commissions for a 
period of two years, to organize regional meet-
ings of the Asian National Commissions from 
time to time, to examine programmes of regio-
nal co-operation and to take steps to streng-
then co-operation among Asian Member 
States in furtherance of the ideals of 
UNESCO,
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Requests the Director-General of 
UNESCO to provide necessary assistance to 
the concerned National Commission to enable 
it to function as the Liaison Office.”

Several delegations recognised the need for 
the Regional Liaison Office, and urged its 
establishment. Olher delegations were unde-
cided in the absence of full details regarding 
the functions and responsibilities, siatSng pat-
tern and financial arrangements for the pro-
posed Liaison Office. The Conference invited 
the Indian delegation to ptepaie a detailed 
paper of the question of establishing the 
Liaison Office to be submitted to Asian Natio- 
nal Commissions in time to enable the la't^r to 
brief their delegations to the 1972 General 
Conference of UNESCO (October-November, 
1972) so that the Asian group as a whole 
could consider the matter further in Paris.

The Conference at Tokyo was attended by 
delegates representing the Unesco National 
Commissions of Afghanistan, Ceylon. India, 
Indonesia, Iran, Japan, Khmer Republic, Re-
public of Korea, Laos, Malaysia, Mongolia, 
Nepal, Philippines, Singapore, Thailand and 
Republic of Vietnam and observers from Aus-
tralia and New Zealand.

SHRI P. GANGADEB : In view of the 
fact that there is an urgent need to have an 
Unesco documentation centre m Asia, do 
Government propose to get the centre located 
in India ? If so, is there any proposal to 
make the Sapru House Library an independent 
documentation centre for Asia ? Also, will 
thN Library be attached to N;hru University, 
which has been projected as a major edu-
cational ccntre for international studies ?

THE MINISTER OF FDUCATION 
SOCIAL WELFARE AND CULTURE 
(PROF S. NURUL HASAN) : Is it a relevant 
question ?

MR. SPEAKER : That was what I was 
also wondering.

SHRI P. GANGADEB : May I know
whether the Government invited UNESCO to 
hold its 1974 session in India and, if so, has 
the invitation been accepted ?

PROF S. NURUL HASAN : We have 
not sent any such invitation.

WRITTEN ANSWERS TO QUESTIONS

Accommodation for Class IV Employees 
of Central Government

*523. SHRI VAYALAR RAVI : Will 
the Minister of WORKS AND HOUSING be 
pleased to state :

(a) whether Government are aware that 
Class IV employees of the Central Government 
aie severely affected due to non-availability of 
living accommodation in urban areas ;

(b) if so, the steps taken to create more 
accommodation facilities for these employees ; 
and

(c) the total amount proposed to be spent 
duting the year 1^72-73 for this purpose. 
State-wise ?

THE MINISTER OF WORKS AND 
HOUSING AND HEALTH AND FAMILY 
PLANNING (SHRI UMA SHANKER 
DIKSHIT): (a) There is an overall shortage of 
accommodation in the General Pool at vari-
ous placcs This overall shortage has also an 
effect on class IV Government employees who 
are generally entitled to type I accommoda-
tion.

(b) and (c). During the Fourth Plan, 
1,222 t>pc I quarters have been sanctioned in 
the general pool at various places. The Chief 
Engineers have been instructed recently to 
send more estimates for the construction of type 
1 and t>pe II quarters on priority basis. 
Duting the year 1972-73, a sum of Rs 7.45 
crores is proposed to be sp^nt for the cons-
truction of office/residential accommodation in 
the Geneial Pool at various places Within 
this amount, accommodation of various types 
in the General Pool at various places will be 
constructed. The State-wise break-up can be 
worked out only after the Budget proposals 
aie voted by Pat I lament.

Decision on the Report of Committee on 
Land Acquisition Act

*529, SHRI G. Y. KRISHNAN : Will 
the Minister of AGRICULTURE be pleased 
to state:

(a) whether the Muila Committee set up 
to review the Land Acquisition Act had sub' 
cnitted its report about two years back ; and



35 Written Answers APRIL 24, 1972 Written Answers 36

(b) if so, the decision taken by Govern-
ment thereon ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE): (a) Yes, Sir.

(b) Copies of the Report of the Land 
Acquisition Review Committee (known as the 
Mulla Committee) were circulated to all the 
State Governments/Union Territories and the 
various Ministries/Departments of the Govern-
ment of India concerned with acquisition of 
land, for eliciting their considered views on 
the recommendations of the Committee. Rep-
lies from a few State Governments and a 
number of Ministries/Departments of Central 
Government are still awaited. The replies so 
far received are being scrutinised. Action to 
have the Act of 1894 modified, if necessary, 
will be taken as soon as the scrutiny of dll the 
replies has been completed.

Teaching against Habit of Drinking

*531. SHRI NIHAR LASKAR : Will 
the Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether Government have any plan 
to lay more stress on States on educating the 
public about the evils of drinking than on tak-
ing legislative measures to stop the consump-
tion of liquor ; and

(b) whether Government are considering 
to introduce teachings against the habit of 
drinking in the school curriculum ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S NURUL HASAN) : (a) The 
Government, from tbe very beginning have 
been laying stress on educating the public 
about the evils of drinking Besides provid-
ing an annual grant of rupees One lakh to the 
All India Prohibition Council for promoting 
education on prohibition, State Governments 
have also been requested to emphasise the 
importance of continuing educational propa-
ganda against drinking.

(b) There are obvious limitations to in-
volving the school students in meaningful 
discussions on the evils of drinking. However, 
something can be done indirectly to bring the 
evils of drinking to tbeir notice. At the ins-

tance of the Ministry, the National Council 
of Educational Research and Training has pre-
pat ed a film strip, along with instructional 
notes, on the subject of “Hazards of Drinking 
and Smoking” . This aid is being made use 
of by a number of educational institutions.

Setting up of Forest Development 
Corporation.

*534. SHRI C. JANARDHANAN : Will 
the Minister of AGRICULTURE be pleased 
to state :

(a) whether there is any proposal to set up 
a Forest Development Corporation to promote 
intensive development of the forest wealth of 
the countiy ; and

(b) if so, the main features thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH): (a) and (b). There is no pro-
posal at the Centre to set up a Forest Develop-
ment Corporation. However, the information in 
this regard is being collected from the States 
and Union Territories and will be placed on 
the Table of the Sabha as it is received

Revision of Merit-Cum-Means Scholarship 
for Technical Studies

*535. SHRI RAMAVATAR SHASTRI : 
Will the Minister EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) whether Government are considering 
a proposal to revive the Merit-cum-Means 
Scholarship for technical studies ;

(b) whether this new scholarship scheme 
was recommended by the Study Group headed 
by Professor M. S. Thacker ; and

(c) if so, when this recommendation is 
likely to be implemented ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S NURUL HASAN) : (a) and (b). A 
Study Group under the chairmanship of 
Prof. M. S. Thacker appointed by the Ail India 
Council for Technical Education has recom-
mended that a scheme of merit-emn-means 
scholarships for students of polytechnics 
should be instituted by tbe Central Govern-
ment.
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(c) The Central Government will consider 
the; schema in consultation with the Planning 
Commission after the final recommendations 
of the AH India Council are available.

Daily Collection and Distribution of Milk 
by D.M S. and use of Excess Fat 

therein

*536. SHRI INDER J. MALHOTRA : 
Will the Minister ot AGRICULTURE be 
pleased to state :

(a) the average daily collection and 
distribution of milk by D.M S. ;

(b) the use to which excess fat derived 
from milk is put to at present ; and

(c) whether the excess fat is converted 
into ghee even though there is scarcity of 
liquid milk in city ?

TIIE MINISTFR OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) : (a) to (c) A statement is 
laid on the Table of the Sabha.

Statement

(a) Ibe average daily collcclion anil distribution of milk by D.M.S. based on the 
period 1.1.72 to 31 3. 72 is as under :

Total Receipt of Milk at 
Central Dairy during Jan-
uary, 1972 to March, 1972

Daily average 
Receipt

Buffalo Milk 1,79,61,230 Its. 1,97,376.15 Its.

Cow Milk 10,52,874 11, 570,04 „

1,90,14,104 ,. 2,08,946,19 „

Total Distribution of Milk 
during January, 1972 to 
March, J972.

Daily Average 
distribuion

Standard Milk 1,70,24,537 Us. 1,87,082 82 Its.

Toned Milk 65,70,702 72,205.51

Double Toned Miik 12,70,120 13,957.36

Cow Milk 6.83,559 „ 7,512.07

2,55,48,918 „ 2,80,757.76

(b) The excess fat is used 
Butter, Ohee, Ice-Crcam etc.

for the manufacture of milk products like white Butter, Table

(c) Ghee is not produced at the cost of liquid milk. First priority is given to the 
processing liquid miik and the products are manufactuied only to the extent supplies of 
liquid milk are not affected.
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Aid to Small Farmers for Irrigation 
Fertilisers and Insecticides

*538. SHRI RANABAHADUR SINGH : 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) whether small farmers are short of 
adequate irrigation facilities fertilisers and 
insecticides required for a large number of 
improved seeds; and

(b) if so, the steps proposed to be taken 
to help the small farmers to increase their 
yield ?

THE DEPUTY MINISTER IN THE 
MINISTRY Ob AGRICULTURE (SHRI 
JAGANNATH PAHADIA) : (a) Vaiious 
studies have revealed that while the small 
farmers do not lack enthusiasm in adopting 
modern technology, want of organised services 
and supplies of inputs, particularly credit, 
was one of the factors that stood in their 
way of being initiated to scicntific agri-
culture ; and

(b) The pilot schemcs of Small Farmers 
Development Agency and Marginal Farmers 
and Agricultural Labourers Agency are being 
implemented to locate the problems of such 
farmers and the remedies therefor ; it is hoped 
that solutions of wider application throughout 
the country could be derived from these pilot 
experiments.
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Development of Inland Shipping National
and Regional Highways between India 

and Bangladesh

*540. SHRI SAMAR GUHA : Will the 
Minister of SHIPPING AND TRANS- 
PORT be pleased ot state :

(a) whether joint effort for developing 
inland shipping between Eastern India and 
Bangladesh will be made ; if so, the steps 
taken as well as contemplated ;

(b) whether national and regional high-
ways between Eastern India and Bangla-
desh will be co-ordinated for improving 
transport system of Bangladesh and Eastern 
India ; and

(c) if so, whether exploratory works for 
the purpose have started, and the main 
features thereof ?
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THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND SHIPPING AND TRANS- 
PORT (SHRI RAJ BAHADUR) : (a) to
(c). A trade agreement betweed India and 
Bangladesh was signed recently whereunder 
the two Governments inter alia agreed to 
make mutual beneficial arrangements for the 
use of their waterways and roadways for 
commerce between thi two countries and for 
passage of goods between two places in one 
country through the territory of the other. 
In pursuance of this agreement, it is proposed 
to have a detailed protocol spelling out the 
various facilities that will be provided by the 
two Governments for resumption of inland 
water transport services. A survey has already 
been conducted by the oflicers of the Central 
Inland Water Transport Corporation Ltd 
to assess the navigability of the river route. 
As regards the highways, the matter is being 
examined.

Number of Trips missed by D.T.C .
Buses in March, 1972

?604 SHRI K SURYANARYANA : 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to :

(a) lay on the Table a statement showing 
the average number of trips missed by the 
DTC buses on the various routes operated 
by it during the month of March, 1972 ; and

(b) state the measures taken to improve 
the service on the affeected routes ?

THE MINISTER OF PARLIAMENTARY 
AFFAIRS, AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR): (a) and (b). 
The information is being collected and will 
be laid on the Table of the Sabha as soon as 
possible.
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Expenditure on Cioshalas and Pinjrapolcs

3606. KUMARI KAMALA KUMARI : 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) the total number of Goihalus and 
Pinjrapoles m the country, state-wise ; and

(b) the approximate annuil expenditure 
in maintaining them State wise ?

THE MINISTFR O r STAIE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) : (d) and (b) Information is 
being collected from the various States and 
Union Teriitones and will be placed on the 
Table of the Sabha

Dccline in Proportion of Ground Nut Oil in 
Production of Vanaspati Ghee

3607. KUMARI KAMALA KUMARI : 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) whether the production of ground 
nut oil has been steadily declining in the 
production of Vanaspati for the last six years 
ie . 76.5 per cent m 1965 to 52,5 in 1966 ;

(b) if so, the main reasons thereof; and

(c) the steps taken by Government in 
this regard ?

THfc MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH): (a) The average level of 
usage of ground nut oil in vanaspati declined 
from 75 6% in 1965 to 52 9% in 1969. It, 
however, increased to 59.6 in 1970 aod 65.4% 
in 1971.
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(b) The variations from year to year 
reflect the extent of availability to the industry 
during these years of substitute oils l'ke 
cottonseed oil, and also soyabean or sunflower 
oil, as and when imported.

(c) The increased production of cotton-
seed oil and its use in the manufacture of 
vanaspati is being encouraged by Government 
as a means of augmenting the overall edible 
oil resources of the country, and reducing the 
strain on groundnut oil, which is otherwise 
the main raw oil used by the vanaspati 
industry.

Constitution of a General Road Committee

3608. KUMARI KAMALA KUMARI : 
Will the Minister of SHIPPING AND TRANS-
PORT be pleased to refer to the reply given 
to Unstarred Question No. 6 on the 15th 
November, 1971 regarding constitutions of a 
Central Road Committee and state :

(a) whether the proposal to constitute a 
Central Road Committee has since been 
finalised ;

(b) if so, the main features thereof ; and

(c) if not, the time by which the said 
committee would be constituted ?

THE MINISTER OF PARLIAMENTARY 
AFFAIRS. AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR) : (a) and
(b). No, Sir.

(c) The question of setting up of a Central 
Road Board in place of a Central Road Com-
mittee is being pursued in the context of the 
present developments as the need for setting 
up of a Central Construction Agency. It is 
not possible to give any precise indication 
whether and when the proposed Board could 
be set up.

Establishment of Katha Factory In Bihar

3609. KUMARI KAMALA KUMARI : 
Will the Minister of AGRICULTURE be 
p'ea *d to state :

(a) whether there are a large number 
of Khair trees standing in the forests of 
Chhotanagpur in general and Palamau District 
in particular in Bihar and if so, whether Katha

is produced out of the Khair threes in the 
native crude way by local people and traders; 
and

(b) whether Government are taking steps 
to establish a factory on modern lines for the 
manufacture of Katha there ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) : (a) and (b). The infor-
mation is bring collected from the Govern-
ment of Bihar and will be laid on the Table 
of the Sabha in due course.

Expenditure for Housing by Kerala State

3610. SHRI VAYALAR RAVI : Will 
the Ministei of WORKS AND HOUSING 
be pleased to state :

(a) the total amount to be spent by the 
State Governments for housing in the year 
1 >72-73 and the share of Kerala for this 
purpose ;

(b) whether Government pioposc to give 
any encouragement to such housing schcmes 
which incoiporates peoples participation m 
execution by which the largest benefit can be 
accrued with minimum cost ; and

(c) if so, what is the nature and quantum 
of special assistance to bj given to Kerala for 
the execution of its rural housing scheme ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I K. GUJRAL) : (a) The total 
approved Plan outlay on Housing in the State 
Sector for 1972-73 for all the States (excluding 
Union Territories) is Rs. 3061.40 lakhs, of 
which the outlay for Kerala is Rs. 144 lakhs.

(b) Many of the social housing schemes 
introduced by the Ministry of Works and 
Housing envisage people's participation in 
their execution. The aim is always to benefit 
the maximum number of people with the 
limited funds available.

(c) A grant-in-aid of Rs. 2,73,92,075 has 
been sancti >ned to the Government of Kerala 
for acquisition of 4,680 49 acres of land and 
for development of 96,000 house-sites during 
1972-73 under the Central Scheme for provi-
sion of house-sites to landless workers in 
rural areas.
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Accommodation for Central Government 
Offices and Employees in Kerala

3611. SHRI VAYALAR RAVI : Will 
the Minister of WORKS AND HOUSING 
be pleased to state :

(a) the total amount spent by the Central 
Government in Kerala as rent for different 
Central Government offices located in Private 
buildings and for residential accommodation 
for Central Government employees in the 
year 1971-72;

(b) the total amount 1o be spent by 
Government in Kerala for the construction of 
Central Government Offices and residential 
accommodation for Central Government 
employees in 1972-73 ; and

(c) the particulars of these Schemes and 
the amount sanctioned for each scheme V

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL) : (a) The required 
information is being collected and will be laid 
on the Table of the House.

(b) and (c). Government have not sancti-
oned any scheme for the construction of 
office or residential accommodation in the gene-
ral pool in Kerala in 1972-73.

Subsidised Housing Scheme in Kerala

3612. SHRI VAYALAR RAVI : Will 
the Minister of WORKS AND HOUSING be 
pleased to state :

(a) the total amount to be spent by 
Government for the subsidised housing scheme 
for plantation workers in the year 1972-73 ;

(b) whether Government have taken up 
or propose to take up any scheme to be 
executed under this head in Kerala iri the 
year 1972*73 ; and

(c) if so, the main features of the schcme 
and the amount to be spent on it ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL) : (a) A sum of Rs. 
75 lakhs has been provided in the Central 
Budget for 1972-73 for implementation of the

Scheme by the Governments of Assam, Kerala, 
Mysore, Tamil Nadu, Tripura and West 
Bengal.

(b) and (c). Although the Scheme is in 
the Central Sector, it is implemented through 
the concerned State Governments who are 
competent to sanction projects formulated by 
the Planters and disburse financial assistance 
therefor. The State Governments themselves 
do not undertake construction of houses 
under the Schcme. Information about the 
projects to be sanctioned by the Government 
of Kerala during 1972-73 and the amount 
required for them has not been intimated 
as yet.

Exchange of Scientists between Kerala Agri-
cultural University and all Union Plant 

Breeding and Genetics Institute 
of Leningrad

3613. SHRI VAYALAR RAVI : Will 
the Minister of AGRICULTURE be pleased 
to state :

(a) whether there is any proposal under 
consideration to exchange scientists between 
the Kerala Agricultural University and the 
All Union Plant Breeding and Genctics Insti-
tute of Leningrad, Russia ; and

(b) if so, the main features of the 
proposal ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULUURE (SHRI 
ANNASAIIEJfl P. SHINDE): (a) No propo-
sal is under consideration to exchange scienti-
sts between the Kerala Agricultural University 
and the All Union Plant Breeding and Genetics 
Institute of Leningrad, Russia.

(b) Does not arise

International Sanskrit Conference

3*14. SHRI M. KATHAMUTHU : Will 
tht* Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether an In'ernatior al Sanskrit 
Conference was held in Delhi in the last week 
of March 1972, and if so, number of Indian 
and Foreign delegates who attended the 
Conference ;
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(b) whether the Indian delegates were 
given travel and other expenses , and

(c) the total amount sanctioned and 
spent for this Conference 7

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION & SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D P YADAV) <a) 
Yes, Sir, 823 Indian and 95 Foreign Delegates

(b) No payments were made to local 
delegates and those sponsored by the Institu- 
tions fo r Indian delegates coming from 
outside Delhi, travel expenses have been 
defrayed in full in 131 cases and partial 
subsidy given in 310 cases Besides, facilities 
for board, lodging and transport were arranged 
lor all out station delegates

(0  Besides a grant of $ 10,000 received 
from UNESCO, a provision of Rs 4 lakhs was 
made for the Conference As all payments 
have not yet been nnde, the final expenditure 
figure is not readily available So far, pay 
ment to the tune of Rs I 68 lakhs has been 
made
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srcr arreVr faararc, 1972 $  #arr 
s r r w  i

Cost of Development cf Land in Delhi

3616. SHRI B. S. BHAURA : Will the 
Minister of WORKS AND HOUSING be 
pleased to state :

(a) the cost of development of land per 
square yard in Delhi separately, bv Govern-
ment and House Building Co-operative Socie-
ties, who have been a'lotted undeveloped land 
in Wazirpur, G.T. Road, Model Town and 
Azadpur Areas of Delhi ; and

(b) the cost of development per square 
yard as charged by the House Building Co-
operative Societies from their respective 
members who have been given land and the 
reasons for variation in the cost, if any ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K GUJRAL): (a) As Cooperative 
Societies in Wazirpur residential scheme have 
been allotted developed plots, the question of 
development of land by societies does not 
arise. The cost of development of plotuble 
area comes to about Rs 29/- per «q, yd. for 
Wazirpur residential scheme There is no 
residential scheme in G.T Road, Model 
Town & Azadpur areas of Delhi.

(b) Government is not aware.

Construction of Eight-Storcycd type IV Quarters 
in D.I Z. Area, New Delhi

3617. SHRI SHASHI BHUSHAN : Will 
the Minister of WORKS AND HOUSING 
be pteased to state :

(a) whether 124 eight-storeyed Type IV 
quarters were under construction on D.I.Z. 
Area, New Delhi and the date of their comp-
letion was stated to be 30th June, 1973 ;

(b) whether the construction of these 
Quarters has been stopped ;

(c) if so, when the construction was 
stopped and the reasons therefor and when 
construction is likely to be resumed ; and

<d) whether these quarters would be 
completed and ready for allotment by the

fixed date or whether the completion date is 
likely to be revised and if so, the likely revised 
date for their completion and allotment to 
Government employees ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUS-
ING (SHRI I. K. GUJRAL) : (a) Yes, 
Sir.

(b) to (d). The work of construction of 
these quarters has been suspended since 
October, 1971 as the contractor invoked the 
arbitration clause of the agreement and sub-
mitted his claims which have been referred to 
an Arbitrator. The contractor has also expres-
sed his inability to resume the work unless 
his conditions are accepted. Steps to be 
taken to resume the work are under consi-
deration. In view of the above position, the 
date on which the quarters will be ready for 
allotment cannot be indicated at this stage.

Scooter Garages in Sector‘D* D.I.Z. Area 
Quarters, New Delhi

3618. SHRI SHASHI BHUSHAN : Will 
the Minister of WORKS AND HOUSING be 
pleased to state :

(a) whether a scooter garage has been
given to each allottee of 4-storey quarters 
newly constructed in Scctor, ‘D \ D.I.Z. Area, 
New Delhi ; ,

(b) whether the si?e of the said scooter 
garage is so small that the scooter does not 
fit therein and the occupants have to park 
their vehicles outside ;

(c) whether it is proposed to institute 
an enquiry into this and fix responsibility for 
approving the sue and design of the scooter 
garage ; and

(d) the steps taken or proposed to be 
taken by Government to help the allottees of 
f ’ese scooter garages in th<s regard ?

THF MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL) : (a) Yes, Sir.

(b) The si/x of the scooter garage is 
4' x 6'-3* which is large enough to accommodate 
scooters of various type without carrier* 
However if the scooter is fitted with a carrier, 
the door cannot be fully closed.
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(c) No enquiry is contemplated at 
present.

(d) It is now proposed to extend the 
scooter sheds in the front by shifting the door, 
wherever possible. In the case of new scooter 
garages, the size has been increased to 4'x8\

Defective Water Tanks in Sector ‘D* of 
D.I.Z. Area, New Delhi

3619. SHRI SHASHI BHUSHAN : Will 
the Minister of WORKS AND HOUSING be 
pleased to state:

(SHRI I. K. OUJRAL) : The standard lice-
nce fee under F.R. 45-A and pooled standard 
licence fee under F.R, 45-A for types II and 
HI quarters in Sector ‘D1 D.I.Z. area, New 
Delhi are indicated below

Type of Standard licence Standard 
Quarter fee under F.R. pooled 

45 -  A per month licence fee 
under F.R. 
45-A per 
month

(a) whether a number of complaints have 
been received in respect of defective water 
tanks provided for storing water for latrines 
in Sector ‘D’ D.I.Z., Area, New Delhi ;

(b) whether water leakage is not removed 
even after getting them repaired a number of 
times and after a couple of days of such 
repairs, the water again starts leaking ; and

(c) whether Government propose to get 
those water tanks which are made of cement 
replaced by tin tanks and the time by which 
they are proposed to be replaced with a view 
to give proper facilities to the residents of 
that area ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL) : (a) A few comp-
laints were received in October, 1971 when 
the quarters were initially allotted. No 
complaints have been received thereafter.

(b) There is no leakage of water from 
these tanks at present.

(c) As there is no leakage of water, the 
question of replacement of tanks does not 
arise.

Standard/Pool Rent Fixed for D.I.Z. Area 
Quarters

3620. SHRI SHASHI BHUSHAN : Will 
the Minister of WORKS AND HOUSING be 
pleased to sta'e the standard or pool rent fixed 
for newly constructed four storeyed quarters 
(Type II and III separately) in Sector ‘D’, 
D.I.Z.. Area, New Delhi ?

THE MINISTER OF STATB IN THE 
MINISTRY OF WORKS AND HOUSING

Rs. Rs.

Type II 82 00 42.00

Type I I I -

(a) Ground Floor 
and
First Floor 104.00 51 00

(b) Second Floor 
and
Third Floor 104.00 55.00

Division of Stair Case Electticity Charges 
Bill Among Residents of Quarters in 

Sector *D’ of D.I.Z. Area. New Delhi

3621. SHRI SHASHI BHUSHAN : 
Will the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) the manner in which the stair case 
electricity charges are proposed to be divided 
among the residents of quarters in Sector *D\ 
Area, New Delhi ; and

(b) whether the stair case electricity char-
ges are being included in the rent bill so far 
as Gazetted Officers are concerned and if so, 
the electricity charges which are being charged 
from those gazetted officers who are in occupa-
tion of quarters in Sector ‘D \ D.I.Z. Area, 
New Delhi ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL) : <a) The actual 
charges for electricity used in staircases of 
quarters in Sector 4D’ D.I.Z area are propo-
sed to be divided proportionately for recove &
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from the beneficiaries. The charges have not 
yet been fixed.

(b) At present, the statrcase electricity 
charges from gazetted officers, occupying quar-
ters in Sector *D\ O 1Z Area (excepting occu-
pants of ground floor), are being recovered at 
the rate of Rs. 0 80 per month piovisionally, 
on the basis of similar charges recoveied from 
allottees of similar types ot flats in R K 
Puram and Timarpur, subject to adjustments 
when final rates are fixed

Development of 1 and by the Dcra Ismail 
Khan Cooperative House Building 

Society, Delhi

3622 SHRI C T DHANDAPANI 
Will the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) the new target date by which the 
Dera Ismail Khan House Building Society, 
Delhi, is required to devclod the land of the 
Society, as the original date lapsed on 13th 
March, 1970 and the lay-out plan was sanctio-
ned by the D D A  on 2bt April, 1972 , 
and

(b) whether Government have taken/pro-
pose to take steps to ensure early development 
of the said land by the Society and its handing 
over to the shareholders ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I K GUJRAL) . (a) The new tar-
get date is being fixed by the Delhi Adminis-
tration.

(b) The Delhi Administration have deci-
ded to request the society to submit quarterly 
Progress reports regarding development of the 
land.

Study of Heart Patlvnts by a Physician of 
Wlllingdon Hospital, New Delhi

3623. SHRI DEVINDER SINGH 
GARCHA : Will the Minister of HEALTH 
AND FAMILY PLANNING be pleased to 
state :

(a) whether a senior phjsic an of Willing 
don Hospital. New Delhi has conducted the 
study of heart patients recently ;

(b) if so, the icsult thereof; and

(c) whether any preventive measures 
have been suggested and if so, the nature 
thereof ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A K. KISKU) (a) In 
Wlllingdon Hospital, Senior Physicians study 
various conditions of heart patients and it is a 
continuous proccss,

(b) A compiehensivc study of 1000 pati-
ents has revealed some positive factors aflec- 
tmg heart diseases, clinic il features and com-
plications and a line of treatment of cardiac 
discaces

(c) The preventive mcasuies suggested 
are avoid smoking, reduce animal fat, under-
take regular exercise, keep a watch on weight 
and avoid tension Those who have a family 
history of heart disease should have regular 
check-up from the age of 30 years onwards. 
Those who suffei from diabetics, high blood 
pressure and gout should try to keep these 
conditions under control

Survey of Coast of Andhra Pradesh far 
Fishery Wealth

3625 SHRI K KODANDA RAMI 
REDDY Will the Minister of AGRICUL-
TURE be pleased to state .

(a) whether any systematic survey of the 
fisheries wealth of Andhra Pradesh Coast line 
had been made,

(b) whether the Government had infor-
med the State Government that Food and 
Agriculture Organisation would take up the 
Survey , and

(c) if so, the reasons for not taking up 
the survey as yc* ?

THE MINISTER OP STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) Survey of 
the fisheries wealth of the Andhra Pradash 
Coast is being carried out by the Central Deep 
Sea Fishing Organisation through the Off-
shore Fishing Station established at Visakha- 
patnam A programme has been drawn up 
for intensifying the surveys with two new 17.5 
metre vessels
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(b) and (c). The State Government was 
informed that the feasibility of establishing a 
survey project with assistance from the UNDP 
on the East Coast was under examination and 
that the requirements of Andhra Pradesh would 
be borne in mind in the context of proposals 
lor a revised programme of Indo-Norwegian 
Co-operation in the field of fisheries Both 
proposals are being negotiated and it is propo-' 
sed to suitably cover the requirements of the 
East Coast including Andhra Pradesh.

Project Reports on Development of Marine 
Fisheries in Andhra Pradesh

3626. SHRI K. KODANDA RAMI 
REDDY : Will the Minister of AGRICUL-
TURE be pleased to state :

(a) whether the Government of Andhra 
Pradesh had submitted two project reports to 
the Union Government under Indo-Norwegian 
project for the development of marine fisheries ; 
and if so, the reaction of the Government 
thereto ; and

(b) whether the Centre had proposed to 
supply two modern fishing vessels to State 
Government and if so, tbe reasons for not 
supplying them until now ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) The Govern-
ment of Andhra Pradesh had submitted two 
project reports relating to fisheries develop-
ment proposing their implementation with 
Norwegian assistance on the pattern of the 
Indo-Norwegian project in Kerala. The 
Government of Andhra Pradesh was informed 
that after the currency of the Indo-Norweigan 
Agreement on Fisheries expired on 31st March, 
1972 the pattern of aid under which Norweigan 
personnel are associated with the administra-
tive aspects of management would be disconti-
nued. There is a possibility of continued aid 
for fisheries development in the form of supply 
of equipment and expertise for plan program-
mes. The requirements of Andhra Pradesh 
in regard to development or firsheries would 
receive ful) consideration under any arrange* 
ment which may be finalised for Norwegian 
aid for fisheries development programmes in 
the country.

(b) The various maritime State Govern- 
(neo^ including Andhra Pradesh were infor-

med of the prospects of supply of vessels under 
Norwegian Programme Aid and were requested 
to indicate whether they would be in a posi-
tion to accommodate the cost of the vessels 
within their budgets. Most of the States 
including Andhra Pradesh indicated inability 
to accommodate the cost of the vessels. It was 
subsequently decided that any vessels which 
may be received would be operated by the 
Central Government at its cost for survey of 
the coasts of the various States. In the for-
mulations for utilization of the proposed Nor- 
wegion Programme aid, two vessels have been 
tentatively earmarked for the Andhra Pradesh 
coast. These formulations provide a basis 
for detailed examination of requirements with* 
in the context of the proposed programme 
aid. The number of vessels which can be 
supplied for survey at various points around 
the coast will be determined in consulation 
with the Norwegian authorities who arc curren-
tly conducting a study of the proposals. 
Assuming that the proposals arc finalised, 
orders will have to be placed for vessels and 
it is not expected that supplies will be 
made before 1973-74.

Central Aid to Andhra Pradesh for Purchase 
o f‘Splash less Tank* Van and Develop-

ment of Reserviors and Lakes for 
Fish Production

3627. SHRI K. KODANDA RAMI 
KEDDY : Will the Minister of AGRICUL-
TURE be pleased to state :

(a) whether the Government of Andhra 
Pradesh had requested the Centre for financial 
aid to puc chase ‘splash less tank' vans acd 
full scale development of reserviors and lakes 
in the State for fish production; and

(b) if so, the reaction of the Centre ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) and (b). 
The Government of Andhra Pradesh had re-
quested assistance for various schemes of fishe-
ries development including reservoirs. So far 
as reservoirs are concerned, the State was in-
formed that the development of reservoirs, of 
which there are several throughout the coun* 
trs, is included in State Plan programmes. 
The State was further informed that the Cen-
tral Government was proposing to co*ordinate 
reservoir development and assist in the inten-
sive development of selected reservoirs, and
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that if it was fouud feasible to introduce such 
a schcme, the need of Andhra Pradesh in this 
sector would be given due consideration In 
the meantime, the Indian Council of Agncul- 
tural Research has taken up an AU India Co-
ordinated Research Project in which the 
Nagarjunasagar reservoir in Andhra Pradesh 
has been included, and the results of these 
investigations are expected to prove useful for 
formulating reservoir fishery development pro 
grammes

No request for financial assistance for 
purchase of sdashlcss tank vans has been 
received from the Government of Andhra 
Pradesh

Heavy Overdues of Cooperative Socit-lus in 
I P . l  xl«nding Credit Facilities 

to Farnurs

3628 SHRI RAJDLO SINGH Will 
the Minister of AGRICULTURE be pleased 
state

(a) whether Cooperative Societies exten-
ding credit facilities to farmers in U P State 
have heavy overdues causing serious worries to 
Reserve Bank ,

(b) whethor it is appprehtnded that these 
institutions might not be able to meet fully to 
short term credit requirements of the farmers 
in coming years , and

(c) if so, the reasons for this dateriora- 
tion ?

THE DEPUTY MINISTER IN THF 
MINISTRY OF AGRICULTURE (SHRI 
JAGANNATH PAHADIA) (a) and (b) 
Yes, Sir

(c) The major cause for the increase in 
overdues are successive natural calamities un-
satisfactory supervision over the working of 
societies, unwillingness on the part of societies 
to take action against defaulters and delay in 
deciding arbitration cases and executing awards 
obtained against defaulters

Donation by the Ambassador and Cultural
Attache from Colombia to Dr Bh^gwan 

Das Memorial Trust, New Delhi

3629. SHRI AMBESH Will the Minis-
ter of HEALTH AND FAMILY PLANNING 
be pleased to state :

(a) whether it is a fact that Colonal 
Manvel Agudelo, the Ambassador from Colum-

bia m India and Dr Giyeedo, Cultural Atta-
che m the Colombian Embassy had donated 
a heavy amount to Dr Bhagwan Das Memo-
rial Trust, 2-F, Lsopat Nagar, New Delhi to 
found “Indian Society of Sophrology” in the 
above premises ,

(b) if so, the amount donated by the 
obove Ambassador and the attache ,

(c) the income and expenditure account 
of the above Society smcc its inception , 
and

(d) the aims and objtcts of the Society 
and the progress of the work till to day *

THL DEPUTY MINIS] LR IN THE 
MIMISTRYOl HFAlTiT AND FAMILY 
PLANNING (SHRI A K KISKU) (a) and
(b) Colonel Manvel Agudelo the Ambassa-
dor from Columotd and Dr Gavecdo Caltural 
Attache m the Colombi m Embassy gave a 
donation of Rs. 1000/ <tn 1 Rs 2500/ -  res-
pectively, m 1966, to Dr Blngwao Das 
Memorial Trust, 2 f Lajpat Nagar, Ne* 
Delhi The amount wis cicdit under the head 
donation for constiuction of pavillion for con-
ducting Yogas ana classes and not for founding 
any Society

(c) and (d) According to the report of 
Secretary of Dr Bhagwan Das Memorial 
Trust, Dr Gcytcdo was the President of the 
International Society for Sophrology and Psy-
chosomatic Medicine He started its Indian 
Branch at the primises of the Trust in March, 
1966 1 he Bianch functioned upto September, 
1966 On return from India Dr Gayeedo 
took away all records and books with him

Amount given to small and Marginal 
I arm«»

3630 SHRI BHOGENDRA JHA Will 
the Minister of AGRICULTURE be pleased 
to state

(a) the total amount given to the small 
and marginal farmers, State-wise, since the 
beginning of the Fourth Plan and the amount 
to be given to them during the current year ; 
and

(b) whether there is any proposal to 
assist the small and marginal farmers through 
the primary co-operative societies by suitably
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amending the co-opcrativc laws and augment-
ing resources of the co-operatives ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE (SHRI 
JAGANNATH PAHADIA) : (a) It is pre-
sumed that the infornution is required with 
reference to credit advanced to stnall and 
marginal farmers The amount advanced by 
primary agricultural credit societies in the Co-
operative Year endind 30th June, 1970 is given 
in the statement attached. Figures for the 
remaining year of 4th Plan are not yet availa-
ble. The quantum of loans advanced by

commercial banks to the small and marginal 
farmers is atso not available.

(b) The recommendations of the National 
Commission on Agriculture to form separate 
service societies to assist small and marginal 
farmers and those of the Banking Commission 
to have Rural Banks, are under examination. 
The SFDA/MFAL agencies assist the small 
and marginal farmers to become members of 
the primary cooperative societies extend loans 
to the weak central cooperative Banks and 
give subsidies for staff appointed by them.

Statement

Ljjrti by mzpsrativei m to wi ill farmers having holdingupto two hectares .

Name of State

Rs. in crores 

Short and medium-term loans issued to *
small farmers having 
land upto 2 hectares

Tenants Agril. 
Labour

Long-term loans 
issued to small 
farmers owning 

land upto 2 hec-
tares

Andhrs Pradesh 9.86 1 83 5.58

Assam 0.71 Neg 0.04

Bihar NA NA 0.54

Gujarat 10.81 0.45 1.72

Haryana 3 17 2.11 NA

Himachal Pradesh 2 48 0.42 0.12

K*rala 116.06 4.94 0.90

Maharashtra 21.11 3.38 NA

Puojab 13.97 7.91 NA

Tamil Nadu 11.48 1.89 7.27

Utter Pradesh 20.59 NA 5.25

Manipur 0.03 0.02 NA

Goa — 0.15 NA

Pondicherry 0 32 0.04 007

Total : 160.99 23.14 21.49

NB : Figures of other States ate not available.
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Settingup of International Agricultural Centre 
for Research and Training Programmes in Rain 

fed Crops

3631. SHRI S. C, SAMANTA :
SHRI NAWAL KISHORE 

SHARMA :

Will the Minister of AGRICULTURE be 
pleased to state:

(a) the reaction of the Government to the 
current negotiations by the Ford Foundation 
for the setting up of an International Agri- 
cul ural Centre for research and training pro-
gramme in rain-fed crops;

(b) the main activities of the proposed 
centre ; and

(c) the other countries in addition to India 
likely to benefit from the Centre ?

THE MINISTFR OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SIIINDE) : (a) The 
Government of India have concluded a 
Memorandum of Agreement with the Ford 
Foundation acting on behalf of the Consulta-
tive Group on International Agricultural 
Research for the establishment of an Inter-
national Crops Research Institute for the S-mi- 
Arid Tropics. The Institute will be an aulono* 
rrous, international, philanthropic, non-profit, 
research, educational and training organi-
sation.

(b) The Institute will serve as a (a) World 
Centre for the improvement of Jowar, Millets, 
ted gram (arhar) and bengal gram (chana):
(b) a centre to promote the development and 
demonstration of improved patterns and sys-
tems of farming which optimise the use of 
human and natural resources in the low rain-
fall, unirrigated seasonally dry and semi arid 
tropics and (c) a centre which may undertake 
such other programme or extension of the 
programmes.

(c) Besides India, the other countries 
which will directly benefit from the proposed 
Institute are the dry farming,countries of Africa 
and South America such as Senegal, Upper 
Volta, Kenya, Ethoiopia, Nigeria, Tanzania, 
and Brazil.

Harassment of D. M. S.Staff by Field Inspectors

3632. SHRI S. M. BANERJEE : Will the 
Minister of AGRICULTURE be pleased to 
state :

(a) whether the D.M S., staff working 
in various D M S , Counters located in 
Government Buildings are marked absent by 
the Field Inspectors even when they are present 
in their Counters but leave only for a while 
to go to bath-room there by causing deduction 
of a day’s salary with liability of break in 
service; and

(b) if so, the reasons for such harassment 
being meted out to these personnel ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF 
SHER SINGH) : (a) At the time of checking 
if it is found that the All Day Milk Stall staff 
are absent from duty during the working hours 
and the stall is closed, they are initially marked 
absent for that day and this fact is intimated 
to them Thereafter, if a satisfactory expla-
nation is forthcoming, the case is regularised ; 
if not appropriate departmental action is taken, 
There are no instances in which staff have 
been marked absent if they have left the s'all 
temporarily to go to the bath 
room etc. There is only one case in 
which, when the explanation of the 
Manager of a stall was called for not opening 
the stall in time, the Manager indicated that 
she may have gone to the bath room. This 
case is still under investigation.

(b) Does not arise, in view of the reply 
given in (a) above.

Change of Lid of Bottle at Depot No. 257 
of D M S.

1633. SHRI CHANDRA SHEKHAR 
SINGH : Will the Minister of AGRI-
CULTURE be pleased to state :

(a) whether the Incharge of Depot No. 
257 Delhi Milk Scheme removes toned milk 
caps and then sells those bottle as standard 
milk;

(b) whether protests by Card holders in 
this regard have resulted in mare troubles for 
them ; and

(c) whether any vigilanoe will be kept to 
check such malpractices ?
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THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) : (a) No. Between 1st April,
1971 to 31st March. 1972, D M.S. had 
received 2 complaints regarding change of seals 
by the depot staff of depot No. 257. In One 
case, on investigation it was found that the 
complaint was regarding presence of some 
yeliow colour on the top of the milk bottles 
and not a change of cap. In the second case, 
samples collected at random from the 
depot for laboratory test were found to contain 
standardised milk as despatched from the 
Central Dairy,

(b) D.M S have no information or 
complaints in this tegard.

(c) Strict vigilance is being maintained in 
regard to the working of the depots to chcck 
mai-practices by the depot staff and milk 
bottle samples are regularly collected at 
random from the depots, as a rotine, foi 
quality checking. Surprise checking is also 
often undertaken. Such inspections and checks 
are carried out in respect of all the milk depots 
in the city to prevent such mal-practices.

Introducti in of Abortion as Family 
Planning Device

3634. SHRI JYOTIRMOY BOSU : Will 
the Minister of HEALTH AND FAMILY 
PLANNING be p’cased to state :

(a) whether the West Bangal Govern-
ment’s Health Department is considering some 
experts’ suggestions to introduce abortion as 
a family planning device when the Medical 
Termination of Prcgnancy Act comes into 
force ; and

(b) if so, the suggestions made by the 
experts ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A. K KISKU) : (a) 
and (b). The information is being collected 
and will be laid on the Table of the Sabha.

Abolishing of Education of a Modern Medicine 
along with Ayurveda and Unanl

3635. SHRI MULfU RAJ SAINI : Will 
the Minister of HEALTH AND FAMILY 
PLANNING be pleased to state:

(a) whether the Central Council of 
Indian Medicine is planning to abolish adu- 
cation of modern medicine along with Ayur-
veda and Unani ;

(b) whether it is essential to continue the 
teaching of modern medicine in the Colleges 
of Indian Medicine for the betterment of 
Indian system of medicine ; and

(c) if so, action proposed to be taken by 
Government in the matter ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A. K KISKU) : (a) to
(c). As required under Section 22 of the Indian 
Medicine Central Council Act, 1970, a un*form 
syllabus for prescribing the minimum standards 
of education in Indian Medicine, required for 
granting recognised medical qualifications by 
Universities, Board* or Medical Institutions 
in India is being.worked out by the Central 
Council of Indian Medicine. The syllabus so 
drawn up by the Council shall be circulated to 
all the State Governments for comments. The 
comments of any State Government received 
within three months from the furnishing of the 
copies of the draft syllabus will be considered 
by the Council before submitting the regu-
lations therefor to the Central Government 
for sanction. As such, it is too prematuie to 
indicate anything about the contents of the 
syllabus to be prescribed by the Central 
Council of Indian Medicine at this stage.

Unemployment among Doctors in States

3636. SHRI C. K. CHANDRAPPAN : 
Will the Minister of HEALTH AND FAMILY 
PLANNING be pleased to refer to the reply 
given to Starred Question No. 97 on the 20th 
March, 1972 and state :

(a) whether Government are aware that 
unemp'oyment among tbe doctors in the 
country as a who e is now on the increase ;

(b) whether it has been brought to the 
notice of the Central Government that in 
Punjab, Kerala, Bihar and certain other States 
the probelm has assumed serious proportions, 
and

(c) if so, the steps Government propose 
to take to combat the situation ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY
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PLANNING (SHRI A. K. KISKU) : (a) to
(c). No. There is an overall shortage of doctors 
in the country, particularly in rural areas. 
A Central Selection Team visited the States 
of Andhra Pradesh. Kerala, Mysore. Orissa 
and Rajasthan during June 1971 and March 
1S72 and interviewed 418 candidates for 
making selection for appointment on an ad- 
hoc basis to the posts of Junior Medical Offi-
cers (scale of pay of Rs. 350-900) in Arunachal 
Pradesh, Assam Rifles. Central Reserve Police 
etc. 311 medical graduates were selected and 
offered ad-hoc appointments.

Construction of houses under various 
Housing Schemes in Gujarat

3637. SHRI D. P. JADEJA : Will the 
Minister of WORKS AND HOUSING be 
pleased to state :

(a) the number of houses built in Guja-
rat under the subsidised Industrial housing 
Scheme, low income group housing scheme, 
middle income group housing scheme and the 
rural housing scheme, separately District-wise ; 
and

(b) the number of people benefited 
under eaih of the above schemes ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL) : (a) According to 
the progress reports received so far fiom the 
Government of Gujarat, the number of houses 
built in the State under each scheme is given 
below :—

Name o f  Scheme No. o f h mses built.

22,149

4,551

1,056

1,395

Total 29,191

1. Integrated Subsidised
Housing Scheme for 
Industrial Workers 
and Economically 
Weaker Sections of 
Community.......

2. Low Income Group
Housing Scheme.......

3. Middle Income Group 
Housing Scheme ...

4. Village Housing Pro-
jects Schfeme......

District-wise figures are not maintained 
in the Ministry.

(b) The number of families benefited 
under cach scheme would be equal to the 
number of houses built thereunder The num-
ber of persons benefited would, therefore, be 
approximately five times the number of fami-
lies.

Measures to Remove Caste System

3638. SHRI PAMPAN GOWDA : Will 
the Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) the measures taken by Government 
to remove the evil of Caste System in the 
country during last three years, State-wise ; 
and

(b) the progress in each Stat; ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI 1>. p. YADAV) :
(a) and (b). This Department i-i not concer- 
ed with all the evils of Caste System. The 
removal of untouchabilily is however being 
dealt with by this Department.

The following measures ha\c been taken 
by Government to ren.ove the evil of Caste 
System

(1) Untouchability has been abolished 
and its practice in any form is 
forbidden under Article 17 of the 
Constitution. The Untouchability 
(Offences) Act, 1958 was passed by 
the Parliament, wheiein punishment 
for practice of untoiiLhabiJity have 
been prescribed. This Act is further 
being amended now to make it more 
effective by enhancing the punish-
ments and by making the offences 
under the Act non-compoundable.

The persons caught under the 
Untouchability (Offences) Act, 1955 
are prosecuted by law. Tbe State- 
wise list of otfeaders (statement I) 
during the last three years is laid 
on the Table of the House. 
[Placed in Library. See No. 
LT-IS30/72].
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(2) Grants are given to some of the 
Voluntary Organisations to undertake 
schemes for removal of untouchabi- 
lity by way of Bhajan-Kirtan man* 
dalies, distribution of posters, 
pamphlets, propaganda and various 
other audiovisual programmes.

The statement of grants given to 
these organisations (statement II) 
is laid on the Table of the House. 
[Placed in Library. See No. LT- 
1830/72].

(3) Some State Governments have also 
undertaken this programme under 
State Sector Schcmes. A statement 
(statement III) showing their expendi-
ture of the last three years is laid 
on the Table of the House. [Placed 
in library. See No LT-1830/12]
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Promotion of an Assistant Educational 
Adviser bi Ministry of Education

3640. SHRI M. SATYANARAYAN 
RAO : Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased to 
state :

(a) whether at least four years’ experience 
as Assistant Educational Adviser (General) in 
the Ministry of Education is essential for 
promotion to the grade of Deputy Educational 
Adviser in that Ministry, even for ad hoc 
appointment ;

(b) if so, whelher an Officer in his 
Ministry having less than the requisite 
experience, was promoted to the rank of 
Deputy Educational Adviser, ignoring the 
claims of certain eligible officers ; and

(c) whether the promotion of this 
particular Officer was quashed by the Delhi 
High Court which passed severe strictures on 
the manner in which accelerated promotions 
were given to this Officer, ignoring the 
legitimate claims of other officers ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI D. 
P. YADAV) : (a) Rules of promotion 
provide that Assistant Educational Adviser, 
with four years of service in the grade would 
be aligible for promotion.

(b) It is presumed that a reference in 
this part relates to the promotion to the rank 
of Deputy Educational Adviser (General) of 
an officer who was a permanent holder of an 
ex-cadre post of Assistant Educational Adviser
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(Culture) which was merged with the General 
Advisory Cadre with effect fiotn 6th November, 
1969, from which date the officer was also 
appointed as Assistant Educational Adviser 
(General). As the post held by the officer 
had itself been merged in the General Advisory 
Cadre, her entire service as Assistant Educa-
tional Adviser (Culture) as well as Assistant 
Educational Adviser (General) was taken into 
account while promoting the officcr. There 
was, thus, no question of ignoring the claims 
of other eligible officers

(c) Yes, Sir. The promotion of this 
officer earlier as Deputy Educational Adviser 
(General) was quashed by the High Couit of 
Delhi consequent on the quashing by the same 
Court of the seniority of thi«- off iter, fixed in 
the grade of Assistant Educational Advisei 
(General) on the basis of which the ofhect 
had been promoted as Deputy Educational 
Adviser (General). The Comt had not 
passed any strictures.

Harassment to Fishermen of Andhra Pradesh

3641. SHRI K. SURYANARAYANA : 
Will the Minister of AGRICULTURE be 
pleased to state ;

(a) whether he has received a Memoran-
dum from the backward class Vaddi-fiahetmen 
community of Thokalapaih Eluiu Taluk, West 
Godavari District, Andhra Pradesh complain-
ing against the harassment and obstruction for 
carrying on their profession according to 
law ;

(b) if so, the broad outlines thereof;
and

(c) the action which Goveinment pro-
pose to take io the mattet ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE): (a) No, Sir.

(b) and (c). Does not arise.

Thefts of Idols in the Country

3642. SHRI fc. K. DASCHOWDHURY : 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) whether the Idol thefts are on the 
rise m the country and specially in Orissa ; 
and

(b) if so, the thefts made from the 
Centrally protected monuments in this con-
nection during the years 1970, 1971 and upto 
March, 1972 ?

THE MINISTER OF EDUCATION, 
SOCIAL WI'LFARE AND CULTURE 
(PROF. S. NURUL HASAN) (a) As no 
statistics are a\ailable in regard to thefts of 
idols in the country as a whole, it is difficult 
to draw ai.y conclusion whether such thefts 
arc on the rise or not. In so far as Centrally 
protected monuments are concerned, the 
figures do not indicate a ri\e : there were 11 
thefts in 1971, as against 19 in 1970 and 29 
in ]%9 However, the corresponding figures 
for Centially protected monuments in Orissa 
arc 2,1 and I respectively.

(b) A statement showing thefts from 
Centrally-protected monuments during 1970, 
1971, and upto April, 1972, is laid cn the 
Table of the House. [Placed in library. 
Sec No. LT-183I/72J.
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All India Publishers Convention

3644 SHRI M M. JOSEPH : Will the 
Minister or EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether the All India Publishers 
Convention urged Government on 23rd March,
1972 not to compete with it in publishing ; 
and

(b) if so, the main features thereof and 
the reaction of Government thereto ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAV) : (a) 
and (b). The \U India Publishers Conven-
tion held on the 23rd March, 1972, resolved 
that a closer rapport should be established 
between the private and public sector in the 
matter of publishing and they should bo'h 
complement each other's efforts and not 
competc with each other and that wherever 
there is an established need for the State to 
step into the publishing field to fulfill its 
obligations as a welfare state, the Government 
should confine themselves to the preparation 
of manuscripts, the actual production and 
distribution being left entirely to the private 
publishing industry so that their technical 
know-how and expertise can be fully utilized.

Government are alive to the need for a 
balanced development and collaboration of the 
public and private sectors in the Indian book 
industry and trade and have set up a National 
Book Development Board, with representatives 
from both the public and private sectors, to 
lay down guidelines for the development of 
the Indian book industry in the context of 
the overall requirements of the country,

Strike by Employees of 1.1. T. Kanpur

3645. SHRI RAJDEO SINGH : Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether striking employees of 1 I. T., 
Kanpur are adopting sabotage activities in the 
form of dislocating the supply of water, electri-
city and sewer connection thereby jeopardising 
normal life in the campus ; and

(b) whether Government propose to get

the whole affair enquired into by appointing 
a Commission 7

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN) : (a) During 
the period 18.3.72 to 29 3.72 when a section of 
the employees of the Indian Institute of 
Technology went on strike, they caused some 
damage to electric supply, sewage and water 
installations on the campus. The damage 
was estimated at about Rs. 6,200/-

(b) The strike has been callcd off and 
the Institute is holding a departmental inquiry 
into th; various aspsc s of tbj strike.

National Book Development Board

3646. SHRI P. M. MEHTA :
SHRI P. GANGADKB :

Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) whether National Book Development 
Boatd has been set up by Government for 
helping the various publishing enterprises and 
for solving the problems and maladies which 
retard the growth of the book industry : and

(b) If so, whether the Board has achie-
ved the purpose for which it was formed ?

THE DEPUTY MINISTER IN THL 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN TH1 
DEPARTMENT OF CULTURE (SHRI D 
P. YADAV) : (a) The Board has been set 
up mainly to lay down guidelines for the deve-
lopment of the Indian book industry in the 
context of the overall requirements of the 
country and to advise on measures for the 
promotion of book publishing and book trade 
in India and also for the encouragement of 
Indian authorship.

(b) Yes, Sir. It has succeeded in 
securing various concessions for the Indian 
book industry.

Occupation Rights to Home-Steads of 
Agricultural Labour

3647. SHRI P. NARASIMHA REDDY 
Will tbe Minister Of AGRICULTURE be 
pleased to s ta te :

(a) whether and to what extent the Plan 
objective o f  securing legal rights of occupation
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to home-steads and agricultural labour has sisting of the following might be formed by
been achieved in different States ; and the State Government to examine the issue

and give its views which would be considered
(b) the steps proposed to achieve this with due respect by the Government of

object fully and speedily ? India.

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) and (b). 
A statement is laid on the Table of the 
House. [Placed in Library. Sec No. LT— 
1832/72].

Installation of Statue of King Raja Raja
Chola by Tamil Nadu Government

3648. SHRI C. T. DHANDAPANI : 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) whether the Cential Government 
rejected the Tamil Nadu Government's plea 
to install the statue of King Raja Raja Chola 
within the precincts of the ancient Brahades- 
wara Temple at Thanjavur; and

(b) if so, the reasons for the rejection of 
the said proposal ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN) : fa) While the 
Central Government did not approve of the 
Tamil Nadu Government’s proposal of instal-
ling the modern statue of King Raja Raja 
Chola within the prakara (inner enclosure) of 
lhe Brihadisvara Temple at Thanjavur, it re-
quested the Tamil Nadu Government to agree 
to the installation of the statue at a site just 
outside the Maratha Gateway which is within 
the complex protected along the temple, and 
which location was earlier acceptable to the 
local Authorities.

(b) Government of India consulted the 
Standing Committee of the Central Advisory 
Board of Archaeology in the matter. The 
Committee was of the view that the erection 
of a  modern statue within the inner enclosure 
Of the ancient temple was against archaeolo-
gical principles in this country and elsewhere, 
for no modem statues are placed within imme-
diate precincts of ancient monuments.

During the course of a discussion on the 
subject in February 1972, the Minister of State 
for Education also offered to the Education 
Minister Tamil Nadu, that a Committee con-

1. Superintending Archaeologist, Arch-
aeological Survey of India, Southern 
Circle, Madras.

2. Director of Archaeology, Government 
of Tamil Nadu.

3. A Professor of History from one of
the Universities in Tamil Nadu.

No such Committee appears to have been 
formed.

Utilization of Funds for Welfare of Advi&is 
in M. P.

36*50. SHRI RANA BAHADUR 
SINGH : Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased to 
state :

(a) whether there ii any proposal under 
Government’s consideration to exercise con* 
trol over the utili^tion of money allotted for 
the Welfare of the Adivasi areas in Madhya 
Phesh under the guidance of Union Govern-
ment ; and

(b) if so, the broad outlines of the pro-
posal ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. P. YADAV) : (a) and (b). The following 
schemes under the Centrally Sponsored Pro-
gramme have been taken for the welfare of 
Scheduled Tribes in Madhya Pradesh :

(1) Post-matric scholarships.

(2) Girls Hostels.

(3) Pre-examination Training.

(4) Tribal Development Blocks.
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(5) Cooperation.

(6) Tribal Research and Training.

The Central grant provided for each scheme 
is to be spent by the State Government in 
accordance with the approved pattern of the 
scheme.

The funds are released through State Ac* 
countant General who also audits the expen-
diture incurred by the State Government. The 
Organisation of the Commissioner for Sche-
duled Castes and Scheduled Tribes and tbe 
Zonal Directors of Backward Classes welfare 
also watch that the funds provided for a 
particular scheme ate utilised for that pur-
pose. State Governments are also required 
to send progress reports to the Central 
Government. The Officers ot this Depart-
ment also undertake tours to the ensure that 
the schemes are properly implemented.

3651. sft a**3fer: o t  Omfa aftr 
3TWTO 19 1971 % arcTRtfPc! sprr
tfstrr 5173 % stP : % ^
f  «rr fo  :

(«p ) o t  2 fa ra  s r fe r
vtrct *$mx % ^to v m m
afft 2 apt Hjfa, 3ft OTfecT
«ft afo: s*r ix fa f fa  s t M r vx
x f a z *  n̂r fatfTrc* P o t

(^r) ?t, ?ft w  %
*nrr vmmx xTiRzi t^ s r fa

aft*

(<r) xxmx stxt tit ir f  «frf?r 
TTfor |  ?

fa n fa  aftr sram  w nstr isf ?iwr *w t 
( * t  wnr® %o q p m *)  ( * ) :  sfens inter 
ster g m r m  s m  faW rfar f*i< *rtr fatft 
fM N i * t  t o h t  qft *rf* *r$f 1 1  arrs* 
t f m t  s o t**  f ta te  f*r% *5

srfa arnrfer «rf «ft, #  arte, 1969 $  
sTTftr̂ r vx fc*rr «jt i

(k ) t o  ^  ssarr i

(»r) srfr-sfa 
^  3tt S i

n j  cT̂TT WWW % «TIT 'SftrT W H 7

3652. n o  w w t srrrnm «rtt* : o t  
fffa *T3ft ^  5R-T% ^  fr'TT f a r :

( ^ )  OT *TT^R ^  a fa  5TT^ %
srta q-T fa^rc ^  x$t § aftr

( ^ )  *rfe ?r, *ft 3*ppr o t  |t*rr 
aftr 3TTsrR o t  $  ?

Sf xm  *rst («ft 
apwrrcnf$* «fto f tp t )  : ( ^ )  sft i

(W) SHPT ^  ^ScTT I

Spccial Employment Exchanges for Physi-
cally Handicapped

3653. SHRI C. CHITTIBABU : Will 
the Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) tbe names of States where there is 
no special Employment Exchange for physi-
cally handicapped ; and

(b) the steps taken by Government to 
persuade such States to have special Exchanges 
for physically handicapped ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE DE* 
PARTMENTOF CULTURE (SHRI D. P. 
YADAV) : (a) The following States do not 
have the special Employment exchange for the 
physically handicapped

1. Assam.
2. Bihar,
3. Haryana.
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4. Himanchal Pradesh.

5. Jammu and Kashmir.

6. Manipur.

7. Meghalaya.

8. Nagaland.

9. Orissa.

io. Rajasthan.

U. Tripura.

(b) The above States that do not have 
Special Employment Exchanges for Physically 
Handicapped at present have been requested 
to set up the same.

Preparatory Holidays for Students of Classes 
VITI and XI in Delhi

3654. SHRI ONKAR LAL BERWA : 
Will the Minister ot EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) whether in some Government and 
aided Higher Secondary Schools m Delhi and 
New Delhi, the students of Classes VIII and 
XI were given preparatory holidays before 
their final examinations from the middle of 
February onwards this year, when the syllabi 
are not yet fully covered ;

(c) Average number of working days :—

Year Number of working days

1968-69 230

1969-70 225

1970-71 228

The syllabi can be covered during the above 
working days.

Award to Persons giving Clue to Theft in 
National Museum, New Delhi

3655. SHRI Y. ES WAR A REDDY : 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) whether Government had announced 
award/prize to those individuals who would 
give some clue regarding persons involved in 
theft of valuable articles from National Mu* 
seum, New Delhi on 25th August, 1968 ;

(b) if so, the amount announced ;

(c) whether the culprits were arrested on 
the basis of information supplied by some 
individuals ;

(b) if so, the reasons therefor; and (<J) if so, the amount announced ;

(c) the average number of working days 
(excluding summer vacation, Dewali, Dushera, 
Christmas, Sundays and other Holidays) in an 
academic year (for the last three years) and 
whether syllabi for these Classes can be 
covered during this period ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI D. P. 
YADAV) : (a) No, Sir.

(b) Question does not arise.

(e) the amount given to each of them ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN) • (a) Yes, 
Sir.

(b) Rs. 25,000/—

(c) Yes, Sir.

(d) The police interrogated several indi-
viduals and on the basis of information recei-
ved from them, conducted further investiga-
tions. This led to the arrest of Yadgiri and 
other culprits,
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(e) Tbe amount of Rs. 25,000/- was 
placed at the disposal of the Inspector-Gene-
ral of Police, Delhi, for the purpose He 
has sanctioned cash awards amounting to Rs. 
25,000/-- to 10 members of the public and 29 
Police Officers of Tamil Nadu, Andhra Pra-
desh and Delhi. The amount given to each 
person has been shown in the statement aid 
on the Table of the House [Placed in
Library. See No. LT-1833/72].

3T5fr<S *FT% q?T 3TRTT

3656. sft fiPR[% : «RT Jfsft *Tfj 
FTT ^  f a  *

(fr) WT XVZTt TRjtf Wt
*rnr % ansrR vx

(*r) <ft m  Ti^ff
a^STT f a f R  ^  m  I ;

(*r) n fc  f t ,  ?ft ^tcrr sraft
3TTSTR W  |?

yfir *raT«* % TT̂ zr jfsft (*ft 
s m n r n f ^ i f te  fa?*) : (*?)

^  an^W«R!Tlff
f tra fa r  $5 *TTqV sra ta  
ffTTT ^ ’TRft I  I % sr^«p TT5tr

srrcrwRTTaff *rt sptct «fV 5r?rfa % 
arrare «rc era fa^r spot |  aftr ^sft 
?RT f t  3TT% $fcT frofojT fa*TT
3rrsrr $ 1 sf* ^  s r t  am w ^cn
s f a  ^  s r h : j t a r  <ft $f?r
3mnfrT?r 3 + w f % nre?r t o t r  s r o  ^ifacr 

% m sqir % sft srrcft t  • 
i m  % a rm  *ft 'Sricft |  fa  % 
arraOTarraft fasrfrw *m t
fsRr% amrrar 5*m«n % s k t

WT I

{ « )  aftr (»t ) *r$ ^« r |  f a
*TR<T ST'FR TT3RT ®Pt arWTftfa*

3#73?f 3TT5T35T 3TfTTf^ %
^nr *rrarf % 1 1  f x  *rr

fafaffr TR«ff a n ^ r ^ r a r f  cnrr 
*r % s^ js tr

?f*r fa r r  armT 11 f x  % 1971-
72 % T ^ r  «Ft sr|T m^rr % f̂er #  n i  «ft 
aft? 3?T% faq

JTtT % I S f *  
s r^ jf t^  f?pm *T®rr «rr aft^ *rRr 
SR3TTC *p> % fartT qf^|?T
m  s r t e  sr^fsr m  ^ ^ f t ,  eft aft* «ft 
a rf^ r? tc ft i

Purchase ot fishing Trawlers from U.S.S.R.

3657. SHRI S D SOMASUNDARAM : 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) whether an agreement has been made 
with the U.S.S R to purchase fishing trawlers ;

(b) if so, the number of fishing trawlers 
to be purchased from them and the number 
so far purchased ; and

(c) the number of trawlers to be allotted 
to Tamil Nadu 7

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICUTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) No sir.

(b) and (c ) : Do not arise.

Purchase of Fishing Trawlers in Fourth Five 
Year Plan

3658. SHRI S. D. SOMASUNDARAM : 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) whether Government are having any 
proposal to buy fishing trawlers in the Fourth 
Five Year Plan ;

(b) the number of trawlers so far pur-
chased and from which countries they have 
been purchased ; and

(c) whether there is any proposal to 
produce fishing trawlers in India and if so, 
by when ?
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THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) and (b). 
Government have permitted import by the 
industry of 30 deep sea fishing vessels under 
certain terms and conditions Of this number, 
four have so far been imported from U SA . 
and firm orders for eight more vessels have 
been placed with foreign ship building yards — 
four from Mexico, two from Iceland and 
two from U.K. For the further requirements 
of the industry, additional imports ate propo-' 
sed to be authorized to the extent they can-
not be met from indigenous sources The 
number of trawlers to be imported will depend 
on various factors such as the demand, indi-
genous availability and terms of supply of 
foreign built vessels. For the Government’s 
requirements of training and survey vessels, 
two vessels have been received as gift from 
the Govt, of Sweden and one vessel has been 
purchased from the German Democratic 
Republic Twenty-two training and survey 
vessels are being obtained from indigenous 
source*. One more large survey vessel is 
required. This will be obtained from the 
most suitable source, which has to be deter-
mined

(c) In 1968-69, the Government or India 
pooled the requirements of training and survey 
vessels for Central Institutions as well as the 
requirements of State Governments and phcsd 
orders fot forty deep sea fishing vessels of 
17.5 meters length on two Consortia of ship-
building firms organised for the purpose under 
the public sector undertakings viz. Messrs 
Garden Reach Workshops, Calcutta and 
Messrs Mazagon Dock Ltd , Bombay, on the 
East and West Coasts respectively. Twenty- 
six of these vessels have so far been delivered 
and the remaining vessels are in various 
stages of construction.

Loan Faculties to Farmers

3659. SHRI ARJUN SETHI : Will the 
Minister of AGRICULTURE be pleased to 
state :

(a) the steps taken to provide facilities 
to the more vulnerable farmers like share-
croppers and tenants without recorded rights 
in land who are facing difficulties in obtaining 
loam from financial institution due to their 
inability to provide sureties to the satisfaction 
of the banks ; and

(b) whether Government have considered 
implementing the recommendations of the 
committee on unemployment in this regard ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) and (b). 
The Expert Committee on Unemployment in its 
Interim Report has recommended special steps 
being taken to help share-croppers and oral 
tenants obtain loans from financial institutions. 
At the instance of the Government of India, 
instructions have been issued by the Reserve 
Bank of India to cooperative credit institutions 
for providing short-term loans to share-croppers 
and tenants An extract of these instructions 
is laid on the Table of the House. [Placed 
in Library. See No. LT-1834/72] Coopera-
tive banks can also advance nicdium-term 
loans for dairy and poultry activities upto 
Rs 2,000 each on personel surety provided 
adequate marketing arrangements are made. 
Commercial banks are also implementing 
pilot schim.'s for financing share-croppers.

Appointment of Chief Fngineers as 
Joint Secretaries

3660 SHRI KARTIK OR AON : Will 
the Minister of WORKS AND HOUSING be 
pleased to state :

(a) whether the Secretary (Works) had 
been asked to forward names of Chief Engi-
neers to the Department of Personnel for being 
considered for appointment as Joint Secreta-
ries in accordance with Government of India 
Orders issued in 1957 ;

(b) whether the Secretary (Works) 
declined to forward such names ; and

(c) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI 1. K. GUJRAL): (a) Yes Sir. Names 
of a few Chief Engineers were forwarded by 
the Engineei-in-Chief, Central P W.D. for 
consideration for the post of Joint Secretaries 
to the Government of India.

(h) and (c) As the appointment to the 
posts of Joint Secretaries are decided upon by 
the Department of Personnel, an enquiry w& 
made from them as to the criteria to be 
adopted for forwarding the names of the 
Chief Engineers of the C.P.W.D. to them, fof
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being considered for posts of Joint Secretaries 
to the Government of India. That Depart- 
ment have indicated that the matter is under 
consideration in the light of the recomen- 
dation made by the ARC in this regard and 
that they will invite recommendations from 
the Department/Ministries controlling Engi-
neering Services as and when a decision is 
taken in this matter. The question of Secre-
tary's (Works) refusing to forward the names 
does not, therefore, arise.

Central Reserve Fund for Development 
of Read Transport

3663. SHRI KARTIK ORAON : Will 
the Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether there is any Central Reserve 
Fund for the development of road transport 
in the country ; and

(b) if so, the amount thereof, the mode 
and criteria for the dispersal of this fund 
and the States or areas for which this fund 
has been utilised ?

THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND SHIPPING AND TRANS- 
PORT (SHRI RAJ BAHADUR): (a) No.

(b) Does not arise.

Allocation and Utilisation of Funds for Develop-
ment of Dry Farming

3664. SHRI Y. ESWARA REDDY : 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) the total allocation of funds for the 
development of dry farming during the Fourth 
Plan ; and

(b) the amount spent so far for the 
same ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SH1NDE): (a) Rs. 20.00 
crores (Rupees twenty crores only).

(b) Expenditure figures for 1971-72 have 
not yet become available. However, the 
total amount released stands at Rs. 1.91 
crores (Rupees one crore and ninty one lakhs 
only).

Private Practice by Architects

3665. SHRI K. SURYANARAYANA : 
Will the Minister of WORKS AND HOUSING 
be pleased to state :

(a) whether Government are aware that 
Architects in Ministry of Works and Housing 
(CPWD Wings) are having private practice 
and running their business under some benami 
names ;

(b) whether such private practice is 
permitted under the Rules ; and

(c) the machinery which Government 
propose to devise to check this malpractice 
by Government Servants ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL) : (a) Certain allega-
tions about the Aichitects working in the 
C P.W.D. doing private practice were received 
by Government some time back. These were 
investigated and it was found that they were 
not true. No other specific allegations have 
been received in this regard.

(b) No Sir.

(c) A Vigilance Unit in the C P W.D., 
under the overall control of a Chief Engineer, 
investigates complaints of this nature when-
ever they are received.

Appointment of Deputy Assistant Director 
General in D.G.H S.

3666. SHRI K. SURYANARAYANA : 
Will the Minister of HEALTH AND FAMILY 
PLANNING be pleased to state :

(a) whether any rules have been framed 
under the proviso to Article 309 of the Cons-
titution for appointment to the post of 
Deputy Assistant Director General in the 
D.G.H.S. and, if so, whether he will lay a 
copy on the Table of the House ;

(b) the number of officers of the C.G.H.S. 
who are holding the appointment of Assistant 
Directors General of Health Services in the 
D.G.H.S on the C.G.H.S. side for the last 
more than five year ; and

(c) the manner in which their selection 
was made, their tenure and the reasons for



8$ Written Answers VAISAKHA 4, 1894 (SAKA) Written Answers 86

their being continued in these posts beyond 
this period and for not laying down any 
tenure ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A. K. KISKU) : (a) The 
posts of Deputy Assistant Director General

* on the medical and public health side in the 
D.G H.S. are included in the Central Health 
Service for which rules have already been 
framed under Article 309 of the Constitution 
and published in the Gazette of India.

(b) Presumably, the Hon’ble Member is 
referring to C.H S. Officers. No C H.S. 
Officer is holding the post of Assistant Director 
General of Health Services in the D G.H S. 
on the C.G H.S. side for the last more than 
five years.

(c) The posts of Deputy Assistant 
Diiector General in D.G.H.S. and Assistant 
Director General of Health Services on the
C.G.H S. side since rcde^’gnatcd as Deputy 
Director (CGHS) are included in the Central 
Health Service. Their appointment is made 
in accordance with the provisions of the C H S. 
Rules which do not provide for laying down 
of any tenure for these posts. However, a 
transfer pattern has recently been evolved 
to regulate postings between various stations. 
The period of stay prescribed is 5 years for 
Cat. ‘A’, 4 years for Cat. ‘B\ 3 years for 
Cat. ‘C’ & 2 years for Cat. ‘D’ stations, 
subject to exigencies of service and public 
interest.

Duties of Pharmacists

3667. SHRI RAJDEO SINGH : Will the 
Minister of HEALTH AND FAMILY PLAN-
NING be pleased to state :

(a) whether the duties of Pharmacists 
in India are not uniform and in accordance 
with the provisions in the Pharmacy Act 1948 ; 
and

(b) if so, in what way Government pro-
pose to make them uniform ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A. K. KISKU) : (ft) The 
duties of Pharmacists are not specified in the 
Pharmacy Act, 1948. The Act only provides

that a person other than the person registeicd 
under the said Act, shall not compound, pre-
pare, mix or dispense any medicine on the 
prescription of a Medical Practitioner.

If is for the Employers to specify the 
nature of duties which are required to bo per-
formed by Pharmacists employed by them.

(b) In view of divergent nature of the 
duties required by various employing agencies 
an uniform code of duties is not possible.

Pharmacists and Store-Keepcrs In C.G.H.S.

3668. SHRI RAJDEO SINGH : Will the 
Minister of HEALTH AND FAMILY PLAN- 
NING be pleased to state :

(a) whether Pharmacists and Sore Keep-
ers in Central Government Health Scheme 
are required to do clerical work like prepara-
tion of salary bill, leave account and other 
correspondence ; and

(b) if so, whether any remuneration for 
attending the said work is being paid to 
them ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A. K. KISKU):
(a) and (b). No Pharmacist or 
Store Keeper is required to do 
clerical work like preparation of salary bill, 
leave account and other correspondence. How-
ever, they are required to maintain stock 
registeis for the medical stores/equipment, 
prepare indents and maintain accounts of items 
handled by them as part of their duties.

Milk Tokens issued by Delhi Milk Scheme

3669. SHRI 1SHWAR CHAUDHRY : 
SHRI INDER J. MALHOTRA :

Will the Minister of AGRICULTURE be 
pleased to state :

(a) the number of registered applicants 
under different categories for issue of milk 
tokens of Delhi Milk Scheme ;

(b) the number of applicants issued token 
during the last six months category-wise ; 
and
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(c) number of fresh tokens issued during 
the last six months to applicants not registered 
on regular ba>is with Delhi Milk Scheme and 
the reasons thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINOH) : (a) The number of pending 
applications for milk tokens registered by 
Delhi Milk Scheme under various categories as 
on 11.3.72. were as follows

Category No.

(1) V. I. P. 1247

(2) Special circumstances quota 144

(3) Defence Personnel 45

(4) On Medical Grounds 28

(5) Government Officers 388

(6) Government Employees 3627

(7) General 35309

Total 40,788

(b) Milk Tokens were issued by Delhi
Milk Scheme to the following applicants,
categorywise, during the last six months

Category No

(1) V. I. P. 1609

(2) Special circumstances quota 100

(3) Defence Personnel 402

(4) On Medical Grounds 274

(9) Government Officers 219

(6) Government Employees 1636

(7) General 1732

Total 5972

(c) No Milk tokens are issued by Delhi 
Milk Scheme without first registering the 
applications. However, out of turn allotments, 
are made by Chairman, Delhi Milk Scheme 
in deserving cases to registered applicants in 
the Special Categories.

Opening of Wholesale Grain Shop in Delhi 
by Food Corporation of India

3670. SHRI NIHAR LASKAR : Will llie 
Minister of AGRICULTURE be pleased to 
state ;

(a) whether the Food Corporation of 
India has any proposal to open a wholesale 
grain shop in the Capital to compete with 
private dealers and bring down the prices of 
wheat ;

(b) if so, tlic main features of the proposal;
and

(c) what is the prevalent price of wheat 
of different varieties in open market ?

THfc MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SH1NDE) : (a) No, Sir.

(b) Does not arise.

(c) The wholesale prices of different 
varieties of wheat in the open market as on 
14.4.72 were as under :

Traditional Rs. per quintal

Dara 82.00

Farm 103.00

Special Farm 108 00

Mexican

Katyan 77.00
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w r e *  argrfaR
w r  p w r r

3671. f o  ^«fo ; apn
q-f f t  ftt ^  f f  : 

( t )  o t  * r * r  % srrefta sr^- 
^srrfr cpct
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( ^ )  *rfr f r , rft ^  s trfe t * t o t  
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3 W  «fto f a # )  ( t ) firf^ T T W ft 
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qf&  O Tfar fairn^t anta st̂ shth 
%?5 f t  *rf fa?*r 4m-?:
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%?st e w  sre % *«rrfaci ffft erw s vw 
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^  %?srt f t  a r fw  *nT?fta
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3672. <f> # «  : w t
«f#  ^  ^  m  ¥@t f a ;
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Tt iftfir ^iTftq >^1 ir r̂fxffcr’ft
v t  sfTcffT^ fT^r * t ? t o t  & f t  x£t I  wfc 

T O ^ sft arra^ n r  ^ ffd r t  cr-crr ^ r -  

i f t ^ w  f t  i p s ^ f t  ?fr^t t  c t r  it irrtftq  

3T^^r*T «Ft ?^rst S r̂nr ^ T  ^  sirrr I 
?»T ^rt sfcr if T^rt grq êTT
^ ^ T < t  ^ r ffr f^ t  T t  J i f i f s r f w t  IT •tffasjrifaT  

^q- *r f f̂^yrTT ?>i| srr t?t ^  ^ i r  
?r ^;tt tttt $fa f?r^ft f t  aiT^Pr f t  
| t  Tnrfjr^r f f tr r  ^ rT  a r f'^  s f a r r  ^ f r  rr 

T̂cT̂ Tl % sqrTR f t  4t Wtf»TW
f5FRTT 5THT | q^% F^T $&,?{ k  JlfScT
f t  *rf srrcfaT $vw* »rf*?f<7afT *r ??̂ r 
«^FTTt ^TfcPft f t  «ftT 17 ^T^ft^r
^ d f t  f t  3TT<jfa f t  aaiJrOT f t  ?nft?T
f t  SfTfft I  I 5*1*1 % f?5 f^ ? T  qfafrRt f t  
TRT fT ^ ^ t iTTT 3T?TT3ft 3ltT
S T f ^ 3 ^ T ? T  % *■<? * f^ftq- #T|TOT *ft 
it 5TT J$ t  fflfa % f t  |-^ ^ tt-

I TT3*T f?T ?T?^Rt
?rfirfcT«ft f t  f t  fTRT 3T>7 |4*T
ĝ HT̂ PPTT are âft T  f  &  % 3 ^ ^  ^  »ft 
sTT«rfa*Fcn ĉft 1 1 ?rfa%fr f t  fsr^
??R TT nfSfT frtT 3 fT^ r ?Tf?rRt «ftap 
spnrnt aftt V3^r ?r«rr TFft^i ^pr % ^r%  
trf^H^t ^ ^  ^  «ft srr r̂

t«
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STTCf % 3T5?TTT FT sPTFTt %
1,727 f a r m  tffaf?T*Tt aftX 

72,305 w * srfqrrft srfafatfr *  1969-70 % 
224.78 *fRt? % 5̂  sft S'Tsfl^ 
*??T3ff «ft faar*r fa*r |  i % *r?*Rt 
gfafcTOt 19o9“70 *y*m*T 41,000 S faa 
SR T^t sft I

fa$nr f a q f a n w r  «p ftrw ft s m  
^  fa* «ft srerfav  s?em *

3673. sft %o 17^0 *nj*FT : WT faSTT 

ark ^totst ^  srerrSf $<tt
*R*t fa  :

( ^ )  SCTT fa?[R ftwfsWFW % faew f 
% 3rqr?ft firrtr^T nt*ff gfa % fan  ^  
fo r  *ft ® «fi:,

(w) *rfc ?r, a t 3asft m»r w r |  afir 
$f% ir f a w f a u m  8T3? R  an*ftsr 

*ft w r  $W t;

(*t ) w r fas t o t r  % f«r$n: t o h t  
% 5*r «3rsr ?r *ftf fffafar *n*n |  fa  fir^R 
firwf«WR** % ftrsfat sft *rw qft <jRr % 
fa$R SRfR  3fa faff *R*PR *ft Wr >̂T»TT
t ;  sfK

(* r )  sfc $f, a t 3 * m  f e r w  w  |  ? 

f tmtsf t t fpron f w m  «wi sw rta
IW t (Sfto 3^5 fO T ) (fT)
% ( * ) .  fa$R  *R ^R  % 3T5?TR
fir$R faro fronw  % wwnrof *t w f t  stftf 
sft w ri%  % fa% ^  fo r  «ft tfi%f«*fr 
£?ars  sft «ft i f w  *rift fa*?rfafaa f  :—

( i )  % OTJPT
if^TTl ^  ^ r ^SRTR faHT

;

( i i )  f t m t f ,  f t e t f  sft?: fftfarrf % 
f<*̂  3rfafs??r ^nr-*TRf «ft <tft 
SPT'TT ;

( i i i )  dfanr fa  * rw rft  snfaTfoff % 
J i m  3  f ta r  |  tftafiraft % «§R 
*ft srfa ^fa gf$a faffaaT
gf^w nt; afh

(iv ) ?«ww r̂ ^  ^ r f ^ r  f^rfsr
'̂t̂ T'TT ^  S5TST VT*TT I

arsqrtpft ^rrn- ^fsira: ?rwrT
^ r  f o w  |  fa?i% sTE^rrfat % srfafaftwt 
% <Rm?T % « t r  sr^t % f ^  srqr% 

^  rrzp ^T-?rf»rfcr fa jF r  ®ft 11  
^ r ^ t t  % *pr g-^spsr % fa?ft s r i r

T̂JTtTT % fair fa ifa  3^UR fsnwf^^T^T 
3T5?i*T arrqt»r % ? r ^  w r f ta  R^t fa?rr 1 1 
ST f t  %?? TOJTT % w  ?r^?sr if f f fR  
? r ^ r  % sftf frqt^ qfsft 11

^  tft g-crr f^rr ^rrir f a  f a ^ r f f f n ^  
% arsirrT«ft % fa ^  tt^t p̂BTrf arfafsR- ^ n r  
STPT % farr f̂ T̂ TfT̂ T *PI SRJT fsf?«r- 
fSRJTWJT ar̂ T̂ST anzftsT STTT ffT̂ fcT f%7«T- 
faarcyq- ^ t i  h i fo t  3rf«i?ri^T %
ftaRrcfor 11 w  ? n ^ r  % *n ^(4 
3mt sriTfnpfr s r ^ r  % |a « rr  ?rfir% «ft 
ftn»TM 'srR i ft% % «ftsrT zfim t i

snwnfhr ^insf % w w m  
v  fl wt«i ^tar v  w w t sft

tftsqar v  ari«TR *r  wropgfisr ^ rr

3674. «ft ST<?» ftns 1l«ff : w r fifWT 
sfti i r w  iw w u n f t  s f ty n
T^st f a  :

(«*?) «W1 ?R«FR% ^« t ^ t f  «ft3PTT 
ar?nf t  fa^faarfSTR ^ r a t %  f?nm snra
S|R% STT# anRt sft srfgral^ T&WT 8KT
an«rr^r v q f l  % w m  % fatr
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% arTsnc <re 
**PT<5Tr$PT) fa?* 8%; aft?

(sr) ute | t ,  a t  s ftrr
aw cw ?<i% foq faRpft «rfttsTnt j f  

JTT51TR- WT «TT aft? T̂<ff *T «r?% 
BNSff ^ t 1969 ^  STSRfa fa s t t?  

ftren aft? t o  vR r»r*w w w  i m  
ffeffa fircT*r if str *foft («ft *t° «fto 
m **) : (* )  aft? (*?). *rnft"r £eff % srfa- 
irmreft * t mtarfa* <rc srspffw
t t  % fat* VTTTcT S7«FK it ^  7T^t7 ®f9P-

iftarfTT cf^nr * t |  i ssr ^tarar % 
3T?<tf<T 10,000 srfcrsw *r*ft*r
£eff % srftwrermt sr^ff *rt ft srr^»ft i 
*  ^ra^frTJrt srfer f a w  w*z $ t
s t  srerw f tm  % %?rr? *r xmi *r«r w Pw  
sr&ft % forfter tft 3tt<ft f1  
srerram m s^ftfsr s re ra ra  3  ? |
ars?tcTT3ff *rt 1000 w ?  sr% ?f«TT f o r  
srsfcwff *Pt 500 *<H 5Tf?T ^  *pt 37 % $t 
'JTTcft 11 arwfcrraff ^  *t *?Kt <rc 
<rtt$Tn? s m f tto  «r % Or̂ rr * tct t  sr£* 
*TT5«ufiRT fairer ^  % scrc qrr srefocr 
fasn  % t o * *  % st ^ t r  arnftfar tft 
^rrtnft i q v  iftsr^rr |  sft t pj t  
w r r f  % *Trsr*r sprcffwrar aft srnft 11 
ssr% forcr sr?r trftr srw rtf ^ t # r  st 
T̂Ttrift gft an^TTSff *PT TO* ^R*ft cT«TT ^  

g*C $r #sr $ f t aft? BTarcfcrtft
Tlftf faftfTcT I 

*ta*TT 1971 % ^^fnr«F 
f t  aft ^  «ft I 1971 % STCFT

^ft n f  *m  *r
fflm r Tm ^ r v r It  5r«rr ^ r  5rrf%?r s^^rf *r 
t ^ r ? r  t i l  srr v f t  $ »

Setting ap <»C Neighbourhood Schools 

3675, SHRI NARBNDRA SINGH 
BISHT ; Will the Minister of EDUCATION

AND SOCIAL WELFARE be pleased to 
state :

(a) whether the Education Commission 
(1960) recommended the setting up of 4neigh* 
bourhood schools* in which the sons and 
daughters of the tich and poor of the locality 
should study together: and

(b) if so, the difficulty in setting up such 
schools ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAV) :
(a) and (b). The Education Commission 
(1964-66) had recommended the ultimate 
adoption of the ‘neighbourhood school concept* 
first at the lower primary stage and then at 
the higher primary It was of the view that the 
'neighbourhood school concept’ should be 
adopted as a long term goal, to be reached in 
a well planned programme spread over the 
next 20 years The strategy for its adoption 
should be as follows :—

(1) During the next ten years, two pro-
grammes should be put sued side by 
side. The first is to improve all pri-
mary schools to a minimum level 
prescribed and to raise about ten 
per cent of them to a higher standard 
of quality.

(2) Simultaneously, the neighbourhood 
school system should be introduced 
at the lower primary stage, as a pilot 
project, in a few areas where public 
opinion is favourable to the acceptance 
of the proposal.

The above recommendations have been 
brought to the notice of State Governments. 
In the National Policy on Education issued by 
the Government of India in 1968, it was stated 
that the common school system as recommen-
ded by the Education Commission, should be 
adopted so as to promote social cohesion and 
national integration. Efforts were to be made 
to improve the standard of education In general 
schools All special schools like Public Schools 
were to be required to admit students on the 
basis of merit and also to provide a prescribed 
proportion of free studentship to prevent 
segregation of special classes This, however,
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was not to affect the rights of minorities under 
Article 30 of the Constitution.

Attempts are being made continuously for 
upgrading primary schools. It is pointed out 
that as far as the villages are concerned, there 
is usually only one school to which children 
of all classes go. It is only in urban areas that 
there is a certain amount of segregation due 
to the establishment of private schools. This 
has been countered to a certain extent by the 
establishment of Central Schools and the sanc-
tion of scholarships for poor and meritorious 
students in public schools up to 25 per ccnt of 
the places available.

Government are considering a proposal 
for establishing model pi imary schools at the 
rate of one per block and model secondary 
schools at the rate of one per district.

ST&T fo ra  VteffR if HTTcto 
j i t t

zrf srm% *ft v t f t  f a . :

(fr) WT STTTrtta <*TST f'T̂ TR', siteffR
(fa*JT 'f t f t  s w ?  s r h r )  %

STTfR 5ft ^PR T X$T §;

( ^ )  | f ; eft OT?t S^TTS* 5TOT
traf s o f t e r  *ypr?r fa r  |  
ansrfon ?ta*TR f r o  *r%*rr; aft?

( it ) Sf?nr ffcTT
sft? w  3TR«r ^  aft
^ITT^^T I  ?

y f t  «rerrcw ?f x m  («ft a w i*  
*nf$I <fto f o b )  ; (ap) 5ft I

(sr) aftr («t ). t o  $r 33% i

WELFARE be pleased to state :

(a) whether Government have chalked 
out any plan to tone up school education in 
the country and particularly in Delhi; and

(b) if so, the State-wise plans ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SCHOOL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE SHRI D. P. YADAV) : (a) 
and (b). Education being a State subject, the 
role of the Government of India is largely to 
advise State Governments and Administra-
tions of Union Territories on matters relating 
to the qualitative improvement of school edu-
cation.

Some of the steps that have been taken or 
are contemplated from this point of view 
are : —

(1) The National Council of Tducational 
Research and Training advises the 
State Governments and assists the 
State Education Departments in 
improving school curricula, prepa-
ration of text books and other 
teaching and learning materials, 
improvement of science education, 
adoption of new teaching methods 
(including the use of audio visual aid), 
examination reform and training 
teachers,

(2) Assistance was given to State Govern-
ments and Union Territory Admini-
strations to establish State Institutes 
of Education and Science Education 
whose principal responsibility is to 
bring about qualitative improvement 
in school education.

(3) It is proposed to set up National 
Staff College for Educational Planners 
and Administrators which will strive 
to provide training to District Edu-
cation Officers and generally to 
improve the management of edu-
cation.

Turning up of School Edacatioa

3677. SHRI M. M. JOSEPH : Will the 
Minister of EDUCATION AND SOCIAL

(4) A proposal to establish community 
primary schools and comprehensive 
secondary schools which can spear-
head * large-scale and all-round
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movement for the improvement of 
school education is under considera-
tion.

(5) From time to time, different pro-
grammes for improvement of school 
education are prepared and forwarded 
to State Governments and Union 
Territory Administrations by advisory 
bodies like the Central Advisory 
Board of Education, the National 
Board of School Text Books etc. A 
proposal to set up a National Board 
of Teacher Education is also being 
examined.

It is the responsibility of each State 
Government and Union Territory Administra-
tion to prepare plans for qualitative improve-
ment of school education in the light of its own 
local conditions and needs and the broad 
national programmes recommended on the 
subject and to include them in its development 
plans The Government of India then as&ists 
the States and Union Territory Administrations 
to finalise these plans and also provides them 
with financial assistance in accordance with the 
policy laid down from time to time.

All India Coordinated Rice Improvement 
Projcct, Pattambi

3678. SHRI M. M. JOSEPH : Will the 
Minister of AGRICULTURE be pleased to 
state :

(a) whether All India Coordinated Rice 
Improvement Project, Pattambi is pending 
approval of the Central Government ; and

(b) if so, the time by which the Centre 
is likely to approve the scheme ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) No, Sir.

(b) The Centre at Pattambi under All 
India Coordinated Rice Improvement Project 
has already been sanctioned and a copy of the 
approved project was sent to the Kerala 
Government on 13.1.1970. The financial sanc-
tion was issued to the Kerala Government on 
21.6.19 1, Centre is already functioning and 
grants are being remitted to the Kerala 
Government for running the Centre.

U.N.D.P. Assistance for Pre-Investment Study 
of Forest Resource*

3679. SHRI M. M. JOSEPH: Will the 
Minister of AGRICULTURE be pleased to 
state :

(a) whether introduction of country pro-
gramme of U.N.D.P. Assistance proposals for 
Pre-Investment Study of Forest Resources 
Scheme is pending approval of the Central 
Government; and

(b) if so, the time by which the Centre 
is likely to approve the scheme ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) : (a) No, Sir.

(b) Does not arise.

Naming of Tuticorin after V. O. Chidambaram

3680. SHRI S. A. MURUGANAN-
THAM : Will the Minister of SHIPPING
AND TRANSPORT be pleased to state :

(a) whether Government are aware of 
the growing demand in Tamilnadu for naming 
the Tuticorin Harbour after V. O Chidam-
baram, the great patriot and freedom fighter 
of the South ;

(b) whether Government are also aware 
of the fact that members of the Tamilnadu 
Legislative Assembly belonging to various 
political parties have voiced the same demand 
on the floor of the legislature ; and

(c) if so, whether Government would 
reconsider its earlier stand on the issue and 
name the harbour after this great freedom 
figh er of the South ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND 
TRANSPORT (SHRI RAJ BAHADUR) : (a) 
A Resolution passed on 29.7.70 by the Tuti-
corin Municipality requesting the Govern-
ment to name the new harbour at Tuticorin 
as “Tuticorin V O C. Harbour” was forwarded 
to the Government of India for consideration 
by the Gov< mment of Tamilnadu in February, 
1971.

(b) Government have not received any 
communication about a demand made on th?
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floor of the Tamilnadu Legislature. It is, how* 
ever, understood that there was discussion on 
this subject in the Tamilnadu Legislature this 
year.

(c) It is not the practice to name har-
bours after the names of individuals though 
different Docks in a port have been so named. 
A harbour is known by the name of the place 
where it is located. In view of this the new 
major port at Toticorin a» and when it is 
formed would be called the Port of Tuticorin 
as in the case of the other major ports in the 
country.

National Library Movement during Raja 
Ram Mohan Roy Bi-Centenary

3681. SHRI C. JAN4RDHANAN : Will 
the Ministei of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether the National Committee for 
the Raja Ram Mohan Roy bi-centcnary cele-
brations has called for a national library 
movement to make books easily available to 
the masses ;

(b) if so, the suggestions made by the 
Committee in this respect ; and

(c) the action taken thereon ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (PROF.
D. P. YADAV): (a) Yes, Sir.

(b) In order that such a movement may 
be effectively implemented, the Committee 
approved the proposals that—

(i) A Raja Rammohan Roy Library 
Foundation representing librarians 
and educationists be established as 
a Society registered under tbe Socie-
ties Registration Act.

(ii) The Foundation will be supported by 
grants from Central and State 
governments.

(iii) It will assist existing libraries and 
also establish new ones.

(iv) Libraries assisted or established by 
the Foundation will be required to

organize mobile library service to 
serve the rural areas.

(v) The Foundation will also establish 
five Library Service Centres in the 
five regions of the country to offer 
book preservation and reprographic 
services, to help in preserving rare 
manuscript and printed material.

(vi) A Raja Rammohan Roy Educational 
Resource Centre be established in 
New Delhi to serve the needs of 
students who cannot afford to buy 
text books, and al«o to prepare biblio-
graphy of test book in different discip-
lines written by Indian authors, bring 
out teviews of good text books, etc.

(c) Government have initiated action to 
implement the proposals. The Raja Ram-
mohan Roy Library Foundation is proposed to 
be inaugurated in Calcutta on 21st May, 1972, 
to start the bi-centenaiy celebrations.

Complaints Re ■ Text Books prescribed fur 
Schools and Colleges having Cum* 

munal Overtones

3602. SHRI C. JANARDHANAN : 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) whether Government have received 
complaints that text books prescribed for 
Schools and Colleges in the country have 
communal overtones; and

(b) if so, whether Government propose to 
appoint a Commission to enquire into these 
complaints ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S NURUL HASAN) : (a) and (b). 
Acting on reports that certain school text-
books in some States contained materials 
which hurt the feelings of certain sections of 
minority communities, tbe Government of 
India set up a Committee on September 1, 
1966 under the Chairmanship of Prof. K. G. 
Saiyidian. The terms of reference of the 
Committee were:

(i) to examine the specific complaints re-
garding books brought to the notice 
of the Committee with particular
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reference to inter-communal and 
inter-regional understanding ;

(ii) lo state the general ptinciples for 
prepaiation and assessment of text 
books with spccial reference to the 
teaching of Language*, History and 
Social Studies ; and

(iii) to suggest a practical programme for 
preparation and assessment of text 
books prepared on the basis of prin-
ciples so enunciated.

Ihe Committee submitted its report on 
11-7-1968. Copies of the report were for- 
waided to the State Governments and Union 
Teriitories. The National Board of School 
Textbooks at its fust meeting held on 5th and 
6th April, 1969, recommended that the evalua-
tion of school textbooks prescribed in a State 
should be conductcd primarily by the State 
itself. In view of this, the question of eva-
luating school textbooks fiom the stand point 
of national iniegration was placed as an ilem 
before the sxond meeting of the Njtional 
Boaid of School Textbooks held in May, 1970 

The National Board of School Textbooks has on 
its mcmbe ship all the Ministers ol Education in 
the States. At this meeting it was unanimously 
resolved that all textbooks prescribed or re-
commended for use in the schools, in all the 
States and Union Tenitoiies, should be eva-
luated from the standpoint of national inte-
gration wi h particular reference to the follow-
ing :

0 ) Uutouchability

(2) Communalism

( ) Casteism

(4) Linguism

(5) Regionalism

(6) Religious Intolerance

This evaluation of school textbooks in the
major language of each S'ate was entrusted in 
the National Council of Educational Research 
and Training for coordination and execution 
as a Crash Programme, and books on History. 
Civics, Moral Studies, Social Studies and lan-
guages were to be evaluated. This programme 
is now nearing completion. The reports pre-

pared by the Expert Committees are being 
sent to the Sta'es concerned for necessary 
action. Action has already been taken by 
several State Governments on the basis of the 
review commiltee’s recommendations.

The National Council of Educational 
Research and Training has also produced 
textbooks in Social Studies and History apart 
from other subjects, as also teachers’ guides 
etc. and these books and other material have 
been adopted/adapted for use in various States 
and Union Territories.

In view of the above, the Government of 
India do not consider it necessary to appoint 
a Commission to enquire into complaints 
against text books. However, any camplaints 
received will be enquired into and rcmcdical 
action taken.

Sf *im q r ga

3683. sft TTORcTTC ?TT*$ft : Wr 
3ft < q fa f T  vpjt «TfTT̂  iTCT 
f r  :

(v )  q’jsrr if *i*n % farafa

f o n t ;

(*») WT ?TfFcT JTnrfw *rfaf?T
^  w to  *r ? rm  f^rr t ;  ark

(*r) s f t  sm  t  sftt
srf«r w r  srfepprr |  ?

«f t 4 fr«¥T sftr ifx s iR  
*sft (*ft WWSTf*) : (v ) 70.00

i

(«r) sft, i

(*r) a m  *r fw tr: s ro m  % 
fajrfa- % ^nrfsnr % qfrimrPiVT
'Bfx 3ft* spffr % arf«ra9«r % qswpnw 
f w r f a r  f t *  ^  farfVr«r

îTfirranf qr srft firar »r*rr |  1
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snsrrfa?r j w  xt& r <rc 'Tfcff |  spr: 
fsr^R  * r t r  %scri: tfarfirer s n ft *rro s f
% snrfaar 1 1 srcfffR  sriT* ^  srfa 
f a $ R  * r * r  % a r t *  *5
5TT<H *f arfwrar arff^irf wt fore>ra?fi * t  w fa 
^  1

Assistance for Construction of School Buildings 
washed away in Bihar

3684. SHRI RAMAVATAR SHASTRI: 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) whether a large number of Primary 
and other school buildings in Bihar had been 
washed away by the last devastating floods, if 
so, the facts thereof;

(b) whether the Government of Bihar 
had demanded any assistance from the Central 
Government for construction of Primary 
School buildings ; and

(c) if so, the type of assistance demanded 
and the reaction of Government thereto ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAV): (a) to
(c). It was reported by the State Government 
that many school buildings in Bihar were dama-
ged due to floods. A Central Team on Flood 
Relief Measures in Bihar assessed the damages 
caused by floods in Bihar and on their recom-
mendation, a bulk assistance was provided to 
the State Government which also included 
provision for repairs to damaged school 
buildings.
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Introduction of S. C. and S. T. Orders 
(Amendment) Bill

3686. SHRI RAMAVATAR SHASTRI : 
SHRI C. K. CHANDRAPPAN :

Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state the 
time by which Government propose to re-in- 
troduce the scheduled Castes and Scheduled 
Tribes Orders (Amendment) Bill, which lapsed 
with the dissolution of the Fourth Lok 
Sabha ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN) : Efforts are 
being made to introduce the Bill during the 
current session of Parliament.

Allotment of improved Milk Powder and 
better Oil to D. M .S .

3687. SHRI INDER J. MALHOTRA : 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) the quantity and value of imported 
milk powder and butter oil allotted to D.M.S, 
including free gifts, during October, 1971- 
March. 1972;

(b) the use made thereof ; and

(c) whether butter-oil is being converted 
into ghee and not milk, for which import aid 
is intended ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH): (a) The required informa*
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tion is given in the table below

Item Source of Quantity allotted Value of Quantity received Value of 
allotment to D.M S. imported by D.M S. quantity

(Tonnes) milk (Tonnes) received
(Rs.)

Imported I O.C. 
Milk Powder

983.161 42,76,750.35 982.931 42,75,749.85

N.D.D. 1965.000 89,63,860.00 522.349 21,77,915.35

Total 2948.161 132,40,610 35 1505.280 64.53,665.20

Butter Oil I.D.C. 340.C00 32,87,800.00 339 805 32,85,914.35

Delhi Milk Scheme Paid for entire quantity of imported milk powder and Butter Oil as mention' 
ed above and no part thereof was received free.

(b) Imported Milk Powder and Butler 
Oil were used by Delhi Milk Scheme for the 
re-combination of Milk.

(c) Butter Oil is not being converted by 
Delhi Milk Scheme into ghee.

Recommendations of 8th Dairy Industry 
Conference held in February 1971

3688. SHRI INDER J. MALHOTRA : 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) whether the attention of the Govern-
ment lias been drawn to tbe recommendations 
made by the 8th Dairy Industry Conference 
held in February, 1971, urging tbe Govern-
ment to withdraw the excise duty on factory 
made milk products and containers used for 
their pakaging;

(b) the programme envisaged in the 
Fourth Five Year Plan for priority treatment 
to the milk industry ; and

(c) the reaction of the Government to 
the other recommendations made at the 8th 
Dairy Industry Conference ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF.

SHER SINGH) : (a) Government have now 
obtained informally from Indian Dairy 
Science Association a copy ol the recommenda-
tions made by the 9th Dairy Industry Con-
ference held in February, 1971 These recom-
mendations, inter alia urge upon the Govern-
ment to exempt excise duty levy on all milk 
products and containers used for their packa-
ging This recommendations has been brought 
to the notice of Central Board of Excise and 
Customs.

(b) The position has been explained in 
the statement attached.

(c) The recommendations of the Con-
ference are under consideration of the 
Government.

Statement

Milk industry in our country is co-related 
with two aspects viz., milk production and 
milk marketing. Both the Central and State 
Governments have launched a number of 
cattle and dairy development programmes for 
increasing production of milk m the country 
under the Five Year Plans. The major Sche-
mes are:—

1. Intensive cattle development projects,

2. Key village Scheme.
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3. Cross-breeding Schemes for the intro-
duction of exotic inheritance for milk 
production in local cattle.

4. Aitificial insemination Centres,

5. Fetds and fodder development 
schemcs.

6. Goshala development Sc hemes.

7. Establishment of large cattle breed-
ing farms and progeny testing of 
bulls.

8 . Herd registration Schemes in breeding 
tracts.

9. Milk distribution Schemes for cities 
with population of 50,000 and above

10. Rural Dairy Centies for covcrmg 
citics with lesser population.

2. In addition, Government are imple-
menting a massive ptogrammefor milk market-
ing and dairy development estimated to cost 
Rs 95 40 croies for increasing milk processing 
facilities ot public scctor dames in the foui 
metropolitan cit cs of Bombay, Calcutta, 
Delhi and Madras fiom 1 00 million littes a 
day at present to 2 75 million litres a day at 
the end of 5 years' project period and also for 
increasing procurement or milk from the milk* 
shed areas of these cities located in 10 
States

3. A number of city milk schemes al-
ready prepare and distribute toned and double-
toned milk at low cost especially for the vul-
nerable sections of the population. This milk 
is made through imported skim milk powder 
and necessarily has to be limited due to diffi-
cult foreign exchange position. In addition 
to this, a Seheme wholly financed by the 
Government of India has been introduced for 
providing nutritious food to children in the 
age-group of 0 to 3 years. A portion of food 
being supplied to children will be in the form 
of milk in areas were dairy facilities are avai-
lable.

Mal-Nutrition among Children

3689. SHRI INDER J- MALHOTRA : 
Will the Minister of HEALTH AND FAMILY 
PLANNING be pleased to state :

(a) whether about 40 per cent population 
of children in the age-group of 1*6 years

suffers from protein and calorie malnutrition ; 
and

(b) the programmes adopted by Govern-
ment in various States and progrese achieved 
in meeting the deficiency ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A. K. KISKU) : (a) 
Natrition surveys carried out in different 
parts of the country among pre-school children 
of the age group 1-5 years have indicated that 
about 5 to 40 per cent of the children suffer 
from various degrees of protein-caloric mal- 
nutiirion. The prevalence and severity is 
more in the sou’hern and eastern States and 
parts of Ori>sa, West Bengal and Maharashtra 
in the rice-eating belt. Mild and moderate 
severity of the disease is also reported fiom 
other parts of the countiy.

(b) The Government arc implementing 
various progiammes to combat protein ca’orte 
mal nutrition—nutrition education as a long-
term measure and supplementary feeding of 
children with nutri'ion supplements supplying 
both calone and protein to give immediate 
relief. Some ot the important action program-
mes which are being implemented m this 
connection are as follows :

(1) Crash Feeding Programme-This 
programme in conducted by the 
Department of Social Welfare for 
pre-school children of the age-group 
1*5 years in city slums and tribal 
areas. Tbe food supplements given 
are fortified bread and toned milk in 
city slums and preparations made 
from locally available foods such as 
cereals and pulses in tribal areas. 
The programme is in operation in 
20 States and Union Territories and 
the number of beneficiaries covered 
up to the 15th January 1972 is 
15,54 869.

(2) Feeding o f  Pre-School children 
through Balwadtes—The Depart-
ment of Social Welfare have under-
taken to provide pre-school children 
in balwadies with supplementary 
meals made from locally available 
nutritious foods. At present it covers 
1,23,165 beneficiaries in 4,216 balwa-
dies.



109 Written Answers VAISAKHA 4, 1894 (SAKA) Written Answers 110

(3) School Meals Programme—This 
programme, implemented by the 
Ministry of Education, is intended 
to improve the nutritional status of 
primary school children by providing 
supplementary mid-day meals. About
11 million beneficiaries are covercd 
under this programme in 14 States, 
out of which one million are pre- 
school children.

(4) Applied Nutrition Programme— 
The Programme is implemented by 
the Community Development Depart-
ment. It is a feeding-cum-education- 
al programme through practical 
means by production and consump-
tion of nutritious foods in the rural 
areas such as eggs, fish, vegetables 
and fruit through school gardens and 
community gardens for improving 
the nutritional status of pre-school 
children and expectant mothers. 
Piactical nutrition education is impar-
ted to the mothers and children by 
growing the foods on the premises 
and use of these foods in the form 
of nutritious recipes in the supple-
mentary feeding programme through 
balwadies and health centres. The 
programme is in operation in 833
C.D. Blocks in 24 States.

Nutrition education through mass commu-
nication media is being carried out in the 
different States through exhibitions, films, 
posters and demonstrations.

Ten films-clips on various aspects of 
nutrition have been produced by the Nutrition 
Cell of the Directorate General of Health 
Services. The films arc dubbed in 13 regional 
languages and have been released through 
the national circuit of India for mass nutrition 
education.

Report of Road Safety and Traffic Committee

3690. SHRI P. GANGADEB :
SHRI P. M. MEHTA :

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state :

(a) whether the Road Safety and Traffic
Committee has submitted its report to the
Government;

(b) if so, broad features thereof ; and

(c) whether the Committee had visited 
all the States in connection with the road 
safety problem ?

THE MINISTER OF PARLIAMENTARY 
AFFAIRS, AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR) : (a) No.

(b) Docs not arise.

(c) The Study Group on Road Safety 
has visited all the major State;, except Assam, 
Madhya Pradesh and Orissa.

Department Committee Report on Sale of 
Government Publications

3691. SHRI C. CMTTIBABU : Will 
the Minister of WORKS AND HOUSING be 
pleased to state :

(a) the salient features of the report of 
the Departmental Committee set up to devise 
meas ires for impioving publicity to boost up 
sales of Government publications and to 
prevent accumulations of unnecessary stocks;

(b) when was the repoi t submitted ; and

(c) when did Government start imple-
menting the accepted recommendations ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I K. GUJRAL) : (a) A statement is 
placed on the Table of the House, f Placed 
in Library. See No LI 1835,72]

(b) The report was submitted on 31st 
March, 1970

(c) The Government started implemen-
ting the ai’ceptcd recommendations from 
July. 1971.

Suggestion by Social Scientists of 
Family Planning

3692. SHRI VEKARIA : Will the Minis-
ter Of HEALTH AND FAMILY PLANNING 
be pleased to state :

(a) whether it has been suggested by the 
Social Scientists on Family Planning that 
Family Planning programme should be entrus-
ted to non-official agencies ; and
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(b) if so, Government’s reaction thereto ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNiNG (PROF. D. P. CHATTO- 
PADHYAYA): (a) No. The Seminar did 
not suggest that Family Planning programme 
should be entrusted to non-official agencies 
but it did recommend greater attention to 
youth organisations, women’s organisations, 
rural welfare agencies, trade unions, etc.

(b) The suggestion is in line with Govern-
ment’s policy and practice. Voluntary organi-
sations are encouraged and are given anequate 
support, including financial assistance, for 
participation in family planning activities.

Re-Writing History of India

3693. SHRI PRIYA RANJAN DAS MUN- 
SHI : Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(ai whether his Ministry propose to 
re-write the history of India ; and

(b) if so, what would be the significant 
changes ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN): (a) and (b). 
Government of India recognise <he need for 
increasingly encouraging and fostering objective 
and scientific writing of history. The subject 
gains not only from the point of view of 
national integration but also from that of 
need to inculcate a healthy respect for our 
cultural heritage without encouraging a blind 
acceptance of superstition, obscurantism and 
revivalism.

2. The National Council of Educational 
Research and Training has brought out a 
series of three school textbooks on the History 
of India for use in schools. These books 
have been written keeping in view the changes 
necessary for scientific presentation of history. 
These books are available in the Parliament 
Library.

Scholarship or Memorial Documents in the 
mme o f D r. J . B. Chatterjee

3694 SHRI PRIYA RANJAN DAS
MUNSI: Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state

whether Government are proposing to 
announce either a scholarship or a memorial 
document for publication in the name of late 
Dr. J. B. Chatterjee of Calcutta Tropical 
Institute ?

THE DEPUTY MINISTER JN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A. K KISKU) : The 
information is being collected and will be laid 
on the Table of the Sabha.
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Students went Abroad and Stayed Back

3697. SHRI DHARAMRAO AFZAL- 
PURKAR : Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased to 
state :

(a) the number of students who went 
abroad for higher education on Government 
expenses and did not return after the expiry 
of their studies in violation of the contracts 
during the last three years ; and

(b) the reaction of Government thereon ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION & SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAV) . (a) 
Students are sent abroad for higher education 
on Government expenses under the following

two Schemes operated by the Ministry of 
Education and Social Welfare:—

(i) Scheme of National Scholarships for 
Study Abroad ; and

(ii) Scholarships for Overseas Studies to 
Scheduled Castes, Scheduled Tribes, 
Denotified, Nomadic and Semi* 
Nomadic Tribes.

The former Scheme has been implemented 
only from 1971-72 and scholars sent during 
this year are still not due to return. With 
regard to the latter scheme, the normal tenure 
of scholarship is 1 to 3 years, depending upon 
the course of study. Among the students sent 
under this Scheme, six who were due to come 
back in the years 1969, 1970 and 1971, after 
completion of their studies, have not returned.

(b) Under the terms and conditions of 
the Scholarship Scheme, the scholars who do 
not return to India, after completion of studies 
arc required to refund to Government a sum 
of Rs. 14,000/* or the actual amount spent on 
the scholar, whichever is larger, m violation 
of the terms of the bond duly executed by 
the scholar. Suitable action in the matter 
has already been initiated in respect of the 
six defaulted scholars

Niw methods far Jaundice Cure

3698. SHRI DHARAMRAO AFZAL- 
PURKAR : Will the Minister of HEALTH 
AND FAMILY PLANNING be pleased to 
state :

(a) whether some new methods for 
jaundice cure have been experimented by 
some Doctors in India ; and

(b) if so, the result thereof ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A K. KIStCU): (a) and
(b). The information is being collected and 
will be laid on the Table of the Sabha.

Setting UP of National Wage Board for Doctors

3699. SHRI DHARAMRAO AFZAL 
PURKAR * Will the Minister of HEALTH 
AND FAMILY PLANNING be pleased to 
state :

(a) whether Government have received 
a memorandum from the Indian MedfcaJ
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Association demanding the setting up of a 
National Wage Board lor Doctors, and

(b) if so, the reaction of Government 
thereto ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A. K KISKU): (a) Yes.

(b) Doctors are working under different 
employers whose paying capacity is also not 
the same. There will also be differences 
among doctors as regards qualifications and 
training. In the circumstances, it will be 
difficult to evolve a standardised wage structure 
for doctors.

It is considered that wage Boards of the 
type being set up for industrial workers may 
not be an appropriate machinery for deter-
mination of emoluments of professionals like 
Doctors.

Birth rates among Backward Communities 
Slum Dwellers etc.

3700. SHRI SAMAR GUHA : Will the 
Minister of HEALTH AND FAMILY 
PLANNING be pleased to state :

(a) whether birth rates among the slum 
dwellers tribal people and backward commu-
nities are much higher than among the people 
belonging to upper and middle income group 
of people and socially advanced communities 
and if so, facts about such differential birth 
rates ;

(b) whether such differential birth rates 
will undermine the qualitative characteristics 
of the people of our country unless balanced 
birth rates could be achieved ; and

(c) whether greater measures for intro-
duction of family planning schemes will be 
taken in the slum areas and among the back-
ward and tribal communities and if so, the 
broad details of such schemes, including 
scheme regarding family planning publicity ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (PROF. D. P. CHATTO- 
PADHYAYA) : (a) No systematic study 
has been carried out in the country to find 
out the differential birth rate among different

sections of the population. A few localised 
studies that have been made do not provide 
any conclusive evidence regarding higher 
fertility among the so-called backward commu-
nities.

(b) There is no evidence to suggest this. *

(c) Greater efforts for promotional 
activities are being undertaken in slum areas 
of cities and towns through government centres 
and also centres run by bodies and voluntary 
organisations with financial support from the 
Government. For the backward and tribal 
communities, family planning education, 
motivation and services are provided through 
the large net work of Main Rural Family 
Welfare Planning Centres (attached to Primary 
Health Centres) and Sub-centres. Thus 
Family Planning education and services are 
provided irrespective of backwardness or 
otherwise of different communities

Communication from West Bengal Re: Final 
Fstimates of Construction of Second 

Hooghly Bridge

3701. SHRI INDR A JIT GUPTA : Will 
the Minister of SHIPPING AND TRANS- 
PORT be pleased to refer to the reply given 
to unstarred Question No. 719 on 20th March, 
l r’72 and state ;

(a) whether any communication has since 
been received from the Government of West 
Bengal regarding the final estimates of the 
cost of constructing the sccond Hooghly 
Bridge ; and

(b) if so, the main features thereof ?

THE MINISTER OF PARLIAMENTARY 
AFFAIRS, AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR) : (a) No, 
Sir.

(b) Does not arise.

Quality of Rationed Articles and Sugar 
Supplied at Fair Price Shops in Delhi

3702. SHRI BHOGENDRA JHA : Will 
the Minister of AGRICULTURB be pleased 
to state :

(a) whether food articles and sugar sold 
to ration card holders in Fair Price .Shops in
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Delhi is of lower quality, whereas the quality 
supplied to open market is of good quality.

(b) whether on 26th March, 1972 a 
Shopkeeper of Kidwai Nagar (Delhi) was 
arrested while sending away good quality of 
wheat meant for ration card holders, if so, the 
main tea ures thereof; and

(c) the steps introduced to see that proper 
quaiity of articles is supplied to ration card 
holder from ration shops ?

THE MINISTER OP STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDC) : (a) There is 
no significant difference in so far as sugar is 
concerned. In the Fair Pricc shops, foodgrains 
of fair average quality arc distributed, but in 
the open market foodgrains of superior and 
inferior varieties are available

(b) Yes, Sir. The shopkeeper was ai rested 
on 26 3 72 On rcccipt of information on 
telephone, the police seized 8 bags of wheat 
loaded in a Theki in front of Fair Price Shop 
No 2473, Kidwai Ndg.ii, New Delhi. Nine 
•‘kattas"' of basmaii ike we.e also recovered 
from the residence ol the shopkecpei and taken 
into custody by the police. I he Fair Price Sliop 
was suspended the same day.

On physical verification of the stock of the 
Fjir Price Shop, exccss'shortages were also 
found in the stock of food articles.

(c) (i) Sealed samples of food articles 
received by the fair pricc shops from the go- 
downs of the Food Corporation of India- and 
sugar wholesalers are displayed by the shop 
holders at a conspicuous place at their shops 
to enable the public to see that they are being 
supplied the same quality of food articles which 
were received by the Fair Price shops.

(ii) The Inspectorate staff of the Delhi 
Administration keeps a watch on the quality 
of lood articles kept for sale at the Fair Price 
Shops.

Steps to Increase output of Quality Seeds

3703. SHRI B. K. DAS CHOWDHURY : 
SHRI PRABHU DAS PATEL :

Will the Minister of AGRICULTURE be 
pleased to state :

(a) whether any steps have been taken 
by Government to increase the output of

quality seeds in the country ; and

(b) if so, the main features thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) and (b). 
The bulk of the seed production of improved 
seed is taken up on State Government Farms 
and by private seed producers. Besides, the 
National Seeds Corpoiation, a Government of 
India undertaking, some agiicultural univer-
sities and State Governments produce adequate 
quantities of foundation seeds to meet the requi-
rements of seed producers all over the country. 
The National Seeds Corporation and the Tarai 
Development Corporation (set up to imple-
ment a World Bank assisted projee* for seed 
production in the Tarai area) also produce 
substantial quantities of cetliRcd seed to meet 
any shortages of quality seeds in the States. 
The country has been anjoying self sufficiency 
in all important seeds for the last few years 
with the excepiion of hybrid bajia seeds. The 
baj/a seed production pjogr.immes including 
the one with the Nationi| S''eds Corporation 
were stepped up last jeat and it is expe.’ted 
that in the coming kharif bijra seed require-
ments would be met,

The requirements of seeds for the high 
yielding vaiicties prog»ammcs, as also for seed 
production programmes are assessed by the 
Government ol India in a seiies of Zonal con-
ferences with the representatives of the State 
Government, the Ndtional Seeds Corporation, 
The Tarai Development Corporation and the 
seed producers These conferences arc held in 
the beginning of cach crop season, twicc a year. 
This assessment helps in the drawing up of 
seed production programmes so as to ensure 
that enough quaiity seed is produced to meet 
the demand.

S.C and S.T. Lmployecs in Lducation 
Ministry and Deptt.

3704. KUMARI KAMLA KUMARI : 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) the number of employees in his 
Ministry/Department / Subordinate / Attached 
Offices in various ranges of basic pay up to (i) 
Rs. 110 (ii) Rs. 200, (iii) Rs 500, (iv) Rs. 1000, 
(v) Rs. 1500 and above ; and
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(b) the number of employees amongst 
them belonging to Scheduled Castes and 
Scheduled Tribes, separately ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE (PROF. 
S NURUL HASAN) : (a) and (b). The requi-
site information is being compiled and will be 
laid on the Table of the House.

Extension of Small Farmers Development
Scheme to a District of Andhra Pradesh

3705 SHRI P. NARASIMHA REDDY : 
Will the Minister of AGRICULTURE be 
pleased state :

(a) the District of Andhra Pradesh which 
has the lowest per capita land-holding and the 
largest percentage of small and marginal 
farms ;

(b) whether the small and marginal far-
mers development scheme has been extended 
to that District ; and

(c) the steps proposed to meet this 
developmental need in this District ?

THE DLPU7Y MINISTER IN THE 
MINISTRY O r AGRICULTURE (SHRI 
JAGANNA1H PAHADIA) : (a) Visakha- 
patnam.

(b) and (c). The Central Sector MFAL 
Schemc is in operation in three Talukas of 
this District. Under this scheme, it is proposed 
to cover about 14000 marginal farmers with 
holdings upto 2.4 acres irrigated or upto five 
acres of dry land. 6,000 landless agricultural 
labourers are also expected to be assisted, m 
addition Schemes for development of minor 
irrigation potential, dairy and poultry farming, 
sheep rearing, rural artisans, fisheries, bee 
keeping and rural works have been incorpo-
rated as programmes under this project to help 
the identified benefietaries.

Production and Requirement of Sugar in 1972-73

3706. SHRI P. NARASIMHA REDDY : 
Will the Minister of AGRICULTURE be 
pleased to state;

(b) whether an assessment of sugar pro-
duction vis-a-vis the national requirement for
1972-73 has been made: and

(b) the steps proposed to ensure adequate 
supply to meet internal and external demand 7

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) : (a) It is too early yet to 
make any realistic assessment of the sugar 
production during 1972-73, as the estimates of 
sugarcane production aie not yet available. On 
the basis of preliminary reports, a production 
of 38-40 lakh tonnes of sugar during 1972*73 
seems possible The consumption will have to 
be restricted to the limits of the available 
quantity.

(b) Incentive prices were paid for sugar-
cane during 1971-72 in most of the States with 
a view to encouiaging the sugarcanc growers 
to bring larger area under sugarcane <tnd there* 
by increase sugarcanc pioduction. Letters of 
Intent/liccnces have so far been issued dunng 
the Fourth Plan period covering additional 
annual sugar production capacity of 12 06 lakh 
tonnes.

Scheduled Caste and Scheduled Tribe 
Graduates in Bihar

3707. SHRI P NARASIMHA REDDY : 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to be state .

(a) the number of persons belonging to 
the Scheduled Castes and Scheduled Tribes in 
Andhra who were qualified as Graduates for 
the last three years ; and

(b) how many of them have got employ-
ment up to 31it December, 1971 ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D P YADAV) : (a) 
and (b). The required information is not 
available. Efforts will be made to collect it.

Recommendations made by Committee on 
Problem of Adirnis and Harfjan Children

3708. SHRI PAMPAN GOWDA : Will 
the Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether the Committee which was 
set up by Government to go into the problem
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of Adivasi and Harijan Children headed by 
Shri Ganga Saran Sinha, M.P. has submitted 
its report ; and

(b) if so, the recommendations that have 
been accepted by Government ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAV) (a) 
and (b). The Government have not set up 
any Committee under the Chairmanship of 
Shri Ganga Sharan Sinha specifically lo go in-
to the problems of Adivasi and Harijan Child* 
ren. A Committee was, however, constituted in 
1967 under the Chairmanship of Shri Sinha 
for the preparation of an adequate programme 
for Child Welfare. In its report submitted in 
October, 1968 the Committee made recom-
mendations dealing with overall problems of 
child wclfaic including a programme for the 
socially and emotionally handicapped children.

Report by National Commission on Agriculture

3709 SHRI PAMPAN GOWDA : Will
the Minister of AGRICULTURE be pleased 
to state :

(a) whether the National Commission on 
Agriculture have recently submitted ceitam 
reports to Government ; and

(b) if so, the subjects of the report and 
the reaction of Government thereon ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) and (b). 
The National Commission on Agriculture have 
so far submitted six Interim Reports on the 
following subjects

(1) Multiplication and Distribution of 
quality Seeds pertaining to High- 
Yielding Varieties and Hybrids of 
Cereals.

(2) Fertiliser Distribution.

(3) Some Aspects of Agricultural Research 
Extension and Training,

(4) Credit Services for small and Margi-
nal Farmers and Agricultural Labo-
urers.

(5) Milk production through Small and 
Marginal Farmers and Agricultural 
Labourers.

(6) Establishment of Agro mcteorological 
Divisions in Agricultural Univeisities.

These reports are under examination.

3ft? % f t a ?
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Financial Aid for Slum Clearance in Kanpur

3712. SHRI S. M. BANERJEE : Will 
the Minister of WORKS AND HOUSING be 
pleased to state :

(a) whether some financial aid is likely 
to be given to Uttar Pradesh Government for 
slum clearance scheme in Kanpur during 
Fourth Plan; and

(b) if so, total amount thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJFRAL) : (a) and (b). Central



125 Written Answers VAISAKHA 4, 1894 (SAKm) Written Answers 126

assistance for State Plan Schemes is provided 
to the State Governments in the shape of block 
loans and block grants. Like other States, the 
Government of Uttar Pradesh has complete 
freedom to utilise there from the funds required 
for the Slum Clearance/Improvement Scheme 
in Kanpur.

Kanpur is one of the cities which has been 
selected for inclusion in the new Central 
schtme for environmental improvement in the 
slum areas. In addition to the funds that the 
Government of Uttar Pradesh may have pro-
vided for the clearance and improvement of 
slums in Kanpur in its State Plan, an alloca-
tion of Rs 1.5 crores has been earmarked, in 
the new Central scheme, as hundred per cent 
grant assistance during the current year, for 
providing basic amenities in the slum areas in 
Kanpur.

* t *srcrrr’ % s t t  ifo s t
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Free M id-Day meals in Primary Schools 
In States

3714. SHRI JYOTIRMOY BOSU : Will 
the Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state:

(a) the State-wise enrolment in classes
I to V, as in 1969-70, 1970-71 and 1971-72 ;

(b) the State-wise proportion of students 
in primary schools covered by the Scheme ot 
free mid-day meals ;

(c) the State-wise amount of money 
sanctioned on this account during 1970-71 and 
1971-72 ; and

(d) tbe amount of money actually spent 
by each State during 1970-71 and 1971-72.

THE DEPUTY MIRISTER IN THE 
MINISTRY OF EDUCATION & SOCIAL 
WELFARE AND IN THE DEPATMENT 
OF CULTURE (SHRI D. P. YADAV) : (a) 
and (b). Statement I showing siatewise 
enrolment in classes I to V as well as number 
of students covered by the scheme of Free 
Mid-day Meals during 1969-70 is laid on the 
Table of the House. [Plated in Library See 
No. LT-837/72]. Figures relating to 1970-71 and 
1971-72 are not available.

(c) statement II showing statewise finan-
cial provision made for 1J70 71 and 1971-72 
is laid on the Table of the House. 
[Placed in Library See No, LT 837/72]

(d) The information is not readily  
available. The same will be colleclcd and 
placed on the Table of the Sablia.

Agreement with Bangla Desh Shipping 
Corporation

3715. SHRI JYOTIRMOY BOSU : Will 
the Minister of SHIPPING AND TRANSPORT 
be pleased to state :

(a) whether the Shipping Corporation 
of India has entered into an agreement with 
the Bangla Desh Shipping Corporation ; and

(b) if so, the main features thereof ?

THE MINISTFR OF PARLIAMENTARY 
AFFAIRS, AND SHIPPING & TRANSPORT 
(SHRI RAJ BAHADUR) : (a) Yes, Sir.

(b) The main features of the agreement
are

(i) So far as the trade of Bangla Desh 
with U K /North Continent is concer-
ned, the Bangla Desh Shippnig 
Corporation would entrust to the 
Shipping Corporation of India 
arrangements for providing sailings 
to cover 2/3rd of its share. The
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remaining 1/Jrd will be carried by 
Bangla Desh Shipping Corporation, 
but as initially Bangla Desh Shipping 
Corporation has no vessel of its own, 
the Shipping Corporation of India 
will charter out ships on a single 
voyage/time charter basis. The 
number of S.C.I. vessels in Bangla 
Desh on their own berths will be 
reduced as Bangla Desh Shipping 
Corporation acquire their ships.

(ii) For other liner areas like Australia, 
U S. A , Japan, East and West Africa, 
Gulf area etc , the Shipping Corpo-
ration will provide necessary space 
for Bangla Besh caigo, as required, 
either in the ships covering Calcutta 
or additional ships according to the 
requirements from time to time.

(iit) The Shipping Corporation of India 
will employ, in due course, about 50 
engineering and navigational officers 
belonging to Bangla Desh on its 
ships, subject to their suitability, 
pending the acquisition of ships by 
Bangla Desh Shipping Corporation.

(iv) The agency work of the Shipping 
Corpora ion of India's vessels in the 
Ports of Bangla Desh will be looked 
after by Bangla Desh Shipping 
Corporation and vice versa.

(v) These arrangements would be valid 
for a period of one year after which 
they will be reviewed by the two 
Corpoiations.

Drop in tbe Percentage of School going Children

3716, SHRI C. K. CHANDRAPPAN: 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) whether the percentage of school 
going children in certain States has dropped 
at the beginning of the Fourth Five Year Plan ;

(b) if so, the facts thereof and the 
reasons for it ; and

(c) the steps taken to remedy this 
$ituai!on ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV) : (a) and (b). The
percentages of enrolment in classes 
I-V, VI-VIII and IX-XI in different 
States in 1965-66 and 1968*69 are given in the 
statement laid on the Table of the House. 
[Placed in Library. See No LT-838/72]. It 
would appear therefrom that the percentages 
have come down in some States. This is due, 
in some cases, to revised population estimates 
and in others, to financial inability to keep 
up enrolments with growth in population or 
both.

(c) Government have decided to assist 
the State Governments outside their plans to 
increase enrolments in primary schools. During 
1971-72, appointment of 30,000 additional 
primary school teachers and construction of
10,000 additional class-rooms were sanctioned 
Further assistance is proposed for 1972-73.

Protest by Writers and Artists Against Govern-
ment Convened Meeting of Intellectuals

3717 SHRI C. K. CHANDRAPPAN : 
Will the Minister of CULTURE be pleased 
to state :

(a) whether writers and artists from all 
over the country met in New Delhi in protest 
against the Government convened meeting of 
intellectuals, charging political and bureau-
cratic interference by Government ; and

(b) if so, the broad features thereof ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION & SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (PROF. D. P. YADAV) : (a) 
From press reporte it is seen that such a 
meeting was held of about 60 writers and 
artistes from all over the country towards the 
end of March, 1972.

(b) The Government has not received 
any formal resolution passed by the group. 
However, again from press reports, it is seen 
that the statement issued by the participants 
called upon the Government to take measures 
to establish a dialogue with intellectuals, and 
that with the emergence of stable Govern* 
tnents in (he States and the Centre, the
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Government was in a position to become 
mote open-minded and responsive to the 
sensitive demands of culture.

Residential Plots/Houses frr  Sale to Low and 
Middle Income Groups in States

3718. SHRI C. K. CHANDRAPPAN : 
Will the Minister of WORKS AND HOUSING 
be pleased to state :

(a) whether the Housing and Urban 
Development Corporation have sanctioned soft 
loans to develop 20,000 residential plots and 
to construct 30,000 houses and apartments for 
sale to persons belonging to the low and 
middle income groups in ten States ;

(b) if so, which are these States and 
estimated amount to be sanctioned to each 
State ; and

(c) on whal basis the payments will be 
made by the purchasers ?

THb MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL) : (a) and (b). A 
statement is laid on the Table of the House. 
[P(aad in library. Set No LT-1839/721

(c) The loans are not sanctioned by the 
HUDCO directly to the purchasers, but to 
State Governments and Semi-Government 
bodies who construct and sell the houses/plots 
to them. However, all icceipts/realisations 
as and when they accrue out of each project 
revert to the HUDCO on collection.

Exploitation of Marine Wealth of Bay of 
Bengal and Arabian Sea

3719. DR. RANEN SEN : Will the 
Minister of AGRICULTURE be pleased to 
state ;

(a) whether the rich marine wealth of 
the Bay of Bengal and the Arabian Sea largely 
remains untapped ;

(b) the scheme included in the Fourth 
Plan for exploiting the marine wealth of these 
areas, and how far these schemes have 
progressed;

(c) the factors that hinder he systematic 
exploitation of the marine resources of thcse 
areas ; and

(d) the steps being taken to remove 
these obstacles ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICRLTURE (SHRI 
ANNASAHEB P SHINDE) : (a) Yes. The 
potential of marine fi»h production in the 
Indian continental shelf has been estimated 
by various methods at between 2.5 and 4 5 
million tonnes per annum. The resources of 
the Indian Ocean as a whole are estimated to 
be capable of sustaining an annual production 
of over 10 million tonnes. The present level 
of annual fish landings fiom the Indian Ocean 
is 2 8 million tonnes. Fish landing by Indian 
vessels account for 38% of this total.

(b) The schcmes included in the Fourth 
Five Year Plan for exp'oitation of marine 
fisheries mainly iela(e to introduction of 5500 
mechanised boats and 300 off-shore and deep 
sea fishing vessels and provision of infrastruc-
tural facilities such as harbours and training 
of fishing crew and technicians. About 3000 
mechanised boats have so far been introduced 
during the Fourth Plan bringing the: total 
number of such boats opeiating from various 
points around the coast to about 10,000. So 
far as off-shore and deep sea fishing vessels 
are concerned, ony 31 vessels have been 
introduced during the Fourth Plan. Harbours 
capable of handling deap sea fishing vesse’s 
have been sanctioned at eight ports. Harbour 
facilities on a smaller scalc for operation of 
mechanised boats are being provided at over 
70 centres. Operatives of machanised boats 
arc provided training by State Governments. 
During the Fourth Plan, Ccntial Govern-
ment Institutions have so far provided 
institutional training for 205 fi-hing second 
hands and 163 engine drivers. After pres-
cribed period of sea service, these operatives 
will be qualified to serve as skippers and 
engine-diivers of off shore and seep sea fishing 
vessels.

(c) and (d). The resources of the inshore 
regions can be tapped adequately by intro-
ducing mechanised fishing boats in areas which 
are not yet adequately covered by the 10,000 
boats already introduced. The programme of 
introducing mechanised fishing boats is progres-
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sing satisfactorily. So far as off-shore and 
deep sea resources are concerned, it was 
envisaged that a substantial number of vessels 
would be introduced by the private sector. 
This expectation has not materialised in spite 
of a liberal subsidy being offered for indige-
nously constructed steel vessels for off-shore 
and deep sea fishing. Some vessels are being 
imported under a current scheme of limited 
imports. Further imports, subject to utili-
sation of indigenous capacity, are proposed 
to be allowed.

Taking Over of Colleges by Delhi University

3720. SHRI MOHAMMED SHBRIEF : 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) whether Delhi University has decided 
to take over some colleges ;

' (b) if so, the names of the colleges ; and

(c) the steps taken by Governments to 
take over the colleges ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S NURUL HASAN): (a) to (c). 
The Executive Council of the University of

fjftr inft (sfto m

1

(*r)

(« ) sr*sr 

(*t )
i .  *f*rr«q;»R fefafcs,

Delhi has decided to take over Dyal Singh 
College, Ram Lai Anand College, P.G.D.A.V, 
College and Deshbandhu Gollege as Univer-
sity maintained colleges subject to the approval 
of the University Grants Commission and the 
Government of India. The matter is under 
consideration of the University Grants 
Commission.
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Reservation in Services for Scheduled Castes/ 
Scheduled Tribes in Post-Graduate 

Institute, Chandigarh

3724 SHRI B. S. BHAURA : Will the 
Minister of HEALTH AND FAMILY 
PLANNING be pleased to state :

(a) whether no reservation in services for 
Scheduled Castes is being observed in Post- 
Graduate Institute, Chandigarh ;

(b) if so, what are the reasons; and

(c) whether the Institute body of the 
P.G I. has dccided on the 25th March, 1972 
that no reservation would be given to Sche-
duled Caste Employees ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A. K. KISKU) : (a) 
The Institute is following Government instruc-
tions regarding reservation of vacancies for 
Scheduled Castes.

(b) Does not arise.

(c) The Institute Body of the Post-gra-
duate Institute of Medical Education and Re-
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search in their meeting held on the 25th 
March, 1972 approved the decision of its 
Governing Body, that there will be no reser-
vation for Scheduled Castes in appointments 
made by promotion as no such reservation is 
envisaged in the instructions issued by the 
Government.

*>ft % irfaRT
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anFTmtff tfn  ffcfafo ff 3 afafoff 
v r t ;  srft
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Crash Programme for Mechanisation and
Modernisation of Deep Sea Fishing

3729. SHRI K KODANDA RAMI 
REDDY : Will ihc Minister of ACRICUL- 
TURL be pleased to state whether Government 
is contemplating a sort of Crash Programme* 
regarding mechanisation and modernisation
ol deep-sea h.ning and if so, the steps taken 
so tar 7

ru n  MINISTFR OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. S1IINDE) : Considerable 
emphasis is being placed on development of 
deep sea fishing with modern vessels, although 
no crash programme as such has been laun-
ched for this puipose. The stops taken in 
this regard include survey of resources, provi-
sion oi the infrastructure mainly in the form 
of fully equipped fishing harbours, and train-
ing of operatives. The Central Organisation 
for survey of off-shore and deep sea resources 
is being strengthened by the addition of over 
20 vessels and the establishment of new bases 
around the coast. Harbours capable of hand-
ling off-shore and deep-sea vessels have been 
sanctioned at eight ports. Institutional tiain- 
ing has been provided during the Fourth Plan 
to 205 fishing second hands and 163 engine- 
drivers. After priscribcd period of sea servicc 
these operatives will be qualified to work as 
skippers and engine-drivers of off-shore and 
deep sea fishing vessels. Vessels suitable for 
off-shore and deep sea fishing are being cons-
tructed in the country. To meet requirements 
of the Central and State Governments, orders 
for 40 vessele of 17.5 metre length were placed 
ia 1968 69 on indigenous ship building yards.

Twenty-six of these vessels have so fat been 
supplied. A Iibeial subsidy has been offered 
for the puipose of making indigenously cons-
tructed steel vessels available to the fishing in-
dustry at reasonable prices. Under a current 
scheme, import of 30 vessels has been authori-
sed under the condition that one vessel is 
constructed in the country for every two 
vessels imported. It is proposed to permit 
additional imports, subject to utilization of 
indigenous capacity.

Use oflmported Tianler on I ast Coast

3730. SHRI K. KODANDA RAMI RLD- 
DY : Will the Minister of AGRICT'11 URIf 
be pleased to state whether Government is con-
sidering the use of bulk of the unpoited traw-
lers fiom U S.S.R. on the Last Coast 'ince 
West Coast is already bemfiting from Indo- 
Norwcgian Project ?

THE MINISTER OF SIATE IN THE 
MINISTRY OF AGRICUl TURE (SI1R1 
ANNASAlIhB P SdlNDL) : Tlie lndo-Nor- 
wegian Project is not a eommerual under-
taking and i» concerned mainly w.th survey 
of icsources and evponnuntal fMung. It is 
envisaged that imports ol vessels will be mainly 
for commcteia! fishing It is not proposed to 
regulate the import ol any trawlers which 
may be obtained from the U S S R , on the 
basis of regional allotments, No arrange-
ments tor such import have so far been made. 
Proposals for establishment of deep sea fishing 
project whether pioposed to be based on the 
East of West Coast will be examined on meiits, 
and permission to impott vessels under sui-
table arrangements will be considered after 
taking indigenous availability into considera-
tion.

Constiuction of Stadia in Orissa

3731. SHRI CH1NTAMANI PANI- 
GRAH1 : Will the Minister of EDUCA-
TION AND SOCIAL WELFARE be pleased 
to state :

(a) whether Government have sanctioned 
any money for construction of Stadia in 
Orissa in 1969-70, 1970-71 and 1971-/2 ;

(b) if to, the amount given in respective 
years and the names of the rcceipients;
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(c) whether any amount has been allot-
ted to Orissa for this purpose in 1972-73 and 
the places where these Stadia are proposed to 
be built in Orissa ; and

fd) the reason, if no grants were given to 
Onssa during these years ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAV) : (a) 
and (b). An amount of Rs IS 000/- has been 
released to the Orissa Council of Sports in 
1971-72 for completion of the Stadium in 
Keonjhar. This is the final instalment of the 
grant of Rs. 25,000/* sanctioned for the pur-
pose during 1966-67.

(c) and (d), No specific amount is allot-
ted in advances for any State : grants are
sanctioned after sciutmy of proposals received 
from a State Government or State Sports 
Council. No proposal has so far been recei-
ved from the Oiibsa Government/State Sports 
Council for the construction of any new Sta-
dium in that State during 1972-73. However, 
a proposal for financial assistance for the 
improvcm nt of an existing Stadium at Cut-
tack constructed earlier with Government of 
India’s assistance, was received but no grant 
is admissible for improvement of an existing 
stadium.

t o  sfcr sftr aterwr? w f l f  % 
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Sf 1TRT srttf HWTT VT
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Short-Fall in Technical Fducation 
Programme

3735. DR. LAXMINARAIN PAN- 
DEYA : Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased to 
state :

(a) whether there is a great shorl-fall 
in technical education programme within three 
years ;

(b) if so, the reasons therefor ; and

(c) the action proposed to be taken to 
remedy the situation ?

THfa MINISTER OF EDUCATION, 
SOC'lAI WLLFARE AND CULTURE 
(PRO!' S NURUL HASAN) : (a) to (c). In 
the < entul Sector thcie is no shorl-fall in ex-
penditure ami about 67 per sent of the total 
plan outlay has been utilised in the first three 
years ol the IMan period.

In the States’ sector the expenditure in the 
first three years of the Plan period was only 
about 40 per cent of the total Plan ouflay. 
The precise reasons for the shortfall arc being 
examined in consultation with the State 
Governments and every effort will be made to 
give due priority to the completion of the 
schemes of technical education.

‘Frieze-dmd’ Smali-Pox Vaccine

3736. DR. LAXMINARAIN PAN- 
DLYA : Will the Minister of HEALTH AND 
FAMILY PLANNING be pleased to state i

(a) whether India is not self-sufficient in 
‘Fieeze-dried* Small-pox vaccine ;

(b) if so, the steps to be taken to solve 
this problem ; and

(c) the annual requirement of vaccine ?

THE DEPUTY MINISTER IIS THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A. K. KISKU) : (a) 
Not yet.

(b) Under the Fourth Five Year Plan. 
Central Government is offering loans for the 
expansion of the production capacity in the 
following four vaccine producing institu-
tions :—

I. State Vaccine Institute, Patwadan- 
gar, Uttar Pradesh.

2 Vaccine Institute, Belgaum, Mysore.

3. King Institute, Guindy, Madras
(Tamil Nadu).

4. Institute of Preventive Medicine, 
Hyderabad, Andhra Pradesh.

Loans to the conceded State Governments 
have already been sancuoned during 1971-72 
as indicated below : -

Utter Pradesh — Rs 4 45 Lakhs

Mysore — Rs. 6 05 „

Tamil Nadu — Rs. 318 ,,

Andhra Pradesh — Rs. 4.32 „

Additional equiqment is also being obtain-
ed through the UNICEF for the four vaccine 
producing Institutions,

(c) The annual requirement of Vaccine 
is 156 million doses on an average.

Financial Resources of the Housing and 
Urban Development Corporation

3737. DR, LAXMINARAIN PAN-
DEYA : Will the Minister of WORKS AND 
HOUSING be pleased to state :

(a) whether the Housing and Urban 
Development Corporation is not self-sufficient 
in finances ;

(b) if so, what is the financial position of 
the Corporation ; and
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(c) what resources they have for invest-
ments ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL) : (a) No.

(b) and (c) Equity subscription
by Government : Rs. 4 crores

By issue of debentures: Rs. 5 crores

Loan under finalisation
from L.I.C. : Rs. 10 crores

Central Grant to Tribal Development Blocks 
Rcwa District (M. P.)

3738. SHRI RANA BAHADUR 
SINGH : Will the Minister of FDUCATION 
AND SOCIAL WELFARE be pleased to 
state :

(a) the amount granted by Union Govern-
ment for centrally sponsored Schemes to pro-
vide Tribal Development Block* in the Eastern 
Region of Rcwa Districts in Madhya Pradesh 
during the last three years ; and

(b) the amount distributed as grants 
during the above peiiod, year-wise, with a view 
to improve fa«ming in the blocks for purchas-
ing improved seeds, implements and fertili-
zers ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI D. P. 
YADAV) : (a) There are no Tribal Deve-
lopment Blocks in the Rewa District

(b) Does not arise.

History of Freedom Movement of India

3739. SHRI DINESH CHANDER 
GOSWAMI : Will the Minister of EDUCA-
TION AND SOCIAL WELFARE be pleased 
to state:

(a) whether Government have taken any 
steps to bring about an exhaustive history of 
the Freedom Movement of India ; and

(b) if so, the progress made so far in 
this direction ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION, SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAV) : (a) 
Yes Sir.

(b) The work of writing the History of 
Freedom Movement of India was entrusted to 
Dr. Tara Chand, a distinguished Histoiian. 
The History was to be published in three volu-
mes. Volume I and Volume II of the History 
have already been published. The third and 
final Volume of the History was sent for prin-
ting to the Government Press on 7th January, 
1972 Efforts are being made to get this 
Volume released on 15th August, 1972, on the 
occasion of 25th Anniversary of India’s In-
dependence.

3740. eft awfeT : t o t  aftT

faqtaFTJTsft 19 sprit, 1971 % 
aFTTTtforT SHFT OTT 5166 % % ?fa?ar
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V
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■31 irsft («ft : ( v )  s fk
( ^ ) .  ^  s r a m  & anft sr<rtaT

5TT Tft 11

Aids to Metropolitan Cities to Augment 
Fleet of Buses

3741. SHRI S. D. SOMASUNDARAM : 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state :

(a) whether the Central Government have 
given aids to Calc-tta to augment the fleet of 
buses in the city.

(b) if so, the amount and the kind of 
aids given to the Government of West Bengal ; 
and
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(c) whether the Central Government pro-
pose to give such aids to other metropolitan 
cities like Bombay, Delhi, Madras, etc ; and if 
so, the main features thereof ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND 
TRANSPORT (SHRI RAJ BAHADUR) : (a) 
No.

(b) and (c). Do not arise.
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Licences for Establishment of New Sugar 
Factories

3743. SHRI M. RAM GOPAL REDDY ; 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) the names of the parties to whom 
liccnces have been granted for the establish-
ment of new sugar factories against the fourth 
Plan targets ;

(b) whether any of the above liccnces had 
to be revoked/cancelled subsequently, if so, 
their names and reasons for cancellation ; 
and

(c) whether Government are considering 
any proposal for advance licensing of capa-
city against the Fifth Plan target ?

THF MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) (a) A statement giving the 
names of parties to whom licences have been 
granted upto 17 4.1972 for the establishment 
of new sugar factories against the Fourth Plan 
target is laid on the Table of (he House 
[Placed in Library. See No. LT—1841/72],

(b) No licence granted for the establish-
ment of a new sugar factory against the 
Fourth Plan target has so far been revoked / 
cancelled.

(c) There is no propo;al at present 
under consideration of the Government foi 
advance licensing of capacity against the fifth 
Plan target.

Licences for Expansion of Sugar Factories 
during IV Plan Period

3744. SHRI M. RAM GOPAL REDDY : 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) the names o f sugar factories which 
have been granted licences for the expansion 
in their capacities against the Fouith Plan 
targets with the expansion in capacities 
allowed ;

(b ) the names o f the factories (i) which 
have completed the licensed expansions (u)
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whose expansion licences were revoked or 
their expanded capacity reduced and the 
reasons therefor and (Hi) which have still to 
implement their expansion licences ; and

(c) what is the policy for grant of ex-
pansion licences in future ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTUTE (PROF. 
SHER SINGH) : (a) and (b). A statement
giving the names of the sugar factories which 
have been granted I'cences for expansion of 
their capacities against the Fourth Plan tar-
get, details of expansion allowed, and the de-
tails of the licences (i) completed and (ii) still 
to be implemented is laid on the Tabic of the 
House, i Placed in Library. See No LT —
1 <42/72]. No liccnce gtantcd for expansion 
against the Fourth Plan target has so far been 
revoked or the expanded capacity rcduced.

(c) The applications for grant of licences 
for expansion are being considered on merits— 
the main consideration being the cane po'en- 
tial in the respective areas.

Revorsi.»n to Pfe-Kwpsjjenc} Working Hours
for All Day Milk Stall* of P.M.S.

3745. SHRI P. K. GHOSH : Will the 
Minister of AGRICULTURE be pleased to 
refer to the reply given to Unstarrcd Question 
No. 647 on the 20ih March, 1^72 regarding 
working hours of the staff of D M S. booths in 
various Department/Ministries and state :

(a) whether on the reversion to the pre- 
Emergency working hours of the various 
Ministries and Offices of the Government with 
effect from the 3rd April, 1972, D M S. autho-
rities propose to revise the working hours of 
the All-day Milk Stalls* accordingly ; and

(b) if not, the reasons therefor 7

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER. SINGH) : (a) Ths working hours of 
the All Day Milk Stalls have been revised 
since 11.4.72 from 10 00 A.M. to 5 30 P.M. 
with a lunch break from 12.30 P.M. to 1.00 
P.M.

(b) Does not arise.

Request from Tamil Nadu Government to 
Increase Monthly Quota of Sugar

3746. SHRI S. D. SOMASUNDARAM : 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) whether Tamil Nadu Government 
has requested the Central Goverenment to 
increase the monthly quota of sugar to meet 
the requirement of the State ;

(b) if so, the action taken by Govern-
ment to increase the present quota to Tamil 
Nadu ; and

(c) the ci iteria being followed by the 
Central Government to fix quota to various 
States ?

THE M INI STL R OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) : (a) to (c), The basis for 
allotment of monthly quotas of fair pricc sugar 
to the Stales was reviewed and from the month 
of Match, 1V72, these were fixed on a rational 
basis, after taking into consideration the popu-
lation factor, the pa,t pattern of consumption 
and the availability of sugar. On this basis, 
the monthly quota of fair price sugar for 
Tamil Nadu was fixed at 10.000 tonnes as 
against 0,700 tonnes in February, 1972. No 
request from the Tamil Nadu Government 
has been icccived thereafter for increase in 
their monthly sugar quota.

Delay in Developing Madras Port

3747. SHRI S. D. SOMASUNDARAM : 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state :

(a) whether Government have decided to 
develop the port at Mavlras and accordingly 
the work was awarded to contractors in the 
>ear, i968 ;

(b) if so, the details of works to be 
carried out and the amount allotted and the 
period fixed for completion of works ;

(c) whether the progress of work is very 
slow and consequently the cost of develop-
ment works would rise due to rise in prices 
etc. which would further delay in completion 
of works for want of more finandil sanction ; 
and
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(d) if so, the remedial steps Government 
propose to take in the matter ?

THE MINISTER OF PARLIAMENTA-
RY AFFAIRS, AND SHIPPING AND 
TRANSPORT (SHRI RAJ BAHADUR) (a) 
Yes, Sir The Madras Port Trust have under-
taken tbe construction of an outer harbour at 
Madras north of the present harbour This 
consists of an oil dock to provide berthing 
facilities for deep drafted tankers bringing 
crude oil for the Madras Refineries and an 
ore berth with a mechanical ore handling plant 
to provide facilities for deep-drafted ore 
carriers that will be employed for tbe export of 
iron ore Work on the outer harbour project 
commenced in 1966 Some of the works were 
carried out depaitmentally and some were exe-
cuted through contractors,

(b) The details regarding the cost of 
the project and the major works relating to the 
projcct arc as follows ‘—

(i) Oil Dock

The cost ol consti uction of the Oil Dock, 
including certain common items relating to the 
ore handling schtme such as dredging recla-
mation and break waters, is about Rs 23 20 
crores The details of the major works and 
their expected dates of completion are as 
follows -

Protection of the Northern and Eastern 
Breakwaters, States I and II Completed

Protection to Completed on the eastern 
reclamation side Work on the nor-

thern side is in progress 
and is expected to be com-
pleted by October, 1972

Oil berth . In progress Expected to 
be completed by June
1972.

Completion . In progress Expected to be 
of Eastern completed by October, 
Breakwater 1972

Reclamation In progress Expected to be 
of land for completed by the middle of 
ore berth by 1973 
sand collec-
ted from the 
foreshore

(it) Iron Ore Handling Project

The estimated cost of the project (exclud-
ing certain common items such as dredging, 
reclamation and breakwaters which have been 
undertaken as part of the Oil Dock Project) is 
about Rs 15 crores The progress made so 
far in regard to the major items of work is 
as follows —

(1) Ore Berth Contract expected to
be awarded shortly 
Expected to be com-
pleted m the later half 
of 1974

(2) Equipment Contract awarded Fx- 
relating to pected to be delivered in 
the mecha- the later half of 1974 
meal ore
loading 
plant-stack 
ers, reclai-
mers, ship- 
loaders 
and convey-
ing system

(c) There had been some unavoidable 
delays in the progress of construction of the 
outer harboui due to certain technical prob 
Jems encountered m the construction of the 
breakwaters The scheme of construction of 
the breakwaters had, therefore, to be reviewed 
by a Committee of Technical F Xpert s and 
modified n  the light of the Committee s recom 
mendations There has also been some change 
in the scope of the project as bigger vessels 
than earlier envisaged would be catered to. 
Work on the project is now progressing satis-
factorily The Oil Dock is expected to be 
completed in all respects by October, 1972, and 
the ore berth with the mechanical facilities for 
loading of iron ore is expected to be completed 
in tbe later half of 1974

(d) Remedial measures recommended by 
the Committee of Technical Experts referred 
to m (c) abQve are in the process of irople 
mentation A high-level Steering Committee 
has been constituted by the Ministry of Ship 
ping and Transport to watch the progress of 
the project, to identify the bottle-necks and to 
recommend remedial action.

Death of Cattle Due to Lade of Nutritious 
Fodder In U P .

3749 SHRIB R SHUKLA i Will the
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Minister of AGRICULTURE be pleased to 
state :

(a) whether a large number of cattle died 
during the year 1971-72 due to lack of nutri-
tious fodder in various districts of Utter 
Pradesh ; and

(b) if so, whether Government propose 
to take effective steps to prevent recurrance of 
the same in future ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH): (a) No report about mor-
tality of cattle due to lack of nutritious fodder 
was received by Government of India from 
any district in U.P,

(b) The question does not arise.

15-Year Master Plans for Farm Scctor 
in States

3750 SHRI B. R. SHUKLA : Will the 
Minister of AGRICULTURE be pleased to 
state :

(a) whether the Secretary, Union Agri-
culture Ministry, while delivering the Convoca-
tion Address at the Punjab Agricultural Uni-
versity, advised the States to formulate 15- 
year Master Plan for the farm sector ;

(b) whether the Ministry have entered 
into any correspondance with the State 
Governments on this subject ; and

(c) if so, the main features of the corres-
pondence ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) Yes, Sir. 
Secretary (Agriculture) in his Convocation 
Address at the Punjab Agricultural University 
emphasised the desirability of preparation by 
State Governments of perspective plans for 
10*15 years ahead and giving an orientation 
and direction to developmental efforts in rela-
tion to such perspective. The views expressed 
by him in the Address were his personal views, 
as the purpose of such Addresses is generally 
to provoke thinking.

(b) N o, S ir.

(c) Does not arise.

Price and Procurement of Oilseeds iu Punjab

3751. SHRI B. R. SHUKLA : Will the 
Minister of AGRICULTURE be pleased to 
state:

(a) whether approximately 40,000 tonnes 
of oilseeds are likely to be produced in the 
State of Punjab and there is need for speedy 
procurement at reasonable price ;

(b) whether there is any scheme to fix 
the procurment price and speedy procurement; 
and

(c) whether there is any scheme to pro-
cure them at certain fixed price by the Food 
Corporation of India ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) to (c). 
Estimates of overall production of major oil 
seeds in Punjab during 1971-72 are not yet 
available. However, according to piesent in-
dications, the overall production ot major 
oilseeds, viz., groundnut, rapesed, mustard etc. 
during 1971-72 in Punjab is expected to tie 
higher than the output of 212.6 thousand tonnes 
attained during the previous year 1970-71. The 
Food Corpoiation of India was authorised in 
December last to purchase rape seed (Toria) 
in Punjab at a pi ice of Rs. 120/— per quin-
tal.

Re constitution of Sch< ol of C orrespondence 
Courses in Delhi University

3752. SHRI B. R. SHUKLA : Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether there is any proposal to 
reconstitute the School of Correspondence 
Courses of Delhi University ;

(b) whether it is proposed to form a se-
parate University for this course, or to merge 
it with the Delhi University or Jawaharlal 
Nehru University ; and

(c) if so, the main features of the pro-
posal ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN) : (a) No, 
bir*
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(b) The School of Correspondence Cour-
ses and Continuing Education is a Maintained 
Institution of a University of Delhi There is 
no proposal to merge the School with the 
Jawaharlal Nehru University

(c) Does not ame

C orrcspondtrce Course in Post-Graduate 
Classes in Dtlhi Imverslty

3/53 SHRI B R SIIUKLA Will the 
Minister of EDUCATION AND SOCIAL 
W rirA R F be pltastd to state

(a) whether thsrc is a large number of 
persons residing in Delhi/New Delhi under-
taking correspondence courses in Post-Grudu- 
ate classes outside the pin view of the Delhi 
Umvctsity , and

(b) whether theic is any proposal to ex- 
tcnJ this facility in the seiiool of Correspon-
dence Couises in Delhi University to facilitate 
the inhabitant of Delhi/New Delhi

m r  MINIS U R  Ol LDUCATION, 
SOCIAL WrLI ARI AND CULIURr 
(PROr S NURUL HASAN) ( x) Ihe 
Government have no informanon in th(s 
reg ird

'b) The Umvei ity of Duhi had under 
consideration a proposal to stail coricspon- 
dmce couises leading to the M A degree 
llowevci, the University has not yet taken any 
decision to start such courses

3T*FT*fa*ft * t 3?T3><T
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Books Displayed at Wcrld Book Fair

3756. SHRI SUDHAKAR PANDEY : 
Will the Minister or EDUCATION AND 
SOCIAL WELFARE be pleased to stale :

(a) whether publications in Indian lan-
guages were not given due prominence in the 
World Book Fair recently held in New Delhi ; 
and

(b) the number of books displayed there, 
language-wise ?

THE DEPUTY MINISTFR IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAV) : The 
Woild Book Fair was> divided into three sec-
tions : In the National Exhibition sector oui 
of about 8,200 books about 7,00') books were 
in the Indian languages. In the Commercial 
sector, out of a total of 153 participants 45 
participants displayed mainly Indian language 
books. In the International sector aKo some 
of the foreign participating publishers displa>ed 
translations of their publications in the Indian 
languages.

(b) The total number of books displayed 
in the Fair was nearly 2,00,000. It was open 
to the Indian and foreign participants to dis-
play any number of their books in any lan-
guage in the spice rented by them and it is 
not posM'ble to give a langu.ige wise break-up 
of the books displayed in the Conimcicial 
sector. In the National sector about J,000 
books each in English and Hindi ; 500 each 
in Bengali. Gujarati, K.a-n.uia, Malaya lam, 
Marathi, Punjabi, Tamil, Telugu and Urdu; 
250 each in Assamese and Oiiya ; and 100 
each in Sindhi and Sansknt were exhibited. In 
addition thcie were also about 1,0< 0 children’s 
books and p<ipci backs in all the languages

Discussions regarding Scarcity of Drinking 
Water in Andhra Pradef h

3757. SHRI Y. ESWARA RLDDY : 
Will the Minister of HEALTH AND FAMILY 
PLANNING be pleased to state :

(a) whether the .Minister for Municipal 
Administration, Andhra Pradesh had discus-
sions recently with Central Government about 
the widely prevalent scarcity of drinking water 
in the State if so, particulars in regard to the 
extent of scarcity in different regions of the 
State, including towns ;

(b) the spccitic assistance offered by 
Centre in the way of rigs and money to tide 
over the present difficult situation ; and

(c) whether there is any plan under con-
sideration to find a permanent solution to the 
problem of drinking water scarcity in (he 
State and if so, the nature thereof 7
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THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A K, KISKU); (a) 
Yes. Acute water scarcity in about 3000 
villages and some towns in the following
12 districts has been reported :—

I. Nalgunda 2 Hyderabad 3. Meddk 4.
AdiUbad 5. Mahboobnagar 6 Ongole 7.
Cuddapah 8. Warangal 9. Khammaiu
10. Karimnagar 11. Nizamabad 12. Kur-
nool.

(b) The State Government requested for 
assistance of the Central Government in pro-
curing about 30 hard rock highspeed drilling 
rigs in addition to the 17 rigs already supplyed 
to them under the UNICEF assisted Rural 
Water Supply Programme and the Drought 
Relief Programme. The Central Government 
has helped the State Government in locating 29 
rigs for direct purchase. The State Govern-
ment have placed orders for 8 rigs and are 
taking st’ps to purchase 15 more rigs. In 
addition, 5 new rigs have been allocated under 
the UNICEF Rural Water Supply Programme 
during 1972-73. Attempts are also being 
made to get a few more rigs from other State 
Governments on loan for implementing a 
crash programme to remove the scarcity of 
water. The Stale Government have also been 
requested to furnish the list of spare parts 
immediately needed for 30 'sick' rigs lying with 
them so as they could also be used in this 
crash programme.

(c) Water Supply is a State Sector Pro-
gramme. The responsibility for formulation of 
wate supply schemes, their phasing, allocation 
of funds and implementation of the schemes, 
etc., rests with the State Government. It 
is also for the State Government to draw up 
a phased programme for the purpose and im-
plement the same from the resources available 
within the State's Plan. The State Govern-
ment have, however, been advised to formula* 
te a detailed programme not only to over-
come the present scarcity but also to dovetail 
it into a long term programme.

illegal Occupation of Government Quarters 
in New Delhi

3758 SHRI BHOGENDRA JHA : Will 
the Minister of WORKS AND HOUSING 
be pleased to state :

(a) whether a number of Government

quarters in DIZ and other areas in New Delhi 
are still being occupied by their sub-lettees 
after their actual allottees ceased to be in 
occupation due to death, resignation or 
retirement ;

(b) if so, the reason therefor; and

(c) the steps taken by Government to 
evict these unauthorised persons ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I K. GUJRAL) : (a) to (c). In so 
far as general pool accommodation in Delhi/ 
New Delhi is concerned only m two cases, the 
quarters are still in occupation of sharers after 
the actual allottees ccased to be in occupation 
of accommodation due to death Notice under 
the Public Piemisei (Eviction of Unauthorised 
Occupants) Act has been issued in one case 
and the notice is under issue in the second 
case.
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Representation from all India National 
Fltiuss Corps Employees

3760. SHRI B. S. BHAURA : Will the
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether any representation bas been 
received by him from All India National 
Fitness Corps Employees Association during 
the last few months ; and

(b) if so, what are the demands made in 
the representation and what action Govern-
ment has taken so far ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE (SHRI K. S. RAMASWAMY) :
(a) and (b). The All India National Fitness 
Corps Employees Association has been recog-
nised for the purpose of the Joint Consultative 
Machinery In the J.C M. the Association 
has raised two demands :

(i) Declaration of 80% of the posts in 
the N, F C. organisation into perma-
nent posts.

(ii) Adoption of the pay-scales recom-
mended for teachers in schools 
throughout India, to the N FC . 
instructors, prior to their transfer to 
the States.

2. Government is unable to accede to 
these requests because :

(a) an important condition for conversion 
of temporary posts into permanent 
ones, is that the office is not proposed 
to be wound up in the foreseeable 
future and the posts in the office are 
required indefinitely. This condition 
is not satisfied by the N F.C office ; 
and

(b) the pay scales recommended by the 
Kothari Commission are for consi-
deration and acceptance by the 
authorities who administer the Schools 
in respect of staff of their schools. 
The instructors on the N.F.C. pay 
rolls are serving in schools throughout 
India and will get the pay scales 
adopted foi teachers in the respective 
States, after they are absorbed in the 
staff of the Schools. Action in this 
regard has been initiated.

3. The Association bas been making 
representations to Government on various 
matters outside the J. C. M. also and each 
representation is being dealt with on merits

Import and Distribution of Tractors

3761. SHRI JYOTIRMOY BOSU : Will 
the Minister of AGRICULTURE be pleased 
to state :

(a) the number of tractors imported 
during the last 3 years together with their 
countries, models, makes and prices ;

(b) the number and make of tractors 
allotted to each State Agro-Industries Corpo-
ration for distrbution ;

(c) whether these were distributed by 
Agro-Industries Corporations themeselves or 
through private agencies ; the number of 
tractors sold by the Agro-Industries Corpo-
rations in their States and outside ; and

(d) whether the selling prices of tractors 
through Agro-Industries Corporations are 
controlled by Essential Commoddities Act and 
whether these tractors are sold with or without 
implements, and with what implements and at 
what prices ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SH1NDE) : (a) and (b). 
During 1969-70, it was decided to import
35,000 tractors. Two statements giving 
information about (a) the number of tractors 
imported during the last three years together 
with their countries, models, makes and prices 
and (b) the number and makes of tractors 
allotted io each State Agro-Industries Corpo-
ration for distribution, agair^t th%t programme
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a n  given in the statements laid on the Table 
of the House [ Flaced in Library See No. 
LT—1843/72 ]

(c) the imported tractors have been 
distribated/are being distributed by the various 
State Agro-Industries Corporations themselves. 
In cases where tractors are imported in SKD 
condition for assemble by the indigenous 
manufacturers, the tractors are sold through 
their dealers to the nominees of the various 
State Agro-Industries Corporations. U.T.S., 
Director General of Ressettlement, etc. and to 
some extent directly for introduction purposes.

(d) The selling prices of tractors sold 
through the Agro-Industries Corporations are 
not controlled by the Essential Commodities 
Act. However, the tractors are sold by the 
various State Agro-Industries Corporations at 
the prices fixed by the Projects and Equipment 
Corporations of India Ltd. on the basis of the 
formula laid down by the Government of 
India. Such implements are also sold with the 
tractors as are required by the farmers and are 
available with the Corporations The prices of 
these implements differ from implement to 
implement and State to State.

Separate Arrangement for Examination of 
C.G.H.S. Patients at Willingdon 

Hospital, New Delhi

3762. SHRI ISHWAR CHAUDHRY : 
Will the Minister of HEALTH AND FAMILY 
PLANNING be pleased to state :

(a) whether there is no separate arrage* 
ment for the examination of G.C.H.S. 
patients at Willingdon Hospital and the 
patients have to wait for hours together due to 
rush ;

(b) whether the patients who are operated 
on eyes and legs are not admitted even for a 
day on the plea of minor operation and the 
patients have to go home in pain ; and

(c) the steps proposed to be taken to 
improve the situation ?

THE DEP17TY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A. K. K1SKU) : (a) 
There is separate arrangement for the exami-
nation of CGHS patients In Medical and

Surgical O.P.D. In other Specialities they 
have to take their turn with the general public, 
as no separate arrangements could be made 
due to paucity of space and staff,

(b) All patients of minor surgery who 
do not require adminission after operation are 
allowed to go home. Even in minor cases where 
it is felt during the operation that the patient’s 
admission is necessary for a day or so, arrange* 
ment is made for their admission. Duration 
of admission depends upon the individual 
requirement of the patient

(c) It is proposed to provide additional 
staff where necessary and build extra floors 
over the existing O.PD. Block whenever the 
funds become available.

Persons provided with Employment under
Crash Programme for Rural Employment 

in Kerala

3763. SHRIMATI BHARGAVI THAN-
KAPPAN : Will the Minister of AGRI-
CULTURE be pleased to state :

(a) whether the scheme to eradicate 
unemployment had started functioning in the 
State of Kerala ; and

(b) if so, the number of persons provided 
employment in each Block, particularly in 
Development Blocks in the State of Kerala ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) : (a) Yes, Sir,

(b) The number of persons employed and 
the duration of their employment varies on 
different works in different Blocks. It is more 
appropriate to go by the number of mandays 
of employment generated rather than by the 
simple number of persons employed. The total 
number of mandays of employment created 
upto the end of March, 1972 as reported by 
the State Government of Kerala is 35.10 lakh 
mandays. Blockwise details are not available.

Financial Assistance for Development of Ports 
in Kerala

3764. SHRIMATI BHARGAVI THAN- 
KAPPAN : Will the Minister of SHIPPING 
AND TRANSPORT be pleased to state :
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(a) what ports in the State of Kerala are 
being developed with financial assistance from 
the Centre; and

(b) what is the extent of the assistance 
given so far and of the assistance promised in 
this connection ?

THE MINISTER OFPARLIAMLNTARY 
AFFAIRS, AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR): (a) The minor 
port of Bcypore in Kerala State is included 
in the Centrally Sponsoied Schcmcs for the 
grant of loan assistance for development of 
minor ports.

(b) An outlay of Rs. 100 Jakhs has been 
provided for this schcme under the Centrally 
Sponsored Schemes included in the Fourth 
Plan. No loan assistance has so fai been 
released as the scheme is still to be finalised. 
A dredger belonging to the Ministry of 
Shipping and Transport Pool is proposed to 
be deployed during the next fair weather 
season at Beypore for dredging,

Conversion of Pcrtts of National litiuss Corps 
Organisation into Permanent Ones

3765 SHRIMATI BHARGAVI THAN- 
KAPPAN : Will the Minister of EDUCA-
TION AND SOCIAL WELFARE be pleased 
to stale :

(a) whether (he demand of the employees 
for conversions of 80 per cent of the posts in 
the National Fitness Corps Organisation into 
permanent ones is being considered by the Sub-
committee of the National Council ; and

(b) if so, what are the findings of the 
said Committee ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE (SHRI K. S. RAMASWAMY) :
(a ) and (b). The National Council did not 
set up any Committee specifically to go into 
tbe demand of the employees of the National 
Fitness Corps for conversion of temporary 
posts In that Organisation into permanent 
ones, but the Council has set up a Committee 
to examine the general issue regarding non- 
conversion o f temporary posts into permanent 
posts because of a certain amount of vague-
ness hi the existing orders on the subject which

was alleged by the Staff Side. The issue relating 
to the National Fitness Corps Organisation 
in this regard, has ako been raised by the 
S'aff Side before the Committee, is for their 
considera'ion.

Allocation of Funds fur Low and Middle Income 
Groups Housing Scheme in Orissa

3766. SHRI CHINTAMANI PANI- 
GRAHI: Will the Minister of WORKS AND 
HOUSING be pleased to state :

(a) total amount of money allotted for 
Low Income Group Housing Scheme and 
Middle-Income Group Housing Scheme res-
pectively for Orissa State during the financial 
year 1972-73 ;

(b) the exact quota allotted to the 
Govenmcnt of Orissa during this year ; and

(c) the amount set apart from the State 
Co-operative Housing Corporation for this 
purpose ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL) : (a) and (b). The 
approved Plan outlay for ‘Housing’ for Orissa 
for 1972-73 is Rs 188 lakhs. The Schemewise 
distribution of this outlay and provision 
and allotment of funds therefor is done 
by the State Government themselves 
accotding to their own requirements and 
priorities. Central assistance being given in 
the shape of block loans and block grants 
without being tied to any individual scheme 
and head of development. The physical 
targets have also to be determined by them.

(c) No information is available in the 
Ministry.

Social Welfare Programme undertaken 
in Rajasthan

3767. SHRIMATI KRISHNA KUMARI: 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) the broad outlines of the Social 
Welfare programmes undertaken in Rajasthan 
during the last three years ;

(b) the amount of Central assistance 
both in the form of grants and loans allocated
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for them and the amount actually utilised for 
the purpose ; and

(c) the extent to which the targets were 
achieved ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN) : (a) to (c). 
The information is being collected and will 
be laid on the Table of the House.

Academic Posts at Lucknow University

3768. SHRI HUKAM CHAND KACH- 
WAI : Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased to 
state :

(a) the financial commitments of the 
University Grants Commission for academic 
posts at Lucknow University ;

(b) number of posts of Professors and 
Readers in Lucknow University sanctioned 
by the University Grants Commission in 3rd 
and 4th Plans ; and

(c) whether Government are aware that 
a large number of posts of Professors and 
Readers in Lucknow University are lying 
vacant and the reasons for their not being 
filled up so far ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN) : (a) The 
University Grants Commission is committed 
to provide 100% assistance for the posts of 
Professors and Readers and 50% for the posts 
of lecturers approved during the period 
1966-74.

(b)

Professors Readers

Third Plan : 8 7

Fourth Plan : 5 23
(1966-74)

(c) All the Third Plan posts have been 
filled' Qf the posts of Professors and Readers

approved by the U.G C. in the Fourth Plan, one 
post of Professor has already been filled. The 
remaining posts have been advertised and nece-
ssary steps are being taken by the University 
to fill them. The delay in filling these posts is 
mainly due to the fact that the posts were 
finally sanctioned by the State Government 
in October 1971.

Integration of Morning and Evening Poot-
Graduate Teaching in Delhi University

3769. SHRI HUKAM CHAND KACH- 
WAI : Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased to 
state:

(a) whether thr Teachers of the Insti-
tute of Post-Graduate Studies of the Univer-
sity of Delhi are not treated at par with the 
morning teachers in all matters including 
assignment of research scholars and placing 
their names in the panels of College Selection 
Committees ;

(b) whether the Acadcmic Council of , 
Delhi University passed a Resolution two 
years back for integration of morning and 
evening Post-Graduate teaching and if so the 
action taken so far by tne University autho-
rities in implementing that resolution ;

(c) whether there is a lot of resentment 
amongst the teachers of the Institute of Post- 
Graduate Studies regarding integration ; and

(d) whether the U.G.C. propose to 
sanction posts of Professorships at the 
Institute of Post-Graduate Studies so that the 
staffing pattern of the morning and evening 
teaching may be the same ?

THE MINISTER OF EDUCATION. 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN) : (a) The 
Institute of Post-Graduate (Evening) Studies 
is a maintained Institution of Delhi Univer-
sity. According to the information furnished 
by the University, the teachers of the Insti-
tute are treated at par with the University- 
appointed teachers in the Departments in 
respect of service conditions) other benefits of 
leave and Provident fund etc. The research 
supervisors are appointed by the Board of 
Research Studies and a  number of teachers 
of the Institute are supervisors for research 
scholars registered under their guidance, The
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Selection Committees for appointment of 
teachers in Constituent/affiliated colleges, 
inter-alia, provide for an expert member nomi-
nated by the Academic Council, numely, the 
Head of the Department of the concerned 
subject. In case the Head is not able to 
attend Selection Committee meeting, the 
Academic Council appoints another expert. 
There is no bar to Reader in the Institute 
being appointed as an expert member.

(b) Yes, Sir. The details of the actual 
merger of both teaching and non-teaching 
staff are being worked out and will be consi-
dered by appropriate authorities of the 
University, when completed.

(c) The University is aware of the 
sentiments for integration among a number 
of academic and non-academic staff in the 
Institute.

(d) The University Grants Commission 
has not received any proposal in this regard.

Provision of Electric fittings and Fans in 
Government Quarters in New Delhi

3770 SHRI NAGESHWAR DWIVEDI : 
Will the Minister of WORKS AND HOUSING 
be pleased to state ;

(a) whether some quarters in Raja Bazar, 
Aram Bagh, Dev Nagar, Minto Road and 
other areas have not been provided with perma-
nent electric fittings and fans even after the 
lapse of considerable period from the actual 
allotment and whereas other necessities like 
water supply have been provided ;

(b) if so, why the quarters were not 
provided with the electric fittings before their 
actual occupation ; and

(c) when the electricity is likely to be 
provided in these quarters ?

THE MINISTER OF STATE IN THE 
MINISTRY OP WORKS AND HOUSING 
(SHRI I. K. GUJRAL): (a) and (b). Perma-
nent electric fittings are generally provided in 
all quarters before their allotment. However, 
in tbe case of one quarter in Dev Nagar, the 
electric fittings were removed when this quarter 
**s declared to be unsafe. Recently* repairs

this quarter were carried out and it was 
allotted. A fter the occupation o f this quarter,

temporary electrical installations have been 
provided pending provision of permanent 
installations which are being fitted

(c) Electric connections exist in all 
quarters.

Indian Council of Social Science 
Research Fellowships

3771. SHRI S. M. SIDDAYYA : Will 
the Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether the Indian Council of Social 
Science Research has instituted a scheme of 
awarding fellowships to research workers on 
various projects and if so, the salient feature 
of the scheme ;

(b) the number of the fellowships of 
different categories so far awarded by the 
Council from year to year and the number 
therein awarded to Scheduled Castes and 
Scheduled Tribes ; and

(c) whether the Council proposes to 
institute a separate schcme or earmark a 
specific number of fellowships for Scheduled 
Castes and Scheduled Trib:s candidates every 
year ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE & CULTURE (PROF. 
S NURUL HASAN): (a) to (c). The ICSSR 
gives the following fellowships :

(1) National Fellowships to social scien-
tists of outstanding merit;

(2) ICSSR Research Fellowships to 
social scientists who want to under-
take research on a whole time basis ; 
and

(3) Doctoral and post-doctoral Fellow-
ships in the field of Social Sciences.

The main object of the first two categories 
of fellowships is to enable competent social 
scientists to work, on a whole time basis, on 
approved research projects. During the 
tenure of the fellowships, they get their 
existing salaries and allowances and a small 
contigent grant for incidental expenses. The 
Doctoral and post-Doctora! fellowships are 
similar to those awarded by the U.G.C.
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So far, the Council has awarded 2 Nation-
al Fellowships, 19 Research Fellowships and 
20 Post-Doctoral and Doctoral Fellowships. 
Of these, 4 Doctoial Fellowships have been 
awarded to candidates belonging to Scheduled 
Castes and Scheduled Tribes.

The Council has decided to earmark 4 
Doctoral and Post-Doctoral Fellowships every 
year to candidates from the Scheduled Castes 
and Scheduled Tribes.

Standing Committees of Indian Council of Social 
Science Research on Problem of Scheduled 

Castes and Scheduled Tribes

3772 SHRI S. M. SIDDAYYA : Will 
the Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether the Indian Council of Social 
Science Research has two Standing Committees 
on the problems of Scheduled Castes and 
Scheduled Tribes ; if so, when were these two 
Committees set up ;

(b) the composition of two Committees 
with the terms and conditions and method of 
appointment of the members and Chairmen ; 
and

(c) number of times these two Commit-
tees, met so far, the agenda they disposed ol 
in the* meetings and the broad decisions 
taken or advice tendered by these two 
Committees and the action taken thereon so 
far ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE & CULTURE (PROF. 
S. NURUL HASAN) : (a) The Indian 
Council of Social Science Research has set 
up two advisory Committees, one each for 
Scheduled Castes and Scheduled Tribes, in 
March, 1970.

(b) At present, the Committee on 
Scheduled Castes consists o f :

1. Prof. R. D. Bhaodare (M.P.) Chairman
2. Dr. I. P. Desai
3. Shri R. Srinivasan
4. Dr. C Parvathamma
5. Prof. N. R. Deshpande
6 . Dr. Surajit Sinha

7. Shri Jivanlal Jairamdas
8 . Smt. Chandrasekhar
9. Shri Raja Ram Shastri, M.P.

10. Shri J. P. Naik Member-Secretary

The terms of reference of the Committee 
are : to collect information about research that 
has been of is being done into the problems 
of Scheduled Castes ; to serve as a clearing 
house of information on the subject ; and to 
promote research in this field.

The Committee on Scheduled Tribes now 
consists o f :

1. Prof. S. C. Dube Chairman
2. Dr L P. Vidyarthi
3. Dt. A K. Danda
4 Dr. S N. Dubey
5. Shri D. N Majumdar
6. Shri Kartik Oraon, M.P.
7. Shri K G Pisharody
8 Mrs Olive Rekha Dhan
9. Dr. B K. Roy Burman

10 Shri J. P. Naik MemberrSecretary
11. Dr. Yogesh Atal

The terms of reference of the Committee 
are : to act as a clearing house for exchange 
of information ; to perform a coordinating 
rOlt m bringing together persons and institu-
tions engaged m research on tilbal people , 
and to play a promotional foie in encouraging 
research in the field.

The Chairman and thembers o f the advisory 
Cotacmttees are nominated by the Council.

(c) The Committee on Scheduled Castes 
has met thrice. The main programmes which 
it discussed, its recommendations and the 
action taken thereon are as follows :

(1) A bibliogmtfhy ofreseatch *ork done 
s6 far on the Scheduled Castes has 
been compiled*

(2 ) Somtf itseatcfc pro{>osals regarding 
Scheduled C‘Mtto# have been sanction-
ed a* given ill statement 1 laid on 
the TaWe o f the House. {Placed w 
Library. See. Nb L T -1*44/72}
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(3) Proposals for a study of tbeir edu-
cational problems have been drawn 
up. For their implementation, a 
Coordinating Committee has been set 
up and Project Directors for different 
areas have been appointed as per 
statement II laid on the Table of the 
House. [Placed in Library. See. 
No LT-1844/72]

(4) Trend Reports on Research into 
Scheduled Castes have been prepared 
in Sociology and Political Science.

The Committee on Scheduled Tribes has 
held two meetings so far. The main program-
mes which it discussed its recommendations 
and the action taken thereon are as follows :

(1) A note on priorities in research on 
Scheduled Tribes hps been prepared. 
After discussing it with social scien-
tists and ins itutions interested in 
tribal research, a phased programme 
of research is proposed to be develo-
ped

(2) A survey of research on Tribal 
Ethonography has been prepared. 
Research relating to the Scheduled 
Tribes has also been reviewed in 
other research surveys.

(3) Proposals for a study of their edu-
cational problems have been drawn 
up. For their implementation, a 
Coordinating Committee has been 
set up and Project Directors for 
different areas have been appointed 
(Appendix II).

(4) Some research projects relating to 
Scheduled Tribes have been sanctioned 
as per statement HI laid on the 
Table of the House. I Placed in 
Library. See. No LT-1844/72]

Association of Scheduled Castes and Scheduled
Tribes Persons on Research Into Problems 

of Scheduled Castes and 
Scheduled Tribes

3773. SHRI S. M. SIDDAYYA : Will 
the Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether the Indian Council of Social

Science Research has worked out any rational 
mechanism for promoting research into the 
problems of the Scheduled Castes and Schedu-
led Tribes by directly associating the academi-
cally qualified persons from amongst these 
communities in the planning and execution of 
various research projects ;

(b) whether the Council has made pro-
vision for a special grant for such research 
programmes, as is the practice with the 
Social Science Research Council of the U.S.A. 
and if not, the reasons therefor; and

(c) whether any attempt has so far been 
made or is proposed to be made by the 
Council to locate and compile a list of acade-
mically qualified persons now available 
amongst the Scheduled Castes and Scheduled 
Tribes ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF S NURUL HASAN) : (a) to (c). 
The Council has established Standing Com-
mittees for promotion of Research into the 
Problems of Scheduled Castes and Scheduled 
'Iribes and the representatives of the 
Scheduled Castes and Scheduled Tribes have 
been included in them.

The Council is not aware of any practice 
iii this matter adopted by the SSRC m USA. 
All funds meant for lesearch in the field of 
social sciences are treated as a common pool 
and no attempt is made to sub-divide them 
between different disciplines, regions, or groups 
of social scientists. In the opinion of the 
Council, this policy is more conducive to the 
promotion ot research. However, the Council 
has given high priority to research into the 
problems of the Scheduled Castes and Schedu-
led Tribes and, as a matter of fact, a consi-
derable proportion of its funds are being 
utilised for this sector.

The Council has prepared plans for 
compiling a National Register of Social 
Scientists which will also include academically 
qualified persons belonging to Scheduled 
Castes and Scheduled Tribes,

Research Programme on Problems of Scheduled 
Castes and Scheduled Tribes

3774 SHRI S. M. SIDDAYYA : Will 
the Minister of EDUCATION AND SOCIAL
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WELFARE be pleased to state :

(a) whether the Indian Council of Social 
Science Research has decided to promote a 
major research programme on the problems of 
Scheduled Castes and Scheduled Tribes ; if 
so, the broad outlines of such a programme ;

(b) whether any prototype or list of 
research projects has been prepaid so far to 
be undertaken centrally nr distributed to 
various agencies/scholars in various States 
under a phased programme on priority basis ; 
if so, whether a list of such projects with 
brief particular of their assignees will be laid 
on the Table ; and

(c) the names of the different project 
directors as well as the coordinators for the 
programmes finalised so far for various 
States ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN) : (a) to (c). 
Tbe Council proposes to promote research 
into social, economic, political and educational 
pioblems of the Scheduled Castes and Schedu* 
led Tubes. Foi this purpose, it has appointed 
two Advisoty Committees, one for the Schedu>

fed Castes and the other for the Scheduled 
Tribes.

Details of the programme of research into 
educational problems of the Scheduled Castes 
and Scheduled Tribes have been worked out 
so far. These are given in the statement. The 
details of the programme in other sectors are 
being worked out. As and when the details 
of any programme are finalised, they are 
published in the Newsletter of the Council, 
copies of which are sent to the Parliament 
Library. They are also included in the Annual 
Report of the Council which is laid on the 
Table of both the Houses of Parliament.

Statement

Members o f the Coordinating Committee for 
research into educational problems o f 

scheduled castes and scheduled 
tribes

1. Dr. I. P. Desai.
2. Prof. Ramakrishna Mukerjee
3. Prof. Yogendra Singh
4. Mrs. Suma Chitnis
5. Shri A. K. Danda
6 . Dr. Yogesh Atal

Names of the Project Directors for the study o f educational 
problems of Scheduled Castes.

Name o f the State Name o f the Project Director

1 2

Andhra Pradesh Prof. C. Lakshmana
Assam and Meghalaya Dr. S. M. Dubey
Bihar Dr. Sashchidananda
Gujarat , Dr. B. V. Shah (Director)

Mr. J. D. Thakar (Co-Director)
Madhya Pradesh Dr. T. B. Naik
Maharashtra Mrs. Suma Chitnis (Director)

Dr. T. N. Valunjkar (Jt. Director)
Orissa Prof. R. N. Rath
Rajasthan Dr. K. L. Sharma
Uttar Pradesh Shri B B. Pande

Prof. B. R. Chaulun
West Bengal Shri K. Chattopadhyay
Haryana Prof. K. D.Gengrado
Punjab Prof. V. S D. Souza
Mysore prof. C. RajafopaI*n
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1

Tamil Nadu 
Kerala

Names of Project Directors for the i

Andhra Pradesh 
Bihar 
Gujarat 
Maharashtra
Assam Meghalaya and Arunachal 
Nagaland, Manipur and Mizo Hills 
Orissa 
Rajasthan

2

Dr. M.S. Adiseshiah 
Dr. P. K.B. Nayar.

of educational problems of scheduled tiibes.

Dr N. S. Reddy 
Mrs. R. O. Dhan 
Dr. I. P. Desai 
Sh. Purushottam Sirsalkar 
Dr. Annada Bhagabati 
Prof. G. Kabui 
Dr. L.K. Mahapatra 
Dr. S. K. Lai

Central School Building in Sector 
IV, R. K. Purum, New Delhi

3775. SHRI S. M. SIDDAYYA : Will 
the Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether the plot on which the new 
Central School building has recently been 
constructed in Sector IV of R. K. Puium, 
New Delhi was the site for housing the 
Primary Section of the School prior to starting 
the construction work last year ;

(b) whether this plot was handed over 
to thd School organization on a clear under-
standing that the new building would first 
accommodate the Primary Section and then 
other Higher Classes ;

(c) whether the School authorities 
shifted all the Higher Classes there and left 
the Primary section students in temporary 
tents built for them in Sector II where they 
were shifted just prior to the building con-
struction started, if so, the reasons therefor ; 
and

(d) whether any representation has been 
received from the local residents welfare 
association for immediately accommodating 
the primary section in the new building and 
if so, the action taken thereon ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL

WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAV) : (a) 
Yes, Sir,

(b) The plot was handed over for con-
struction of a primary school building.

(c) The higher classes had to be shifted 
to the new building in Sector IV because 
Delhi Administration was pressing for the 
release of their building in Sector III, where 
the higher classes were previously being run. 
The higher classes could not be run in tents 
because it was not possible to provide for 
proper laboratory facilities in tents. The 
primary classes wilt be shifted to the building 
in Sector IV, as soon as building for the 
higher classes is ready for occupation.

(d) No formal representations have been 
made, though some guardians have seen the 
Principal individually in this connection.

Break-down in Conveyor Belt of D.M S. 
and Consequent Reduction in Supply 

of Milk

3776. SHRI R K. SINHA :
SHRI M RAM GOPAL 

REDDY:

Will the Minister of AGRICULTURE 
be pleased to state :

(a) whether there has been a breakdown 
in the conveyor belt system of the Delhi
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Milk Scheme; if so, when the defect was 
noticed first JUti) the steps taken to repair the 
sam e;

(b) whether a decision has been taken 
to supply restricted milk to the Consumers of 
Delhi ; if so, the time likely to be taken 
in repairing the conveyor belt system and 
restoring full supply of milk to the consum-
ers ; and

(c) whether any sabotage is suspected in 
the break-down of the conveyor belt system ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) : (a) There was a - partial 
break-down in the Conveyor belt system of the 
fiouting Plant of lbe D M.S. due to wear 
and tear. This problem assumed larger 
proportions iq the course of the last 4 weeks, 
due to difficulty in repairing the links in the 
conveyor chains because of delay in obtaining 
supply of spare links from the regular supplier 
Of D p  S. and D. Some Mnks were obtained 
under emergent local purchase arrangements 
and many of the chains were fully repaired 
op* replanced. Simultaneously the regular 
supplier of D.G.S. and D. was expected to 
arrange supply of links and these also started 
arriving from 16th April, 1972. This resulted 
in expediting the repair/replacement work.

(b) Supplies to the customers of the 
JPt,MJS. were being regularly made in keeping 
with ik t actual requirements, upto 3rd April,
1972, Ttweafcer, due to partial breakdown of 
Conveyor belt, the .production was slowed 
down somewhat. Supplies had to be reduced 
bl# the overall reduction was under 10% of 
$ e  actual requirements from 4th to 7th April,
1972. . With the intensive and continuous 
efforts made to further improve the supplies,

. from 8th April onwards, over 94% of the 
actual requirements of the customers were 
met. Full supplies ̂ according to actual require* 
ments were made in the morning shifts, and 
some marginal cuts as became essential were 
being impMpd in the afternoon supplies only. 
These supplies are also expected to be restored 
in a few days.

’
(c) The defects in the conveyor chains 

were due to normal wear and tear, and no
ig Busnaetad

MBBS Degrees of T.D. Medial College 
Alleppey

3777. SHRI C. K. CHANDRAPPAN : 
Will the Minister of HEALTH AND FAMILY 
PLANNING be pleased to state :

(a) whether the Kerala Government 
approached Indian Medical Council with a 
proposal to reconsider latter’s decision not to 
recognisc the MBBS degree of T.D. Mcdical 
college, Alleppey; and

(b) if so, the decision taken in this 
matter ?

THE DEPUTY MINISTER IN THE MI-
NISTRY OF HEALTH AND FAMILY PLAN-
NING (SHRI A K. KISKU): (a) and (b). While 
Government have not written to the Indian 
Medical Cot ncil they have addressed a letter 
to Government of India requesting for fresh 
inspection of T. D. Mcdical College, Alleppey 
by the Medical Council with a view to grant 
approval to the MBBS degree awarded to the 
students of this College. A copy of this letter 
has been endorsed to Council. The matter is 
still under consideration of the Medical 
Council and their formal recommendation in 
this regard have not been received by Govern-
ment of India. Further action will be taken 
in consultation with the State Government on 
receipt of Council’s formal recommendation,

CORRECTION OF ANSWER TO USQ NO.
3580 DATED 1-7-1971 RE  : ENACTMENT

OF LEGISLATION FOR IMPOSING 
PARTIAL BAN ON SLAUGHTER 

OF COW

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) : In the statement referred to 
in reply to Unstarred Question No. 3580 
answered in the Lok "Sabha on 1.7.71 for the 
entry “Social No. 5—Pondicherry” under the 
heading Union Territories, the entry “Serial 
No. 5—North East Frontier Agency (now 
Arunachal Pradesh)” may be substituted. The 
wrong entry appeared due to in advertance and 
is regretted.

2. The delay in making the correction 19 
due to the fact that the* error which came to 
notice after answering the question required 
a review of the position of enactment of
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Legislation about ban on slaughter of cow in 
all the States and Union Territories, before the 
correction could be made and this took time.

12 hrs.
PAPERS LAID ON THE TABLE

D e l h i M o t o r  Y rH in .E s ( F ir st  A m e n d ­
m e n t ) RUIES AND RlVU-W AND 

A n n u a l  R f p o r t  of M o g u l  
L in l s  L t d  , Bo m ba y

THE MINISTER OF PARLIAMENTARY 
A FFA IR S AND SHIPPING AND TRANS-
PO RT (SHRI RAJ BAHADUR) : I beg to lay 
on the Tabic —

(1) A copy of the Delhi Motor Vehicles
( l ir s t  Amendment) Rules, J972 
(Hindi and Friglish versions) publi-
shed m Notifications No. b 4(44)/70- 
72-TPT in Delhi Gazette dated the 
17th March, 1972, under sub-section
(3) of section 133 of the Motor 
Vehicles Act, 1939. | f 'h iu 'd  in
Library. S c j  No. LT-1S32,72|

(2) A copy each of the following papers 
(Hindi and English veisions) under 
sub-section (1) of section 619A of 
the Companies Act, 1956

(i) Review h> the Government on 
the working of the Mogul Line 
Limited, Bombay, for the year 
1969.

(ii) Annual Rcpoit ot the Mogul 
Line Limited, Bombay, for the 
year 1969 along with the Audi-
ted Accounts and the Comments 
of the Comptroller and Auditor 
General thereon, j Placed in 
Library, See No LT-1823/72]

R fiv in w  a n d  A n n u a i  R i p o r t  o f  
H o u s i n g  a n d  U r b a n  D i v e l o p - 

m e n t  C o r p o r a t i o n , N nw  D e l h i

THE MINISTER OF STATE IN THE 
MINISTRY OP WORKS AND HOUSING 
(SHRI I  K. GUJRAL) : 1 beg to lay on the 
Table a cbpy each of the following papers

(Hindi and English versions) under sub-sectiori 
( 1) of section 6I9A of the Companies Act, 
1956 :—

(i) Review by the Government on the 
working of the Housing and Urban 
Development Corporation Limited, 
New Delhi, for the year ended the 
31st March, 1931.

(ii) Annual Report of the Housing and 
Urban Development Corporation 
Limited, New Delhi, for the period 
ended the 31st March, 1971 along 
with the Audited Accounts and the 
comments of the Comptroller And 
Auditor General thereon. [Placed 
in Library. See No. LT-1824/72]

Ll i  icr  to  In d ia n  Air l in e s  M a n a g e -
me n t  from  All  In d ia  A ir c r a f t  

En g in e e r s  A s s o ci at io n

THE DFPUTY MINISTER IN THE 
MINISTRY OF LABOUR ANI) REHABILI-
TATION (SIIR1 BALGOVIND VFRMA) : 
On behalf of Shri Khadilkar, I beg to lay 
on the Table a copy of letter dated the 17th 
April, 1972 addiessed to him jointly by the 
Management of the Indian Airlines and All 
India Aircraft Engineer's Association regarding 
the outcome of negotiations held amongst 
them. [Placed in Library. See No. LT- 
1825/72]

Injec ticid i: Ru l e s , 1971

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : I beg to lay on 
the Table—

(1) A copy of the Insecticides Rules, 1971
(Hindi and English versions) published 
in Notification No. G S«R. 
1650 in Gazette of India dated the 
30th October, 1971, under sub-section
(3) of section 36 of the Insecticides 
Act, 1968. ' 5

(2) A statement showing rcasbn for 
delay in laying the above Notification. 
[Placed in Library. See No. LT-
1826/72]
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C b m w k d  A cco u n ts  e tc . o f  In d ia n  
In s t i tu te s  o f  T echno, o u y , Bombay 
a n d  M a d r a s , a n d  In d ian  S ch o o l 

o f  M ines, D h an b ad , a n d  
A n n u a l R e p o rt o f  N a tio n -

a l  I n s t i tu te  o f  T ra in in g  
in  I n d u s t r i a l  E ng i-

n ee rin g , Bombay

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D. P. YADAV) : I 
beg to lay on the Table—

(1) A copy each of the following papers
under sub-section (4) of section 23 
of the Institutes of Technology Act, 
1961 «

(t) Certified Accounts (Hindi ver-
sion) of the Indian Institute of 
Technology, Bombay, for the 
year 1969-70 along with the 
Audit Report thereon.

(ii) Certified Accounts (Hindi and 
English versions) of the Indian 
Institute of Technology, Madras, 
for the year 1970-71 along with 
the Audit Report thereon. 
[Placed in Library. See No. 
LT-1827/72]

(2) (i) A copy of the Certified Accounts
of the Indian School of 
Mines, Dhanbad, for the year 
1968-69 along with the Audit 
Report thereon.

(Ii) A statement (Hindi and English 
versions) showing reasons for 
delay and for not laying the 
Hindi version of the above 
Accounts simultaneously. [Pla-
ced in Library. See No. LT- 
1828/72]

(3) A copy of the Annual Report [Hindi 
and English versions) of the National 
Institute of Training in Industrial 
Engineering, Bombay, for the year 
1970*71. [Placed in Library. See 
No. LT-1829/72]

12.02 fare
RESIGNATION OF MEMBER

(Sh r i S id d h a r t h a  Sh a n k e r  R ay )

MR. SPEAKER : 1 have to inform the 
house that Shri Siddhartha Shanker Ray, an 
elected Member of Lok Sabha from Raiganj 
constituency of West Bengal, has resigned his 
seat in Lok Sabha with effect from the 21st 
April, 1972.

ARREST OF MEMBER

(Sh r i  Bh o g e n d r a  J h a )

MR. SPEAKER : I have to inform the 
House that 1 have received the following teleg-
ram dated the 24th April, 1972, from the Sub- 
Divisional Magistrate, Mirzapur :—

“Shri Bhogendra Jha, Member, Lok Sabha 
arrested on 23rd April, 1972, at 6.00 P.M. 
in front of Hindustan Aluminium Cor-
poration, Renukoot Police Station, Pipri, 
District Mirzapur, under section 188, IPC 
for violation of orders under section 144 
Cr. P. C. under my orders. He is kept 
in Mirzapur District Jail.”

SHRI S. M. BANERJEE (Kanpur) : Sir, 
this was organised meeting.

MR. SPEAKER : No comments. This is 
just an information.

SHRI S. M. BANERJEE : Section 144 
was clamped ; Birla cannot have an empire 
like this. (Interruption)

12.03 hrs.
PUBLIC ACCOUNTS COMMITTEE

Fo r t ie t h  a n d  F o r t y * s e c o n d  R e po r t

SHRI SEZHIYAN (Kumbakodam): I beg 
to present the following Reports of the Public 
Accounts Committee :- "

(1) Fortieth Report regarding Report of 
the Comptroller and Auditor General 
of India for the year 1969-70, Central 
Government (Civil) and Audit Report
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(C ivil) 1970, relating to the M inistry 
of Health (Ind ia Cooncil o f Medical 
Research).

(2) Forty-second Report regarding Appro* 
priation Accounts (C iv il) 1969-70 
and Report o f the Comptroller and 
Auditor General of India for the 
year 1969-70, Central Government 
(C iv il) relating to Department of 

Health, Department o f Rehabilitation 
and Planning Commission.

BUSINESS ADVISORY COMMITTEE 
TENTH REPORT

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI B. SHANKARANAND) : 
Sir, I beg to move :

"That this House do agree with the Tenth 
Report of the Business Advisory Commit-
tee presented to the House on the 21st 
April, 1972.”

MR. SPEAKER : The question is :

“That this House do agree with the Tenth 
Report of the Business Advisory Commit-
tee presented to the House on the 21st 
April, 1972.”

The motion was adop'ed.

12.04 bra.
D E M A N D S * FOR G RANTS- Contd.

MINISTRY OF HOME AFFAIRS—Contd.

TH E P R IM E  M IN IS TE R , M IN IS T E R  
O F A TO M IC  EN E R G Y , M IN IS T E R  O F  
ELEC TR O NICS, M IN IS T E R  OF H O M E  
A FFA IR S  A N D  M IN IS T E R  O F IN F O R ­
M A TIO N  A N D  B RO ADCASTING  (S H R I­
M A T I IN D IR A  G A N D H I) : M r. Speaker, 
Sir, in the last two days, listening to the debate 
on the Demands for Grants for the Home 
M inistry, I  was reminded o f an English song 
which I  had heard when I  was in my early 
teens, The British posters for the recruitment 
to  tbe Navy at that time used to bear the

legend, ‘ Join the Navy and see the world.” 
And on this slogan, the sailors had written a 
song, saying :

“ We joined the Navy to see the world
And what did we see, we saw the sea
And the Atlantic was not as gigantic
And the Pacific was not as terrific
As they were made out to be.”

Sir, I came to this House expecting a 
strong onslaught from the hon. Members of 
the Opposition, but what did I find ? A very 
mild rehash of the points they have been 
making in the House and outside on many 
occasions.

SHRI SHYAMNANDAN MISHRA (Begu- 
sarai) : Be grateful then.

SHRIMATI INDIRA GANDHI : The 
hon. Member opposite has always been very 
gracious and I have always been grateful to 
him for that.

SHRI JYOTIRMOY BOSU (Diamond 
Harbour) : Suspicious

SHRIMATI INDIRA GANDHI : You 
are suspicious about everything. Actually, 
Shri Bhagat took my point, because I had 
noted down when you were speaking that I 
had not suspected you of so much imagination 
and that your speech sounded very much 
like a plot of good detec ive story. But I 
might tell him that I am not an admirer of 
Mr. James Bond.

SHRI SHYAMNANDAN MISHRA : How 
complimentary to him ?

SHRIMATI INDIRA GANDHI : I am 
trying to pay you a compliment. Obviously 
Members were so little enthused by their own 
ideas that even the oratory to which we looked 
forward on such occasions was largely absent 
and I must say I missed it.

The allegations which were made by the 
hon. Members opposite have been answered 
by many other hon. Members who spoke from 
this side and by some who spoke from their 
own side.. .(Interruptions).

My colleague Shri Pant has dealt with the 
question of violence. I can only express my

*M pved with the recommendation o f the President,
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[Shrimati Indira Gandhi] 
amazement at the brazenness with which the 
CPM are now talking about the negation of 
democracy, one party rule and so on. Such 
talk has also given the opportunity to a section 
of the foreign press who have always tried 
to find things against us to report and to 
magnify them and to mislead the people. 
Now they give the impression that we have 
liquidated or banned all political parties in 
this country, which as you all know is very 
far from the truth. I also see from the news-
papers that the CPM are contemplating some 
kind of agitation. It is not clear whether 
this will be violent or whether they will adopt 
non-violent means which they have all along 
condemned as reactionary and even contemp-
tible.

We all know that at no time have they 
accepted democracy as we understand it and 
even now I doubt if they are willing to 
conccde that the democratic system can deliver 
the goods. They have always a n d -I  speak 
subject to correction—and I think they still 
believe that the ends justify the means. As 
the House is aware our own belief has been 
and continues to be that means are as impor-
tant as ends for means govern and shape the 
ends.

The charge of rigging the elections is 
fantastic. It has been made before and it 
has already been strongly refuted. Why is such 
a charge made ? Curiously enough the extreme 
right and the extreme left have combined 
on this matter. Perhaps this reflects the fact 
that neither is too deeply committed to' 
democracy.

The Congress lost quite heavily in 1967. 
We did not come and complain about these 
things. We tried to assess the situation : 
what were the causes of our defeat. Based 
on that experience we have been able to build 
our strength again. The Congress had never, 
and does not now believe in violence. We 
have condemned all acts of violence whether 
they are committed by Marxists, by
communafists or by anybody else...(/in Hon. 
Member : Congressmen also)...certainly by 
Congressmen, anywhere they take place, I 
do not condone any violence or wrong doing. 
I have no hesitation in saying that if ahybne 
in my party...

S H R I m o o  MODY ( G o t o ) : b id  you 
hear that, all of you ?

SHRIMATI INDIRA GANDHI : Usually 
I can Oortpete With you, Mr, Mody, but today 
my throat is not so good.

SHRI PILOO MODV : If ytm like, I 
shall interrupt softly theft.

SHRIMATI INDIRA GANDHI : I was 
saying that I do not condo he violence or any 
wrong doing ; if atiy in my party or preten-
ding to be in tny pfcfty are indulging in such 
acts, they mast also be dealt with. But let the 
opposition not delude anyone that there is no 
difference between the violence indulged in by 
the Marxists or the communalists and that of 
some misguided youths. One is part of a 
creed and the other is a temporary aberration.

Some points were made, some miscella-
neous points, which were not about the Home 
Ministry as such, but about me and atbout 
what I have said outside the House. I hope 
that I shall be excused if I also wander just 
a little way off the main subjects to refute 
those allegations.

It was said that co-opcralion was given by 
all parties last year and that this was misused.
I must confess that I have not been able to 
understand this point, because the co-operation 
was offered at the height of the crisis, and I 
have publicly, in this House and outside 
acknowledged this with thanks. So far as the 
elections are concerned, the whole point of 
democracy is that every party puts forward 
their point of view, and if they think any other 
party’s policy is wrong, they criticise that 
policy. That is surely not ad aspersion on the 
co-operation offered earlier for a particular 
purpose by the opposition parties.

The attitude of the RSS is well known. If 
I speak about it heft, thefe will be ah acri-
monious exchange, but I can only say that 
their attitude and the trailing which they give 
to young people are antithetical to Out way of 
life. Shrimati Subhadra Joshi and some others 
have spoken about ihfese Mattel's daring this 
debate and on the Private Member’s Bill/

Another point. which was made was that 
we made requests for votes on , the basis of 
having done something fpr a particular commu-
nity. I  do not see how this can possibly be 
regarded communal. Adi parties and the 
Government were saying to defcfeftt groups

M  M bd
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Jo do for you Obviously, if you apeak to one 
group, they are not interested in what you 
have done for somebody else, you have to say 
what you are doing for them. By no strctch 
of the imagination can this be labelled commu-
nal.

Similarly, mention was made of my appeal 
for strong and stable Congress Governments 
in the states. I very clearly did say that 1 
thought only Strong and stable Congress 
Governments could implement our programme. 
At the same time, 1 made it clear that at no 
time have we not given full co-operation to 
other Governments, when clectpd. And in fact 
we have given full co-operation to whoever 
the people have chosen or voted for. (In'errtb 
ptions)

I do not want to go into the matter which 
the hon. Member has raised just now. We have 
only to look to the history of the last year to 
see how this question arose and who began 
the process. It certainly was not the Congress.

1 am sorry the hon. Member of the 
Swatantra Party, Shri Mody did not speak. 
The House always looks forward to his speak-
ing, it gives some light relief. The Swatantra 
Party’s thinking has not yet shed its umeality, 
which is so reminiscent of what Alice found 
in her wonderland. Usually it was my friend 
Shri Siddhartha Shankar Ray who quotes into 
the story of Alice but now that he is not in the 
House. I have to mention it.

It was significant also that the Swatantra 
Party should show concern at what is happen-
ing in the territorial waters of Bangla Desh, a 
free and friendly neighbour of ours, but not at 
tbe sustained aai-Indian stance and harmful 
propaganda of the United States and their help 
to ow enemies. I am not saying that such 
matters should be mentioned, I am just point-
ing out that, if they have to mention an out-
side power it is of interest to see what they 
choose IP mention. T|be Jan Sangh and the 
$watantra Party have consistently tried eo 
denigrate {he leadership of tbe country and 
the national policy.

Qb# Jbon. Member spoke about a hoarding, 
pprfeaps this indicates the height of his vision.! 
cannot guess what Air India meant to convey, 
but fcetftt familiar with their previous publicity, 
ifthtB I !MW that particular ̂ hoarding, I thought 
it was referring to tbe leadership of their own

little Maharaja and the superiority of their 
airlines. I am sure that that was the reaction of 
most people. It would indeed be sad if irrita-
tion with an individual makes some people lose 
their sense of humoui.

My colleague Shri Pant has dealt with most 
of the points that came up in this debate, but 
because of lack of lime, he could not mention 
two. Even these are not new.Thc Government’s 
views have been explained on earlier occasions. 
One is the question of defections. It is astoni-
shing that hon. members should continue to 
criticise us for the delay As Shri Pant has 
said, the delay was due to some of the leaders 
of the Opposition not replying to our communi-
cations. At the meeting of the representatives 
of a number of parties and of some Indepen-
dents members expressed themselves in favour 
of disqualifying defectors from continuing as 
membcis of the Legislature. However, the 
Commiitee on Defections had not reached any 
agreed conclusion So, wc thought it necessary 
to consult the Chief Ministers. This has bicn 
done and since there is vast support for this 
suggestion, Government will soon bring forward 
legislative proposals to give effect to this 
mcasuie.

SHRI SHYAMNANDAN MISHRA : For 
disqualifying them ?

SHRIMATI INDIRA GANDHI : That
they should tesign and stand for election again 
if they want. ( Interruptions)

The next point ..

SHRI JYOTIRMOY BOSU : What about 
the role of foreign money ?

SHRIMATI INDIRA GANDHI : I am 
glad the hon. member is helping me along. 
The next point I was coming to is that of 
foreign money.

SHRI JYOTIRMOY BOSU : I always
do.

SHRIMATI INDIRA GANDHI : Well, 
your methods are sometimes a little strange

SHRI JYOTIRMOY BOSU : There I 
agree with you.

SHRIMATI INDIRA GANDHI : The 
second major point of concern to us is the role
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of foreign money in public life Legislative 
proposals has been formulated and we shall 
soon bring them to the House, to curb such 
undesirable transactions The proposals 
contemplate outright prohibition, prior permis-
sion and intimation Outright prohibition 
applies to candidates for election to a Legisla-
ture, Members of Parliament and of State 
Legislatures, a political party or an office-
bearer thereof, Government servants employees 
of corporate undertakings, the editor, printer 
and publisher of a registered newspaper The 
restriction regarding prior permission will apply 
to all other organisations, or groups of persons, 
whether incorporated or not, with a definite 
political, social, educational, religious, c lltural 
or economic programme, including any trust, 
endowment or foundation Intimation in the 
prescribed m inner will be required in the case 
of other individuals

SHRI JYOTIRMOY BOSU Sir, may I 
ask a question ? Under rule 355, I am entitled 
to ask a question What happened to the report 
of tho CBI on foreign monty to political 
parties during elections Will she place it on 
the Table of the House ?

MR. SPFAKfcR There is no such rule 
unless the Speaker yields to it ( fnterrup i ns)

SHRIMATI INDIRA. GANDHI Since 
I am willing to reply with the Speaker’s 
permission, should we go into the rule ? 
(fnkrruptionsf

MR SPEAK.FR I am not allowing it It 
is for the Prime Minister to reply as she 
pleases

SHRIMATI INDIRA GANDHI . With 
your permission, Sir, I shall reply to Mr 
Bosu Firstly, this report was not a CBI 
report Secondly, such reports cannot be made 
public (Interruptions)

SHRI PILOO MODY It is very unfair 
that you know about it and we do not know 
what’s in it

SHRIMATI INDIRA GANDHI . The 
then Home Minister, Shri Chavan, had spoken 
on this matter here and he gave a tot of in-
formation

SHR I JY O TIR M O Y  BOSU ; You w *

not w illing to make it public That is all it 
comes to

S H R IM A T I IN D IR A  G A N D H I ' We are 
not willing to make it public {Interruptions)

S H R I A TA L B IH A R I VAJPAYEE  
(Gwalior) : I f  it was not the C B I, which was 
the agency which made that report ?

S H R IM A T I IN D IR A  G A N D H I I  B
AN HON MEMBER Not the CBI ? 

(Interruptions)

SHRIMATI INDIRA GANDHI . We 
now come to the important question about 
Centre State relations and the prickly question 
of State autonomy I find that even those who 
used to plead so earnestly for a strong Centre 
have now somewhat moved their ground I 
simply cannot understand why there should be 
tension between the Centre and the States 
Whenever I have the opportunity of meeting 
the Chief Ministers or other Ministers from 
all the States—during my tenure they have 
belonged to all parties Hon Members opposite 
know that the Chief Minister of Tamil Nadu 
is in Ddht We had a Swatantra Government 
in Orissa and we had a Socialist Government 
in Bihar Chief Ministers and Ministers came 
to meet me I have never lound any kind of 
acrimony, difficulty or even disharmony in 
settling various problems with them

Development is a total effort o f the 
Government m which every M inistry o f the 
Centre and all State Governments have an 
allotted role We have given a new focus to the 
plan by emphasising development at the ground 
level We have given special attention to all 
those sections o f the population and a ll those 
regions which have so far been neglected Our 
endeavour now is to strengthen the weakest 
limbs

The problem of autonomy has to be viewed 
in this perspective. Does any State fee) help- 
less in serving its people ? O r, has the Consti­
tution or the Central Government come in its 
way ? Some people have complained about 
delay I  know that sometimes there is delay in 
the sanctioning o f project# But we can certainly 
find ways to improve this situation We all 
know that sometimes State Governments also 
try to 4Core points over the Centre. We do not 
object to this. I t  is a ll in the ruleb o f ifte 
fam e,
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Some members have raised the question 
of the distribution of funds and the financial 
powers of the States. The aHocation of 
financial resources between the Centre and the 
States has been provided in our Constitution, 
keeping in view their respective responsibilities 
and by carefully balancing the needs of 
national planning with the scope necessary for 
regional initiative. It is perfectly understan-
dable that each State should ask for more funds 
for its own development. Every State, regard 
less of what party is ruling there, complains 
of complete apathy towards it, although I may 
mention in passing that funds made available 
to the States have not always been fully utili-
zed by them. The crux of the problem before 
all of us is that if each State looks only to 
its own needs and requirements, how will 
regional imbalance be removed ? The experi-
ence of the last 22 years has demonstrated 
the soundness of the approach adopted by 
our Constitution-makers. The imperatives 
of national security and of more rapid social 
and economic development continue to be as 
important today as in the past. Every State 
has some common problems wirh the rest of 
the country and some specific problems of 
its own. What is to be the relationship bet-
ween the parts, and the whole, between diver-
sity and unity ? The freedom movement, in 
which my party was in the foiefton, and 
the Constitution both these have evolved a 
system in which there is general cultural and 
linguistic satisttcation. This strengthens unity 
and at the same time preserves diversity, for 
we believe that diversity itself can be a source 
of strength.

I presume that all of us here, regarnless of 
what party we belong to, are working towards 
a more egalitarian society. We are deeply 
conscious of the hardships suffered by large 
sections of ihe population —the landless, 
Scheduled Castes, Scheduled Tribes, linguistic 
minorities, religious minority groups and so on. 
They have genuine grievances and do not 
always get a fair deal from society. A conti-
nuous and unremitting effort to allay the 
apprehensions and to remove grievances is 
basic to national integration.

I feel t' at there should be a continuous 
study of their problems. This requires the 
collection of material which is at present 
scattered over a large number of agencies. 
To facilitate this we have set up a Directo-
rate of National Integration in the Home 
Ministry.

SHRI SHYAMNANDAN MISHRA : The 
National Integration Council seems more or 
less dead.

SHRIMATI INDIRA GANDHI : It is 
still doing work at different levels. It is not 
doing anything spectacular but it is function-
ing.

Shri Madhu Dandavate did not speak in 
the debate but he has written to me about the 
atrocities on harijans.

PROF. MADHU DANDAVATE (Raja- 
pur) : I have raised it in this House on some 
other occasion.

SHRIMATI INDIRA GANDHI : The 
Directorate which I have mentioned will look 
into such matters also.

Shrimati Lakshmikanthamma drew our 
attention to the discrimination against women 
in some service rules. She po:nied out that 
married women were not entitled to appoint- 
ment as of right, and that when a woman 
already in scrvicc marries, she might be asked 
to resign. We are removing this discrimina-
tion,

SHRI PILOO MODY : While looking 
into the discrimination against women, kindly 
look into the discrimination against these men 
also.

SHRIMATI INDIRA GANGHI: Shri-
mati Sheila Kaul, Shrimati Mukul Banerji and 
Shri H K.L. Bhagat spoke about the police.
I share their concern, but this is a two-way 
business and the question is a complex one. 
Policemen are a part of society. They are 
also fathers, sons, brothers and so on ; they 
are also either villagers townsmen, and they 
should be sympathetic to the problems of the 
people and the people should show greater 
respect to them.

In the old days their training did not futiy 
equip them for this type of a role not only ia 
our country but in most countries. The H ook 
Ministry's work is concerned not merely wkh 
crime but with social and political malaise and 
other evidences of dissatisfaction. The tradi­
tional outlook of merely mafntianiog law aod 
order has to change and be constantly reno­
vated We give importance w> the Potisc 
Training Committee which was recent^ a *
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op. We must aim at an enlightened public
and an enlightened police.

We seek the citizen's participation in 
helping to solve crime and disorder. So, the 
public and the police, both must change old 
habits The public should trust the police 
more and the police in their turn should be 
more worthy of public trust.1}

I should like to touch upon one other 
matter, which is capital punishment. I know 
this is a controversial subject. The Law 
Commission has expressed an opinion in 
favour of retaining it This was supported by 
several of our Chief Ministers But in spite 
of a very thorough study the Law Commission’s 
report was not able to establish any real rela- 
tionship between the incidence of murder and 
capital punishment. They have pointed out, 
as indeed have several books on the subject, 
to a large number of cases where after a man 
has been put to death, it lias been found that 
there was a miscarriage of justice and the real 
murderer cither had himself confessed or was 
discovered. But in the mean time an innocent 
man had lost his life. This is a matter to 
which I should like hon. Members and the 
public to give thought.

There was some mention of greatness. I 
should like to ask you, Mr. Speaker, and 
through you, the hon. Members of the House, 
whether in the speeches of the hon. Opposi-
tion leaders there was any glimmer of great-
ness ? Have they are not confined themselves 
to narrow limits and to small matters, show- 
utter disregard for the larger problems and 
difficulties before the nation and the vast chal-
lenges which we face today ? They have 
completely ignored the mood of self-confidence 
which is so obvious in our country today.

Greatness is not given or taken away by 
words. Only history can be the final judge. 
But we are not interested in the greatness of 
an individual ; we are interested in the great-
ness of the country. If India is great, all of 
us will be great; every Indian, whether here 
or abroad, can hold his head high. If India is 
not great, no one in India can be great, no 
matter what his position is. The policies and 
the work of this Government are directed 
towards the aim of making India great. We 
may make mistake, our steps may sometimes 
be slow but no one can deny that the country

is advancing step by step. And that is what 
matters.

It is for all of us to assess what is in 
the country’s interest just now~a feeling of 
defeatism or a feeling of confidence. The 
House knows that the Government have never 
tried to draw a veil over our shortcomings. 
But there has to be some perspective in our 
outlook. I am reminded of two men who 
were in confinement and had only a small 
window on the outside world. Looking out 
one man saw on’y the mud while the other 
saw the stars.. j

With these words, I request the House 
to vote for the Demands for Grants relating to 
the Ministry of Home AiTatrs.

SHRI JYOTIRMOY BOSU • Sir, through 
you, I want to ask only one question from the 
Prime Minister Why is it that the recruit-
ment to Intelligence Service has been takrn 
out of the purview of the U P S C. ?

SOME HON. MEMBERS ■ You saw 
only the mud ;

MR. SPEAKER : Before I put the De-
mands to vote, I take up the cut motions

First, I take up cut motion Nos 10 to 
22, 36 to 41, 49, 129 and 130 standing m the 
name of Shn Jyotirmoy Bosu, Is he with-
drawing them ?

SHRI JYOTIRMOY BOSU : No, Sir. I 
have already moved them. You are forget-
ting the rules, I am sorry to say.

MR. SPEAKER : I put these cut motions 
moved by Shri Jyotirmoy Bosu.

Cut motions Nos. 10 to 22, 36 to 41, 
49,129 and 130 were put and 

negatived

M R . SPEAKER : Now, I  put cut motion 
Nos. 23 to 35, 89 to 95 moved by bhri Bho- 
gendra Jha.

Cut motions Nos. 23 to 35 and 89 to 95 
were put and nt'gatived

M R . SPEAKER : Then, I  put cut motion
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Nos. 43 and 47 in the name of Shri K. Bala- 
krishnan.

Cut motions Nos 43 and 47 were put 
and negatived

MR. SPEAKER : I now put cut motion 
Nos 50 to 60, 62, 64 and 65, 75 and 76 in 
the name of Shri Laxminarayan Pandeya to 
vote.

Cut motions Nos. 50 to 60, 62, 64, 65, 
75 and 76 were put and negatived

MR. SPEAKER : Now, I put cut motion 
Nos. 96 and 97 in the name of Shri G. P. 
Yadav to vote.

Cut motions Nos. 96 and 97 were put 
and negatived

MR. SPEAKER : I take up cut motion 
Nos. 100 to 112, 115 to 127 moved by Shri 
Tha Kiruttinan.

Cut mo ions Nos. 100 to 112 and 115 
to 127 were put and negatived

MR. SPEAKER : Now, I put cut motion 
Nos. 113 and 114 and 128 in the name of 
Shrimati Bibha Ghosh Goswami to the vote of 
the House.

Cut motions Nos. 113, 114 and 128 
were put and negatived

MR. SPEAKER : I now put the Demands 
for Grants relating to the Ministry of Home 
Affairs to the vote of the House.

The Question is :

"That the respective sums not exceeding 
the amounts shown in the Fourth column 
of the order paper be granted to the Pre-
sident to complete the sums necessary to 
defray the charges that will come in course 
of payment during the year ending the 
31st day of March, 1973, in respect of the 
heads of demands entered in the second 
Column thereof against Demands Nos. 37 
to  51,118 and 119 relating to the Minis-
try of Home Affairs.

The motion was adopted

[The motion fo r demands for grants, 
which were adopted by the Lok 

Sahha, are reproduced 
below—Ed.]

Demand No. 3 7 — M in is try  o f  Home 
A ffa irs

“That a snm not exceeding Rs. 1,39,76,
000 be granted to the President to com- 
plete the sum nacessary to defray the 
charges which will come m course of pay* 
mcnt during the year ending the 31st day 
of March, 1973, in respect of 'Ministry of 
Home Affairs’.”

D e m a n d  N o . 3 8 — C a b in e t

* That a sum not exceeding Rs. 70,60,000 
be granted to the President to complete 
the sum necessary to defray the charges 
which will come in course of payment 
during the year ending the 31st day of 
March, 1973, in respect o f‘Cabinet’.”

D i m a n d  n o  3 9 —D r p a r t m e n t  o f 
P e r s o n n e l

“That a sum not exceeding Rs, 3,84,61,009 
be granted to the President to complete 
the sum nccessary to defray the charges 
which will come in course of payment 
during the year ending the 31st day of 
March, 1973, in respect of 'Department of 
Personnel’.”

DfcMAND N o . 4 0 - P o l ic e

“That a sum not exceeding Rs. 92,36,38,000 
be granted to the President to com-
plete the sum necessary to defray the 
charges which will come in course of pay* 
ment during the year ending the 31st day 
of March, 1973, in respect of ‘Police’.”

D e m a n d  N o . 41— C e n s u s

“That a sura not exceeding Rs. 3,37,78,000 
be granted to the President to com-
plete the sum necessary to defray the 
charges which will come in course of pay* 
ment during the year ending the 31st day 
of March, 1973, in respect of 'Census’.”

D e m a n d  N o . 42—S t a t i s t i c s

'That a sum not exceeding Rs. 4,34,77,000 
be granted to tha President to complete
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the sum accessary to defray the charges 
which will come in course of payment 
during the year ending the 31st day of 
March, 1973, in respect of 'Statistics'."

D e m a n d  No. 43—Te r r i t o r ia l  a n d
Po l it ic a l  Pe n s io n s

“That a sum not exceeding Rs. 1,89,96,000 
be granted to the President to complete 
the sum necessary to defray the charges 
which wilt come in course of payment 
during the year ending the 31st day of 
March, 1973, in respect of 'Territorial and 
Political Pensions

D e m a n d  No. 44 - O t h e r  R iv e n u e  E x -
pe n d it u r e  o f  t h e  M in is  rRY o f  

Hom e  A t f a ir s

*‘That a sum not exceeding Rs. 11,93,55,000 
be granted to the Piesident to complete 
the sum necessary to defray the charges 
which will come in course of payment dur-
ing the year ending the 31st day of March, 
1973, in respect of ‘Other Revenue Ex-
penditure of the Ministry of Home 
Affairs’.”

D e m a n d  No, 45 - D e l h i

“That a sum not exceeding Rs. 58,89,85,000 
be granted to the President to com' 
plete the sum necessary to defray the 
charges which will come m course of pay-
ment during the year ending the 31st day 
of March, 1973, in respect of ‘Delhi’.”

D e m a n d  N o . 4 6 - C h a n d ig a r h

“That a sura not exceeding Rs, 7,06,01,000 
be granted to the President to complete 
the sum necessary to defray the charges 
which will come in course of payment dur-
ing the year ending the 31st day of March, 
1973, in respect ‘Chandigarh’,”

D e m a n d  No. 47—A n d a m a n  a n d  Ni- 
c o b a r  Is l a n d s

“ That a sum not exceeding Rs. 10,10,32,000 
be granted to the President to com- 
plete the sum necessary to defray the 
charges which will come in course of pay-
ment during the year ending the 31st day

of March, 1973, in respect of 'Andaman 
and Nicobar Islands’.”

D e m a n d  N o . 4 8 —A r u n a c h a l  P r a d e s h

'That a sum not exceeding Rs 13,51,11,000 
be granted to the President to complete 
the sum necessary to defray the charges 
which will come in course of payment dur-
ing the year ending the 31st day of March. 
1973, in respect of 'Arunachal Pradesh’.”

D e m a n d  No. 4 9 - D a d r a  a n d  N a g a r  
H a v l l i  A r e a

“That a sum not exceeding Rs. 76,03,000 
be granted to the President to complete 
the sum necessary to defray the chargcs 
which will comc in course of payment dur-
ing the year ending the 31st day of March, 
1973, in respect of ‘Dadra and Nagar 
Haveli Area’.”

D l m a n d  No . 50-Lac(’adivi, M in ic o y  
a n d  Am in mvi Is ia n d s

“That a aum not exceeding Rs. 2,06,69,000 
be granted to the President to complete 
the sum necessary to defray the charges 
which will comc in course of payment dua- 
ing the year ending the 31st day of March,
1973, in respect of 'Laccadive, Minicoy and 
Ammdivi Islands’.”

D e m a n d  No . 51—M iz o r a m

“That a sum not exceeding Rs. 54,14,000 
be granted to the President to complete 
the sum necessary to defray the charges 
which will come in course of payment 
during the year ending the 31st day of 
March, 1973, in respect of ‘Mizoram’.”

D e m a n d  No. 1 1 8 - C a p i t a l  O u t l a y  i n  
U n i o n  T e r r i t o r i e s

"That a sum not exceeding Rs. 22,72.60,000 
be granted to the President to com- 
plete the sum necessary to defray the 
charges which will come in course of pay-
ment during the year ending the Jlst day of 
March, 1973, in respect of 'Capital Outlay 
in Union Territories’.”

D em and No. 119—O ih e r  C a p ita l  O u t-
la y  o f  th e  M in is try  o f  Homb 

A ffa i r s

“That a sum not exceeding Rs. 2,10,42,000 
be granted to the President to complete
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the sum necessary to defray the charges 
which will come in course of payment 
during the year ending the 31st day of 
March, 1973, io respect of ‘Other Capital 
Outlay of the Ministry of Home 
Affairs’.”

12.35 hrs.
M in is t r y  o f  In f o r m a t io n  a n d  

Br o a d c a s t in g

MR. SPEAKER : The House will now 
take up discussion and voting on Demand 
Nos. 55 to 57 and 121 relating to the Ministry 
of Information and Broadcasting for which 5 
hours have been allotted.

Hon Members present in the House who 
are desirous of moving their cut motions may 
send slips to the Table within 15 minutes indi-
cating the serial numbers of the cut motions 
they would like to move.

D e m a n d  N o . 5 5 — M i n i s t r y  o f  I n f o r m a -
t i o n  a n d  B r o a d c a s t i n g .

MR SPEAKER : Motion moved :

“That a sum not exceeding Rs. 28,70,000 
be granted to the President to complete 
the sum necessary to defray the charges 
which will come in course of payment dur-
ing the year ending the 31st day of March,
1973, in respect of 'Ministry of Informa-
tion and Broadcasting’.”

D e m a n d  N o . 56—B r o r d c a s t i n g .

MR. SPEAKER : Motion moved :

"That a sum not exceeding Rs. 14,37,30,-
000 be granted to the President to com­
plete the sum necessary to defray the char-
ges which will come in course of payment 
during the year ending the 31st day of 
March, 1973, in respect of ‘Broadcasting’.”

D em and N o . 57—In fo rm atio n  a n d  
P ub lic ity -

MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs. 7,72,82,000 
be granted to the President to complete

the sum necessary to defray the charges 
which will come in cours« of payment dur-
ing the year ending the 31st day of March,
1973, in respect of 'Information and 
Publicity’.”

D e m a n d  N o . 12 1 - C a p i t a l  O u t l a *  o f  
t h e  M i n i s t r y  o f  I n f o r m a t i o n  

a n d  B r o a d c a s t i n g .

MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs. 10,40,13,
000 be granted to the President to com- 
plete the sum necessary to defray the 
changes which will come in course of pay-
ment during the year ending the 31st day 
of March, 1973, in respect of 'Capital 
Outlay of the Ministry of Information and 
Broadcasting’.”

♦SHRI KRISHNA CHANDRA HALDER 
(Ausgram): Mr. Speaker, Sir, I want to
speak in Bengali today.

1 rise to oppose these demands for grants 
of the Ministry of Information and Broad-
casting. Our countiy is today proceeding 
towards one party Government and the Prime 
Minister has not only kept the Home Ministry 
under her personal control, she has also kept 
the charge of the Ministty of Information 
and Broadcasting under her personal 
control. As pointed out by our colleague 
Shri Jyotirmoy Bosu earliei, the Government 
has utilised the Police and the Intelligence 
Department for suppressing and destroying the 
mass movements, the movements of the 
peasants and workers. Again the medium of 
broadcasting has been exploited for propa-
gating against the opposition parties and the 
peoples movements. Through the control of 
both the Ministries, she has sought to suppress 
and destroy the opposition in the country and 
to further her own cause. This one party 
and one leader Government is moving to 
crush all peoples movements through its 
control of this instrument of mass publicity 
and propaganda. That is the reason why I 
am opposing the demands of this Ministry.

Mr. Speaker, Sir, you arc aware that in 
1947 there were only 27,600 radio sets in our 
country and in 1970 that number went upto

•The original apeech was delivered ia Bengali.
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11.75 million and in that year (1970) the 
circulation of daily newspapers stood at 
7.69 million. It will be seen that these two 
viz. Newspapers and radio are the most 
important media for mass communication 
which can influence the entire nation. From 
the facts available to us it will be seen that 
whereas the circulation of newspapers in the 
country is 7.69 million every day. the number 
of radio sets in our country stands at
11.75 million It means that the publicity 
through radio is much more extensive and 
powerful than that done through daily news* 
papers in our country. We have seen that 
the monopo htic group consisting of seven 
major newspapers that exist in the country, 
is controlling 80% of the newspaper circulation 
in our country and the Government is also 
trying to make this monopolistic group of 
newspapers more powerful although they speak 
a lot about socialism. Yo i know, Sir, that 
the total quantity of newsprint consumed in 
our country in 1965-66 was 1,15,591 metric 
tons. Out of that, the production of news-
print in our country during that period was 
only 30,3,47 metric tons and the quantity 
imported amounted to 85,251 metric tons, 
in 1970-71 the newsprint used in our country 
amounted to 1,80,000 metric tons and the 
amount imported was 1,40,001) tons and that 
pioduced in the country was 40,000 metric 
tons. In 1971*72 the quantity used in the 
country was 2,64,000 metric tons out of which 
the quantity imported was 1,76,400 metric 
tons. Only 30,000 metric tons were produced 
in our country during that period. Thus we 
see that we are depending heavily on the 
import of newsprint to meet our needs. The 
newsprint imported constitute 60% of our 
consumption and only 40% are being 
produced in the country. We also see that 
this monopolistic group of big newspapers 
who are having the largest circulation 
is being helped by the Government in every 
way. It is utilising the major portion of the 
newsprint and is also bagging the major 
portion of the newspaper advertisements, 
Government is also backing this monopolistic 
group since it has the full control of import 
and distribution of the newsprint. The big 
newspapers like, Indian Express, the Hindu, 
the Statesman, Times of India, the Ananda 
Bazar Patrika, the Amrita Bazar Patrika etc., 
having the maximum circulation also exert the 
maxirtmm influence on the Government. But 
due to their complete dependence on the 
Government, for the import of newsprint,

rotary machine* machine paits e tc , they now 
desist from making whatever little criticism of 
the Government and their policies that they 
used to make earlier. Shrimati Indir* 
Gandhi and her party has taken over complete 
power in many fields and they are trying .0 
throttle those newspapers who idulge in true 
criticism of her Government by stopping alt 
advertisements to them. As a result of this, 
the small newspapers are unable to compete 
with others in the field. The big newspapers 
which are devoting 62.3% of their published 
space to advertisements have opposed the 
price page schedule. This they are opposing 
on two grounds, firstly, they will be losing 
advertisement revenue and secondly they are 
threatening closure and retrenchment. They 
are trying to retrench the workers and 
reporters and thereby creating a troublesome 
situation. Therefore, I will say on behalf 
of my party that if some disturbance crops 
up on account of the retrenchment of these 
workers etc. employed by the big newspapers 
and those newspaper workers are compelled 
to agitate, then all the people of the country 
and the members of the House will stand 
solidly behind them in their just struggle 
I have no doubt about that.

In the matter of distribution of newsprint 
to the small and medium newspapers there is 
discrimination. These newspapers are also 
denied Government advertisements The 
big newspapers are in a position to influence 
the advertising council of the Government 
and thereby secure advertisements. On the 
other hand, the newspapers like “Satyayug”, 
“Ganashakti Patrika” , “Darpan”, “Bangla 
Desh”, etc. who criticise the Government are 
denied all advertisements. A vicious cons* 
piracy exists among the big newspapers, the 
Government and its advertising council and 
the foreign vested interests on whom we have 
to depend for import of newsprint. When 
some small newspaper owner approaches the 
advertisement council for securing advertise-
ments, they are pressurised by the council 
that they wilt have to print the comic strips ; 
cartoons etc. of foreign origin and those have 
no educative value. I will ask the Govern* 
ment, Sir, if they will inquire into this ?

Iu  matter o f distribution o f newsprint 
also the Registrar o f Newspapers anc} his 
Inspectors give reports about the number of 
copies that are in  circulation o f the big 
newspapers. In  those reports also much 
corrupt practices are prevalent retttUisg in
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unfair distribution of newsprint. Will the 
Government assure an inquiry into this also ?
I demand a C B.I. probe into this affair.

The Press Information Bureau also gives 
publicity to the various Congiess Govern-
ments that are ruling in different States. On 
the other hand, the P.I.B. indulges in 
destructive publicity against the opposition 
parties in different States. It is high time 
these things were stopped. In the sphere of 
broadcasting also, the A.I.R. gives publicity 
and propagates for the Congress Government 
and the Congress Party but the Opposition 
parties do not find any place in its broadcasts. 
It is rather suffering on account of the 
adverse broadcastes by the All India Radio 
which is the most powerful and effective 
means of mass propaganda today. The 
situation has come to such a sorry state that 
people are saying that the All India Radio 
has virtually turned into All Indira Radio. 
You know Sir, that on 9th August 1971 a 
Congress party meeting was held at New Delhi 
in connection with the Bangla Desh issue. 
There Shrimati Indita Gandhi delivered a 
speech in her capacity of the leader of the 
Congiess party. But that speech was 
broadcast over all the stations of All India 
Rddio. Again on 3 12 1971 Shrimati Gandhi 
addressed a meeting at Calcutta in her 
capacity of the leader of Congress party but 
her speech was relayed over the Calcutta 
station of All India Radio. The opposition 
parties are deprived of similar facilities. This 
is unfair. This way the All India Radio has 
turned into a mouthpiece of the Congress 
Government and the Congress party. A 
demand is being voiced today that Govern* 
ment should give up the control of the All 
India Radio, and hand over its management 
and control to a Corporation. Will the 
Government accede to it ? In 1954, the 
first Press Commission was constituted. The 
Commission had inter alia recommended 
diffusion of the ownership of newspapers 
That is, the proprietors of other industries 
should be prohibited from controlling news-
papers. Such proprietors were trying to 
exert their baneful influence on the Govern* 
ment and were trying to suppress the news-
paper workers and their legitimate movements. 
It further recommended that the workers 
should be allowed to participate in the 
management of the newspapers. About 17 
or 18 years have elasped but no concrete 
steps have been taken to implement those 
recommendations. I will therefore demand

that in the changed circumstances a second 
Press Commission may be constituted to go 
into the matter afresh, to enquire into the 
evils pervading this industry and to make 
fresh recommendations based on its findings. 
I would further like to point out, Sir that in 
the present day we are dependent on the 
foreign news agencies for our news from 
abroad. Today, an epic struggle is going in 
Vietnam against the biggest and most powerful 
capitalist power in the world viz , the U.S.A. 
But for our news and information about that 
struggle we have to depend on the Reuter 
and other foreign news agencies. Therefore,
1 say that it is imperative for us to have an 
independent news agency of our own to 
collect and cover news from all over the 
world. This will enable us to get the world 
news according to our own outlook and to 
analyse the same from our own point of 
view.

Today, specially after the 1971-72 elections 
our country is being led towards a fascist 
form or Government by one party and one 
leader rule. The Ministry of Infotmation 
and Bioadcasting through its destructive and 
GoebbeMike propaganda against the oppo-
sition parties through the Government 
machinery available to it is creating an un-
desirable and condemnable atmosphere. I 
strongly protest against it. I oppose the 
demands of this Ministry and with that Sir, I 
conclude my specch.

SHRI THA KIRUTTINAN (Sivaganja) :
I beg to move :

“That the Demand under the Head 
Ministry of Information and Broadcasting 
be reduced by Rs. 100.”

[Failure to start unit in A I.R. for 
space research programme (10)].

“That the Demand under the Head 
Ministry of Information and Broadcasting 
be reduced by Rs. 100.”

[Failure to convert A.I.R. into a 
Board on the lines of P. & T. and 
Railways for better administration
(11)].

“That the Demand under the Head
Ministry of Information and Broadcasting
be reduced by Rs. 100 **
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[Shri Tha Kruttinanl
[Failure to provide rent free accom-
modation to tbe employees working 
m high powered transmitters which 
are situated far away fiom cities
(12)].

“That the Demand under the Head 
Mmistiy of Information and Broadcasting 
be reduced by Rs. 100 *’

[Need to restrict direct recruitment 
of Assistant Station Engineers to 
50 per cent, tii! the existing Assistant 
Engtneers are promoted (13)].

‘That the Demand under the Head 
Ministry of Information and Broadcasting 
be reduced by Rs. 100.”

[Need to remove the restrictions on 
the Engineering officers to become 
heads of Stations of A.I R according 
to their seniority with programme 
officers (14)].

“That the Demand under the Head Broad- 
casting be reduced by Rs 100.”

[Failure to inciease the number of 
A 1 R Stations with studio facilities 
in Tamil Nadu (15) ]

“ That the Demand under the Head Broad- 
casting be reduced by Rs. 100.”

[Failure to provide studio facilities at 
Coimbatore and Tirunelveli in Tamil 
Nadu (22) ].

“That the Demand under the Head Broad-
casting be reduced by Rs. 100.’*

[Failure to instal a Radio Station at 
Madurai, the seat of Tamil culture 
which is centrally situated in Tamil- 
Nadu (23)].

“That the Demand under the Head Broad-
casting be reduced by Rs. 100.”

[Failure to increase the duration of 
Tamil programmes from 100 K.W. 
short wave transmitters at Avadi 
for the benefit of listeners in S, G. 
Asia t24)J.

“That the Demand trader the Head Broad-
casting be reduced by Rs. 100/'

[Failure to increase the duration of 
Tamil programmes in commercial 
services broadcast from Madras and 
Trichy (25 ].

“That the Demand under the Head Broad-
casting be reduced by Rs. 100.“

[Failure to expand the research depart-
ment of A.I R. for the production 
of pioto type equipment so as to save 
foreign exchange (26;]

“That the Demand under the Head Broad-
casting be reduced by Rs. 100 "

[Failure to devote mare time for in-
formation about Tamil Nadu in Tamil 
News-Bulletin broadcast from Delhi 
(27)1

“That the Demand under the Head Broad-
casting be reduced by Rs. 100.”

[Failure to use pure Tamil words 
instead of Sanskntised Tamil in the 
Tamil programmes broadcast from 
Delhi aud station in Tamil Nadu 
(2h)J

‘•That the Demand under the Head Broad-
casting be reduced by Rs. 100.”

[Failure to use the Tamil words 
“Thiru” and “Thirumathi” instead 
of “Sri” and “Snmathi” in the Tamil 
programmes broadcast from Delhi 
and stations in Tamil Nadu (29)J

* That tbe Demand under the Head infor-
mation and publicity be reduced by Rs. 
100.”

[Failure to give due importance to 
information about Tamil Nadu in 
News Reels, produced by the infor-
mation Department (32)].

“That tbe Demand under tbe Head infor-
mation and Publicity be reduced by Rs. 
M0 .”

[Failvre to give top-most priority for 
starting T.V, stations at Madias for
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which the Government of Tamil Nadu 
has given land free of cost as against 
the other States that have charged 
money for the land (33)].

“That the Demand under the Head infor-
mation and Publicity be reduced by Rs. 
100 ”

[Failure of the Film Finance Corpo-
ration to financc Tamil and other 
regional language films (64)].

‘'That the Demand under the Head Infor-
mation and publicity be reduced by Rs. 
100.”

[Need to establish Film Finance Cor-
poration at Madras (65)].

“That the Demand under the Head Infor-
mation and Publicity be reduced by Rs. 
100.”

[Need to provide financial assistance 
through grants and loans to the Tamil 
Nadu Theatre Corporation, Madras 
(66 ].

SHRI SURENDRA MOHANTY (Kendia- 
para) : I beg to move :

‘ That the Demand under the Head Broad-
casting be reduced by Rs. 100.

[Failure to install a 100 K.W. tians- 
mitter in Cuttack Station of All 
India Radio (16)].

‘ That the Demand under the Head Broad-
casting be reduced by Rs. 100.”

[Failure to extend programme of 
teaching on the A.I R. to cover 
Oriya language (17).

“That the Demand under the Head Broad-
casting be reduced by Rs. 100.”

[Failure to devise a form of organi-
sation for the All India Radio which 
would provide both for managerial 
autonomy and decentralisation (18)].

“That the Demand under the Head Broad-
casting be reduced by Rs. 100.”

[Patronage shown to one set of people 
in awarding contracts for A.I.R. 
programmes (19)].

“That the Demand under the Head Broad-
casting be reduced by Rs. 100.

[Reluc ance shown by the A.I R. 
to give coverage to the views and 
activities of political parlies and 
individua/s not on the favoured list 
of the ruing party (20)|.

“That the Demand under the Head Infor-
mation and Publicity be rcduced by Rs. 
100.”

[Failure to give support to the small 
language papers and the discrimina-
tory policy in issuing advertisements 
(21)].

SHRI KRISHNA CHANDRA HALDER :
I beg to move :

“That the Demand under the Head Broad-
casting be reduced by Rs. 100.”

(Need to stop the use of All India 
Radio by the Ruling Party (30)].

“That the Demand under the Head Broad-
casting be reduced by Rs. 100 ”

[Failure to check propaganda in the 
interest of the. Congress Party 
through All India Radio during the 
last elections (31)]

DR. LAXMINARAIN PANDEYA : 
(Mandsaur) : I beg to move:

“That the Demand the under Head 
Ministry of Information and Broadcasting 
be reduced to Re. J .”

[Failure of the Publications Division 
to Publish ‘Indian and Foreign 
Review” and ‘Bhagirath' in Hindi 
(36)J.

“That the demand under the Head Ministry
of Information and Broadcasting be redu-
ced to Rs. 1
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[Dr. Laxminarain Pandeya]
(Failure to treat the artists working 
in All India Radio at par with other 
Government servants (37)].

“That the Demand under the Head 
Ministry of Information and Broadcasting 
be rcduced to Re. 1.”

[Harmful effect on national life and 
character on account of low standard 
of documentary films (38)].

“That the Demand under the Head 
Ministry of Information and Broadcasting 
be reduced to Re. 1."

[Defective poticy to maintain freedom 
of press. (44)]

“ That the Demand under the Head 
Ministry of Information and Broadcasting 
be reduced by Rs. 100.”

[Failure to make various monthly, 
bi-monthly and quarterly journals 
published by the Publications Division 
popular and more useful to the 
public (45)]

“That the Demand under the Head 
Ministry of Information and Broadcasting 
be reduced by Rs. 100."

[Policy of indifference in regard to 
providing accommodation and other 
facilities to the staff of All India 
Radio (39)].

“That the Demand under the Head 
Ministry of Information and Broadcasting 
be rcduced to Re. 1.”

(Failure to check iriegularities and 
mismanagement in Films and Tele-
vision Institute of India (40)].

‘‘That the Demand under the Head 
Ministry ot Information and Broadcasting 
be reduced to Re. 1 /’

[Failure to bring Press Information 
Bureau into closer public contact and 
to publish the public reaction there-
to (41)].

“That the Demand under the Head 
Ministry of Information and Broadcasting 
be reduced by Rs. 100.”

[Mismanagement, irregularities and 
carelessness in the office of the 
Registrar of Newspapers (42)]

“That the Demand under the Head 
Ministry of Information and Broadcasting 
be reduced by Rs. 100.'*

[Complete indifference towards Hindi 
programmes by A.I.R. (43)]

“That the Demand under the Head
Ministry of Information and Broadcasting
be reduced by Rs. 100/*

[indifference towards the production 
of cultural documentary films (46)]

“That the Demand under the Head 
Ministry of Information and Broadcasting 
be rcduced by Rs. 100.”

[Failuie to convert A.I.R. into a 
Corporation (47)]

“That the Demand under the Head 
Ministiy of Information and Broadcasting 
be reduccd by Rs. 100.”

[Failure on the part of the Central 
Board of Film Censors to cheok the 
deteriorating standard of films (48)]

“That the Demand under the Head 
Ministry of Information and Broadcasting 
be reduced by Rs. 100.”

[Delay and indifference in starting 
T V. programme throughout the 
country (49)]

•‘That the Demand under the Head Brord- 
casting be reduced to Re 1 / ’

[Failure to make more interesting and 
effective the programmes broadcast 
by A.I.R. in different regional lan-
guages (56)]

“That the Demand under the Head Broad-
casting be reduced to Re. 1”

[Failure to set up broadcasting sta-
tions in the backward areas of
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Madhya Pradesh like jagdalpur and 
Mandsaur (57)]

SHRI PHOOL CHAND VERMA 
(Ujjain) : I beg to move :

"That the Demand under the Head Broad-
casting be reduced by Rs. 100.”

[Failure to expand AH India Radio 
station, Indore (58)|

“That the Demand under the Head 
Broadcasting be rcduced by Rs. 100.'’

[Failure to reorganise Ail India 
Radio (59)]

“That the Demand under the Head 
Broadcasting be rcduced by the Rs. 100.”

[Failure to set up a Corporation for 
Ail India Radio (61)]

“That the Demand undei the Head Broad-
casting be rtduccd by Rs. 100 ”

[Failure to put an end to the partisan 
attitude of All India Radio towards 
political parties (61)1

SHRI N. SREEKANTAN NAIR
(Quilon) : I beg to move :

“That the Demand under the Head Minis-
try of Information and Broadcasting be 
reduced to Re. 1.”

[Giving under importance to Hindi 
aud neglecting English and regional 
languages (81)]

“That the Demand under the Head Minis-
try of Information and Broadcasting be 
reduced to Re. 1.”

[Murder of art in the Hindi Televi-
sion programmes (82)]

MR. SPEAKER : The cut motions are 
also before the House. The Members must be 
aware that the House is sitting for an extra 
time of half an hour today ; that is, instead of 
six, we will actfourn at 6 30 p.M. This de-

mand will continue up to 5.30. How much 
time the Minister would like to take ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SH RIM ATI NANDINI 
SATPAT11Y) : Half an hour to 45 minutes.

MR. SPEAKER : The Minister will reply 
a t—(Interruption).

HON. MEMBER : Tomorrow.

MR. SPEAKER . No. no. Do not do 
it everytime. Five hours ‘is more than enough 
time.

SHRI S. M. BANERJIII: (Kanpur) : The 
Prime Minister was expected to continue up 
to 1 O* clock, but she finished her speech at
12.30 So, we have saved half an hour. Let 
the Minister reply tomorrow.

MR. SPEAKER : Even if tlsis half an 
hour weie to be made up, instead of 5, and 
then it comes io 5 \5— Untaruption) and 
the Minister will reply at 6 O' clock. (interru- 
p ion) You want an extra half an hour to be 
continued tomorrow ? No, n<r Please finish 
it today. That is not always the case. Some-
times you arc given more time ; we sometimes 
save time and sometimes you claim more time, 
and then you claim from the other side also. 
Do not do it.

Shri Rudra Pralap Singh.

to srmq (srrwft) : srtarsr 
t  arm rr f w  % 3rr?rrc> f  sfr 3Tf<r*

3Trr?r finrrc fa w
1 1  3  t  for* g m

t  1

aftr srmxaT ^  qfiff % 
t  s r w 'k  ?T3r?r % fa fn ft *«¥ % 

?T*tTTpTcr »T«rFfT % 3ft WT̂ cfr %
|  <rsr |  sftr <r?%
% t k  <Tg*rr g far %
^  anftar aft w  »rc? £ fc*Tsrrc f ,  

|  aft* r 't t  m  ^  11
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[«ft ^  STTTq- % ]
s f f a * ,  % ij- «?> ?ft

qfR w r 'T^rfer s*rarerr g i 
t  I ' f t ' l r f t

?KT ^  gfJT̂ T SfTT TO »1% yar*TT5Tr I

%Rik T T t f  HcTT « f r t f t  »TT^  W fT

q«F sftr fa*rfa ^rs?ft f
?p t t ^  * r ^ r  %  tfw rr fc n r  fa 'd e f r  ??r  

% 5 fa r 3PT% 5 5 *t % *3T% f q  $ t< ft « f t  f c f r *  
3 R T q  w r  *PT STOW WTT^T ’S T T ^  §  I f  

3 * ^  3T5<ter s^fTT ^TfcTT g fo % arqift 
STTt’JT TTCfafw fTT c*TT*T TT 3^T

fa ra rr ^ t %  ^ * f r ,  s t s r

erran'V f*rWV

$  s rs r r r  * rc ft *T rtft ??r
srr?r *r fanr f? *r % snrr# ??rr g %
^  TTĈ JT 3ftT aT ^fcffa ffW iaft «FT 
f'T O 'F T W  STc^RT J W ^ T T , ?55TT 3 f t r  *Tih<?4dr- 

^  * v r  grr ^  c j t^  *r
% * f t  ^ r r  s i V  sr?rn«T sft S r r e -

^Tfqf«r WTT $  I *T T*H n«T

$  « ft*r? ft srP^rsfy ? r c * m t  « rt t f t  ? *r *n cr %  

foy*T W lf  &T ^Tgm  p f a  SffcT 
& * p t  s f l r  s r ^ T ^ f r  * t ^ ib p t  % « n $  spt ^ § r  

Tft |  1 artr snfn^T «pt
*rc*K ^  «T# F4H ^cTT |  aft T̂T*T̂T *T<k
% % *  T T  ^ T  |  I f 3 R  H T T T  T̂ «Ft 

^  * r m  *r  f a s t  s^ r t  %  sirfocTcsr ^  

S f H  0  ^TTfTT |  S * f t  SfspR % s f f t

sr^TTor JT^Twxr % s f t  % fk ff& i
ira rn s ir t  %  Jr a i t  ?t t ^ r  ^  ? f t f ^ r

^ tc ft  t ,  &  srm  f t c r r  1 1  srtr*m
*^ t ^  I  • *

3Tsq«pr »»5tw : 3TTT ?y?r % 5TR a m r  
W T  3TT ft TW I 

1300 hrs.

The Lok Sabha adjurned fo r  Lunch till 
Fourteen o f the Clock

The Lok Sobha reassmbled after Lunch 
at five minutes past Fourteen o f 

the Clock

[Shri K. N. T iw ari in the Chair)

DEMANDS FOR GRANTS-Ow/</ 
M inistry  o f Inform ation and 

Bro adc as t i  ng— Contd
MV JTm*fsr$ • ffTrrrfcr s*r

% ^  ft? ^  SHRT m m  sn^^T *F¥ t  3TTT
ffr^?r =5tt|^t g ff* sr^t ^  

JTrTffhr »r^r ^  r m r r  Tgt P f®p w  %
Srsr*TŴTT Tt t̂?T «TT STO ftrwT
f^rfT $  I

HSTTOfa »?^JT : f3fc?  ̂ W T  f ,
^ s p t  fe^rr srrrr 11

Mt v t  x m i  ftn? i

^  oft? sr*n^»r *rara*i 5F> 
ttcxit »TrfY Hc^tr«ft, t t  ? tn f
^?rr ^rffrr |  f f  w  m i v ?  b t ^  f e r f ^  
fsnrnft, sr^R't, arnt <nV ^rT ^ft % v t w w  
%, «rsq- aftT m  % JFT; * p rre  %

*pt fftfcTOT «FT ^cft ^  %TT 
tft*TT3ft wtqfilft

VTT qrV vipTcTr ^  <T|̂ T?T WJ S T ^
11 s*r% T̂T«r j t  ^ r  r̂̂ rr̂ ^Tt % 

8RT ?PTT^Tm> % ^1 szm % ’TX̂ TT % 
fafa^T iTWT^ft % % 3J?TCT ^ t  a ^ -
f̂cT?ft s fo  arfirsjrf^zTt q f^n rr | ,  

fsra% fsrffl^r ar*r?fV jftfsnft m
3^f?zr?r sftT i

’f  %  ? h r  «pt 3TvrT«r | ,  ?*rfeq ^  arq% 
fenrrft ^ t  %?JT f^m»r cHF gt f̂*?FT
T^TT ^TfrfT f  I ST«FTT T̂»TT 3 ^  ZT^F
% flTfW % %%«ft m  3TWT |3TT t»
s m ^  ?n%q- artT w^sr % f»m?r % t e f t  
apT fr*rf<xr ?>m 1 1 S*TR TT m  ftcTT
I  I 5J95T T«(t % fa n  I  afhc 
afrrc % fwtr |3TT SRcft $  | *rT%*r sftT 
WT 5FT ^  *F»ft aftVT ^ t  s r w  %cfT I
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aft* sf̂ FfV s ft**  3 3TRS? % ^TfT * fI*T  
^?TT I  I faffT* f* * fa  3Tft fa*'ST 3PT 
ST!** STfRTT ^  SRTR f W
^«TPT 3rfa CRT* *PT *FRW f3TT 11

fa ? *  fa*r*  % aranfa *rccft* fa?*
5T*T «^e«hT S W *, fa ? * farT f * * * ( 
TT*£t* S^^TC, fcfT-fa*?fi $  fa ? * ff* R tf 
a rk  *T*£f<n*r arrcm-srsT* % ^ r r o f t  arrfc

5ft ? *  *5rT<5* it t f t  s*%
foq  $  *73FK *F> £S* & 5TSTlf ^TT ^T|rfT 
jf I 5  snwr SRrTT g fa  STTfrR ^t
f w  T fT ^  *t*«TT WJT% fa ? * fa*T * 
% §STR *f qjp **T 3TE2TI2T 3ftl»ft I

1 arnrfc *te *t* ?r * t* p r  ^  annitsr
tFVTT jf ft : WTTcfV̂T fa ? * fft*T * %
?RT 3ft ssrer ST^l* r̂ftOT ftcft | ,  3 ^ p t 
& r  3f t *  a m  * ? ^ P * * f  *  ? f fa f r * t
fa*  it *ft**T sr?r* ^ 1%  i it

*T® *ft t*T ^TfcTF |  f a  fa?*  fkw
fa * *  € t fw rft ®rlT 5̂  * * r * r  i
s*%  * t * - * t * t  gr?*rre ^  * * * ,  ^*r cr«rr 
fa^?rf $  fa?*t % * * r ^ f  ^  * * *  aft* 

* r *  *St a rreT*-*^* % v rih w t *tr
sn f̂rsr̂ T ^  * * *  ^rwfVrrf %j w  u c ft*  
m *!?*^ i^?rr, snsr^rrr, sn j* t t t , wfatr %
gfsRT, **T*?Tr % f*3T??r, TTcft* *tfx% %
3c*r* s fo  fas?r * 0 ?* *tst*t % srran: 
qrc seT^sn f̂t % *?T*r i

%5=S>5ET *F*TC * t£  «TC 5f|cT 3T?T StT7>
srfac^ 11 qwr sftr ^  s r ?tt 
^  4fa*P a fk  s r^#  mti»t twit
’TfcTT | .  ar>T srfVf̂ rf̂ RT *Ft
arsrcrr % arr^R < r ^ r r f ^  a rk  ^  % 3 r t 
v f f  % ^  <nf ^  pr?f$r?rr #  x m
stxft qr^cft 11 sftT irsr ^  ^ fffe r
W  *PT^ Tfcft |  ^^rfT 3T>T ? T lf^  cf«TT 
«P?TT *> «nF^rT 5W gfc'TcT *PT*T TfcTT |  I 

arcifcr * f*fk , tr«rr rfzv  ^err
4 i m*& t  a rr^r w a n r ^  ^ t» fr  r̂ arg-

t t a  s r * t  r̂r̂ cTT (  fa  sprnr* % =^t ^??tt 
qpT 3?WM fa*T «TTtr s fk  ^T*f ^  

arftcrff ^  von srnr ?ft o t^ c t  ?T*PTT3ff 

%  f n w < gr if 3TTJTT t f t ^ f r  ^ s fk  & 
3rfe?y JTffff ?FT s?TT ^ im  it 
3RcTT ^  w ^rraff ^ft *ft srfiff^f«r^
?r^ i

fa ? *  fa*FT I t *T«r WTcftqr F̂*T
ir^rr *^«FEr 1 1  f *  ^ tt'ot ^ r^ s r  r̂ 

^  ^rrs’fTT 1 1  *rrc?for
*gT* rHTT faT O  % f a  

^  fa ^ R T  ^  *r*zr *f ?THR fT r̂ % I 
f a r  tfV tt t̂ ^rr^rw  sf5?t ^r^crr $ i 

t̂ 8p P fR  TK «F?T *PTT f  I

T*% cPT ^ r f :  I

arsrfff sfot *Tfy cpsir i w t  I  ^ ? r r

9T* f, I

q r  *PgT »T̂T ^ ’ 

if^rr 5TsT T5T *TtV I 

^  rfR^ % 3Tf?m*t I I

% rsr> srt <r*7 % *rm?r
faqr w  ^ i

mrT*f?T w  fa*r*r
5RT I  ?

«ft w  smrr %$ : 2f fa?rf̂ r
*jft ^T?r sf^*r w r r  ̂  fa *  tr rz  arrq-%
6*1* STT^fa* fa*T I  I % *RfET *
T?H f  I Wlffa *̂TTV fa?*f *  9TT*T * f
SHf* ^3T WTT?TT ^ f a  3ft TO  ^ N r T fair
*q  f  f * r f r  * ffr fa  % I  qr *#y,
r *  ^  ?*** ^aR^r %*t  ^facT
**sfTc!T «rr i ^  f**?: *  ^ *  * rt

#  * * 1 ^  ®PTcrr ^ i

%*T ft *ffrTfT it v> * > *  aft
*sn*r * * t |  |  fa  $ *
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[«ft srarq fa ? ]

^•TcTT ^3f? ^TT * 5 ^  *T 3% cTT̂ TT ^TT 
I  ?r *fVWT ^ c t  I  I

sm xt *f*|rfa % w f fa K ,  *<JT-3*nrs«tT, 
sî isTOflRrT, swsrrerc, srreftaciT anfs % 
f?5iT sfti n*T?T Sfft |  I *T?fT t̂ T *PTH?TT,
*rc*nr snfer, *rrc?r m  aftr f*w *t 
am qT tft »lf |  I fU Fft tftffcT ^  3T4 Ept 
spur *nii qrr afa^r *r *?m?r wm mr

fezrT *RT I  I &  <aq?ft *TCftfcT q̂  |
sfh ?*r I  far sprit *r**TTOr?r are 
spvft *r*?rfcr % ?ftc^>wr *r fqpiff %
*T 3TFT faRTTC Sftt eft ait *Ffrf?T ®PT
^  *q I  OT t̂ sfe  ^ w  qn: grar sptt 
srrfr i qqtfr ^nft Scrft arft
?Fff?T |  fa  *r*5Rj *r q;»ft-qtft q*ft
fwfcT |f  aricft |  Of  ?*T qft

^  I WIT *m  Wift Tî TF®! 
tTT̂ ĴT ft Oftft 3T B̂T f*F *31 *TT WT 
Fn?<T I  eft ^ft% *Fj?r f*F fo*ft $T*fr 
% *IT?> 3TO 31̂  aTR, q*F ffT 
Tit <T^ *T Î^TT fa  §T*ft SFT *q^q ^  
$*HT ST*T T t fa  fT*ft ®FT
?«TFT m? & *ft*T7T *T® Vt «TF? «R t̂<TT 
Of  $T«ft *Ff ^  I W  TOFT *T aft 
sr pf t  * w  |  ^q % fatft ant qm
*#■, 5«t ?TTf W|T TT aft *3¥q |  ?T^T 
f¥«?far «r tfti km srjlf qw i 11
ft  3T»TT fJT I  f*F 3rr?ft v t  y ff

«wn*r % ^  eft Orfcm w<* ^ %% srq̂ ft 
ffffftr % ^q qr f fe  jWt i 

«̂FPft f t  *r wrr f̂f% sri*r
afw sf® ^  q r^  i ar«r %*t ^q Jf 
an̂ r f  ^  q?F s^rrw 
amiRT |tqr sftr srr^gverr q?^ qr zrf?r
5T3ffrT ^  ^  3rT«jwF?rr |t<ft eft ^  
f?T«F ,Plf% 8FT?ft ?m't 8ftT ^T
armr f  f ^  q fe  f w  ^h ffir % ftprftr 
Jf ^ r  qap 9prf?cr
«R*ft ^  ^Orer f^rr ^ft ^t, ?ft ^

Jf §*pf> ^t*ft ^rf^q i
3t??t *r <f m% % ^JTrOra w&tri $  

8T5?>sr M  ^T^rr g Of Sir *ft «fnrart
^TTt « fM t ^ T T  JTTsft %
^ ? s r  *r ^ r ( t H  m v *  o t i  *ft«rar %
?Ft f̂ar̂ r ^  sftr q?r
rf«rr r??rT % m q  ̂ n«r ^  i spar Jr
1 ®f̂  * r r̂*rr̂ r s*?n ^ e rr  f —

^ c f T  |  *nr$t*crc |  irffany i 

*ng srr?T ĥarar % q s ^ t |  t 

5^ 9T5̂ f % m*T t  f^«nq ^  *TT'*ff 
q:i *m*fa ^7ctt I  sfh snjR *rsft ^  ^t 
sisnf ^?n f  i

«ft h r  F^ *ftn (^fe^r) : ^mqffT 
*rfKq, t  qr^r f  Of  aftT
snqn r̂ irttspt 11
S% HT5FIT ^t qif???ft 5F> 55t*ft ?r  ̂ qf^T^ 
qiT f:m *ft*t 13ft?; ^  ?tt̂  %5?eiH % aft 

t  3% ^jtw stt^t 11 srrsr fg?|?ciH
f̂ fq  ^t§‘ *ft |  f% ?ft?rr^q 

afk ^qiar^K qrr a^R t?t 11 vx 
% faq, «f% ^  srrrriTT, fetT aft

s t^ k  5 w i 1 t  ? fq r q r  «ft
«F??tW I  *TT flt^rr

gt»TT i Sr?r ^ farar̂ l am^R |  ^
% ^  ^ |  ? 3* q^ fa^Ff |  ? 
qqr ST| f^TTT aft ?ftm ?Tf» q f *RT 
T̂fcT |  arftq qfW I  *TI

*(!r ? ^ *r̂  *ff qr Of ?rff qf^ ? r^  i $sr% 
er? Ot^ttt q | ^  |  aft ^qift w

^ t s t t t t  % f  aftr aft #t»ft ^t m  
encq? fc3n%§far?r rr̂ qj ?*r s^Ft jft^m 
■arr̂  1 1 srmFt q?rr f>*rT, ^  qr srf<T
t o  q » q?ft^  *Ft aftr r a  *Ft y #  &  
«TTcT F̂t |  I ?ft 3T5#  5TRT |  I *FT*fT
«rrf^  «rr i ^  srrar^ ^  S3̂  ^  
fqrft t o t  t  «t$t arm i m m * % Of 
pr 10 -̂ar aft Of w  %
5?rwr snawRsr $  \
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«rc i t o t  I ,  <r
t ,  cfcr aftr ^  t o  *r ^ tt^ t s r t ,  m fe- 

arcrsrrct v t  ajfa *tr 
% srrq?t aft 5 f a ? R  §1% f  3 s  
^  ^  f a t  *̂TT% |  I ^  ^facT^R Tw, 
an% f  *Tj| *ft 3TPT«F> ’TrfT f t  ITT f a  ^§<T ST* 

%ft ^TT ^  t  fo  ^ n r t  T«t? 
33TT5T t  3 lh  ^*T %?T |  I sJSfc a*V 
*r4t *ft 3TfcT % wto ^ r  11  a n ^  
'rerr §t*rr i 3?r  w  t o  * t
tftfSFT 3TN 5Tt 55T T | §  ^  3TR ?TtT
*wff ^  ^  ^  ^ m ft H^rsr Sf ^  an^rr i
W% STT̂  3TTWt Sfif «ft «T?fT ?VTr fo 
*R aft ^ f s r e  ftcTT |  arrt %
3JTT3T 3ft Sff ffq I  3T<J*rRf % 3H% <TTS
*nsr armr |  aft* srnft s i*  *r simr
|  I ? s t  % 59 sffasrer aft 35
3TSRTT I  TfS ^5?T 3TRTT |  s fk  48
*RSE qpsr tft W  % TT'fT 'SfTcTT f  a t SIP* 
TOT |3TT, »T2R*l<r % ait 35PTT ^  ^ ? f 
W  W ,  ^  3JTT 5F=r*51  ̂ ? 3nfeT 5*tr
SEPTfT «WT |  ? ^  3ft ST* fg^cTPf *t tftT
*rar t  ssfet*  *r^T $ f r  a t p̂ r  fit 
^  33T% % Tt=fT S*fr aft fo  *R*R
'35T*TT * T ^ t  |  I

aft an1? to t  t o  art# ^ rm  ^ r r  
|  farera?t ■*rtTr 3rf%iT a n rfo ^ s  % ®rt 

t ,  3*ra?t % fw r s«r r 35T 11  
3TT<T% STT?¥r fo«KT ^ t  T̂cT ^ t  ^ t  |  I
arf Mt ariar a *  |3TT ftr farcT̂ r t o  ^

^rTTftW s a w  ^ t I 3ft «r%31% | ,
^R5yr, 2T2rr y i^ f ^ r ,  »r>r?RrT ^r% smr

*Ft 5^ rt# st f̂ ^5  t» ^  ^  ^
*r?t ^  i anq t * s t ^  ?5tfar^ fv

v?r i

1961 ^  *FlfapT *l>t ftq t?  *TT HV
VTfT aPTT «TT, %%!T OT^t VtS ^
T ;̂ WK f^TT, 3TR 11 ST̂ T ^ t  T fft?
j t  n^r, v h rm  ^ 3 ^ t  ^ t  v m  ^  ^  
f t  » r t fu^r»  ^  ^  v&  «Tcrr *rp 11

f » r  W l  f  f t r  faRT^r ^ i t ^ i t  | ,  ^  
a w n rr tT  ^  # s  | » t  | ,  s f t ^ t n t  i f  # 3  f t r  

| ,  f e  ^  f  fw: s tm f^ fs  q;T
s r ^  * 5 > ft  ?t«p «f?t an^na r

«Tf ̂ T ^ t ,  *T f SfTcT ^ f t  S*R T Jf ?T^t STTcft |  I 
a m  f^ar sfft r̂ sftfaft, qto #to
3TT|o 55tfarSf, t t  ^ r  ^ 5> 5y  I ,  a ft 

^  snsrsr-Tf % ft, % f t  *r$t «tt
# s  | i t  |  a f t r  a ft ^  f  ^<ft s r r w r t  

<T<rr t  I ^  r ^ R f t i r  % a r f t ^  3TT<T ®Ft fftfcT 

% gmfspf? 5Tq1t ^t an T^t I  a fa  m x  
* P tf  STT'T^t ^ t f? r  % ^ c T T f^ ^  ^qrcTT |

? ft ¥ S ^ t  q ^ r ^ a r  t o r  arr?n 1 1  p r i f t  
f f t f s s  ^r arm  |  %  g to  arrr© 5fc*r ^  

a n s rift ^ t ,  a f t  a n w  ^ » r  a r # f ^ s  
s ^ r f t  ^ r« F t  irftwtJT src?y 

f ^ T  JT3TT I ^  IT *  ^ | r T  3 ^ 1  | ,
6 SF* sto ^to arrso ^  jpur ftrtrr,
q o  33 *  % 7rr«i ari^: «r(

t |  1 1  w f  f ^ r

f«F ^  fs f^T R  % *T^t ^  I

f | ? § p r r c  ? 't  ^ r e ftfa rc  i ^
f«Fs ^  I  ? 3t r °  q s ®  n?ro  % a fr 

f r ^ r i ^  I  1 1

3TR o qSo tJSo % ^  ^

3^?PTT an?ft i -, W  < P 3  *  ^  q s r
fa a rm  I ,  arr«T ^  w  * r r w r  5 f t fa i^  ** 

s f t  T T « ? T 5 R 5 m f ( ^ k r )  : 3T| W

« ft  ?TH  <ftTT : 3TTT arr^y

^ f e f t  ? >  ^  s f t f W ,  ^  a ft « r ? t ‘ arr?ft f , 
% j f t # f c w  ? t  ^  f t ? f t  i % ^ t i r

«5n% % t o t  a ftw  <rr «P^r « ft

^ f i n f t  w « p t  *w t  t o t  I ,  ^ P f t  s r W ? r *  

ita x a rf % « rw » ff  v t  * f ^ t  t t

f ^ T  ancrr i v r W  t  ( f  %

an<r W  «R  ^  ^  •

arrar g s  ?Tf t  ft?  ^ « r t  * R  faRr
SPPR % v r  p n  ^
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?>5fT |  I aRT
gt<TT t ,  *?t W k  ?RF cPT!J? H*ff SRR §t*TT I
t o t  j w  *%£ 11  qamr *r $5srn»ft 

|  i $  fl8!rr TO ct t  g ft: arwr «n*ft 
«RT*uptf a m ^ t 

?ftfcPfT *?T JT'TTC ^fW t W> ^  t̂cTT |  I 
*nm& aft h ^ ^ t t  Srarc I , &src | ,  
3*wft irnrwnr <rr qx *»ft ^ t f  *rtaSt 
^  gtcft 11 ?r*nfi £*r *5«r  f i ^ n ^ T  
^rt Brnnrst ^ r  rr î #, w ftR
spt STcT ^firqT «TT Wtft ?fijt STtrft I

zr?f q r  ^  wt arr? ^  *r$ t ,  
stst q r  ^  f , sft 60 * m  §  ^ t r
Tsr % sra  I , % « m  ^«T-srT r̂*T «n: 
l?t t  I TOT <TT $«T OT^T I ,  $«T W -9 R  §, 
^r%  55t?fl spt «TT

srq% emsrrcr *f t  ^ t? i t  
t o  t t  jfftrr stfcw  mft? w * t 
sn?pw r *f t  arg^mr §t *r% i

3rrr<t *rrf?H** |  ssrtr srffe sr tf
*ft qTTS 3*Tr;??T ?r?Y | ,  sft srW?re *ftfa % 
3W*iT f ,  ^spFf 5m???T ?rgt 1 1  S* 

2f?r *if, a ft:*  sft q t iT q tf^ ^ r  | ,  
sf s  % s tts t % s ^ t  & v ?  fa rr
*rar ^ i ^  ^Tf'TT g ft: ^  *ft3r spt a m  

i 

srrq* ^ r m  |  ftr s ?  mw ^ tr t  Sr s
r^  t̂rTT t ,  ?7T<V | f ^ T  ^  *FTTm 

t o t  I ,  |f?r5nr % w  « ¥  % f f r  ^*€t- 
^  |  ^rftrsr 3TR7 5fa?zrr ^ f^ f t q r  «w%
5ETû r ?r^ f e n  srraT i ^  |  far urn
?f»?«TT ^fW t f^TT
3iT?rr *ttf^r i t  srsrTff ^  sft if f  *ft 
f^r?ft ^ '» t i  ft? n i  forer *rV ^ g t  jWV 

s ik  s t^ tt  ft? * i  f ? ^ r
*wr 11

% « r ^  ^ngsr, f i r k  e to  §*z§ m; 
gft J ^ i f w  ^ n r  qn& | ,  ^  ^sr ^  ftr% ^  i

% f  f«P wWf v t * t$ t % vs  fwqn 
3TRTT|j fasrcft srw s f t ^ #
^%, ^R Tftr «Tg% farT^ft»%?PT «ft,
3T9 ^r*rit 9t® tTo w.x ftwr »rqr 11 f^TT?- 
i f t  % srtn- ^  f  ftr ftr ?ft»r sft m *  ^  
f , * ta r  *gt f e n  3rr?rr | ,  %ft^r 
^Tfr ?t sft ^Vr ftrmfr^r % 3n?t | ,  ^
ft?T Sr sfr^flR ^  3f]% I  I rr̂ r arrf?^ apt 
3ft «PTTfofa%sH ft?ft ^%^r, ^^lf^yfti- 
%9r«r % 3TK*fr *?t fr?V T^rr ^ttctt i ^ f t ?  
1 3rr«r ^ r  ksth $ift i

3rr«T̂  spijft fp f t i  *r ^ r  ft: a n j^ T  
3 3TTT ^  t5?tr^3T^ ^
3tt f, &ft*r z z  3T»ft ?r«r? ^r^nr 
*?J |srr |  i 3f«t ?t 3r??
sFiq-iT ?r|cT | ,  w tf^r qif^^crrft 
s f t^ tm  qwR ir t o t  11 firff 
m z n  ft srr^r «rr ft: srgcrcr* ark  « r f ^ r  
^  a m  sw ft T ^x  *Rit i t  ^ r p r  f  ft: 
3r?? r̂ 3F«r ^  F̂7T*T ^T 5T^ far^T 3fR
mft: wtfft arm?t ?ftf?rift m  st^tt f t
?f%, ?R*Tl^?n^ VT v m  * i t  [ 3T*rc 3TTT 
^rrfa' |  ftr fg?|?crr?r n  arft eft
55t<ff cR: 3rrqr% f w *  q | ^  ^ r f ^  \ §  
^wft^ ^  ft? 3ttt ssr «tt iftr 
*frt»t I

SHRI J. B. PATNAIK (Cuttack) : Mr. 
Chairman, Sir, 1 rise to support the Demands 
of this Ministry. In a democratic set-up, 
the role expected to be played by a Mintstry 
tike this cannot be minimised and from its 
growth over the years, it can be safely assumed 
that this Ministry has played its role well in 
safeguarding and popularising the democratic 
process and the democratic way of fife amongst 
the masses of our country.

There are some critics of the All India 
Radio who criticise it on very trivial points, 
such as it gives more time to the Prime Minis-
ter, who is the leader of this country. They 
forget that the Prime Minister is the leader 
of the largest political party. The leader of 
the Government naturally gets more time in 
all the countries on the radio. There is a
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proverb in Sanskrit which means that only a 
thief is afraid of the rise of a brilliant moon. 
Here, in our country, the rise of a brilliant 
leadership has made those people who do not 
like democracy to grow in this country, afraid 
of the rise.

Before coming to other points, I would 
like to pay a tribute to the hon. Minister of 
State of this Ministry for her significant role 
during the Bangladesh crisis and during the 
time of Indo-Pakistan war In fact, some of 
the important publications of this Department 
will go down as references of the epoch-making 
period for future historians.

I would first like to deal with the present 
policy of the Government which should find 
its reflection on the policies of this Depart-
ment. In our war against poverty, in buil-
ding up a socialistic society against the 
background of our cultural heritage, the 
Ministry of information and Broadcasting is 
bound to play a very significant role, parti-
cularly, in bringing about a cultural revolution 
in the countryside. I do not mean a cultural 
revolution as it has been misused in other 
countries J do nor mean that sort of revolu-
tion but a revolution in terms of educating 
the masses of our people In this process of 
democracy, the radio, the television and the 
other mass media have to piny a very signi-
ficant role. In some fields, its action must 
be corrective ; in other fields, its action must 
be educative.

Take, for example, the press The growth 
monopoly in Indian press is as staggering as 
its growth in the industrial field. The Mono-
polies Commission has reported that 75 
business houses in this country control about 
47 per cent of the total non-banking business 
in the private sector. As far back as in 
1954, the Press Commission reported that out 
of 330 dailies, 5 owners control 29 papers and 
31.2 per cent of the circulaion......

1 1

MR. CHAIRMAN : The bell is being 
rung...

Now there is quorum. The hon. Member 
may continue. May I request hon. members 
to be present and maintain the quorum ?

Otherwise, we will be wasting the time of the 
House.

SHRI J. B. PATNA IK : I was referring 
to the monopoly in the Indian press as refer-
red to by the Press Commission as far back 
as 1954. They said:

“We found that out of 330 dailies, five 
owners control 29 papers and 31.2 per 
cent of the circulation while 15 owners 
control 54 newspapers and 50.1 per cent 
of the circulation.”

Now, Sir, I come to the Annual Report 
of the Registrar of Newspapers which 
is called Pr ss in India, 1971. It says that 
dailies belonging to common ownership units 
had a circulation of 60.69 lakhs or 72.1 per 
cent of the total circulation of all dailies in 
the country. This was an increase of 5.70 
lakh copies or 10 4 per cent over that of the 
preceding year. During the quin-quinnium 
ending with 1970, this increase was 17.49 lakh 
copies or 40 5 per cent. Thus, since the Press 
Commission submitted its report, the mono-
poly in the country in the field of press is 
growing from year to year. The number has 
now increased from 15 to 18 big houses. 
Control over circulation of newspapers has 
increased from 50.1 per cent fo 72 I per cent. 
In this field there are two business houses, 
Benneii Coleman & Co., Ltd and the Goenkas, 
which are spearheading this mad race for 
their monopolistic stranglehold over the Indian 
press. While on the one hand monopoly has 
grown strong, on the other the small news-
papers appear struggling for their existence. 
Many of the small newspapers go down and 
suffer death within even a year of their coming 
into existence. The answer of Yudistra to

3T?fa argfr ijanft 
m nrfarnr i

Dharmavaka, is probably more true in the 
case of small and medium newspapers of 
India today. I would like to quote some 
figures in this respect The Press Registrar's 
Report says :

••The mortality during the year was the 
highest among the newspapers in the age 
group of 2 to 5 years in which 325 or 
40.9 per ccnt of 729 papers whose data 
v̂ ere available were noted to have ceased 
publication,”
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tShri J. B. Patnaik]
And again they say :

**As many as 97 papers went out of exis-
tence after less than one year of existence.”

Sir, what a wastage of energy and endeavour 
and disappointment caused to those who 
embark upon such new and laudable ventures 
in our country ! We have been able to curtail 
infant mortality in this country by our health 
measures and other developmental measures, 
but we have not been able to curtail infant 
mortality so far as newspapers are conccrned, 
particularly the small and medium newspapers 
of this country. The point is that, sincc 
1954, we have done precious little in respect 
of cuitailing monopoly in this country. 
Regarding the Press Commission’s recommen-
dations, the Press Commission’s recommen-
dations are very clear in this respect. They 
said that there should be a price page 
schedule. There should be control on restric-
tive pac tices among the newspapers and also 
a comprehensive legislation for diffusion of 
ownership among the Press. The Govern-
ment now promises to bring forward a 
comprehensive legislation in this respect and 
I appeal to the hon Minister to bring forward 
this legislation as early as possible, prefetably 
during this session. I give her my advance 
congratulations. In the absence of that, the 
newsprint policy for the current year will be 
an indirect boon to the small and medium 
newspapers. Much hue and cry is raised by 
some big press magnates about the newsprint 
policy of the Government. I don’t think 
the Government will allow itself to be brow-
beaten by this unwarranted criticism by some 
big Press houses and they should not be swayed 
by their threats or cajolery. There is a 
spoksman of the monopoly Press. He has 
recently said that the best way to preserve 
the foreign exchange in newsprint is to curtail 
the quota of small and medium newspapers 
because, according to him, the small and 
medium newspapers are not using their quota 
and they are indulging in black-marketing 
Sir, I can name certain big papers which have 
been indulging in black-marketing and some 
of them are published in Calcutta, Bombay 
and Delhi and certain actions were taken 
against some big newspapers as a result of 
which a press magnate had to sign as a 
Director of a very big newspaper in the 
country.

Sir, I have a few suggestions to make 
regarding the advertisement policy of the

Government to curb this monopoly. Now 
the DA VP issuesd more than >0% of their 
advertisements to small and medium news-
papers. As per the recommendations of the 
Diwakar Committee this is not sufficient for 
the growth of small and medium newspapers. 
So, I appeal to the Government to enhance 
the rates to 75% Not only that, there are 
other advertising agcncies which are indirectly 
controlled by the Government, i.e. the public 
undertakings. These public undertakings do 
not abide by the recommendations of the 
Diwakar Committee. I would like the 
Government to use their influence on the 
public undertakings to follow this policy of 
diverting their advertisements to small and 
medium newspapers.

1 would now come to another point. 
There are certain newspapers which have got 
a tendency of devoting more space to adver-
tisements than to news. The Press Registrar 
himself in his leport says :

“There has been of late a fast-growing 
trend among a few dailies having a circu-
lation of 50,000 and above devoting more 
than 60°,', space to advertisement.”

1 would like to call upon the Government as 
to whether they should treat these newspapets 
as newspapers. As these papers give more 
space to advertisements than to news, they 
should not be treated as newspapers and no 
advertisements should be given to them.

I will only deal with one more point and 
finish. The Indian and Eastern Newspapers 
Society is the spokesman of the management 
of the Indian newspapers. But this is the 
most undemocratic organisation. In the 
executive of this organisation, 12 ex-Presldents 
sit and they control the decisions of this 
organisation. How can they call this organi-
sation a democratic organisation ? Will the 
Government ask this organisation to be more 
democratic as they have asked the PTI and 
the PTI has now taken more people so far as 
small and medium newspapers are concerned 
in the directors* board, so that this organi-
sation too may become more democratic ? 
Otherwise, they should not recognise this 
organization as the mouth-piece of the Indian 
newspapers.

MR. CHAIRMAN : Thank yoti.

MR. J. B. PATNIK : Concluding my
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speech, let me just touch upon bnefly the 
demands of my State or Otissa and then finish 
my speech I will crave your indulgence to 
give me only one mmuie mote

The Minister comes* from Orissa J here 
fore, it miy sound partisan for me to speak 
about Orissa s demands But I can t but 
speak because Orissa is a very neglected State 
For example, take the ease of recognition given 
to the Onya language

Becaus'* of historical reasons Oriya 
Ianguge remained a neglected language The 
Ministry publishes ‘Yojana in different 
languages but not in Onya. The wall-ncws- 
papers are brought out in dillcant languages 
but not»in Onya Other languages ate taugl t 
in Hindi speaking are is through the medium 
of the AIR but not the Oriva languatt- Why 
this neglect of the Onyi lan^ui^c by this 
Ministry? J lie AIR station in Icypore in 
Kotaput district has a transmitter which is 
meant to cater to the needs of the Adivasi 
people of that area but is only confined to 
the limit* of the town of kyporc bceiusc it 
is a veiy small set Hitrifo'c, I citnnnd 
th it there should be i 20 K.W tiansnmter 
theic m Jc>porc “lnd theic slu uld be two 
transmissions ins eid of one unnKdiutcly

Tinally, in rcgvd to the allotment of 
glazed newspimt, the Ministry follows an 
obscurantist jwlicy They allot g) i/».d news 
print only to ictual users but theie arc many 
magazines which have come to the licid latci 
and they are debarred from getting the gla/ed 
newsprint This obscuiantist po’icy should 
change and the glazed newsprint should be 
allowed to magazines which ha\e not l>ecn 
allotted this so f u

With these words, I support the Demands 
of this Ministry

¥io *wF*frnrw*r r a w  (*T7*iV) : *rm- 
<rf?T arw m rot w\ n u m ft

szraf̂ r TTft TT tTT jg m  mWR $ I CTT 
"w f 3r«r% »n*ft m
vftiT ^  gq 7 yvrf, 1971 sFt spfcOT 
1%$, 3ft ft aft TT faTT
fa  a r r fw rm t s*rm R  s r r «t> * t w  ft 

$taT I  fa  srpFrawrfl' 3«rfar ^ t t  % 
ifaw jta  «r?T*rr s m r  Tiwtsw «rr#

^Mt srr?r £ ft ^  snrcft *rt 
s s t  wxrr | t t  ^ T??n £ fa

frn *r srt w w d
ft 5* s t t r  *r £ft ®r«rr t  fa  Jrr?ft
STTTmmt fa*ft ^   ̂T 3T3R mere
t o  ^  ^  1 1

3TT̂ .?Tr«T 4\ <*3T *FTT f  f a  n r  cRTI 
?ft s^rfaT farsr «rt gpr sirf^R
fVsr TOPIT 5ft "?TR TTcT f, 
?̂fa?r $*rft eTTT erRsiR q? srr r^x

I  fa  drTTT^Tf^ft ft sqfaj t  ?rroft
i f  1 dfR T»ftfm  3ft 7*TT*T

^ 5  I ,  f r n d t  s p r f t  * \
f a r  ^ P 7 r  J , fa  -»T«rt "T
‘TF5,T>9r?r crfr^f  ̂ f  j f̂ rr 1̂7 I tr-tr 
WT fâT*T TT qfblfacr TT ^  ^
»ft TTft f  r̂sifr
cnt^V qf> f - r i t?  K v jtu  ^

^R -4R  17T f  ff  ?*T V qfTSlIM IT
<4 « 'RdT r I
t?t f  t  « tr n  7m r r  w  *r
ÎT 5TTTIT m i n  fj v i  r € tf

cPT ^ ST/t < »TTcr I f  ̂  TZ 3R
arr-rTT 3TI2T ^Tf'f t  f̂ rr jt rfnTr̂ T̂ r'nr
gRT T r ^ r f - r  ^ 7TCT sr^R TT

<=TT sr^R T  T̂TŴ T %
fejr dTTTrsjTTÎ r Tf «ft 3TJ-TTJT

^  iHT ^Tf?4 <r*TTr ^ t - ^ c t  s t -  
iftq- faRTtft g t̂ *  f?«r fnrr ^ r i  

T W  vJfTJT d ffw  
fa?TT ^ T  3fk STHfST ^vsT 9THT
^  T̂Tq- T7 f^qi *RT I

ufa drr'T f̂t? ^ 8rr*f
12 JTT̂  ^  &TT 16 JTR r  rft 

qm 55n̂ TT, ?T*ft N*w»r n  Tt?T *rr
fa3T?q |3TI t  I 3 W  f a

arrci^i^ r  »r*rm̂ 3ft 5fi%
^  5^'T TT Tt*TT 9RT f^TT »T??T

I I  fsR>sft ?< r̂ ? t  ?r^Rr f t  w r ,  <t?lT 
writ* r t  sft ft 5 f t ^ r  m v z i  srT«?r



231 D G (Min. o f  I  and B.) APRIL 24, 1972 D.G. (Min, o f t .  and B,) 232

[3To ^ft*TRT*r*r qn»¥*T]

g f tft 3S 5rs??r?rr ^  ^  &%x
q f t  i sr^R  ^Tcfr *t s^c tt |  

fa  anqnwtfr qw s *pt s r r  sms stst 
5PT T? *TZTT I  I 15 S R , 1971 *T
BTRTisrsrroft qrr wtfaat
« r w  % s ^ r r ' t  % si*  *r ^ l ? t  q*rr 
simftcr fasT 1 1 f  s  sr^R qft sra t % ^sr*  
*t*t *r farrsTTfaqr |  f a  arram -
cTI’uft fsRteft s^ t % fa q fte  *ng> qft &%x 

| » ^  s t e  ^  1 1  s s  ^rf^t t  %
3TPT fStO  tfTqfapT *f V ST*T *Ft S*t*PR
qR i s s  h t «t qft $ fa* sV t h i - ^ t§st  g i

^rwfTofl- % qrf ftwT«r t ,  srcs qv  
^|?T 3TT faUFT FTlcT *?TS2 f*nTT*T fc 3Tfa 

ST1* S Tt̂ p q;T*y f  ?T| SffT |3TT |
s s s  f®  qsrvR faq  ^  t ,  f®  
arcfire afK farenfas ^n% ^ i %fa*
ŜfT *RT |  *TT

3S% aTTS-qPT *t f t  faft 3TT?r I  I STfT 
% ?t#V fa *  arr?t I  t  arH?rr ^TT^r g  
f a  % wq> Sf?t farj arfit % ? ?S  ^T 
qrtf spR̂ T *j?t I  I 3nq% 1971-72 apt 
f tq ti  *r s to - s to  fa*gr f , t o  42 q-?; f a  
*qte v?t4^r % *rm % fa% feesft 
ir % srfT> % qw^Tfr m t  ar?*r wt»ft
apt ^ s r f ^ r  *r % % fa?r sprrs facrr *ror i
STTq f^TTT 5T̂ t ^ t ,  %T5J STOTTS *TeT fâ TT 
1 1  $  ^rferr |  f a  srr^r % s M  «tV 
j f t f r  i sqr frjpc ftrsrrfa^ m -  
?rT^t |  ? «ftt f^5?t % arrs-qm ^  
^ r  « > t ^  |  ? *  srnprT $ fa  
arrq *fnr w  srr* ^  «wt ^fe^rrw |  ?

wm-sT«r s s t^ s tr  srstrq1 |

^  it w n  '*$** * %
«rr? ^  srrq^t aft ^torr ^  ?[fw |  ^  ^%?r 
5T$ 1 1  sftr amnT ^  |  fa  q$r 
sft iTFnÔ r snrctfr jttt wrt v ft arT̂ t
| i t  s h a f t s  q ^  aftr
f ^ f t  *f 3f«rf^3W3ft $  «rft ^

? n ^ T R  ?tcft I  jft %?!ft S WTS STTcft
1 1  f ^  % ? r  % sfTqqrT

eft it«TT 'snrgtr i sm to r  im  
% aft mcrw JTfrqr ft% |  * r  ^ f f^ t  
%  SflT^Rt %  sr?<R 555ft srqrR qft g W  
f ^ T f  ^  1 1

sriraft ?r t̂*r sft̂ r r̂t s s r r  usr^t 
^t fa^r 13 if  srrar f̂t ^rft 1 1  ^fa?T 
% f w  ^  1 1  arrf^T *rf w  
|  ? f ^ t  % ^ft sfVt s s t ^ t : st st t o t  t t  

s^r^t fŝ JTT =*t%  ̂ i

t  aft s  H t^ j t  qiTrfT |  f a  f ^  
stsrot %  str *r snq ^t Ttf fr^ s ^  sftftr 
fr|t ^ i s s  s  =q?r qr*r̂ V ?r f a s  srn r  

s  spfr |  f a  5»r% fMt jftqr % crsp s ^ i ^ t t t  
sfsfcT w 1r =*rrfk% i 3 tr s*  anq
% nferf STiJt Tt, 9TT*n? "3S q  ̂ «fY
3Trq?  ̂ r*®r ^  #, aftr s s f e s  ^sft ?  fa  
S^rW^TT sfafa Ŝ ITcTrr: aiiq % 3>qr 
r̂srfT ^sfaq w r t  ^rf% t  i

*afcft ^  ?S  iT* if 3TT-i> TUT «ft 
t  T̂T̂cTT f  f a  STTq ^S% m  S  foRR q»T»t 
sftr ^ t f  S5JTf^TT sfsPr fapcT *T»t fas% 

^ ^  aft VTTTcftq t7>r I  ^rq>
fprf* sqr^R ^t* sqq qr fas* s#’ i ^s% 
fe r̂ vfe arrq q?t f̂arnrr f̂t ^Tsfsn mr*\ 
qt ?fr «nq %  qrs s r ^  |  aftr ^  ^Tsfer 
m x  sq% |  i ar«ft |>trr ^  |  f a  fsr* «r?r 
^ aft sst^tr t  % r^ 'T  Jr t̂ qjt 
?f|t fa<*t i m^er % sri* ^  sf?t «ptt 
^ t  arr t $j  I  ^  ?ft fa ^ r r  % ^  an^r 
wt»T arm %% I ,  %fa?r «TTT5T % ?Tf| f¥«rf?T 
w l  ^  OT^Pt ST^S ^  t̂cTT I  I 
snq ^ 3rq?ft ftqt^ s  ift faftqjR fam 1 1
5#  HRcT %  3ft ff^R 5>crT
1 ? R F r  uf? arrq apr *faft vt <ft eft 
^rsftT  £TSfa2T  ^  «rar  ̂ % 
s^t ?r̂ f «Tfsr q??rr i ^s ^rrjft *t
anq q̂ t ^  qr^n ^rf^tr i

t  snq % srw rs *t q*P srr?r aftr
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SRTtfT I TTqr 5TT̂  *ft*TRSt £
3TTT % 5TTT 3 T f? R  STF^T £  I fa r? $ f*r

fa?*rer tf s n n f t  stcpft t ,  arcq 
% ^q if 11  &faR 

crar ^  sjfofaft snr?r g i  3*tt fa: q*
^  arrfc % f ^ r  srsrm irefV ^
tft qer 3?t n v  srfafofq »r*ft |  i q*r 

srf »r**fk arntq 1 1 $  a n q ^  ansrc ^  
TO % 3*t q$ »̂TT ^TftfT ff :

He has been trying to influence Mrs. 
Satpathy who is the Chairman of the 
Children’s Film Socicty, by various devious 
methods. He has employed a personal ser-
vant ot the Minister in the payroll of the 
society’s* oflice at Sapru House, New Delhi, 
though Sapru House authoiities do not allow 
any outside watchman. He has been sending 
the officials of the society to help the Minister 
in election campaign in Orissa paying TA 
and DA from Society’s account.

t t ,  srrq a r ^ R  k n  f . t m  

% m x  ^  ^  I 1  w ,  q*r sr̂ TT?r *refT * t 
»T*T<I ^  *T Wr f̂ TT |  I SfRtq I

far S ffa r  % S&WR *f ‘*TT,T f55?rr

|  1 1 |  fa: arfa spV arm far
3T5?R *R =rivft frr-STT ^ fa*T OTTT ^
sft far^i t ,  s r o t  ^  ^
s®rrf$r afcc sttt qr s$ t  ^q %
3TRT W l f f f t  I

$  <$*P a f t *  S R  * f t  a f f t  #% fT *R»TT 

^Tf^TT I STTT^T fa ^ T R  |  S R  i f s  ? R T

frqfcjR i srit *r 5® s t r  r̂r*i% 
arr? 1 ?ft f t  anf ^  faq>? anl far sr?T
% *r?>^ arc?* q* wrr $ w f t» T  w n ft

f  I q? ®FT |^q^*T f t  ffgt VTct t  SffrF S ft
q r  faq% ^  ^i r t

1 * 1* %  forfar 2-3*71 r̂ arrq%
«ft q?r <*T f ^ r  % ^ r ?  |  aft 

aiq% firm * % farJt f  1 1
^ r r  ^ t ^ t t  | :

'There have been consistent reports
against Director, Song and Drama D ivi­

sion alleging : (1) misuse of the official 
position for monetary und other gratifi-
cations ; (2) Appointments and dismissals 
of staff artists accoiding to whims and 
caprices without conforming to any norms 
of the government departments” .

#  a tn  & ft%CT qrw r g  Pf

“Director, Song and Drama Division, 
has not yet replied to the qucrries by the 
Ministry.”

«rrc i z  t :

“I understand that on account advances 
to the tune of several lakhs have not yet 
been settled ”

fqiT 3% qr^r |  :

“Song and Drama Division by virtue of 
the work entrusted to it has the status of 
a public relations office Apart fto.11 the 
programmes presented by the Division, 
the personal conduct of the officers ol 
the Division is as much before the public. 
The above illustrates the very undesirable 
conduct of the Director so fat as female 
employees arc concerned .”

«rp? 3R n  # :

“(a) Diiector, Song and Drama Division 
should be retired with immediate effect ;

(b) The administration of the Division 
should he entrusted to a suitable man 
from the CCS cadre and the distribution 
of work among Dy. Directors should be 
done moie rationally ;

(c) Drawing and disbursement charge 
should be handed over to a suitable man 
from AGCR ;

(d) The working conditions, recruitment 
and dismissal of staff artists should be 
rationalised.

While (b), (c) and (d) may take a little 
time in compliance, (a) should be imple-
mented immediately and compliancy 
“reported within two day#”.
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[ st o  <t t £*t ]

srn? 3iT3r ? tt  «r?f faq% £it f 1  
«Ptf qrftfacr faer ft*t m  t o *  f M s r c  

*TFt STfff, OTTt *ftTT<S *T fagTT faqrr 
im r i 3*rt?r m  ”>  f t <t t  t t  ^  

fk*TT, Sfa*T 3TT3T <ST Tj? fc?$t *t gt IS  
f q  ^ i vfrqr^ *r »i*r ?ft ^  11  ^  %

3TR>T ^  fa^TR % 3HT 3TT?t
I ,  # fa jr T t ?Rq> T tf  ssrr?r ?r|t f o r  
iprr I 3fr TT*T £ fa  ?r ?THT ^  * f t
Star 1 1  *t I  f a  v r  arpftft 
spt ^  Tt srr% i

S?T sfifaw T  3jT̂  ir 4) sTfrT f®  T^T 
»m i P m  *r *ft 3 wrjm It  t? s ir
% TT*T T^  3*TO 3T W T  TT<*t TT s fa ff
srfhf̂ rfsTcsr 11  <sm R t tw ^ t  % s t r  *  tft 
STgff ^  3TTf t  I ?*?% *T tft 9£<T E*n?T 
^  art 5ps*cr I  i ’w f a ' t  f a t  *?i i 
3 *TTt T̂?fT fa*5*ft oft* 3fr
q?r t  T tft sn?*rrfT f*w r  i % 
srnt m  i f r ^ a - *r fa*rt<T?r <t 3ft 
ffrfcr I  «ra sg?r ^  i $  TfjfT ^rrr?rr 
I  fa  ©tt qsrt t t  f«*n*R ^rrf^  i
^FT ^3T I  fa  aft <T5r ?R TR  T t ST9r*TT *1 7%
t  ^ t t t t  m  f e w m  fas* t r t  £ aft s t c r t

?r$t TT*t ^ f a t  =rgt f i r ^  % i v r f s tf  
fT srm  tV aft 'Tsfa |  s s t t  sra^rr 
*errf t̂r 1 1  anm  t t ? t t  ^  f a  ^ T t  srarw f t  

i s r f  3nT ^ r r  arw t t
f^nrnr s tT  ?t*rr i anar̂ rr̂ V ?ftf?r 
arsrsrT^t % faTisr *r ?mr?» sr^ ^tiett r ^ t  i 
^rspt sjncrf(frsFar »F«?h?rr^f» fa^rrc gt?Tr 

i s r r^ ^ -  f j ? r t^  % 3 tr  arn«FT f^T R  

m  I  ?

t  T^TT ^TffTr ff f a  TT3T^TR sftT 
ST̂ fT Tt aft SRTR®T f**rfa t  ^TTt sflX «ft 
tm  Tt w r  ^ r  i g?r Jr aft anf?- 
^rtUr w r  ? ^T ^ t aftr ^  a n w  emfr «rrTf«rer 

^T^TT ^  I 3T»re«S* ^

^  STWTwrft TT %5ff ^ft®^ % fwSt tft ?TT5ff
% APT Tt WT X ft |  I TfT ^ t  fT^TR % tft
w r t  f tm ftw  Tt 1 1  arrf?fr?ft $aft ^  qT
«ft ?r$f t  I JTR T t s fk  «ft ^
3IT9TT TTffT f  fa  **9ft BJT*T
¥ t  1 1  3n?w ^ r f a r  ^  f a  t t 4 t w
% fTRTTT *r itc t s r^ r ^  fa^r ? tt r  «rt 
an t | |  F S ft, vft'TT ,̂ 3WTT TTSWT afk
TOT ST̂SFT % I f f  Tr*TT»T T T  ft SRW
? m  ?

tfrfsnsPT t o r f  TT^t j »  
f9FTT Tt^t «tcft t  fWT? % W
^Tfasn? P I ^TTt ?>T*TT ’TTffq I ait faw

crT ^ T5f t

5f^t ^TH ’srrfcg I m r rjrq; ^  3TTq
q  3ltT ®[ % JtRtPbIt ^  ^  I  ^ fa ff 
^fafT3r?r *r  ? t ?r ^ % fsrcr fag^T^r an% 

t  farSTTt =̂5% flt f  FanWT *RT* 
<JT?fT ^TT 3*T  ̂ q‘??TT ^ I T'T T t 3f>r tft
&srR fw r  ^ h t  ^nf^^r i f t  ^  W r
% Q\T *T vff f^r%^ TSTJTT fa  ^^TT

^f?r fT?r $ fa?*r *w z  «ftr ffrcsrmsft 

%, w &  5 ^  gsriT a r ^ t e  t  #i

If armi TTrTT g f a  Tt aft m$ TT^t 
t  ^fTTt 3ftT W^t TTft^T 3T3f^ wn?r ^  I

SHRI PRIYA RANJAN DAS MUNSI 
("Calcutta-South) I congratulate the Ministry 
of Information and Broadcasting on its 
achievements and support its Demands for 
Grants 1 congratulate the Mimstiy on the 
rote played by it during the crisis which 
confronted the nation very recently

Smce the debate began this morning, I 
was listening to the speeches of members of 
the Opposition, particularly of two of my 
friends belonging to the CPI(M) and the Jan 
Sangh It is a fact that to te  involved m a 
battle with the odds he&%y and to win a war, 
certain things have to be done which are 
good , certain things also have to be done 
which are miserable But it is the duty of 
patriots and learned men to keep m one’s 
memory those things which are good and
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make use of the things which are bad only to 
analyse them, leam a lesson from them and 
not repeat them next time. But I am sorry 
to hear from opposition the description of 
the role played by the units of the Ministry, 
particularly AIR and the Films Division during 
the crisis which faced us when the Bangla 
Desh revolution was on. I do not know of 
any other example in world history, but 1 
should say that even the Mukti Bahini has 
admitted some days before it came to a 
festival in Calcutta that they won not because 
of the leadership of Mujibur Rahman, not 
because of the enthusiasm shown by the Mukti 
Bahini but because of the Sincere co-operation 
of the Indian people which had been exhibited, 
manifested, in the All India Radio on many 
occasions and in the Film Division’s news-
reels and by which they were inspired. But 
I am sorry to say that not a single Member 
of the Opposition today till now has admitted 
this as a credit to our Ministry and as a good 
performance that we did during the emergency 
and crisis of our nation.

The hon. Member from the CPM, when 
he initiated the debate today—I refer to Mr. 
K. C. Haider-attacked our Prime Minister 
as a dictator, a ruler of the Gestapo gang and 
so on ; and they called the All India Radio 
as All Indira Radio. I do not like to attack 
the Opposition front loday, particularly the 
CPM, because I am Hindu ; though I am an 
Indian, I belong to a Hindu family, and 
among the Hindus there is a custom that if 
somebody is dead in the family, or if any 
relation has expired in the family, we have to 
observe a mourning period and during the 
mourning period, even if one did not like the 
person who died, it is not the habit of society 
to accuse or attack that person. The CPM 
has been a partner in democracy in West 
Bengal. They are observing still the mourning 
per od. So, during this stage, I do not like 
to attack or accuse them. After the mour-
ning stage is over, I will accuse them.

Sir, the mainstream of mass media in the 
country consists o f three things : one is the 
newspaper ; the second is music ; the third 
is the film . W ith regard to the newspaper, 
I  would like to confine my remarks only to 
the newsprint allocation today. When we 
*peak for socialism, we must realise that the 
task o f the people in the socialistic transfor­
mation o f society, the task of the Members of 
Parliament or the legislatures and the task of

the political parties are immense. The task 
of the journalists or the newspaper-owners is 
also immense.

Jn this connection, I may cite an example. 
Before the mid-term poll to Parliament, many 
newspap.rs of India tried to curb our idea 
and outlook and defame our entire objective. 
But soon after victory, slowly and gradually 
they have realised that even for their own good 
they should stand by the people and support 
their views and policy and that they should 
rely on the people. That is their commer-
cial outlook. My request to the Minister is 
that regarding newsprint allocation, we should 
not allow the big monopolists, at (east the 12 
big monopolists in the newspaper world in 
India, to contitue to issue as many pages as 
they can ; they should not be given as much 
quota as they want. It should be the right of 
the smsll newspaper owners. I request the 
Minister to come forward with a measure by 
which there will be some sort of cciling in this 
matter. Let the newspaper owners under-
stand that just to give advertisement and earn 
more, they cannot conceal the entire outlook 
of the people just to earn their money. In 
this connection, I suggest a new thing, to the 
Ministry ; namely, if it is possible if there is 
financial capacity to give additional finance, 
they must form journalists’ co-operatives all 
over India for issuing some sort of newspaper 
to exhibit the socialist ideas and the socialist 
outlook of the Indian people.

With regard to the AIR, the performance 
of the AIR during the last crisis was good. So, 
I do not like to accuse the AIR. I would 
suggest cnly one thing. In the programme of 
Vividh Bharaty, as is being broadcast at present, 
I sho'ild like to mention chat the programme 
of Vividh Bharati should comprise ail the lan* 
guages of India, the regional languages, and 
not of any one particular language.

With regard to films, I would like to ela-
borate some of the importont issues] First, 
the complex nature of the films which are the 
main mass mediate today in our country should 
be taken into account, and the film industry 
is the main, basis ground for film development 
I know that as far as film development is 
concerned, mostly it is by the State Govern-
ments and only partly by the Central Govern-
ment, in that the Centre makes some financial 
allocation to ths Film Finance Corporation. 
My request to the Ministry is this. Today, 
India is moving towards progress to become
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[Shri Priya Ranjan Das Munsi]
a good society and a powerful nation. As our 
Prime Minister said this morning, if India is 
great we will all be great, and we will all be 
great if we make India great. It is my sub* 
missiion that whatever we accept, whatever 
wc manifest in our day-to-day affairs of life, 
both in the cultural and scientific fields, must 
be genuine and it must bs attun d to the cul-
ture and heritage of the Indian people. But 
I am sorry to say that in spite of the Film 
Censor Board, from day to day, we are find-
ing that certain films are being exhibited in 
foreign countries, and even in our own coun-
try, just to earn money and just to express 
some sort of culture which is entirely against 
our social philosophy and against our national 
culture. Indirectly it is poisoning our nation, 
particularly the younger generation.

15 hrs.

Th: film Censor Boa rd should take strong 
action in regard to such matters. It should 
not be doie by son; retired people who are 
not abb to f„*el the pulse of the younger gene-
ration. It must comprise of talented people 
people who aie involved in people’s activities, 
people who are in scientific field and cultural 
field, sports, etc. The task of the film censor 
board is not only injecting national culture 
outside India and earning money in foreign 
trade. Sometimes we export some films in 
accoidance with some trade agreements to 
some countries. In some such films I have 
seen scenes of drunkenness ; it has become a 
fashion to film such scenes in rooms where 
Mahatma Gandhi's portrait or Jawahailal 
Nehru’s portrait is painted on the wall and 
then the drunkards are filmed as throwing 
their glasses at such pictures. Of couise they 
like to show the mental imbalances but it ulti-
mately discourages Indian people and it is 
against our interests.

SHRI K. MANOHARAN (Madras 
North) : Mr. Piloo Mody is asking what is
wrong in it ?

SHRI PILOO MODY : Where will you 
drink, since every room has these photo* 
graph ?

SHRI PRIYA RANJAN DAS MUNSI : 
Good, modern films are not brought out by 
the industry and I request the hon. Minister 
to send a study team, particularly to the cas*

tern parts of the country to know the technical 
problems due to which the industry is not 
developing, in the last few years. We are not 
producing good films to express our national 
culture.

The silver jubilee year is coming and I 
am proud to see in the report of this Ministry 
that they are taking steps in connection with 
Aurobindo's centcnary. I hope they will take 
steps also in connection with the bi-centenary 
of Ram Mohan Roy. In connection with the 
silver jubilee, the Ministry should have special 
programmes in the All India Radio and in the 
Films Division in which the entire indepen-
dence movement, led by the Congress Party, in 
association with so many other teams in our 
country, should be depicte 1 so that the child-
ren and the young people could easily preserve 
in their memory for a long time these events 
in our national history.

SHRI PILOO MODY (Godhra) : I
regiet that like the re'-t of the speakers or 
most of them at any tale, I cannot get up and 
congratulate the minUtry nor start olf by say-
ing that I support the demands for grants. 
As a matter of fact I have a cut motion which 
says that the entire demands should be redu-
ced to Re. !/• as a token of the existence of a 
large depaitment in the Government of India 
which, 1 regret to say, in the last few years 
has turned into a propaganda wing of the 
Congress Party.

I cannot really understand why the Prime 
Minister continues to be the Minister in 
charge of information and broadcasting be-
cause I believe that many of the policies 
which Mrs. Indira Gandhi started as Minister 
for information and Broadcasting have not 
been followed through when Mts. Gandhi 
became the Information and Broadcasting 
Minister in her own cabinet.

Take for instance—I say this by way of 
paying a certain compliment -when she was 
the Information and Broadcasting Minister, 
she started the process of professionalising the 
Ministry of information and broadcasting, 
getting the necessary talents into the Ministry, 
so that it could run with professional compe-
tence. I find that the entire process has not 
only been stowed down, but has been reversed 
in the last few years From this, I think that I 
must draw the conclusion that the requirements 
of a Minister of Information and Broadcasting
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in somebody else’s Ministry must be quite 
different from the requirements of a Minister 
of Information and Broadcasting in one’s own 
Ministry.

Take, for instance, the Chanda Report A 
first class report has been prepared, a profes-
sional report has been prepared. It has made 
basically two suggestions, that polities should 
be removed out of this Ministry, and that a 
ccrtain professionalism should be introduced, 
so that the entire department is made a com-
petent wing to disseminate information and to 
give recreation and entertainment to a large 
mass of people in this country who are depri-
ved of all other means of entertainment and 
information. And it had also recommended, 
particularly, that All India Radio and Tele-
vision should be turned into autonomous cor-
porations. I still, to this day, have not heard 
one sane, rational excuse why the Govern-
ment has been constantly jesisting the turing 
of these bodies into autonomous corporations ; 
particularly when now. with all the strength 
that they have acquired by one means or the 
other, they have all powers concentratcd in 
their hands, at least let the dissemination of 
in^orma'ion go on without its political over-
tones.

Take television, for instance. It is the 
most advanced of m^dia for the dissemination 
of knowledge and yet you finJ that the manner 
in which TV is treated in this country is that 
it is considered as a sort of adjunct of All 
India Radio. There is even an in ter-change 
of cadres between one department and the 
other not realising that TV as a visual medium 
is something quite separate, requiring a com-
pletely different expertise from the radio which 
is purely a medium for audio education and 
dissemination, and that each has to develop 
its own expertise.

The All India Radio for the last few years 
lias been steeped in politics, both internal and 
external. The internal politics that goes on 
is something unbelievable and has brought a 
certain reduction in its standards all the way 
round, and the external politics has rcduced 
its credibility considerably.

Have you realised that one of the most 
excessively taxed things in our country is in 
formation ? In a country where 75 per cent 
of the people are still illiterate, the dissemina-
tion of information is one of the most heavily 
taxed things in our country ! For instance,

every part of a radio, which can give infor-
mation to people who cannot read and write 
and which over the last so many years has 
caught on all over the countryside, is subjected 
toexcise tax. Then the finished product has to 
pay excise tax. Then there is sales tax, then 
there is tax in the form of a radio licence. As a 
matter of fact it is such an expensive in strument 
which should really be—if one is to advance 
the socio-economic objectives that have been so 
often spelt out here—realitively cheap for the 
great mass of our people. And the same goes 
with TV. As a matter of fact, if you were to 
examine the Budget, you will find that the 
taxes on licences and advertisements that they 
have collected exceeded their own budgetary 
provision for tbe propagation of radio and TV 
in this country. I think this is a backward 
lip. You talk about a modern society, for-
ward outlook and great social change, but you 
cannot do it without making excessive use of 
these media for propaganda and for education 
but you find that out of the Rs. 23,000 crores 
or so that we are spending on the Fourth 
Plan, only something like Rs. 40 crores will 
be utilised for t' is particular purpose. I think 
it is a monstrosity in terms of what is being 
said or propagated.

Coming to malpracdes, I can understand 
that the temptation to get one better upon 
one's opponents is irresistible, and tbe charge 
has often been made that if you were there, 
you will also do it, but I expect a certain 
amount of restraint in matters like this, a 
certain amount of good taste. And I find 
that for the first time the newsprint quota 
system is being used as an instrument of policy 
it is being used as a key to keep people in 
line. Let me tell you, I have suffered as a 
result of this newsprint quota for the little 
paper that I run. If somebody like me can 
suffer, in spite of the fact tha I have written 
to the Prime Minister more than once and to 
the Minister of Information and Broadcasting 
several times, I have not received any satis-
faction on the points I have raised—what 
about others ? As against that, take my 
friend, Mr. Shashi Bhushan. He can walk 
in and plunder reams and reams of paper to 
publish all the non-sense that he wants to 
print and there is no curb on him at all ! This 
newsprint quota as an instrument of policy is 
really disgusting. If we import just Rs. 5 
crores worth of newsprint, everybody s de-
mands can be satisfied. We do not want to 
do that, whereas we go on wasting billions 
of rcpees of foreign exchange on other iteens,
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When it comcs to newsprint import, Rs. 5 
crores becomes all too expensive for us and all 
of us start saving on this items, with which 
we can screw up all the critics we have. I 
think this is a very small price to pay for one 
of the most fundamental of freedoms, namely 
the freedom of the press.

SHRI VASANTRAO PURUSHOTTAM 
SATHE (Kola) : Monopoly press.

SHRI PILOO MODY : You can call them 
monopolists. Some day I will give you a lec-
ture on monopolists and you will find that all 
of them are sitting on your side of the House.

What are the consequences of this 10 page 
restriction ? Do you know the economic havoc 
you are going to play by this ? I ask the Prime 
Minister and the Minister of Information and 
Broadcasting : Do they read the small papers, 
about which they cry, or do they read the big 
papers which give them the information and 
the news they want ? That is, provided, of 
course they read newspapers This 10 page 
policy is v^ry much like your 10 point pro-
gramme—a great deal of wishful thinking, 
some warped economic thinking and a massive 
dose of propaganda. You talk of monopolies 
and about people who are perverting the minds 
of the readers Beyond that, you can do noth-
ing. You play economic ha\oc with them 
and justify it in the name of monopolies and 
get people like Mr. Sathc to talk about it.

SHRI VASANTRAO PURUSHOTTAM 
SATHE : 60 per cent of the space of big 
papers is wasted on advertisement.

SHRI PILOO MODY : It is that 60 per 
cent of space wasted an advertisement which 
permits them to collect the balance of the news 
which Mr. Sathe wants to read.

I think this question of big and small is 
like class conflict that this Government has 
been using for a long time to divide this 
nation and divide its various strata of society. 
The malpractices go on on a series of fronts, 
when it comes to registration, when it comes 
to allocation of newsprint, when it comes to 
patronage for good behaviour, when it comes 
to threats of victimisation to those who criti-
cise, when plums are given on AIR and TV to 
half a dozen journalists out of a whole press 
crops of over 300. These are the pelf of office. 
'Then comes the question of accreditation.

Those who are favourable get accredited and 
those who are not do not. Therefore, I 
would end by appealing to the Prime Minister, 
since she was in such a generous mood this 
morning I know she will not share her 
power with anybody. At least let her share 
her media with some of us.

SHRI SUBODH HANSDA (Midnapoor) : 
Sir, I congratulate the Ministry on its com-
mendable work, particularly during the Indo- 
Pak war and the role it has played since the 
Bangla Dcsh affair started. Now we have won 
the war and I am sure AIR will play the same 
role m future. But I am sorry to say that 
nowadays we are not hearing those inspiring 
songs from AIR. I would request the hon. 
Minister that at least the inspiring songs 
which inspiic the country must be pla>cd 
every day just at the beginning of the services.

Last year when I spoke on this budget 1 
spoke about the tribal programmes which are 
broadcast from different stations, Tlieie are 
23 stations from which tribal programmes are 
broadcast in 93 dia'ecls. Since I am not con-
versant with all the dialccts. I would confine 
myself to one dialect which 1 particularly 
know, namely, Santhali. This is a weekly 
programme fiom the Calcutta station for a 
duiation of 15 minutes. I do not know 
what purpose would be served by having a 
programme of 15 minutes in a week. I am 
sure that this programme has not bpen able to 
make any impact at all on the tribal people, 
either on their customs or on their culture.

This broadcast is made in a very bad 
manner. There are only five or six recorded 
cultural songs which are played alternate week 
foi five or ten minutes. They have become 
very monotonous and we here the same songs 
over and over again. I am not able to under-
stand why the same songs are repeated. Could 
they not get some fresh songs ? So far as 
talks are concerned, they are given in such a 
fashion and with such pronunciations that 
even a Santhal like myself could not follow. 
It is really strange* I would suggest that only 
people who arc well conversant with this dia-
lect should be setected for broadcast in this 
language. Otherwise, such broadcasts would 
not serve any purpose.

Coming to representation for Scheduled 
Castes and Scheduled Tribes in the sei vices, 
I can say that in this department reservation 
is very very low. In some institutions like
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Press Council, Film Finance Corporation and 
similar bodies there is no rcpjescalation at 
all for these people. It is true that a promise 
has been made to investigate into it. But that 
has not made much headway. I would request 
the Minister to ensure that proper representa-
tion is given to the people belonging to 
Scheduled Castes and Tiibcs in services.

According to the last census the Bengali 
population is the third largest in Delhi Yet, 
for some reason or other, no Bengali program-
me is put up from Delhi while I notice that 
some time has been allotted for South Indian 
programmes I have no objection to having 
programmes for South Indians but there should 
be some programme for the Bengalis also. I 
do not know whether it is due to ignoiance of 
Bengali cuHurc or negligencc but the fact 
remains that no programmes arc fixed to 
cater to the Bengali population, f hope the 
Minister will take note of this suggestion and 
arrange some programme for the Bengali 
listeners.

For want of time, I will comc lo the last 
point. The Press Commission was set up 
in 1954. This Pre.ss Commission recommended 
a number of thinps and one of the most 
important recommendations was that the 
PCI should not be run by a private agency 
but by a public corporation and that so long 
as this was run by the private agency this 
should not be financed by the Government. 
But in spite of the fact that 17 years have 
already passed, these recommendation have 
not been taken care of not has due considera-
tion been given to them. In the mean time 
the PTI has been given money for the con-
struction of buildings by the Government 
Some nationalised banks also, I think, have 
advanced certain amount of money for this 
agency.

I do not know why Government is hesita-
ting to implement the recommendation of the 
Press Commission. I do not know which 
pressure is working in this respcct. If the 
Government was amenable to such pressures, 
there was no necessity, 1 think, for appointing 
such a press commission. That is wasting the 
public exchequer's money. Therefore 1 should 
say if the Government is at all interested, 
that Government should implement the 
Press Commission’s recommendations rather 
than appoint a second press commission.

Some of our colleagues are, I  think,

trying to press for the appointment of a 
sccond press commission. I feel that since the 
recommendations of the first Press Commission 
have not yet been implemented. I should not 
say that there should not be any press com-
mission at all but I should say that the 
recommendations of the Commission must be 
implemented. With these wards, I support 
these Demands.

SHRI SURENDRA MOHANTY (Kend- 
rapara) : Mr. Chairman, I am not chary of 
offering my unstinted tributes lo the Ministry 
of Information and Broadcasting for its 
remarkable performance during the lndo>Pak 
conflict. The All India Radio, with its round- 
the-clock news service and its ‘Spotlight’ 
programmes, not only whetted the appetite of 
the listeners for news from the front but also 
kept up the morale of the people by suitable 
patriotic programmes.

But. I am sure, the activity of this 
Ministry is not going to bo judged by Bangla 
Desh alone, for one swallow does not nuike a 
summer. The proper criterion, submit, for 
assessing the activities of this Ministry will be 
to judge it in the light of the Minister’s 
commitments to this House last year and their 
actual implementation.

It may be recalled that fiom Pandit Nehru 
to Shri Satya Nurayan Sinha, the previous 
incumbcnt of this Ministiy, Government had 
all along stood by a commitment to convert 
the All India Radio into a kind of a corpora-
tion to redeem this organisation from the 
status of a state monopoly and political 
motivation. But last year the Minister went 
back upon that commitment and categorically 
abandoned the idea of converting the All 
India Radio into a kind of a corporation. 
Yet, the Minister had assured us : —

•‘While, therefore, Government cannot 
accept the proposal made by the Chanda 
Committee, they are considering proposals 
to devise a form of organisation for the 
All India Radio which would provide both 
for managerial autonomy and for 
decentralisation within.”

In the light of this assurance, one scans 
through in vain the report of the Ministry to 
get a glimpse of that organisation which the 
Minister had promised to bring about. The 
promised decentralisation and autonomy in its
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management have not been brought about nor 
have they been spelt out.

Only the other day the Prime Minister 
told the Consultative Committee that some 
measure of autonomy was contemplated, 
permitting the Director-General of direct 
approach to the Minister. Here, you will 
find, autonomy has been equated with direct 
control by the Minister of All India Radio, 
which is a most powerful medium of mass 
communication. In all humility I submit that 
this will not only defeat and frustrate the very 
purpose of converting the All India Radio 
into an autonomous corporation but will 
deepen the malady to cure which the Chanda 
Committee had proposed re-organisation of 
the All India Radio as a corporation. Instead 
of re-organising the All India Radio on 
healthy and proper lines, to extricate it from 
the ministerial dictatoiship, it has now been 
converted into an exclusive preserve fot 
favouritism, pulls and pressures.

So long, the post of the Director-General 
of All India Radio has been filled in by the 
U.P.S.C. Subject to correction, I say, there 
had been a policy decision of the Ministry 
that no I C.S. man should ever be appointed 
to the post of Director-General of All India 
Radio. What has happened ? This time, 
the Government rode rough-shod over the 
U.P.S C recommendations and inducted 
an I.A S fiom outside the cadre, to the 
post of Director-General of All India Radio 
by superseding persons who were professionally 
competent and who had had icng experience in 
the line and who were competent to fill in 
this post. 1 want to know from the hon. 
Minister why this deviation has taken place 
which has thoroughly demoralised the service 
of the All India Radio.

Similarly, a reference has been made how 
only a set of persons are bsing favoured in 
getting contracts for talks, etc, etc. Pro-
fessionally and otherwise, they are competent, 
no doubt—I do not question their competence 
--but my only submission is that there are 
other competent persons also, though they 
may not be committed. They tore quite 
competent persons from professional and other 
points of view, Yet they are denied the 
opportunity. I would appeal to the hon. 
Minister to see that this most sensitive media* 
tl'e mass media, is not reduced to this kind of 
cxUtance.

Last year, there was a controversy raised 
over the Cuttack station of Ail India Radio. 
Even though the country has moved from 
private broadcasting to television age, the 
Cuttuck radio station still continues to lan-
guish at 20 KW stage. The hon. Minister 
had promised —I quote :

“ We expect that a 100 KW transmitter
will come into operation in 1972-73.”

In the light of this assurance, one naturally 
expected that at least the fundation would 
have been laid for installing this 100 KW 
transmitter last year. The hon. Minister had 
complaincd of the unresponsive attitude of the 
State Government and she had alleged that the 
State Government had not given the possession 
of the land at Cuttack which was needed 
for construction of the radio station building. 
Though the bungalow standing on the land 
had been vacated and the encroachments re-
moved since 10th July, 1971, the Government 
took its possession only in December, 1971, 
on the eve ot the Budget session, perhaps, to 
obviate ciiticism which might be levelled 
against the Minister.

This is an instance of the raw treatment 
that is being meted out to Orissa. The pro-
mises are being flouted I would like to know 
from the hon. Minister what stands in her 
way of erecting the 100 KW transmitter which 
she had promised

I know, Minister is very competent. Under 
her auspices the persons who were prowling 
about the streets of Cuttack as gentlemen at 
large are today millionaires as the newspapers 
have published. It only pains me that her 
assurance to give a 100 KW transmitter has 
been observed more in breach than in its 
implementation.

Similarly, the Minister had also promised 
that Oriya will be included in the regional 
teaching programme. This promise has been 
belied and has been implemented in its cynical 
disregard.

The Report reveals that today, with all 
our talk of television, we are not able to cover 
the entire popuhtion with medium wave 
transmission. Only 66 per cent, of the territory 
and 78 per cent, of the population are covered 
by medium wave transmission. Sir, I would 
say that, instead of giving priority to expansion
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of TV, we must concentrate all our efforts to 
see that at least all our country is covered 
with medium wave transmission and that too 
immediately.

The opposition political parties have not 
yet been allotted time for election broadcasts 
as had been promised by the Prime Minister 
herself.

SHRI PILOO MODY : She never makes 
promises of that nature.

SHRI SURENIJRA MOHANTY : Equal 
time for all recognised parties could not be 
implemented due to the rigid posture of the 
ruling Congress which claimed more time for 
itself. While recognising the fact that the 
ruling Congress is the majority party and is 
naturally entitled to larger time, i would sub- 
mit that the ruling Congress Ministers getting 
all the time and the Minister of Information 
and Broadcasting butting in on the television 
or on the radio everytime ..

AN. HON. M£MBfcR : What is objection-
able in that ?

SHRI SURLNDRA MOHANTY : There 
is nothing objectionable. While the Ministers 
got the lion’s share of the time, the opposition 
parties should have been given some time. The 
ruling Congress should not have insisted like 
Shylock to have the pound of flesh without 
bloodshed.

The 10-page ceiling on newspapers is going 
to stultify and truncate the national press and 
will result in large scale retrenchment of jour-
nalists and will check further expansion. The 
10-page ceiling on newspapers is neither a 
subs itute for price page schedule, nor is it 
going to curb monopolies. I am for price page 
schedule but 1 would say that this 10-page 
ceiling is not going to be a substitute for price 
page schedule and nor is it going to curb 
monopolies. 1 would like to know why the 
Government is not bringing forward the propo-
sed legislation for price page schedule. It is 
said that about 35 big newspapers are claiming 
53 per cent of the total newsprint. By the 
ceiling imposed the small newspapers will get 
moer newsprint. I want the small newspapers 
toflourish, but from my own experience I can 
tell you that, due to lack of input, lack of 
resources, the newsprint which will be issued 
in the name of small newspapers will go down 
the black market, and I say with all sense of

responsibility that this 10 page ceiling is going 
to encourage black-marketing ( Interruption) 
I did not follow the interruption. If an interrup-
tion is to be made, it should be made clearly 
and intelligently.

What I submit in conclusion is that, while 
I thank the Ministry for some of its achieve-
ments during the Indo-Pakistan conflict, its 
record has been the blighting of plighted, and 
left to myself, I would certainly oppose all 
these Demands for Grants of this Ministry.

MR. CHAIRMAN : Shri Shashi Bhushan.

SHRI K. S. CHAVDA (Patan) : On a 
point of order, it has been the practice of the 
House that the Chair calk the member .. 
(Interruption)

MR. CHAIRMAN : I did not see you. 
That is why I did not call you. The other" 
name was called. (Interruption)

SHRI K S. CHAVDA : Immediately 
after Jan Sangh, I should have been called. 
It is not fair.

MR. CHAIRMAN : Do not cast asper-
sions. You were not in your seat

Shri Shashi Bhushan
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3T£?r 11 a m  ^  tr
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srcwr sr * r|t mx. ensft srrfr
i t o  nft I  fo  

s iw  % sfr k, ^T-Tr
fswr srca i srcrssfte
apm j i r f t  if *r?T ftR rr t$<jt i

$ I %X% eft
a r.irft fa& x

f ,  w  f ,  5r?t
^ r r  snrrcrar j f t ,  % *re ft 

JTcfaFJS* ^  fs r^ t *rcr
arrsr *rfw?sr w m
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3rr»ft ^  ntwmw |  ftr s s r f r  ^ f r r  
a fo  s r r  ftroTir f.“t  «ft® €\e  arrf o %
?pt rfto ^ O  sn f  o % qTS ^"SRT «T7T I
V T ? ft 3 T ^ ? F l  fV^%SPrfw«T |  f *  q t o  Z\o 
»rrf o % sft srto 3rrTo
t w k  5»t f ?
f ^ m  «ft foqr 1 1  fcr?TT sr^V— Jifir *w 
f ^ t o >  ^ t  a f t  s i f t -s r f l-  5 ^ 3 f n % rq > 5 f f , 
■zw  iprre^T «TT zftx kw  f a  fHTP t o  
% f ^ f f t  m x  *n?x wicft |  sftx s
f ^ r T I ^  if fT?r?ft dlTcft t  cfT 3TTT 

'TR’t f^  qto ffto srr^o a fk  ^o ^ o  sn^o
% wr?r sn«ft y>ft
t  s r k  9 5  » r # 7  ’i^ n :  t t ^  rf«rr a rR T t^ T  

artT W'T ^  r n r ^ j r  ^r s r f ^  arrat |  i 
XTVZX v p t  r r % f« t  s f t  f ^ f e w  W  

3 q ^ T ?  * t  S T ^ R t  q% ??ft t ,  ^*T

^ R t  *Pt «srf^r | ,  ^srf^  tri^^n t f n  
ai*Bt^r ft  f*r  arr^ft « t | ^ r t  ^ t |  *tt 

5 r t  e ft m  « r t |  

j t i w j t  ?Tft 1 1  5 « r f« p s t * f t  fn r n s R T ^  

^ q ^ E f t  a r t f iT  ft ?itft wi5f |  I | f t  
W ?  V7sr Ts*rr |  aftr w
r E r w n ^ t  vx ^xm qrscfT

|  f3Fr spr q fw f  tftx 3T^^Ft to*t ft sfrm 
$  w  t^ t  1 1  f  s w r  ft *n*r ?ftt ft

apfJTr ^T|cTT |  %  f |? |^ r r?  ft 3ft ?̂ 3T
f ,  ir^r ^  ^ p t  t^ t  I ,

^TfTT sprctftspr ^fr mftf
wi*w 'rsrfn^c |  ft «?t  «jar ^ t
•flrwr aftr ar«ift |m  ft % i

anft <fto €t« arrfo ft vft srT$r ft »pr-
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[«rr 9r% w [ ]
T'qsr i f , %
5*2^2: % f ,  % 3*rnt qT
<fto #to srrfo *f> f 1  srrr
a ^ f  aF5 VR qftSR  I 

' fT O  *f flTft *HT aptft 5SJ3T 
f t f t  r̂F?3f— ?^r tT ^ ft— afk  

TOiaRrrft W  % are, s j q t f ^  M  % 
*rwj qfw raft trflf % m*r £t%
^nrffq cTTf% ^r% mu f u m  JrraT ^  *r% i
5T5T *P*ft tft qftl̂ TT SPETfaT if UI>CR sftcTT | ,

ftcrc t ,  ^  fa%<>ft r ^ t f ta r  3?w t is s r  
*T$f %rft I  I q ft  sfft, 3T«ft f W t  fiprf SHTH
»rat aft areftqi n f  «rf srftroT, 
VTTtm sfrcrTJT % f̂ ST *Pt <ft° eto sn fo  % 

% fa ^ ff  if foqr stYt

? .m \ fa^W *(SRT aftT ST̂TTTW fa*rpr *t 
fsTFT̂ rr f t  t o  *Rfft f r o  % araRRf if 
^ r t  ®pt qitfSTST ^ t I Iff
iTR-ftq n%tftar fsrefs* ?TT̂ mJTTar g f  i ft 

fl*T5FTT f  q f  qSpfhr S*T 5 5 ^  *t( I  fa  
37T̂ T vT*P ^ “Tf ^TITT artf I *r0 mm
?rk <re q f  s r ft^  %, fa> ^  a k  t t  
t r ^ a t  *tt q>Rqk9iq s r i s t  arm i

r̂«Trr1% q^teq, sn^y %fzw ^feqt ^ 
fqg& fa ff  STgcT 31=501 qrur frqT t  %$farr 
arrqqft w ^ 7 "flfarrfoff % sr% *ri*r 
f tq t  r̂rfftT i ?srre cfk vx aft aft q itf 
sF̂ sTsr % qnfap't |  ĴT«rt srfcr f t  
*TTR |  I 3TR ^ T  t f^ f t  ?f aft t̂PT ? ?  

fr m  f 4̂>arJT |  ^ r if  sn f^ ^ r  
*TT *PHT 3R^ I  I an«T% ^3R# «Pt ?ft *T$ 
%f?RfqT*Pm f>TT, ^JT^t ^
^rtvn: srtarrf* ^  ^cft |  s ? j  «r  
3 rrfe f^  qT'ffff «rr frnr Tf f  < ^  

w r m f  »> ^vn ¥ ^*  «r% % mrz- 
? fk  JTf arr̂ ft fap ^n?t vm  
m m  f t  ?w^t |  m*s w  s f *  
m  « f t 4 ^  f t ^  ^Tf%q i isfrJT t  ^ft^en j( 
f«p 3 p r  ^ r v t  q n r r ^  « r  fwT an^ «t 

m f t  m ®  ^  « fk  s r ^ t  ^  ?# f t  i

srf?r ^  ^ i f f  v r arram f  f*P ^t 
^  ??n?t fffcr s r ^ t  f t
»rf i $  srssTser !snrfcn f  fo  ^  
8nfe???T apt sr»R arrq % «ft %
3ftr 5̂5T ^T 3FS5T *PTW aFT̂ t I

tft r m  ?ifif?: : Jrft %*t |  fo
9Tf5T ^ « T  aft 3T|?T anrift f^f^T^T ^  I 
•• ( k t w r ) - - -

aft wftr : ^  %
a ^ s jn t  *PT ?RT?y I ,  '^T«pt cR ^ TOHT 9Fr 
w jt  »wt | ,  ft? ^rsf?t fe rr  arr^ i 

i| ^ t  ^rir?t «ft ^ f t  |
%f^T &J frir?V n 3T«ft cTT ^  cf>T <R 
3TFTT ^Tl? ?T̂ t f^TT |  I t  ^Tf̂ TT f
yt tprrfsrqjR v t  ar??t ftnn an% i
ar?t ?T̂5 ^rorerc q r̂f <tx ^ t *tsttw
t ,  ar^T f^^T arm a f t   ̂ aft 
q^-TR «rfqfr ^ rq  SFT̂  I  OT% frq t »r 
w m *  f?qT ariir cTT% % g?Rit TT̂ t ?T 
T O  flap i aftx ir aft ^  a-1) % mfwqr |  
cr?r% rm  f t s f «■ 3T55JT f^r^ an^ - jy^t ff 
3Trq% ?HT *TTqTR % cT ^rfcTr 
I  I ^  q-^T^q ^ t  Sfapi T?m ?rq«fq- 
q;Tm g i

SHRI K. S. CHAVDA (Patan) : A
feeling of discrimination against the journalists 
of vernacular and language newspapers has 
been created by the Government. I think the 
Ministry of Information and broadcasting 
believes that if news agencies and English papers 
are included in any briefings or a trip, there 
is no need to include regional or vernacular or 
language papers. They are shut out from the 
important briefings. During the war, they were 
invited to general briefings but they were not 
given access to border or to such other places 
like the news agencies and English papers. In 
case of a trip or a trip abroad or to any part 
of oui country with a VIP, preference is gene* 
rally given to, the English daily papers and the 
language papers are neglected.

Secondly, these papers, though one of them 
may be having a circulation of a few thousands 
are invited to such types of trips and briefings
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[Shri K. S Chavda]
A* against this, language papers which have 
a circulation of a lakh or more are not gene-
rally given such facilities This Government 
talks a lot of their anti-chain policy and also 
they talk a lot of helping small newspapers. 
But, their help is only for the chain of papers, 
to strengthen them.

In case of Spotlight and o'her talks, they 
are also given to committed journalists, or, 
persons who are callcd by AH India Radio as 
political commentators To remove this disci i- 
mmaiion, I would suggest that if the Govern-
ment wants to be fair and impartial, then, the 
representative bodies like the Press Associa-
tion should be associated while making a 
selection in the case of invitation to briefing 
or for trips oi for spotlight or other talks.

Residing the Press, at present the Press 
is vjry much afraid of the Government. That 
is because of their fear of discontinuance of 
newsprint quota or withdrawal of Government 
advettisernent and harassment in some other 
ways. Like All India Radio the Press is also 
expected to work for the ruling party. The 
more a newspaper succeeds in this matter, (he 
greater the Government patronage and assis-
tance it gets

W  t  I

%o iT^o ‘snsrtT : |  i

3TPT W T ^  ■*! % I

The criticism of opposition parties and 
their leaders hardly gets any place in the news-
paper, lam  sorry to say, some of the new-
spapers are deviating from their high tradition 
of being impartial and sincere, thereby harming 
the cause of democracy.

Regarding the Government’s new news-
print policy, I wish to say that this policy of 
the Government of reduction in the pages of 
newspapers to ten will result in the retrench-
ment of the employees.

AN HON. MEMBER : Not at all.

SHRI K. S. CHAVDA : I was also a 
small editor of some paper; I know he is also 
editor of some paper.

ANOTHER HON. MEMBER : You are
big.

SHRI K. S. CHAVDA : I am not big. 
Otherwise the Chairman would have called me 
immediately after the Jan Sangh. There is the 
possibility of putting a ban on new recruit-
ment. Not only that. The employers may 
freeze their salaiies or even they may impose 
a cut on their existing salaries.

My hon. friend is not agreeing with me, 
but you will find m future that this will be a 
fact if this policy is implemented, But I am 
sure that any such attempt on the part of the 
employers would be strongly resisted by the 
press employees all over the country. That is 
why the National Union of Working Journa-
lists, the Indian and Eastern Newspapers 
Society and others have strongly condemned 
this move of Government.

During the last elections to the Lok Sabha 
in 19 1 and also during the recent Assembly 
elections, peopb have noticcd that every nook 
and corner of the countiy was flooded with 
posters of Shrimati Indira Gandhi’s poi trait. 
On the one hand, we say that there is shoi- 
tagc of newsprint and foreign exchange and 
newspapers are asked to restrict their pages , 
on the other, the ruling party prepares millions 
of posters like that. If o ik * were to evaluate 
the cost, it would run into millions of rupees 
Fiom where have these millions of rupees 
come ?

SHRI S M. BANERJEE : Nijalingappa’s 
portrait was circulated in large numbers.

SHRI K S. CHAVDA : Though news-
papers are starved of newsprint, they supply 
paper for posters to the ruling party for posters.

A panoramic spectacle on the freedom 
movement in sound and light teginning with 
the tragic massacre in Jaltianwalla Bagh in 1919 
and ending with the liberation of Bangla Desh 
was presented by the Song and Drama Divi- 
sian in the ramparts of Purana Kila. I 
happened to see the programme, but I was 
pained to hear that except for the voice of 
Pandit JawaharJal Nehru and Shrimati Indira 
Gacdhi, the voice of none of the national 
leaders like Mahatma Gandhi, Sardar Valla- 
bhbiai Patel, Subhas Chandra Bose, Maulana 
Azad and Lai Bahadur Shastri has found a 
place jn that programme, though the entire
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programme was in sound and light. The whole 
thing was organised and exhibited just on the 
eve of the Assembly elections as a part of the 
election propaganda of the ruling party. I 
want to ask : how can nationalisation 
banks, abolition of privy purses and liberation 
of Bangla Desh find place in a spectacle of the 
freedom movement in our country ?

This Ministry functions as if it is a pub-
licity department of the ru'ing party. There-
fore, there is enough justification for converting 
AIR into a statutory corporation.

SHRI HUKAM CHAND KACHWAI 
(Morena) : Point of order. No quorum.

MR. CHAIRMAN : The bell is being 
rung— Yes ; the quorum is there. The hon- 
Member may go on.

SHRI K. S. CHAVDA : Please give me 
one minute, and I will finish.

MR. CHAIRMAN : Yes.

SHRI K. S. CHAVDA : Madam, as I 
have said earlier, criticism of Government by 
the Opposition parties cannot find any place 
in the newspapeis, In the same way, it can-
not be found also in the news broadcast of All 
India Radio. Therefore, 1 oppose the Demands 
for Grants of the Ministry of Information and 
Broadcasting.

SHRI ANANTRAO PATIL (Khed) : 
Madam Chairman, the Ministry of Informa-
tion and Broadcasting is quite a big-sized 
Ministry, consisting of several units like the 
Press Information Bureau, the Directorate of 
Audio-Visual Publicity, Publications Division, 
Films Division, All India Radio and other 
units. I am not going to deal with all these 
units, but I shall only deal with the unit rela-
ting to the press.

The Press Information Bureau has got two 
Important objectives to perform. Its mam 
activity is to disseminate news to the people 
through the press, explaining the policies and 
programmes and the activities of the Govern-
ment. The other objective is to help or assist 
the growth and development of the Indian 
press, functioning as an independent, demo-
cratic forum. To that end also, it has to 
help the small, and medium-sized newspapers. 
As far as the first objective is concerned, dur-

ing the last year, the Press Informrtion Bureau 
as well as the All India Radio and the Publi* 
cations Division have done excellent work. 
During the Independence struggle of Bangla 
Dcsh and the coming of refugees to India, and 
in the conflict between India and Pakistan, 
most of the staff of Press Information Bureau 
were working round the clock ; the correspon-
dents of All India Radio went to the front, 
and the Publications Division brought out very 
good material which catered to the press and 
the public.

I also congratulate the Directorate of 
Audio-Visual Publicity and the Press Registrar 
also. I am not going into the details of what 
they have done but let me say that they have 
helped the newspapers in their healthy growth.

The Government has not taken proper 
steps as it ought to have taken 17 years back. 
The first Press Commission which was appoin-
ted in 1954, made several recommendations, 
out of which the major and important recom-
mendations have not yet been implemented. 
Some of those recommendations aie, the diffu-
sion of ownership, curbing of monopolies, the 
price-page schedule and so on and so fourth. 
As long as such major recommendations are 
not implemented, there cannot be any heilihy 
growth of the Indian press ; the growth of 
Indian press is at present lopsided and tardy. 
The bigger newspapers become bigger and the 
smaller ones remain smaller.

The monopolistic tendencies and restrictive 
practices are on the increase. The big press 
or the big newspapers by their action force the 
small nawspapcrs to remain small.

16 hrs.
There are some major recommendations of 

the Press Commission about the newspapers 
as well as news agencies. There was a recom-
mendation about the Press Trust of India. 
You know the functioning of the PTI. The 
monopolistic tendencies have an adverse effect 
on the efficicncy of this news agency as also 
on its integrity. Nearly 35 per cent of the 
revenue of the PTI is derived from the 
Government. Yet the Government has no 
say in the management or working of the PTI. 
Certain changes in the constitution and the 
management of the PTI have become impera-
tive. The existing organisation thould be 
converted into a public corporation.

You must have read from the newapapm
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that the management of big newspapers have 
raised a hue and cry against the ceiling of ten 
pages. The big tycoons say that the action 
of the Government is unilateral and arbitrary 
and it would disrupt the newspaper economy 
which will in its turn lead to largescale unem-
ployment among journalists and non-journa-
lists. The Press Barons also maintain that 
this step of the Government is an encroach-
ment on the freedom of the Press. What is 
meant by the ireedom of the Press ? The late 
Pandit Nehru once asked : “Can such a small 
group represent the freedom of the Press ?” 
The fact is that a big industry by itself owning 
a newspaper or owning chains of newspapers 
can never be said to give the Press the kind of 
freedom which the public expects.

«rV g w  w *  v s r o  : ssrrrfar 
sram fa?r?t pifar to
t  f a  1 1

MR. CHAIRMAN : Let the Bell be rung— 
Now there is quorum.

SHRI ANANTRAO PATIL : Ten or 12 
English language newspapers or three or four 
chains and groups do not represent the entire 
Indian Press or the people of India. Their 
idea of freedom means more newsprint to 
enable them to give more space for advertise-
ments and thus make for themselves more 
and more profit. These big newspapers use 
the major share of the imported newsprint 
eating up valuable foreign exchange, not for 
disseminating news but for profit yielding ad-
vertisements. They have never bothered about 
the ratio of 60 per cent news and 40 per cent 
advertisements recommended by the Press 
Commission. Members of this House will be 
surprised and shocked to learn the figures of 
advertisement revenue of the big English lan-
guage papers, sometimes Rs. 2 or Rs 2.5 
crores even. Figures for the five week period 
13 February to 18 March reveal the percen-
tage of advertisement space of these papers 
as follows : Statesman 62.5 per cent, Times 
o f India, 54 per cent. Hindustan Times 53 
per cent. The freedom of the Press needs 
protection from these big papers, not from the 
Government.

According to the Press Registrar, the 
Hindu, the Statesman the Indian Express 
and the Times o f India have maintained a

lower circulation than the basis on which their 
entitlement was based for giving more pages 
to accommodatc maximum advertisements.

The Times o f  India, Bombay, was given 
newsprint for a circulation of 2.02,825 copies 
with an average of 11.13 pages per issue. Its 
actual performance was 1,53 557 copies with 
an average of 16 69 pages. The case of the 
Hindu is similar.

The English language papers of the 18 
m^jor ownership units had a share of 81,4 per 
cent in the total circulation of ail the dailies 
in that language. To avoid the malpractices 
of the monopolistic newspapers, the following 
remedies may be suggested. Advertisement 
space should be restricted, workers’ partici-
pation in management and financing should 
be ensured, there should be reform in the struc-
ture, and there should be diffusion in the 
ownership pattern. Sixty per cent of proprie-
tors’ representatives and 40 per cent of the 
employees’ repiesentatives should be provided 
and the Directors should be in the ratio of 
3 : 2.

The price-page schedule was struck down 
by the Supreme Court. But now the Govern-
ment is sufficiently armed with powers, and 
the Constitution Amendment has paved the 
way for the passage of the price-page schedule 
which will provide for fail competition in the 
newspaper industiy.

Diffusion of ownership and control is now 
overdue. This recommendation was made 
with the object of promoting healthy growth of 
the Indian press. Its non-implementation 
has resulted in one-sided growth and conse-
quent danger to freedom of expression.

May I remind the bon. Minister of the 
assurance given by her on 7th July, 1971 ? 
She then announced that she would shortly 
introduce a Bill to curb press monopolies. On 
3rd August, Shri Raghunatha Reddy told the 
Rajya Sabha that he was actively considering 
an amendment to the Companies Act to curb 
press monopolies. What happened to these 
promises and assurances we do not know, I 
request the Minister that during this session 
the two Bills with regard to diffusion of owner-
ship as well as the Press Finance Corporation 
should be brought forward and enacted, so 
that it wHI help the small and medium news-
papers.
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THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM B1R 
SINHA) : I seek the indulgence of the House 
to explain a few points raised in the debate 
and through the notice of the cut motions 
filed. I have listened with considerable 
attention to the speeches made by the hon. 
Members and to the criticism of the manner 
in which various media units of the Ministry 
of Information and Broadcasting have been 
functioning.

Certain criticism by my friends Shri 
Priyaranjan Das Monsi and Shri Rudra Pratap 
Singh has been voiced about the failure of 
the Central lioard of Him Censors to check 
production of vulgar and obscene films that 
arc morally and culturally of a low standard. 
Though I feel that such failures have not been 
very numerous, I must admit that such 
instances have occurred. In fact, on 
several occasions Government on the basis 
of reports and complaints received, have 
taken the initiative to ccnsor films even after 
they have been passed by the Censorship 
Bodrd.

SHRI JYOTIRMOY BOSU (Diamond 
Harbour) : On a point of order. I am 
reading from the Handbook, Page 87, sub-
para 13 which says that except with the leave 
of the Hou*e previously obtained, which no 
doubt has not been asked for or granted in 
this case, no Member should read out a 
written spccch. though notes may be referred 
to.

AN HON. MEMBER : That does not 
apply to Ministers.

SHRI JYOTIRMOY BOSU : I would like 
to have your ruling based on the rules that 
arc there in black and white. I do not wish 
to be guided by my friends in this regard. 
There is a clear provision in the Handbook.

MR. CHAIRMAN : The Minister iso nly 
consulting his notes and not reading.

Khos/a Committee recommendations, as 
demanded by Shri Rudia Pratap Singh. May 
I also add that there is already a Committee 
of known film critics for selection of film 
festival films ?

SHRI JYOTIRMOY BOSU : When one 
of our members, Shri Bijoy Modak, was 
reading out his prepared speech, the hon. 
Speaker pulled him up a number of times. I 
do not wish to be hard on this young friend 
of ours, but you must keep an eye on this 
and see that the provisions of this handbook 
which is supposed to govern the business of 
the House is followed scrupulously.

MR. CHAIRMAN : We will take care of
it.

SHRI DllARAM BIR S1N11A : Before 
taking up the points regarding All India 
Radio, 1 wish to congiatulatc, as has been so 
eloquently done by Shri Priyaranjan Das 
Munsi and others, all the artistes and execu-
tives of All India Radia on their magnificent 
performance in the situation created by the 
fieedom struggle and its fruition in Bangla 
Desh.

Demands have been made by hon members 
from various paits of our vast country for a 
more effective coveiage of different pockets 
and areas in the countiy. We fully sympathise 
with these damands, but the constraint imposed 
by the limited resources at our disposal makes 
it impossible for us to cover the entire country 
as intensively as one would like to. The 
projects undertaken during the Fourth Plan 
have the objective to cover on an average 89 
per cent of the population of the entire 
country and to ensure at the same time that 
no substantial area has a coverage of less 
than 80 per cent We appreciate that in 
spite of these endeavours, there are certain 
pockets in the country which are not yet 
adequately covered. It will be our endeavour 
in the Fifth Plan to cover these pockets as 
effectively as possible.

SHRI DHARAM BIR SINHA : We have There have also been complaints about 
given strict instructions to the Central Board the programmes broadcast by the All India
of Film Censors to exercise greater circum* Radio to the effect that the quality could be
spection in the matttcr of censorship, and I much better than it is and also that larger
attt sure that a new trend towards sober and number-of artistes could be involved in these
realistic censorship will soon be discernible, programmes. While I accept the force of
Government is also considering re organisation this criticism, I would like to tell the House
of the Censorship Board in the light of the that there has been a considerable improve-
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meat in the quality of the programmes. A 
serious effort is now on in the All India Radio 
to evaluate the content presentation and the 
resource persons of the programmes.

All India Radio has to meet almost an 
impossible demand from a large and varied 
audience. With its objective of catering to 
the taste and need of all, there has been too 
much fragmentation of transmission time. 
While ordinarily the shortest programme is 
of 5 minutes duration, the longest programme 
with certain cxeptions is of 90 minutes. Other 
programme chunks ate of 10, IS, 20, 30, 45 
and 60 minutes which keep on altering accor-
ding to a fixed point chart. AH India Radio 
will have to find some way through which it 
overcomes this fragmentation of transmission 
time. A possible way out will be to consider 
the possibility of a national channel, but this 
will have to wait till the Fifth Plan.

All India Radio, however, does not pro-
pose to rest on its laurels and is deeply 
appreciative of the fact that specially in the 
less developed areas of the country, programme 
generation presents serious problems due to 
geographical and other difficulties of radio 
stations being able to get arti&tcs of eminence 
from considerable distances. The funds at 
the disposal of the All India Radio for the 
purposes of programme generation is also a 
limiting factor. Novertheless, with mote 
intensive training of the staff and with the 
cooperation of the local people wherever the 
stations are situated, we do hope to maintain 
tbe progress which we have achieved so far 
in the matter of quality of the programmes.

Having said this, may I now refer to the 
charges of political partisanship against the 
All India Radio, especially in its news casts 
and commentaries, levelled by Shri Haider ? 
These charges have now become a hardly 
annual. On several occasions we have con-
tested and refuted these. They Inve, how-
ever, gone one worse this time, charging All 
India Radio with suppression of news at the 
intance of the Prime Minister. 1 must enti-
rely reject this.

The All India Radio has remained entirely 
objective, specially so in its newscasts and 
commentaries All India Radio remains 
strictly neutral ai between political parties.

But it must explain such facets of our social 
and economic life as the role of caste, commu- 
nalism, feudalism and political adventurism 
in elections. Again, it was not inhibited in 
exposing tbe interests responsible for slow 
pace of progress in carrying forward the 
programme of agrarian and industrial reform. 
In the process, it may have treaded on many 
a tender corn or hurt sections of opinion. But 
to suggest that this has been done at the 
expense of the opposition would be doing the 
Radio a great injustice. It has now come to 
seriously address itself to exposing the facet * 
of our national life which stood in the way 
of progressive reform, whether in economic or 
in social life as demanded by the hon. Mem-
bers Shri Bhan Singh Bowra and Shri Shashi 
Bhushn. Any media of information, or even 
of entertainment, cannot lemain divorced fiom 
today’s passion—the passion to end injustices. 
As the awareness of the perversities of poverty 
dawns on the country, the challenges to it 
grow both in sharpness and immediacy. All 
India Radio cannot turn away fiom this 
challenge nor its urgency There cannot 
be any moral exile, nor any withdrawals from 
this battle.

May I say, Madam, that the exposure of 
the ugly side of our social and economic life 
has been done irrespective of party considera-
tions, but it may have upset the sections 
identified with statusquoism in our life ? This 
trend on the Radio is positive and has a 
purposeful role in support of the modern 
outlook that the leadership has imparted to 
our national life.

A matter of minor consequence, but which 
has again been brought up is the allegation 
ot deliberate discrimination against the oppo-
sition parties in the radio coverage of procee-
dings in Parliament. One Member has even 
gone to the extent of suggesting that (his has 
been done at tbe express direction of the 
Prime Minister. I would like to refute the 
allegation with all the emphasis at my 
command. It has been refuted in the past, 
and will continue to be refuted because the 
allegation has no basis either in the quali* 
tative or quantitative treatment of All India 
Radio's newscasts. If at all, opposition secures 
a share of coverage disproportionate to what 
is legitimately its due, whether on the basis 
of its numerical strength in the House or its 
popular following in the country, or on the 
basis of its negative and often anti-national
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approach to problem* confronting the nation. 
If there is one section of the House, which 
can have a legitimate grouse against the All 
India Radio, it is the section on this side of 
the House. My own partymen often get 
relegated to an inconsequential place, perhaps, 
because in the parliamentary system of govern-
ment what the opposition says makes news 
but what my own partymen say gets drowned 
in pronouncements from these benches.

Another point which has agitated the 
minds of seveial hon. Members is a recent 
decision of Government to revise the fee 
scales of the staff artistes of All India Radio. 
Without going into the details of the revised 
scheme, 1 would like to refer to one or two 
important features of this scheme. In the 
first instance, this scheme does not claim to 
be the final act of revision. The final revision 
will come only after the Pay Commission have 
submitted their recommendations and after 
Government have arrived at their decision on 
these iccommondations. In the mean time, 
the scheme which has been promulgated 
merely attemp*s to equate the fee scale of 
the staff artistes to one or other of the preva-
lent pay scales in Government. The schcme 
also attempts to rationalise th* structure of 
the staff artistes to enable promotions being 
made fiom one grade to another.

May I also refer to what Dr Laxminarain 
Pandeya said about the cult of personality in 
the All India Radio ? In the form of 
government that we have in our country, with 
a government responsible to this House, an 
elected Parliament, there cannot be a cult of 
presonality—leadership. The system of 
government that we have in our country does 
produce leadership and the All India Radio 
cannot divorce its responsibility to the leader-
ship that the people of India produce through 
this House.

He also said that the All India Radio had 
been using particulat phrases and words while 
giving out the election results during the last 
Assembly elections. These words are acceptcd 
journalistic words and even the foreign radios 
had used the same words which the All India 
Radio had used while giving out the results. 
I would only like to ask him whether these 
foreign radios were also influenced by the 
Government of India.

With these words, I conclude.

*SHRI T1IA KIRUTriNAN (Sivaganga): 
Madam Chairman, I am cure that I would be 
tolerated if I say that I am unable to support 
the Demands for Grants of the Ministry of 
Information aud Broadcasting.

During the past 25 years, the Department 
of Information and Broacasting has had its 
natural growth, but it has not grown to the 
expectations of the people of the country. 
This Department is serving entirely the interests 
of the Central Government and I do not think 
it will be wroag on my part to point out that 
the State Governments have no right over 
this Department. I hope that it will not be 
far from truth that this Department is not 
giving due importance and publicity to the 
policies, programmes and plans of the State 
Governments. I regret to say that, iince the 
responsibility of this Department is in the 
hands of the Central Government, the objecti* 
ves, the politics and the plans of the Central 
Covernment arc given the widest publicity by 
this Department. The speeches of the Central 
Ministers arc given longer 'imc than the 
programmes and the plans of the State Govern-
ments.

The OiTicers at the helm of affjirs of this 
Dapartmcnt have no power at all <ind even in 
the nutter of broidcasting of daily news, there 
is interference fiom the Central Government. 
It has b̂ *en the long standing demand of nil 
section* of this House—from both the M^n* 
bers belonging to Oppos'tion Parties and to 
the Ruling Congress Party that an autonomous 
Corporation or a Board should be constituted 
for All India Radio, and after that greater 
powers should be given to the Corporation 
entrusted with the duty of administering All 
India Radio. Recently we saw the sorry 
spectacle of the Government advertising in the 
daily newspapers for filling up the high post 
of the Director General of All India Radio. 
This episode gave an impression that the 
Engineers in the All Tndia Radio or the Direc-
tors of AH India Radio Stations in the coun-
try are not qualified enough to bscome the 
Director General of AH India Radio and that 
the Government wanted to have someone from 
outside. I would like to stress here that the 
morale of the Administration gets a serious 
joilt by this kind of action on the part of 
Government. If there happens to be any 
restriction on these people staking their claim

•The original speech was delivered io Tamil,
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rSfiri Tha Kiruttinan)
for the post of Director General of All Iadia 
Radio, it should be removed forthwith.

When 1 say that the All India Radio does 
not give any importance to the plan activities 
of the Stale Government, I do not particula-
rise only the interests to Tamil Nadu ; it is so 
in the case of all other States. For example, 
the Dravida M an net r a Kazhagam is in power 
in the State of Tamil Nadu and D.M K. is 
in opposition to the ruling Congress Party 
here. Just because a duly elected Opposition 
Party is ruling the State of Tamil Nadu, the 
Information and Broadcasting Department 
does not pay any attention to the policies, 
programmes and plans of the D M.K. Govern-
ment in Tamil Nadu. We have repeatedly 
pointed out on the floor of this House that 
even in Tamil news bulletins pure Tamil words 
are not used In the Tamil programmes 
broadcast from Delhi and AIR stations in 
Tamil Nadu sanskritised Tamil is used. In 
fact, I would even go to the extent of saying 
that in the Tamil news bulletins and in the 
Tamil programmes archaic and slang language 
is used, instead of puie and lively language 
for which Tamil is acclaimed. When ihe names 
of Central Ministries were to be announced in 
Hindi, the Central Government wjre very par-
ticular to see that they were broadcas' properly.
I hope you will agree with me, Sir, that we 
also have similar sentiments about our lan-
guage, Tamil. Instead of using Tamil appel-
lations, “ThiruM and “Thnumathi” in the 
Tamil programmes, MSri” and “Srlmati” are 
continued to be used. We have several times 
brought this to the notice of authorities here 
in vain. We do not understand why Sanskrit, 
which is a dead language for all other purpose, 
should be used for this purpose alone and 
why it should be mixed with Tamil. 1 would 
like to request the hon. Minister that necessary 
directions should be issued to the All India 
Radio in this regard. I would also suggest 
that more time should be given in the All 
India Radio for broadcasting information 
about Tamil Nadu in Tamil news bulletins

I am really sorry to say that in producing 
documentary and news reels the Information 
Department is not paying attention to the 
activities of the State Governments and in 
particular to Tamil Nadu Government. The 
news reels depict to a great extent the plan 
activities of the Central Government and the 
tours of the Central Government Ministers

take a lion’s share. When we talk about one 
people and one nation, the activities of the 
State Governments should also find adequate 
place in the news reels.

The Film Financo Corporation located in 
Bombay and also the Filme Institute in 
Poona cater entirely to the requirements and 
needs of Hindi films. It is common know-
ledge that the Film Finance Corporation has 
not been giving financial assistance to the 
regional language films to the extent that the 
Hindi films have been financially assisted by 
it. I would like to inform you, Sir, that equal 
number of Tamil Films, if not more, than 
Hindi films, are produced in Tamil Nadu. If 
you take the number of films produced in 
southern languages, it is in fact larger than 
Hindi films. Vet, ihey are not being given 
adequate financial assistance from the Film 
Finance Corporation. I would urge upon the 
hon. Minister that a sepaiate Film Financo 
Corporation should be set up either at Madras 
or somewhere in the Souih, so that the finan-
cial requirements of the Southern tegtonal 
language films can be met at least to some 
extent.

Sir, under the dynamic leadership of our 
Chief Minister, Dr. Kalaignar Karunanidhi, the 
State Government of Tamil Nadu has set up 
a Theatre Corporation to help the establish-
ment of theatres and drama centres in rural 
areas. This Theatre Corporation is entrusted 
with the task of giving entire financial assis-
tance if one comes forward to establish a 
theatre in a rural area. You know, Sir. that 
everyone in this House, both inside and out-
side, talks about the need for enlightening 
and entertaining the rural folk and also the 
need for disseminating information and know-
ledge among the villagers. No political party 
is exception to this kind of talk But, in fact, 
the most neglected section of our society in all 
spheres of our activities is the rural society. 
The Government of India have got the system 
of licensing the radio sets In rural areas, which 
acts an a stumbling block to the aspirations 
of villagers. I would suggest that as an in-
centive to the rural people the licensing 
system for radio sets in rural areas 
shoule be revoked forthwith. Naturally the 
villagers will be encouraged to go in for more 
radio sets to quench their thirst for knowledge 
and information. This gains added importance 
when they are not served by daily newspapers.
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I would also like to emphasise that like the 
Tamil Nadu Theatre Corporation, all the 
States in our country should establish a Thea-
tre Corporation for the purpose of establishing 
theatres in rural and semi-urban areas Such 
Theatre Corporations should be given financial 
assistance by the Central Government so that 
the rural area«, can be better served by theat-
res and dramahalls.

During the IV Plan there is the plan to 
establish television centres in five big cities of 
our country. We have been repeatedly asking 
for the establishment of a TV centre at 
Madras. In fact, of all the State Governments, 
only the Tamil Nadu State Government has 
given the land fiee of cost for this purpose. All 
other State Governments have taken money 
from the Centre for giving land to establish 
TV Centre. I am pained to see that so far no 
step has been taken for establishing TV Centre 
at Madras. On the other hand, the Central 
Government arc very keen to establish by the 
end of this year TV Centres at Srinagar and 
at Amritsar. [ do not say that TV Centres 
should not be established at Srinagar or at 
Amritsar I am only pleading with the hon. 
Minister that equal interest should be evinced 
in the mattei of setting up the TV Centre at 
Madras for which the State Government has 
given the land free of cost. An amount of 
Rs. 3 crores is to be spent for this purpose. 
If this amount is spent at Madras and if 
Madras and Tiruchirappalli are brought on 
TV circuit, then the whole of Tamil Nadu and 
the crores of people in Tamil Nadu will derive 
the advantage from this TV station. I would 
suggest early action on the part of Central 
Government in this regard.

Coming now to newspapers, instead of 
saying that the big newspapers have got the 
monopoly in our country, I think it would be 
proper to say that the big newspapers have 
aggressed over the entire country. So far the 
Central Government have not done anything 
to help the starting of smaller regional language 
papers in different parts of the country. Ins-
tead of planning to put restrictions on the 
existing newspapers, instead of trying to con-
trol the pages of existing newspapers, the Cen-
tral Government would do well to establish 
expeditiously the Newspaper Finance Cor-
poration, so that this Corporation can extend 
Financial assistance for starting smaller regio-
nal language papers throughout the country, 
which would serve rural areas better. I am 
unable to comprehend the delay in the matter

of setting up this Newspaper Finance Corpo-
ration.

During the IV Plan for the purpose of 
expanding broadcasting to cover 80% of our 
population by establishing medium wave sta-
tions in different parts of the country and also 
to establish 5 TV centres in the cities, the out-
lay is Rs. 40 crores But during the first 
three years of the IV Plan only a sum of Rs.
10 80 crores has been sDent so far. It is really 
shocking to see that during the year 1971-72 
even the moneys allocated have not been spent 
in full. Und:r Demand No. 55—Information 
and Broadcasting, there is a saving of Rs
11 36 lakhs out of the allotted money. The 
main reason advocated for this saving is the 
exercise of economy in administration. 1 
would like to know what kind of economy was 
practised in administration that resulted in this 
huge saving. Under Demand No. 56—Broad-
casting, during 1971-72 a sum of Rs. 1 crores 
has not been spent from the allocation. Simi-
larly, under Demand No. 57, the reason given 
for a saving of Rs. 1 05 crore is the non-esta-
blishment of light and sound units. The 
Tamil Nadu Government has been requesting 
the Centre that a light and sound unit should 
be established at Madurai and so far nothing 
concrete has been done in this regard excepting 
this surrender of Rs. 1.05 crores under this 
Demand.

Before I conclude, I would request the 
hon. Minister that All India Radio Stations 
with complete studio facilities should be set 
up both in Coimbatore and ThiruneJveli in 
Tamil Nadu. I would end by urging upon 
the necessity for converting the A I R. into a 
truly national organisation giving coverage to 
the entire country.

MR CHAIRMAN : Shri Ram Bhagat 
Paswan...He is not here. Shri Md. Jamilur- 
rahman.

( f a s m a r )  : 

sr^sr, 3  a rsrr^  s^narramr 

?  smforcT *ri-»r ft

f*r*ro?r % *rr«r %  ^TR?r *rt 

aftr far**riTfort f  v s

tf 1 1  TOT
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[*sft a r e t ^ m * ]

t  I 3 *  *P*R % ^  sftpft % snfPTF
f t  *rr»r <rc fo r f  \ m x  *r<t

g-R wt4V 5tpt ?ft »rr*T f t x  3*n5T f t
3TFft ^Tfrrr sft I *t ^TTTcfli %

5F7TJT TT t t  SfeT f t  f t  %
cri^*T f t ?  trs <nrRcr ^  f a  sftsft *r 
*ffc*T cTT^T f t f t  3  f W t  fapstft W ^
farpr s  ft 3f tr  $  ^fr^rrr f  f a  ^  ^ t  s*r*r 
q̂ PT̂ T sVtt apir frrcr*ft *t arwr
gfaR I rfgt f t  cR |  f a  ^  *f
S*r ^  3r?fa*rrT fa r  *r?t *r$*t aft sffaft
f a ^ f t  % fanr cf?|T?ft Tf T̂FTST ^  I

% rr? ^  ?TTfT, % aRRTTCt f t
far?wt cRTsrr̂ V t  scr^ft ?r?nn % 3f?r 
g*fT ir 1 1  ?*rft eras ^  eR^-?RS
% ssi^icr q-fq* * r **far fasnrr f  sftr 

ff-rer 'jtt n  r f t  m f t  ss^waft *r ^?faq> 
Tg% ?  i ^fa?r -& ift <T|> *rr s n m  
t  i arfr ? it  * r i i ^  ** araraiT
75% W T l'V  rfT̂ r̂ T 37 <R$2 % a ÎKT
frgV I  5*rfan j r t r V m*r *ftfo*TT < t
BTgfim SfT  3JTT5T U  f , ’WTS 3R
^fcift f t  i ^rfsr^T  % ^  i r m  *r n^r 
5^F5?T  ̂?TT <ter spT f^ T  t  arV 3TR 
apr T O ^ ^  r t f  TIR fft̂ TT «T̂ T 
?Tft g>, ?TT3f ^farfwir % 7f?T?t ? « fa t
% W ,  ^fr^f^rf^, t t ^V aftr sr^fr 
% an fw rw ft ci^r i t  ^ f W t  ^  # t

3 f ^  ^  STTcft |
^ r ? f t  smrrq- aftx  *r ^ t  ^  t § t  «rr f a

aTTSfTT SFT f̂¥*T> J ^  f«?%
d m  tfrz  f ^ r f w a V  a fa

f t  % 5T?cT 3 ^ R fT  
^TT ^ r t f a  ?T  ̂ ^  3T^^TT,

I  aftr ^  t »t *r 3i> «rf-?rt 
O Tm srR  frr m  X f t  %

srfw  amr arcm f t  i s t c v r
|  eft sr? *ft 3TR ^TTT spt ^  ^  » 

2f3ft^ srigpr 4 ffl^r fa«T 5ft

3TT«r SpfefT ^ t  ^  % I 3 rm  3FRT
$t % f^ te  anqj ^ar xg t % i &f*s% 
#  ^ r  wm w fc  s r^ r m^r iftf^rr % ^

enpftw  ?r t r #  «pr»rr i $  

w  s t ^ ^ r ,  trsp m *3r ^  ^  ? r tf  %
1 1  ^  cr^'R eft 5rf apV*fr % w s r c r
^ t  3rr?^r I  aftr f ^ f t f t  ar^m er 
^ t  ^ e n f ^  I , cr̂ r fefi^^sr^ £& |  I 

arr^t qrf5?V v rw  % % s m r r
% ^n-«r-̂ rr«T ?t t ^ r  ^  ?Tf?5rcra ^ r  a rfw r
^ft I  i a r i f^  I  ?TT^Tft TTSff f t  TlfaflV 
% « r^ n r r  t t  3 m r  jtt*t *RrfV t  s fo  

w i t  ^fVrrt qT  ^  m v  a i m  | t  eft w  eRq? 
% ^Fcftspt^flft qerrrar ^trrr t — ^  «rrcr 
^ f t  *r 3TT?ft I 3n fQ T t fT T R
^Tctt t  aft q n ff ^ ( f r f t  |  f a * f t  f t  
% T*n $  3*i% f a  ^
snx^ ^  ?sr? r̂cT % 55t*ft f t  ^ s f t  ^
f t ,  ^ ^ t  m &  z*w% f t  ?r f*r% i

2f ^  » tr%  ^  arm^^rroft % flf*r arrqr 
sft7>9Fr ®ht ?rrtqj ^TeTT jf I 3l4V 19 3W® 
^ t  z m  t  f a  i t  3Tte ^  5T|eT 5ftFT
srarKer ^rTrar f t  n m  qrc ^r% «r i ^ f a r  
^fWT qx ? m  ^ t ? t  ^fF srq^aOspr % Srwpt 

f ^ T  i ?r^t f tO rfJ t  ^ t  h p t q r  
f a n  i

f a ^  |  s*r a r^ ^ ift f t  f t  fare
it 2R% f t  i t *  1 1
f^sr t r ^ i -  % % v r t  ^ f t ?  i aiV
fa^ft w a n p  f r r  ^  ?^t

1 1 ^rr^Tft *rr*r f t f w n  *  w  % t o t r  

^  *3R «rc wwr s k  ^  w t r  f t  
*rr»r ^ » r r  ^ > f a  s r f - ^ f  3 m R f  ^  w tw  

flRT?T «irtf % ^ t  q | >  &t ^ e f>  11 
^  a r»r$# * T ? ^ m  5^r% ar x m z r  i  
fa  f a |R  % ^  & (  a r w t t  fq-ffrw % a ft  
« r  ?«rm  « tr t ,  *^V»ft ?r^t»r' ^ t  % rm  f a $ m  

% rfK  fa r  f t  w u ft  |  f a  f t x  
IW * 3FfT5Tt % ^  ifWSnTt f t  «ft q-ft fTW7 
^tnV i $*tt* ^i5« jft vf^?r f s f t  ^
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|  far ^  srt snsRRlf % ^ r f ^ r r
*>x tTT?r ark  ^fcr <rer t o  |

far f t  ^ f o r e r  f t  sr?-*t
sresrre arr ir^cT *ftf * srct f  i

*ft g*F*T ' ff¥TTT%
S*TT if HWjfa * i \  % I

srorcfa q^t** : Wr£\ .......
are f tT *  ?) *TJfT $ i srnr 3mT t o  arKt 
t o  i

sft g^wrcr 5T*rh%T5m?r. m p r, 
*r?r ^  Jiy>^r *Ff 11  ir^hrt f^rafr
f t  |  ?it » rfa  s r w f t  tft
fqT^t f W ?  '5TT«ft I fas*  <tfT^*T
^P'TftSFT f t  ^  VIZ oWTTt -ft %
foSt *<ft f®  ?rr;? spT ^ « r n r  ffmr 

I SffaffT ^T% <T?% 5T̂ T?r t  f?5 
dftr ^T^*l if ^ftfsw iT  f t  5ft

srraret f  T?p7 % ^  s r  £ i

*TT£cr, 3 STM *? 75 TO^TT
aftr *ts srg?r ^ffnfMsr ^ r ,  m r § tt° 
arr^o arrco aftx nto arrf o «rto f t  ?t t ^  

ir ftaTijt w.w i ^ t ? t  <TR>n $
qo-jTTfo3nTo f t  5F̂ ITT aftT
f* rt sfhrnrt % srfasr qifa^TR §
*5Ttf %*fhr*T f**r f t  s te-atf.
T̂ TT 3 fk  SF$ f t  I  f t ,  f t f  *t w4V
ST$f f t  I $*T IT*TT%?fft if ft*T f  faJTTTT affa 

f t  3rm9RT<jft % T ^-T T  n w *  sw forr, 
farm i tro3fTfo3irT 

% 8t*ff f t  «ft t  1JSRWT* ^TT, cftT % 
HT<B arifefesr, sftffT* ?2TO aft^ TOTTTt 

f t ,  W ^| ^  3T3̂ 1 sft̂ TT’T
q?l fa%, ^l»T «TT ?W3! f  ?T ?T5T% % ^>ff
%, R n m re w f  %, ^ a r f ^ ^ t  f  r̂r f̂t ?r afa: 
3t t t̂  ?fWf ^  ^  ^  i ^ W tft %
sftirm ^ f t ^ r f t  sn<% ^  11 ^  fawft 
t  « m  p  ^ t ?t  ^ r  % ?t t w  *, 
t ^ t  fr«^r t  TT^-fa^r % -? s f\f t-^  sftffT*r

^r?TT ^r^qr^cft f t  gt fff^rrjft 1 1  ftre  
frfarft 3F*m  &  % W  #?t srr r̂rjr f r |t  

^  i

tpr STTcT f  s n i  f t  S3TT3RT % t  

f ^  fa?5?t ^ 9 H  f t  35^  f t

f ^ f t  ?ft far % Tt% sftiTHT ff?r ?r^t f t  

^  «r f a m  f ^ r  ^rr jj?  f r a ^ f e  ?t i smrc 

^  Wt*T far 3% sftaFT " tfz it

'Trf^R^T^ ^  jrt  f t  ? |  ^  s fa  W -  Trif^rt

% ^t srr^rt «ft, i t  ^ r^ f t  m m  

^ f t  *r gw wt ^  i 9  farr ?r|t

^T^^TT I Ttfa^TR % wr^fTT^ ^  ^fTRWT 

^  ITo (Srrjo iTRo % ^TffTT % % 2ft̂ r*T

^  sfrT̂TT |  * * •

mrrq% : arnt ^  t»t 4t^r f t  

—qrfrr q?: f k n ^ x  ?r to t  

ftfsr^  i rarr^wflr t o  ^ r .  v w  a?V 

^W^wftT 5IR5T f t W  i ^  spr

fa^r^r 3j=5??r ^gt t  i

wft g ^ r ?  . t  f»TO n?p

5[TcT ^  3R  SFT̂TT T̂T?fTf g — er«ft f t  faF*T 

?ftm qjt f t  m x  j®  JTWcn>^fw ^ r  

Tft 1 1  $  ^rjfrr far sRPsr ^  irw arq ??^  

f t  %x ^  f t  ftftw r ^  i

f t  fa.?ir f  m m  ir ZW7J 5 ^  ^ |? r 

»Rte 11 ^  ^rrfrrr | ’ fai f t f  fr4t 

far jtt?? ir r̂*T ^  # T  =str a j ^ - a r ^ t

fa>?% 5T5̂ > % f^q- 5 1 ^  «R, f3fr| «ps% j t  

^ t ,  sfrfr ^sft' % JTT-̂ nr «ft ^  I

fsrRtf f  ^  spm 

^  % 5??r^sr?y f t  snrrfTfT 11 o t T |  

far ^ r f t  5Pf-«Tf?r s r ^ t  cr?f ^  f t  t © 11 

^ r f t  afiT a r ^  <re^ ?r fa^frT 11
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SHRI S. M. BANERJEE (Kanpur) : At 
the outset, I must congratulate the staff artists 
and other employees of the All India Radio 
on the wonderful job they did during the 
14-day war with Pakistan, It was a battle of 
nerves fbr them, conteracting the mischievous 
propaganda of Radio Pakistan. They reacted 
very well and stood by the State and the 
suffering humanity of Bangla Desh. They 
did their work with a courage of conviction 
that impressed all.

L o ti o f things have been said in this



277 D.C. (Min. of I. and B ) VAISAKHA 4, 1894 (SAKA) D.G. (Min. o f I. and B.) 278

debate about the Government’s decision to 
put a ceiling of 10 pages on newspapers It 
has been contended that this will destroy 
freedom of the press. If we go through the 
reputed newspapers like the Statesman or 
Times o f  India, wc find 1£ or two pages 
being occupied by the speeches of the mana-
ging director of a big company with photo-
graphs which are very ugly. Can we not 
avoid such waste of space ? What is the 
news value of such items to the common man ? 
These big newspapers should not be allowed 
to consume space like this at the cost of the 
quota of the small newspapers.

The second point is about the conversion 
of the PTI into a public corporation. A deci-
sion was taken by this House to this effect. 
We were assured that efforts were being made 
to do this. But I am sorry that no decision 
has been taken by Government to implement 
this. Th<* vested interests in the management 
always try to influence Government. They 
plead that if the PTI is concerted into a 
corporation, it will lose its freedom, I am 
sure Government will be courageous enough 
to take a decision and announce here and now 
the conversion of the news agency into a 
public corporation.

My other friends have spoken about Mr 
B. R Wats, one of the finest journalists we 
have in the country. The General Manager 
of the PTI has transferred him to Shillong. 
Being connected with the PTI Federation, I 
can say with full knowledge that the 
General Manager has like a Shylock 
victimised Shri Wats. I hope the Minister of 
Information and Broadcasting and the Labour 
Minister will intervene and see that this victi-
misation comes to an end.

Then there is the story of the staff artists. 
Somk recommendations in regard to them have 
been implemented but some have not been bene-
fited. I was told by Shrimati Nandini Sat pat hy 
that efforts are being made to see that nobody 
suffers because of these recommendations. But 
I understand that some of them have sufiered 
1 would request her to kindly initiate imme-
diate steps and see that nobody suffers and 
all are benefited in the shape of increased 
salaries and other benefits.

As regards the conversion of PTI, 2 would 
suggest that it be converted into an inter-
national agency. I am sure the PTI Fede-

ration will back it up and they will do what-
ever the Minister wants them to do.

As regards TV stations in Kanpur and 
Lucknow, Kanpur’s claim has been rejected 
on the ground that there is dearth of 
talent in Kanpur. I must say that there 
is no deaith of talent in Kanpur. 
Kanpur is actually giving the maximum 
advertisement in AIR. The idea of denying 
Kanpur a TV station and locating it in Luck-
now came from the ICS officer who decided 
this because he wanted the daughters and 
sons of ICS and IAS officers to appear in 
TV. I can say that such persons are not 
less in Kanpur than in Lucknow. It should 
not be one of the reasons why Kanpur should 
lose the advantage. Kanpur does not lack 
talent. It is the scat of Gancsh Shankar 
Vidyarthi ; of Balkrishna Sharma ‘Naveen* 
and many eminent men. It is never short of 
talent. I am sure that a TV station will be 
given for Kanpur.

The last point is about the artistes. When 
we read the news of the grave illness of 
Rasoolan Bai, we burst into tears. Rasoolan 
Bai is one of the greatest living exponents of 
the Tumri. She is starving on the streets. I 
heard that she was given a national program-
me. 1 would request the hon. Minister to 
encourage such artistes. Ministers may come 
and ministers may go ; ministers may be born 
and ministers may die, but people like Rasoo-
lan Bai are born only once ; such artistes 
are bom only once. I request that they 
should be given proper support.

Justice should be done to Urdu in the AH 
India Radio. There is discrimination against 
Urdu now. The programme in the Urdu 
Majlis is much less. I request the Minister 
to kindly say something about it.

With these words, I again impress upon 
the hon. Minister to convert the PTI into a 
public corporation and also hold an impartial 
enquiry against the General Manager who is 
ruining the PTI. I am sure that the transfer 
order of B.R. Wats will be cancelled as soon 
as possible.

MR. CHAIRMAN : Shri K. Basappa.

SHRI K BASAPPA (Chltradurga) : Mr. 
Chairman, Sir, I rise to support the Demands 
of this Ministry.
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y-ggrw  : su m fa  
ft 3TT<T*t g* I W *  *rc?r *r
im^fcT *7T cT̂T ^TT^q' SPT
T̂T̂ RT f t  I

MR. CHAIRMAN : Th« bell is ringing — 
Now, there is quorum. The hon. Member 
may continue.

SHRI K. BASAPPA : The policy in regard 
to newsprint, restricting the number of pages 
to 10, is a welcome policy of the Government. 
This will encourage the small and medium* 
sized papers.

But, with this, there is a curtailment of 
publication of news as well as the coverage of 
proceedings of this House and that of the 
State legislatures, because there is a lot of 
spacc which is taken away for advertisement 
purposes. Therefore, this poses another ques-
tion, namely, a cut being made in advertise-
ment space or to levy a tax on advertisement. 
Therefore, I request the hon. Minister to 
examine this question.

The next point is, there is a Publicity Divi-
sion of the External Affairs Ministry. That is 
almost a seperate entity, and it is dealt with 
by the Ministry of External Affairs There 
should be a happy blending of this department 
as well as the department of Information so 
that the people working in these departments 
can be exchangeable from one department to 
the other.

Coming to the radio, particularly about 
Bangalore, 1 would like to say that since the 
time it was taken over, in 1950, and till today, 
there is no short wave transmitter station 
there at all. We cannot hear beyond 250 
kilometres. People living beyond 250 
kilometres cannot hear anything at all from 
the radio. Therefore, I would request the 
Ministry to see that the Bangalore station is 
upgraded to a short wave transmitter station.

The other question is about the television. 
I am happy that the southern region is getting 
television and it is to be located at Madras. 
But Banglore being at the centre, situated 
between Kerala and Madras, and at a higher 
altitude, should have been preferred to Madras. 
But, if this cannot be done, at least a relaying 
at tion at Bangalore to relay the programmes

from Madras may be installed. That is my 
earnest request to the Minister.

In 1950, when Akashvani was taken over 
from Mysore, they were running a programme 
journal called “Taranga Ranga". That has been 
stopped. The Centre is running eight pro-
gramme journals and these are in eight 
languages, but not in languages like Kannada 
and some other languages. I sequest that 
these programme journals should be published 
in all the regional languages of the country.

The wall newspapers which give an 
account of the activities in different fields in 
the country, should be published in all the 
regional languages At present, these are 
published only in six languages. Therefore, 
I would urge the Government to see that wall 
newspapers are also published in all the 
regional languages of the country.

Now, Bai Bharuti is published only in 
Hindi ; it is for the benefit of the children in 
the country. It should also be published in 
all the regional languages of the country, so 
that the children of the country may be bene-
fited.

Now, coming to field publicity, there is 
hardly one publicity officer for four or five 
districts. How can he do justice to his 
work ? If there is one for each district, there 
will be more effective publicity.

With rerpcct to the song and drama 
division, I submit that artists are paid Rs. 50 
for coming and reciting songs. This is a 
petty sum ; it does not atract the best artists. 
They must be paid properly. This sum is 
inclusive of the travelling allowance. This is 
ridiculous ; it must be revised*there must be 
a reorientation of this policy. The Minis-
try should consider that matter also.

There is a regional office of the Press 
Information Bureau in Bangalore and the 
officer there is in charge of four States: 
Madras, Kerala, Andhra Pradesh and Mysore. 
For 20 days in a month, he has to be on 
tour. He has also a teleprinter link. How 
can he do any justice to his work, when he 
is away for 20 days in a month ? To look 
after that office, and to attend to the tele-
printer work also, there should be an addition-
al officer posted to that place.

There should be decentralisation of the 
Publications Division. In respect of Kannada
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publication, whenever publication is under 
print, they get the proof from Bangalore. The 
editor sits in Delhi. Thus there is wastage 
of a lot of time. Why not decentralise it and 
have Kannada publication brought out from 
Bangalore ? It will enable better output and 
better sale. Decentralisation must take place.

With these words, I support the demands 
of this Ministry.

*rt f o ifo n  (sprm?) :
s f t s s ,  3  $ s s r  aftr sranror ssnars
ST̂ff *FT g aft* 55T*? t f \  TW
src  if aft spm fasT |
*it EFSSTS ĉTT |  i

irf ^  sarFrs |  g ^ r s i  ’s t t  s t t  
i (1 ) fq^*T, (2 ) ^feirt, (3 ) b£t- 

fsars (4) ŷ sfaT i <Tf% Sf ?sarfar
s f t  if ^fT T  g i s f - s f  ?satfa#

% fat* aft <r*r far ̂ t #tsr
*pt sr<r *ft*ft m  Tft t  grcm  3

3JT5TT % I *TT*T f t  SS «ft fftST S lfgrr f a
3TTsr^ art f w q s .  m rit t  s s  fw  * fa  
**t i fanarqsr % fa*  40 t t # j  sf? arsf 
Tf^ft s ifftf , & fas arTsr^w eft 60 <rfa?rs 
S*P SPTf ir Tfcft t  I
wnfr f t s t  s tH ^  aftT 53% srs?s 
faST 3TTST *STffTr I 

^ r t t  sra s f  |  fa  aft f s r i t  T ^ rs f f .
fapr trs'fast |  S f srfa^ST < ^ a r
a f t fV ^ s  |  afft s f a w  f a #  v t
arfawSr sfspp ^sssifa iife  * t  an?ft f ,  
ftars** f f f l arsr * t  sg?r f«r^5i> 1 1 
f s f t  s f t  % aft s r ^ f t  ^ s s r fa r ir^ r  
% **r 60 «tt#s ?tarW
H f f t f  I q f tg y a r ^ P PHfc, ^ q g s * r -  
q*ftnM I, q<r £t #t i, ssfarar
fa *  *Pt f t  3TT̂  f  <t3TCS5 tft Sjft
aret i f̂afsŝ sTfsSrantw |fa ssfst

___ ____ > v nr*,.,, rr v A r„-V$  snw rw  ?rnt3rir «pt

arrcj «fsffa sft wt*T n W f i f  T ^ r f  s t v fe -  
®Te «P*EVT IT %%? f  3«T

^  ^  «TT̂  f  1 W f ^ r  gft
arnr fa?ft M t ?  % s f t  $r ^  f
zrr f a ^ f t  ar?^ ^ t s r  %  s r f t  ^  |  ?«rT-

^  f a #  «Ft f ^  3fR I 3R w»%3r
f a #  if r r ^ j f f ^ a r  ant?jft STft % ^t»ff 
^ t  s ro t wnr f t  5sr^r 1 1  ?*rrct «ft q ^ f -  
z m * te  ^ t  q r W  «R^t ^rrfsq ^  s r rfa w  

s f t r ^ q ^  v r f t  ^nrfq i

17 hrs.

q t .  ^ t .  3TTf. apftr rn r .  3TT|. % ^

$  sfcr f®  5Pfr s s t  |  *rpcq>wr
SSST ^TffTT I ^T#' aft ^ 7 ^  I
3*  *T »ft SFFV if TTfefafapT f t s i  ^Tlff^ | 

qifefafapT ft?rr ’S T f f i

®t^ f a #  * t aft ^ a rfs rj^ r  sr^ter t a  
f  s ? t  5T^tqf; f^r ? r ^ r  «r s t

'TfcfT I  I nsr. €t. #t. sfo; # .  ?ft. 3TTf. % 
STO 3ft W ^ t S»TTST arrcTT sfk  f w
armr t ,  «ft g r^s t^  s f t  f  i % 
f. fa  ^  f a #  art ?*r *t*s?st if cr^ ft^ ' 
|  ^rs^it ar^lt \ x  fa s t a rn r s if f tr  i

ff^t ^fT I  f a  3fT3T ^fo^si ^ fk s t % 
f q ^ f t  s t t  i f  s |w  3r^®i ^ i s  f a m  1 1

St EFSSTS %cTT |  1 q .  3 f f f .  3TR . ^  

tpf*r^t caTfas ^t fT^s if «ft *ps$r r̂r̂ TT 
f^ST I  I ?4 t cTTf ^  S9TSW 

^t ^t efts ’staff % s ft if fare T̂ST SlfST 
1 1  ft sT fs i |  f a  m v  %
sft if wfa-tfts #t ^ f t s  ^ ff-T ft ^qrf 
3nq, |^r% S ft Sf ^ft an s?r? t r̂t»ff apt 
fss?ft srf^q i s w  ^ ^t q^r
SSTf 3TTS#t apt «P% fasr afT?TT f^tT
»ft^f?rqt % m s s s  fasT ansr
-STfftr, S f t % s*npt r^ S 2^ a r fasT arrsr 
•sifftr m fa  ?rtst v t  qns^T fs?r t farcr cRf 
^  t|f?R?r «* ifss ^ t  w  T^t 1 3 # t  
afTf r̂ ?sr?y % s f t  if tft 
* m $  an^t *nfr? I ^  aft ?rs ^  f ,  am ?r 

stcT ^ t  t  f a  ^ F t  s r s  sw
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[«ft to r fo rr  srrft]

snrr 1 f a jp f t  t f t  ^  |  * *

^Tf?r TTT̂ f ?TT q-fSTRT ^Ttrr, iV?ft STOW 
3TTT a m r m w t  ^  TT I

fq^Sr * m  fafaraft % t $ t  «rr fa
T t ftq l£  srr * t i  i 1 s a r r t  ariir gir 

qrar at?? ?ft ^ t t  1 1 * m  *  n i t  m m  |  f a  
rrT HTH ?TT T*ffaR T t frq t?  9TT% % «TT«r
ssr qT T it^ n f q*it to* q̂ t srreft I  1 snft m  
s* r qT T t f  t r s t !  T t  «t |  g t, f a r  srcfhr ^

?teTT |  I 4  3TR*TT ^TfrTT f ’ fa  «RTWT ^
fa  srrq% *r*3r *r factft ^ttsr: f  fa  snq 
3*r q r  TTT^rf w t  to^  t t  t |  |  i wT 
W i t  *n{t f a m  ^rr t ( t  1 1

artft 3T?ft qm  ??itt |  f a  
t t  f j u n  r̂i'TT Tier % *r*ra v s  t t  fesr 
iTdr I  1 fa fa tfV  T t sftT % w r  sft t r * t  

^cnxrr »m  I  f a  t h  t  wtor sir%
|  sftT W  TR«T 71*^ftor ^  % STfrT 3|T 3TT5T 
m  ssraft f a * ™  ^ lfg rr  fr^v f a n f t  f 1 
&fT?T *f %  J  0  3|55*r STcT 55ft t  llp ir  ^  
q?r ^>tt I  f a  Tift w n  t t $  srfaT
TT*T cit flft T.T r f t  % \V 3  fn ?  Bit 
STTrtr f ,  f a * p  faq rrsn^T  *t t % t t  a f tr

rifaro  T t a r i^  f a  T tf  *RRq>^ft
S*T * T R  ?T T& I

fafa*£V aft v t &s

TT w f a  TTcTT g I 

*ft g « r m  <ri* (*rctaft) : ^TTqfff
i r ^ T ,  $VTT cr«TT SRTITflT ^  TTnft
T7 4  (f aftr 3fr anr«4V
TTq- fa q  I  3?T% fe q  f a ^  *PT arf%T-
fT^?T ^  W I  TTcIT % I p r t w t

fasft T t «ET9r*r 11  ^fa?r whr eft w  %
*Tf m * *  T t  t  f a  ffSTCTRT fznw qfir I

% farwTifr fa^rr 1 1 3?k ^  % a m i
N f O T  CT>^TT <RR 5R^
^ t l

f^rf^cT t  f a  ^ r r r  ®rh s r ^ m  
T i m m  QRmf ^  ^ T  TTfTT T̂T̂ cTT 3 fa  
fiw ift ^ r r  ^TffV ^T%tr( fTTSTfff % ^  ?T, 
^  w k  qT T^r 1 1 s * r f t  sfYtr̂ r mqi 1 1 fw  
f f̂TRRf ^ q  ^  ZT? f  f a  %% ^ t t  
>̂T ?PT WTT T̂ 1 ^ I

fsRT iTfcT % 5TR ^  T^T 3»T% fatr 
aTR5*T«F |  f a  355TT f^TFT, t f ^ f t  3^T I tft-  
faarq’ 3TT% apt 3*r% 3 q ^  s rk  3TH
qprr 3ft sftrw t q ^ n  |  3 % % ? ? r
t t  qrr fa?r ? c r  qT s t r  f«r*sr t t  5 th  

T̂ T t  1

4  *T?m*rcr T t ^HTf ^TT T̂̂ cTT f  fa  
^TT’STTT qsft % q j3 t T t ^T T  fazfrT T t 

t  I TO 3T=5#t WFT Tt *rf t  1 qTSTt TT
3ft STtquT fâ TT 3TT T?T 3 ^ T t TTTT ^TRT 
’TTffrr | q^-qf^TTvft % ^ T  T^T *\%?\ ^^?ET 
|  1 tftsnuT % fg ^ t tV ^ft *nr% jTT^ft qf^TT 
|  3*TTT 3R" ?TPTT̂ T I fa ?5 qTSTt TT ^ft 
W>R fa^T 3TT *¥,1 P, TO t t  ?HT ’T’ffq  I 
#  3TTqT> 3cTT3> f a  3Tf3f E?5fT ^  tTgf 3fm | q  

seTTT 3T*TJ1? q t  |  SftT ^RT qfg*? fjTR? 
?T ’THT'̂ T |T TRT I 3T̂  jfiT q̂ TT ?mi^TTq?T 
q ^  % fa ^  |  ?ft firft fw5nq?T q*ft q^r^ 
3n% T̂Tt n  JT?t an?TT 1 1 t o
TTcT ?HT5T ^  STffV 3TTat |  f a  «RTT ^T *
5Rr firm er q^fr T t |  «rr q r s r t
T t, ^T  T t SfTcTr TT §RTT |  I ^?TT

Tt fq®% mot qft frq>2 Jr *nq>-
» ttt  5r?rmr «ptt «rr f a  fasf fa?T qgft T t 
faeT%-facI% famqJT f^tr »TTT f, I ^ f a r  T?TT 
TOt T^t ^  STT ?TTTT i p % m [

Tt fxq>^ % Ottt?? f a n  mrr 1 1 ^ ^ f t
* r^ T T  ^  ?m*r ami% T t  f 'q r  t t  

f a  w t  ^ r  ar^ v *  ^n?m rw ?r>  T t  a rfs rr  

famq^r 1 1

3n5r v f i  % m  *r^mr «rr t ? t  |  f a  
anrr afSRTTTf Tt w  t o  «w ^P w r t « t  
w r ,  eft ^  T R  TT% 3n^t T> fHTTW fa*lT
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snrqm i s rw r f f  % am jR <t t  «pnr *p t % 
W STfofi % 1963, 1964 aft* 1965
fafasicr f«r(T »rir i ^  % fararm f % 
st s tr *rft |  fararm f <toht 
»rf t  ^  ar^srTft % st*t sRjrq *nr 11 
w t ?tr% arre tft arawrcf % arrfa*: ^  
syttff *5t fafrr?* ^T ?ft ffuraRr «pt’ir, f3R% 

v  * * f t  3*r aftr snf-
%*fPT 3TT3T I ,  3ft* 5STT *Tf[ SR3FTT W'T-
Vpt ^r<ft T|*ft ? sp it sr t arasrrrf % 
*rife*p araraiff art ^*r sfrft sp*t, ^t?Rt 
7121 *rt, *  s m  ^  srgsrRlr 
aftT facRT sfTfa? «Pt S*T *WT fa^cTT 
| ,  *R apt Sffi-’FfFT * I

^ r  N t f a v r  spt ararftapT '$ srgcr
?rr jft *PTT I  ? 3Trcsr ^ f a V T  TT fsRRt 
sm^W t fa?** fosrrf srrfft I ,  scrct srr=r: 
3TT% WT aft fT?% *Tgt I WT ^  fw T f apt 
?TffT fiSTPTT 3TT 7TTFTT fn fâ TCt ? m f t ST̂ tfH 
aftT ift ?T% ? fR R  ?T
STRrfta^ur f r q i  vSTr̂TT ^ fffq  I 
tft ^TPeftq-noT ap> flTJT qp% t ,
arte crc% mreftJrepT^r *r to t  1 1 sfststo  
aftr srEf’TfO'fTcTT % gfacr apt *ftqR |  
sftT <V STRcftam <TT̂  I  I t^ p R S T
q r  ^  fa?ir f< ^ rt ^Tq, sft (tt*:cr t ,  
s f a fm  afrr g*r swfaap
#  i $*ft fa?ft ?r»t fc<sn$ *T*ft wif|ci, fsr?r 
% s k i  aftT v r  sr^R
f w  «rr^ i

ffw s rr 3ftT ar̂ rsft % ^rr4w  s?t vzt 
f^ T  *mi t  i ffsnrcqT aftr srertft s*pr 
^ m rt TTBj-̂ TTsrT̂  T |t  |  i s a r o w  v t 
s w r  eft $3Rm % v t t ^  1 1  w  
% «PTOW ®Ft «TST %?TT 3T5# 3TT?r *T̂ t |  I

s>ft ir rw ff  % m$*m
cTTt T^T 5TTq I

m f t e  m w i  % &  ^Icr
% i «p»Tvrr1f v t  ^ 4 t f T  K ^ f ^ w

%ZT km STTcTT $ I 
sm r^nr ?r*Ti5T¥Rt ? r |t  «rr ^^t c t t

| ,  sft a^ r, sft^ *r$sr
XTm  ?T|t %rTT f  I 4 ’FRTlTcTT f  UIT^

srrJr ^ r r ^ R 'f ,  q ^ ^ r t  ^ r i f ^ r -  

«PTTf qrV tfrerur r̂rf^cr aftT srfsr*
^  arfsr^ ^ rr  spr^t i ^  ^ t ^ r  
w |r?r f tf f t  an jft |  sft t o f t  ^cft

s r r l l i

irs^f % ?rnr ft ^ ? t t  % 
sr^srr f̂f ^ r ^ t ?t t  g ‘ sftr f ^ i w
T̂TcTT gf 3?r ^Tirf 3Tt sfk  aftr 

tqrJT ^TT, ^ft SprcTT % ffcT n  t  i

«ft * r a v *  t p t t  (cri?ft) : ?r’4TrqpT 

* ? f m ,  4  aTT'Tapt ^ T  j f  ^ f T

^ T  •TT*? f? rf^ T  q iR  q T f ^ J T t  %

*T?t ^ 7 T  **

^^t?tT  TrHMta 5HT̂

?r ap?r i ^r^ifrq- *rem1f *?'T V '-Tt  ^
?r<t% t, f r w  ?r ^ t f  vft cT̂ lsrT TOT T̂T
^?T T  1 1  sptft q rs f  ̂ *V ^»T! & a s w r t  ^ t

fa*£  3TT 3H?ft f, I J T l^ q  W  vft
%?TT V t  f?S5X?T t  I ITT t  «P F  T t  3 n f

^T% I  |

«ft »TWR 3TTTT : % 5ft TT7 ^t | ,
T?T% ferr ft ERRR ^ T  f ' I

S?*TT̂ m*T% ^  |  f^  syqT ?Ĵ TT
aftT st t̂ t t t̂  *rare*r % ?rm%
aft fflft cT^tT T«r?TT t  W I WZ- 
srrn ir *Ĵ fVqfcr aftT sr-ft »̂r ^ t ft 
^tcft I  I TOT fPTT  ̂ ar^RRt tr ^»ft » r ^  
iT3r̂ T IJT fT *f ®FT*T ^T%
^ t  55m?7T^ apT fos^tfT ^cTT | ,  ^T

3*T*FT ^ 2Tt BT^T |  ? %^5TT^ aTt̂ T
Jr 5r̂ rr fan 1 1  apn am ^m  ^  ^  nHt % 
frm’arTT arr f ^  ft*  I  ? ^ « t f¥
«f^r I ,  f w  a m p l r  k  'jv^ rferift a f tr  

3fR apt arfcrf^Mf ^ r  m z  |tcTT I  I
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SW ft 3T<?arrf t  % 9 P R  ^  5«Pl?ft %  
^  5tt^ |  m  ^% w t  faar 

3TT% t ,  sft f R R t  STCfrfa % f8prft?T I  I 
f*rft m z n  an^ STTcft W\ sr^cTT
^  §  3 ft*  5T*T5Trr |  f% % < T $ -M r
3?ft *ft q’ff?* «B*?t I  I

sfttPJ* *T £r*T*ftj* <**rT f  t f*TT HT5FFT 
% n f tq -R  cRq; t f t  w n r  fo r r  %, 
3TfT SRT* *tft arg?T 3T**cT f  ? °RTT *P*ft 
f¥ 4 V  ^ f ^ f t  ^s?t?t <r* 3Nfe*rrcft srrnt, sffi- 
srTPcrct % ^  |^ ? r r  | ,  far?ft
* i * t e  sri^4V *rt snsrcr *rcr t ,  m fo  srf 
a p rft arm rr qft sn^rsr v s  *r% ? t^ r  
* r *  ^ f W t  g * r ,  %f+5T 3*r% w $\ ffg t J frr  
f a  *fftf »Rta 3TTS*ft arqrfft T O  * f  S% I

% ? i t t a m  «pr ^ tt

ft^T, *TC£ % ^ftsT % t e w  TTcfr JTSf̂ fT
H\? >fVcft ?Tsft ITSJcfT faT  77 far ^  ^ 5 7

wi\ f t  m; €\ fa *  5*  f t w r  *rt 
q^r «rm ftn*t far zrs aft * n * t  
%*( w *  * * ? r  t  ̂ t t  w  «wrr m *
I  ? s t t t  j v p t  % fo q  ^ft ^rfe^T  ^  f ,  sft 
n fts ft s ft*  f o * n ^  % forr ?nf^?cr 1 3*  
% 3F?* 5̂TTf*T̂ rnT 3PTT I  2TT IT̂ ST q*t%T 
3TT% a*ftR>T*t spt <*% I  ?
5pr 3fW T  I  3 f  %^5J «T3ft<Tf<rat % aTSRTT
| » s f  3*1% a m r  ^  tj?srr 1 1  arrq- 
% trap *R f fa m  |  fa  3ft fTTsp^r ft%  
sft »rft5ft <R a m  ftcTT $ ^  ®r<ri% | ,  
^fap^ ^  SfT'T^t S R t  f^ f t?  % ap^Y 

f w T  3r?t ? r« p t*%  f t  O f
w tx n  3PT5TT «tt w  ? r f? r fw
f t  I % OT3TcTT g  8TT3T «?V ^TfcT^R  *Tf
^ f t  h w t t  |  ^  ®pn |  ?
^ tf? m  % i t i w  % 3 r m * n t  
a m %  ^  f ^ T ^ t  |  ? $%  v f  
?TT  ̂ rtv ft % ^ r r  I ,  3TTT% f%%*T STSTR *R %  
arm  smr i f f e f f  v r  s ftr  g irn r  s re *ff  *pt 
w f t  «rr % v w r  % < # w  «P*% t  a ft*  <1%

^ ? T * ^ % t r  «TT?«ft 3 R T f T % * P f r  vft |  
% 5T̂ T* % T̂T̂ ST »r€Vaft cfap * T f^  I
3ft wrer ttft> %  5ft*r *?% f  ^  ?w
*Tf ^  SRTR^r TT m m  ffflf  ft?TT I 3TT<T
*T3f^;*t % ^rww 3ft aprfTJT *sn%  t .  f«P?TWf 
% ^Tarcr 3ft m j r  |  * f t

&r m  sr^r* f>crr 1

eft tpr T̂TcT #  ^ e n  |  fv  wf**t 
fsr^i^r ^rrff^ aft* 3ft f*TF  ̂

^rr apt *ft«PTrir |  g r o  3rfT?rr ^ t  
«rf*^?T ^?*bt ^ f f r j  1 3 9  arreift w
T * f t W t f t  f  ••(WTar^FT) 3ITq%^T 
%3TT:?*T ^ r  |  % fwtr 1 ^  ^rr ^
3TT3r fa r m  t ,  3 ^% 3rw?ftcr t ,  * 5
#  1 forrT 3tft ?r ^ f  *rnr?ft % \? srr«r %
ffH1 sr^TF % T T ^ ^ JT  % sptf jpift sn f  ? 
^xT* fa£*rr * ^ 1  w r  5^f*t % ^ f* ^  %
gm* i^tt 7 «r^t- -frgt 1 wr ^%^T3ft %
3TRf?T 3TT̂  ? JTrl I *TSf %  3(FT
% f»r f^ m  «t* 3ft ?r*rf ftcn t  % ^nr
F̂T ^  *TT sr*T 3J*rr ^5 tT̂TT ? HFtTT J W *  

art* f^T^T »̂T % 3TT% 3rfa^I*t % ferr 
qft cTT̂FTcf <t?r f> *rf ? 3TT3T spTT 

^  cTTTcft % 555 ? r ^ r  I  ? -3*1% 3T^* 
3rF»rfcr t*%  ^ t ^rm ^ t  fasrR % ?t*t 
3it ?>rr snfftr «tt ^  R^t fsrr 1 1 
^%-^f sfHrm % ^?r 7 |  f ,  faer sre- 
# f t  fW t I  fa?T srt ?ft*T 3TTV*

sn^ 1 1  *rt3ff % *?m arm% s?r 
?ft?rmt % ^ t f  WT«T 3ST 7T% |  ? f*T fo ar 
W  % fv5TT srei* ^  I  fsp |f?HTr ?*r
«rm spt 3ft^ far 5*r% irf «fw M r  1 1 
ffff^cfR tT3fr f f ^ n  aft* srrcw* s fh ^  
3ft I  STOt 9TT3T «ft ^ 5 ? t  % m*r%
% f®  tTcTT »fft 11  fair 3ft 5NT*

^rrfft; arrr % fanRW % ^  fan
t  \ *rt3ff f t*  w  ^ ? t t  aft* s re rw  «F>f 
w w  #  itaT 1 % ^ *  q * m
a r o * f  % qf*qR3n^* sftgT*r *?% t .  «r#-^rv 
«TRRt *TRT* f  a m  'TTwnWt 9m W * 
srq% v t ^rr o t w  w?rT (  i «rfwr-
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fatfr s r r f ro f  ^  srrc 1 1  cnjr 
crperT T«rr 1 1  % $13 srrefatff %
*Rtcrt ??Tq  ̂§  1 371f t sr̂ rif H tt f a  *rfNr
sft ^r?rr t> ®ft v t 3frr sst ct t

qsfert s j t o r  fg^nrr 1 arsr an* 
3$r fcR <R t  5ft »rfa *r 75% sn& 

wtar I ,  s f t a r  % wtor *rr t t ^ r  %
*I*T *TT STTW »pfa f ,  ĴTSfTT
f*re*r, ^ r v t  f e f w f  apT t o  v ff ?rft 1

5*rm 3^  p u  qrr
3 W R  I sp rc  T t i  STFT f a  v u  anq% 

«F$f «RTC5HrT I  f a  w i  S&MlTfafCTT T̂ t 
?rc$ »Ar *rarr f t —?*ppt »rrq% «mr ^ tt 

3RT9T I  ? ^  sp*ft tft Ifipft ^  5T̂ r $W 
fa  5*  S ^ K  * t  w  SpfTR SFT 5*5 fa tf 
*T*rr, t o  w*? *r?sft sp> srar <ft *rf, 
t o  fa^r srgsr % aft %£nrr;r «?r, q;wf 
qmfaT^t *V n f 1 %sm?rf sf> fPror 
j r u  3r 1 z?$ ^tar
T̂Tfftr fa  W 3T * t aft »FT<ft I, 3I> ^ftsr-

efte <*>r ff, 3?fat ^ ? r r  *r sr^rfVrr fam
3 ,̂ apTIS* fajrr 3TTIT 1 TfWt
% qrtft t f t  s& p  a f k  «pt
*3®R ^ f  3TT5ft » g?T T t ,  * f a f
v t ffTOT ^ t  snrrf % fincrsft aft* ^  ^ t  

1 1 srjaflr *Ft % *pt*t *rff 
^#*rr, f a r  f a  *rar % | ,  s f a  |
aft *$t«r % «p w  ^  |  a ftr  ?r%^ftw

| t t  f ,  g^spt 5̂T3fr 1 kw  ^ t  
^ i? r  $  irc ?rr?ft?iT | ,  iR'ta «ft

*rar^ ^ t «T?ft?R t ,  fa^ i’T «ft 
im te i x  1 1 s^rfetT 3 ttt^ t t  fa  

arnr tftfaer % «r i

DR. KAILAS (Bombay South) : Mr. 
Chairman* the year under the report of
the Information and Broadcasting Minis-
try was the year of “test” for AIR and 
I have no hesitation in saying fhat AIR stood 
first-class first in its lest, not only by invoking 
complete unity in the country during the war 
but by keeping the people and the armed forces 
informed of their achievements and difficulties

in different sectors. The correct use of 
Calcutta station of AIR in particular and the 
fact that all stations all over the country 
worked with missionary zeal round the clock, 
show the capability of the personnel of AIR 
in implementing the policy as decided by the 
Prime Minister who is also the Minister of 
Information and Broadcasting.

I must congratulate and convey gratitude 
of the country to Shrimati Nandini Satpathy 
as she personally geared up the activities of 
the Ministry on war footing and was guiding 
the cell which evolved the publicity strategy 
during the war.

“India speaks” was another unique feature 
embod>ing the speeches of the Prime Minister 
during her foreign tours before the confron-
tation between India and Pakistan started.

sit fppsr w m m  : *r*rnfa 
fi^fr $  ^ f e r  * st 1 1

MR. CHAIRMAN : The bell is being rung. 
Now there is quorum.

DR. KAILAS : I was speaking about the 
fine work done by All India Radio during 
the war. The cause of Kangla Desh was 
very well taken up by the Internal Publicity 
Advisory Cell which determined the strategy 
and I must say that though AIR was engaged 
in war-footing publicity round the clock, 
there was no neglcct of the development 
programme of AIR. It looks today as if 
there was no war as thu development took 
place as in pcace times.

This can be seen as high-power Medium 
Wave Transmitters were commissioned at 
Simla, Leh, Jodhpur, Alleppcy and Imphal and 
a super-power Medium Wave Transmitter at 
Rajkot during 1971-72.

May I convey a vew suggestions so that 
the A. I. R. could serve the people still 
better ? Let Shrimati Nandini Satpathy, 
the Minister of State, establish direct contact 
with the experts in A I. R I mean, the 
personnel of Production should be able to 
have direct discussion with the Minister at 
least once a month or once in two months.
I am sure, this dialogue, once in two months, 
will pay high dividends. Why I say so is 
that the administrative staff is non-technical
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while the Minister and production staff being 
incharge of programmes are answerable to 
the listners. Hence, they will be able to 
perhaps get more impetus to suggest concrete 
things to the Minister directly.

May I say that five minutes* programme 
of teaching Sanskrit once in a fortnight is 
dishonouring this great language Sanskrit ? 
I suggest that five minutes* news-bulletin may 
be started in Sanskrit and, later on, if it 
works well, some works in Sanskrit by Panini 
and from Panchtantia, etc. may be broadcast 
so that Sanskrit scholars attracted to do their 
duty in the national welfare activities of the 
country.

Sir, it seems the expansion of the T.V. 
net-work mentioned in the Fourth Plan will 
not come through. 1 read in the Report 
that a site has been acquired for T.V. 
Transmission station at Calcutta and Madras, 
but no civil works have started. Unfortu-
nately, for a T V station of Lucknow-Kanpur 
range, even the site has not been acquired as 
yet. I request the Minister to take personal 
interest in this case, and see that the target 
of Fourth Five Year Plan is fulfilled.

I suggest that the A.I R should arrange 
audience programmes in its own auditorium 
for all-round awakening in social and 
economic development through cultural pro-
grammes of dramas, light music and humorous 
plays. This will give impetus to budding 
artistes of music and drama. 1 am told, 
there was an auditorium but it was converted 
into T.V. studio and now the Songs and 
Drama division has got to go in search of an 
auditorium. Let the Government not 
sacrifice this important Jimb of A.I R. at the 
alter of funds. I suggest that the national 
programme of talks and discussions today 
should have a broader base and so outstanding 
personalities and specialists in different fields 
should be drawn from Assam to Gujarat and 
from Tamil Nadu to Kashmir.

The different A.I.R. stations should be 
asked to prepare a list of such persons from 
organisations and different universities which 
could be consolidated at the headquarters at 
Delhi for use in the national programme of 
talks and discussions.

May I impress upon the Minister that the

production staff, right from copyists to the 
Chief Producer should have security of service 
and their rights of making rich contribution 
to the programmes with years of experience 
should be fully utilised.

With these words, I support the Demands 
and 1 thank you, Mr. Chairman, very much 
for giving me an opportunity to speak on this 
demand.

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRIMATI NANDINI 
SATPATHY) : Mr. Chairman, Sir, I am
grateful to the hon. Members for participating 
m this discussion. Some of the Members 
have given very good suggestions. Personally, 
1 am grateful to the Members who have 
approved the work of this Ministry and made 
certain very useful suggestions during these 
deliberations.

We have carefully noted all those sugges* 
tions and I would assure the House that the 
criticisms advanced and the suggestions made 
will be fully taken care of and, wherever it is 
necessary, we will try to implement them. 
My colleague, Shri Dharam Bir Sinha, has 
already refeired to some of the suggestions 
and points made by the hon. members here. 
1 think, I need not ro into those points again. 
Rather, I should use this limned time at my 
disposal to have a lcview of the work done by 
this Ministry and what we propose to do in 
future—I would like to share my thoughts 
with the hon members in this House.

Sir, as we arc all aware, the year 1971-72 
has, by all standards, been an eventful year, 
specially for a Ministry like this which is 
concerned with publicity and with the task of 
keeping the large masses of the countiy fully 
informed of government's policies. The 
previous year, 1970 71, ended with the mid-
term elections and the formation of a new 
Government at the Centre. Hardly had the 
new Government settled when a catastrophe 
overtook the people of the neighbouring area, 
Bangla Desh. The months that followed 
were agonising months for the people of 
Bangla Desh and also for the large masses of 
people in our own country. Our people 
fully shared the agony of the people of Bangla 
Desh and decided to extend all support to 
their struggle for freedom. We accepted 
heavy burdens not only by temporarily 
receiving and giving food and shelter to about
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ten million people but had also to deal with 
the complex, emotional situation which arose 
in that context. Some members have already 
praised the role played by the All India Radio 
during that period. The All India Radio, 
I am happy to say, rose to the occasion and 
without losing their objectivity played their 
part in presenting the true picture of the 
struggle posed to our own people 
and to the people outside. The 
heaviest burden of this task fell on the 
Radio Stations neighbouring Bangla Desh 
arnd the innumerous testimonies which we have 
received from listeners in Bangla Desh on 
their liberation testifies to the useful work 
done by these Stations, mainly by the 
Calcutta Station of All India Radio. In this 
context I would like to mention that the News 
Division and the Internal Service Division 
also deserve to he congratulated on the 
consistent efforts they made throughout this 
period and 'he standards ol objectivity which 
they maintained. T would also like to bring 
to the notice of the hon members the work 
of the other media which usually do not 
come into the public eye The Field Publi-
city Division, lor instance, carried the message 
to the variou-, otherwise in<:cecssibe areas in 
the couniiy. The Song an 1 Dranu Division, 
the Dirictoiatc dealing with Adveitising and 
Visual Publicity and the Hlms Division—all 
these media -tiied to play their role. The 
Press information Buieau kept the press 
fully informed and did, if I can say so, 
excellent wotk duung the war in December 
in handling a large number of Indian and 
foreign correspondents and keeping them 
fully briefed about the latent war situation. 
I must in this connection also mention with 
appreciation the part played by the Pi ess who, 
almost without exception, rallied to the 
support of the national cause.

17.28 hrs.
[M r. Speaker in the Chair.]

Sir, I hope, this review of various organs 
of this Ministry will not be mistaken to 
mean that I am compiaecnt about the future 
or that I am implying that the time has come 
when we can rest on our laurels. This 
Bangla Desh crisis ended with the liberation 
of Bangla Desh and with the constitution of 
the free and independent democratic govern-
ment of Bangla Desh.

I am acutely conscious, however, of the 
fact that the tasks ahead of this Ministry arc,

if anything, even more difficult than those 
with which we were faced last year.

The mandate of the people as given in 
the mid-term election of 1971 has been 
reiterated in the State elections in 1972. 
This mandate not only reveals a new cons-
ciousness, a new urge among the the people, 
but places a heavy responsibility on Govern-
ment. The war against poverty epitomised 
by the slogan Garibi Hatao is a war no Jess 
intense than the other war in December last. 
The war against poverty has to contend 
against various contending forces of vested 
interests and has to be fought as we arc 
committed to a fair and democratic order. 
Our media units will have to be geared up to 
this task. They will have to carry the 
message not merely as a slogan, not merely 
as a broad objective, but in a more con-
cretised form of a programme and to the far- 
flung corners of our country. The objective 
of self-reliance for instance without which 
Garibi Hatao will loseits significance and its 
basis must be explained in its correct pers-
pective to our masses. The task is not easy. 
As you know, no programme of social change 
can be carried out without getting some 
resistance fiom some groups, even influen-
tial, who arc adversely affected by these 
changes Such resistances have to be met 
and programmes of Government explained to 
masses in the true perspective and attitudes 
developed for a peaceful and democratic 
transformation.

The media units of Government are not 
committed to the programme of any party, 
not even to that of the ruling party but must 
act in unison, to further the social objectives 
which Government have adopted in pursu-
ance of the massive mandate they have 
received from the people and appealing to 
the minds of men to carry on the task of 
the unfinished revolution, for, it is in the 
minds of men that all revolutions have their 
oiigin. To make these media units fit 
instruments for the great task ahead we in 
this Ministry of Information and Broad-
casting have been giving thought to future 
lines of action and it is this thought that I 
propose to share with hon. Members of the 
House.

The largest media unit, as I have said, is 
the All India Radio. Wc are aware of the 
fact that in the last 25 years since indepen-
dence, All India Radio has grown from a
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comparatively small organisation, with 8 or 9 
stations, situated in the largest cities of the 
country, to what it is today with more than 
70 stations and auxilaries. This growth in size 
has naturally created its own problems and 
the organisation and procedures which were 
suitable in pre-independent era, which has per-
sisted ever since, is hardly suitable any 
longer.

If I can mention here in this context, what 
Shri Mohanty said, I would say this. He 
said, 1 am going back on my promise which 1 
made last year before this House. This is not 
at all correct. I would like to say that we 
have been giving intense and extreme thought 
to measures for delegating more powers to All 
India Radio and also to decentralisation within 
the organisation, to improvement of quality of 
programmes. The development of a high 
standard of professionalism unobstructed by 
avoidable procedural restrictions and requaire* 
ments are the objects which we aim at. These 
objectives cannot be attained merely by our 
cou3tituting All India Radio as a statutory 
corporation as has been demanded by some of 
the Members here. We therefore rejected this 
easy solution and are at present engaged on 
detailed consideration of measures which will 
encourage professionalism in various spheres 
of activity.

Shri Mohanty has referred to some of the 
promises made last year in this House. For 
example, he mentioned about the Cuttack 
Radio Station. The land which was under 
some dispute last year, as I mentioned then, 
had been acquired only last December. After 
that, work has already started on that. I am 
a bit surprised that the hon. member said that 
the transmitter had not yet been erected. It 
is not this question of creating the transmitter 
are starting the work. He should know that 
we are going to have this 100 kw transmitter 
in the same place where we have the 20 kw 
transmitter. As I have already said, it will be 
done during 1972-73. Work has already 
started there.

Some criticism were made about news bul-
letins broadcast by AIR during the election. 
These points were dealt with by my collegue. 
But I would like to mention here that keeping 
the objectives to which I have already made a 
reference, AIR was absolutey impartial during 
tbe elections.

SHRI JYOTIRMOY B3SU : Question.

SHRIMATI NANDINI SATPATHY : If 
a reference is made to certain bulletins broad-
cast during tbe 1967 elections, it will 
be seen that the broadcasts this time have 
been exactly in line with those.

n o  3
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SHRIMATI NANDINI SATPATHY : I 
am speaking from memory and do not remem-
ber the exact words. But this point was raised 
in the Consultative Committee by Shri Advani 
of the Jan Sangh, a member of the other 
House. In reply I quoted from the news bul-
letins concerning the 1967 elections. AIR 
had said then that the Congress had been 
completely routed from Delhi As I said, 1 
am speaking from memory and do not remem-
ber the exact words. If this time the Opposition 
has been routed, we cannot help it. The 
situation was such that we have to say there 
is no opposition party and they did not get 
elected. We cannot help it.

As regards other comments, certain jour-
nalists were having their discussions. They 
expressed their views on the elections and the 
results. So it is very unfair to say that AIR 
took a partisan attitude.

SHRI JYOTIRMOY BOSU : There was 
only one candidate, Shrimati Indira Gandhi.
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SHRIMATI NANDINI SATPATHY : I 
do not want to enter into a controversy with 
my hon. friends opposite. But I would only 
remind them that if Shrimati Indira Gandhi 
has been accepted by the whole nation as 
the leader, we cannot help i t ; nor can AIR.

Coming to important developments in the 
field of tele-communication that is, Television 
this point Was mentioned by some hon. mem-
bers—before the end of the calender year, TV 
stations would have started functioning from
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Bombay and Srinagar. Programmes will also 
be telecast from Amritsar, though programme 
generating facilities may not be available there 
for some time longer Considerable progress 
has already been made in the constructions of 
TV stations in Calcutta and Madras. In this 
context, 1 would like to refer to what Shri 
Kiruttinan said. He mentioned about Tamil 
Nadu and about the TV station at Madras 
1 would like to draw his attention to the fact 
that the work has already started in Madras. 
(Interruption) Both the Calcutta and Madras 
stations would start functioning before the end 
of the forth plan, that is, by March, 1974. In 
Calcutta, transactions are proceeding for the 
appointment of consulting architects, while in 
Madras the actual work of construction has 
been entrusted on an agency basis to the State 
PWD.

A TV projcct for Lucknow/Kanpur is 
also under implementation during the current 
plan.

SHRI S. M. BANERJEE : Why don’t 
you have it in Kanpur ? What is the speciality 
in Lucknow ? (Intenupturn)

SHRIMATI NANDINI SATPATHY : It 
will be so situated that it will also serve 
Kanpur. That has been mentioned already. 
(Interruption) Shri Bancrjee should not be 
disturbed about this There will be a relay 
station and it will serve the people of Kanpur.

SHRI S. M. BANERJEE : It was said 
that in Kaipur there was no talent available, 
1 object to that point, that no talent is avai-
lable there.

SHRIMATI NANDINI SATPATHY: 1 
have not mentioned now that no talent is 
available there. There is no doubt, however, 
that when Mr. Banerjee is there, there is no 
dearth of talent ! I would like to say that we 
arc not taking that point into consideration, 
and I can assure the hon. Member, Shri 
Banerjee, that his constituency will be fully 
served by the relay station at Kanpur.
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MR. SPEAKER : Order, order.

SHRIMATI NANDINI SATPATHY : 
With the commissioning of the TV stations 
within the next two years, a scheme of deve-
lopment of professionalism in the field of TV 
programme has to be phased. A TV training 
division, as part of the Film and TV Training 
Institute at Poona has already started function-
ing in Delhi and will be transferred to Poona 
as soon as the building comes up there. I 
would like to acknowledge gratefully, in this 
connection, the assistance we have been recei-
ving, both financial and technical, fiom the 
UNESCO. Arrangements have also been 
made for advanced training abroad in TV to 
some of our men working in our TV stations.

Television is a great user of films and 
attention needs to be given, therefore, to the 
production of 16 mm films suitable for tele* 
cast. Films for the normal screening are 35 
mm. There is a need to develop the capa-
city for 16 mm films in this country. This 
capacity will have to be developed not only 
in the television studios but also in the Films 
Division, in the Children’s Films Society and 
with the private producers This is now recei-
ving the urgent attention of the Ministry in 
consultation with the parties conccrned.

When I am on this subject —I do not 
know whether I should mention it— I may 
refer to the point raised by Dr. Pandeya, 
namely, about the Childten's Film Society and 
some notes or letters he has received, a portion 
of which he also read out. I w.'•uld like to 
mention here that some will allegations, if I 
can say so, were made in those papers.
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SHRIMATI MAND1NI SATPATHY: 
Naturally, when this comes to the notice of 
the Ministry or to the Prime Minister, we will 
try to find out what is the truth about it. 
But in this connection, a point was raised by 
the hon. Member, and that is, the portion 

- which he read out says that some people from 
the Children's Film Society went to Orissa to 
help me in the last election.
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DR. LAXMINARAIN PANDEYA : It 
is there in the letter,

SHRIMATI NANDINI SATPATHY . 
That is what you have read out. I would 
like to mention here that none of the people 
who are there in the Children’s Film Society 
know the language of Onssa. It is simply im-
possible for them to come and help us in 
Orissa in the elections.
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SHRIMATI NANDINI SATPATHY : I 

should like to mention that if there is anything 
we shall definitely look into it.

I shall now refer to the film industry. We 
arc aware of the feeling in the country, which 
was expressed by some of the hon. Members 
heie that with certain notable exceptions, the 
the films pioduccd by and large, eater to the 
baser and less worth human instincts in the 
hope of attracting larger audiences without 
making any attempt either to appeal to the 
aesthetic and artist'c instincts of man or to 
fulfil any social objective. The emphasis on 
private profits has also led to other evils such 
as black ^oney, usurious loans, star system 
and income-tax evasion. The responsibility 
for this cannot be placed on the 
producers alone. Much of the responsibility 
has to be faced by distributors and exhibitors. 
Private profit should not be a more important 
objective than social purpose. Shortage of 
cinema houses in the country has placed the 
distributors and exhibitors in a position of 
advantage in relation to producers and further 
emphasised the tendency to produce films with 
instant appeal. Distribution and exhibition 
of films are State subjects and these limit what 
the Centre can do unilaterally in this field, 
In an attempt, however, to co-ordinate the 
efforts not only of the States and the Centre 
but also of the film industry, the Government 
have under consideration a proposal to consti-
tute a film council as a high-powered advisory 
body whose decision, I hope, will be seriously 
taken by the parties concerned.

The hon. Member Shri Rudra Pratap 
Singh referred to the regulatory role of the 
Central Board of Film Censores. It has also 
been suggested sometimes that the low stand-
ard of commercial films is due to the Failure 
of the Censor Board to be fully alive to its 
duties. I am aware of tlw failure of the 
Board in certain cases ; that was also referred 
to by my colleague earlier. In some cases the 
Government have had to act in this regard of 
their own initiative and over-rule the decisions 
of the Board. Steps have been taken to pre-
vent such lapses occurring in future. The 
reconstitution of the Board on the lines re-
commended by the Khosla Committee is also 
under active consideration and I hope the 
Board will be reconstituted by the end of this 
year.

A point was made that theic is delay in 
implementing tho iccommendations of the 
Khosla Committee.

SHRI S. M. BANERJEE : Have the 
Government acceptcd all the recommendations 
of the Khosla Committee ?

SHRIMATI NANDINI SATPAIHY : Not 
exactly. The delay is due to the reason that 
this had to be discussed with the State Govern-
ments, different sections of the film industry, 
ultimately the consultative committee and 
later on when the pioposals were formulated 
it has to go to different Ministrie? for their 
approval.

I must point out that the Censor Board 
can at best play a negative role. It can 
prevent objectionable films from being screened. 
It cannot, however, play the positive role of 
improving the contents of the film, of infusing 
it with a social purpose or of making it an 
object of art and good test For this a 
catalyst of a different order is nscessary. 
There is no dearth of talented, dedicated 
producers in this country who, given proper 
opportunities and encouragement, can produce 
films of high artistic and social value. They 
must, however, be given the opportunity, 
financial and otherwise, to do so. A small 
beginning in this regard has been made with 
the constitution of the Film Finance Corpo-
ration which advances loans to films of real 
merit. The great constraint has, however, 
been of resource, With the very limited 
resources at the disposal of the Corporation, 
it cannot assist more than two or three films
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at the most a year, and these can make little 
impression on the large mass of cinema-goers. 
Nor can it, even in this restricted manner, 
create the required opportunities for exhibition 
without constructing or at least leasing cinema 
houses. Such construction or lease again 
calls for financial backing which, with the 
competing demands on Government resources, 
Oovernment can hardly make available to the 
Corporation.

. A solution of this problem at present under 
discussion between this Ministry and the 
Ministry of Foreign Trade is to set up a 
composite public sector undertaking respon-
sible for export of Indian films, import of 
foreign films, loans for the production of deser-
ving films in the country and creation of distri-
bution and exhibition facilities directly under 
this undertaking. The profits derived from 
export or import of films, if canalised through a 
public sector Corporation, can be utilised to 
provide the much needed opportunity for the 
production and exhibition of indigenous films 
of merit.

While still on tbe subject, I would like to 
refer to the point made by Shri Priya Ranjan 
Das Munsi. I fully share his concern for the 
sick film industry of West Bengal. As 
suggested by him, I propose to send a team 
to study the problems of the film industry in 
the eastern region.

I would next like to make mention of 
Government's attitude towards the press which 
has often been misunderstood, and which has 
sometimes even given rise to controversies. 
In regard to this, I have no hesitation in 
reiterat’ng what has often been stated by 
the highest representatives of Government, 
that Government cherish the freedom of the 
press as a basic principle of democracy on 
which our society is based. The anxiety 
which Government have expressed from time 
to time and the endeavours which they have 
made aim at making the press more and not 
Jess free. Government would like to see 
opinions expressed freely, subject only to the 
limits which any society must impose for i s 
security, not only by persons who have the 
means and resources to do so, but by ail those 
who wish to and are capable of doing so. As 
in other sphere of social life, there must be 
equality of opportunity in this field of expression 
also. Here 1 would like to quote our first Prime 
Minister, Pandit Jawaharlal Nehru, what he

said about the freedom of the press. Addres-
sing the Press Institute of India at Delhi in 
February, 1963, he said :

“Freedom of the press usually means 
non-interference by Government. But 
there is such a thing as interference by 
private interests, the group that owns the 
press. 1 am unable to understand how a 
smalt group represents the freedom of the 
press, although it may not be interfered 
with bv Government. The freedom of 
the press cannot easily subsist where there 
is monopoly A newspaper is a big concern, 
a big industiy by itself, but in India we 
see the interesting fact that the newspaper 
is not an industry by itself, but owned by 
other industries, which is altogether a 
different thing.”

“The fact of a big industry by itself 
owning a newspaper and owning chains 
of newspapers cannot be said to give the 
freedom which an independent editor has 
or the public should expect of it."

I would also like to quote what our present 
Prime Minister, Shrimati Indira Gandhi said 
when she spoke on the tenth anniversary of 
UN! at Delhi on 5th May 19JJ :

“The real issue which Indian journalism 
faces today is not the freedom of the press. 
The real issue today is what type of press 
the country needs. All we ask of the 
press is that it should find its own unique 
dharma in Indian conditions and be true 
to it and not try to be a pale copy of its 
western piogenitor.”

I think after quoting both the Prime Ministers,
I have myself clear.

SHRI S. M. BANERJEE : There is no 
use quoting the Prime Minister. When is 
this diffusion Bill coming ?

SHRIMATI NANDINI SATPATHY : I 
have replied to it again and again and I have 
said that this has been entrusted to an infor-
mal group of ministers who are going into the 
details of it. They have met twice. It is a 
very big issue involving so many problems ; 
they have to go deep into it.

SHRI NAVAL KISHORE SHARMA 
(Dausa): When will you introduce the Bill ?
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SHRI SASHI BHUSAN : When their 
report is coming ?

SHRIMATI NANDINI SATPATHY : It 
is difficult for me to say, when so many 
responsible people are entrusted with the job. 
It will take some time for them to go drep 
into it.

MR. SPEAKER : Mr. Banerjee, you can 
ask a question only if the minister yields.

SHRI S M BANERJEE : She is quiet 
I only want to know when a decision is likely 
to be taken in the matter. This diffusion 
business has created more confusion in the 
country.

MR. SPEAKER : He says, you stopped 
talking and therefore, he thought you are 
prepared to answer the questions.

SHRIMATI NANDINI SATPATHY : I 
stopped because you were on your legs.

SHRI R S PANDEY (Rajnand gaon) : 
You have not said anything about the I 
million workers in the film industry.

SHRIMATI NANDINI SATPATHY : 
Their interests are looked after by the Labour 
Ministry and I think the hon. member knows 
that a Bill is coming before the House. Or, I 
do not know if it has come already, (it ter- 
ruptions).

18 hrs
A public debate which has been attracting 

attention during the last fortnight relates to 
the newsprint allocation policy announced by 
Government on 11th April. We welcome this 
debate no doubt, but we must legret the fact 
that najtives have unwarrantedly been attribu-
ted to a decision which was so clear. The 
basic reason for a newsprint control order is 
the need to conserve foreign exchange and 
therefore to restrict the use of imported 
newsprint. A system of rationing, therefore, 
becomes inevitable and it is the responsibility 
of government to ensure that this rationing 
does not 1 mit the growth of any group of 
newspapers more than of any other. The 
Newsprint Control Policy announced this year 
has taken into account the effect of this policy 
over the past few years and attempted to 
correct some of the distortions which had

crept into it. Under the policy tbe small and 
medium newspapers were restricted to the 
comparatively low page level they had reached 
and also to the comparatively low circulation 
level they had attained at the time the News-
print Control Policy was introduced, except 
for certain growth rate adjustment in the case 
of the latter. This inhibited their growth. In 
the case of larger newspapers, though a similar 
formula had been applied, the effect was 
different since they had already reached a 
higher page and circulation level. The growth 
factor, which led to increase tn circulation, 
was used by them for adding to their number 
of pages, increasing the space devoted to 
advertisement and thus adding to their adver* 
tisemcnt revenue These points were already 
mentioned by some of the hon Members in 
this House. The net effect, thus, was the 
Newsprint Control Policy had different effect 
on different groups of ne^papers While it 
helped to increase the revenue of one group of 
papers, inhibited the natural growth of another. 
The Newsprint Control Policy introduced this 
year took thesj factors into account, but it 
was also made clear that the policy would be 
reviewed during the year as soon as the report 
of the fact-finding body which was appointed 
was available. Government have made it 
amply clear that this policy was liable to 
modification or change on the basis of pioved 
and accepted facts In this context, the 
criticism that government have adopted this 
newsprint policy of stringency with some 
ulterior motive is not correct.

Now I come to some of the points men-
tioned by hon. Members. If I may start with 
Shri Benerjee, he made a reference to the 
revision of pay scales of staff artistes. He 
wanted that we should take care that nobody 
suffers. I would like to mention here that 
out of 2,400 odd staff artistes engaged in the 
All Indio Radia all over the country, almost 
2,000 of them are going to be benefited from 
this new revision of pay scales. I should 
rather say that this is rationalisation of the 
pay scales.

The rest of the people are also not going 
to lose anything. May be, they are not going 
to get any benefit immediately* but the flexi-
bility is there. If they want to come to the 
new pay scales, they are free to do so. If 
they want to remain in the same scale and 
want to come to the new pay scale after one 
year, as that will be beneficial to them, they 
ore free to do so Therefore, I can assure the
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House that nobody is going to suffer because 
of this revision of pay scales; rather, most of 
the people are going to be benefited by it.

Another point made by Shri Banerjee was 
about the conversion of PTI into a corporation. 
It is linked up with the diffeusion of owner* 
ship Bill which, as I mentioned earlier, is 
under the consideration of the informal group 
of Minister.

Shri Shashi Bhushan wanted to know 
what happened to the enquiry into some 
allegations against the PTI. As hon. Members 
know, this matter is with the Department of 
Company Law Affairs. We were told that the 
report has already been submitted to them 
and, 1 hope, they are looking into it.

SHRI S. M. BANERJEE : What about 
Vats ? You should say something about that.

SHRIMATI NANDINI SATPATHY : 
My hon. friend, Shri Patnaik, said about the 
All India Radio station at Jeypore I have 
already said here again and again that this 
station is going to be strengthened during the 
Fourth PJan by 1973-74, that is, the end of the 
Fourth Plan.

SHRI NAWAL KISHORli SHARMA : 
This Jayporc is in Rajasthan or in Orissa. I 
suppose, in Orissa.

SHRIMATI NANDINI SATPATHY : 
This Jeypore is in Orissa Some points were 
made by the hon. Members, Shri Shashi Bhu-
shan, about the artists of the Song and Drama 
Division. It is not a fact that they are given 
contracts from year to year. Of course, it is 
a fact that they are given a contract for one 
year in the beginning but after looking into 
their performance after one year they are 
given five years contract. I am fully aware of 
the fact........(Interruption)

DR. LAXMINARAIN PANDEYA : 
What about the Director, Songs and Drama 
Division ?

SHRIMATI NANDINI SATPATHY : 
To my knowledge there is no charge against 
the Director.

DR. LAXMINARAIN PANDEYA : The 
Minister's letter is there. I read out those 
portions.

SHRIMATI NANDINI SATPATHY : I 
am not aware of any particular charge against 
the Director of the Song and Drama Division ; 
on the other hand, if I can say so, the light 
and sound programme, which was arranged in 
Puran Quila on the freedom movement up 
to Bangla Desh struggle, was entirely envisa-
ged and prepared by this Director and it was 
very much liked not only by Members of 
Parliament but by other people also. So, it 
is not fair to say that he is not competent... 
(Interruption)

Before coming to the end of the debate, 
I would like to thank hon. Members who have 
participated in the debate on the Demands of 
my Ministry.

SHRI NAWAL KISHORE SHARMA : 
Because of this reduction of the newsprints 
quota there is a veiled threat from the em-
ployers about the reduction in the staff. Would 
the Minister give a categorical assurance that 
no staff would be reduced on that score ?

SHRIMATI NANDINI SATPATHY : I 
have dealt with this subiect at length and 
have said that as we find today nobody is 
going to lose his job :

SHRI VASANTRAO PURUSHOTTAM 
SATHE (Akola) : He is talking about news-
papers and not All India Radio You said 
about the All India Radio.

SHRIMATI NANDINI SATPATHY : I 
also spoke about the newspapars. I made 
my point fully about the present newsprint 
allocation policy. In that connection I have 
already said that some people are resisting it. 
There is a debate going on about it. This 
threat is there and we are aware of it, but I 
hope that this will not come about.
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[ararer
I oow put cut motion Nos 10 to 15, 22 

to 29, 32 and 33, 64 to 66 in the name of 
Shri Tha Kiruttinan to the vote of the House.

Cut motions Nos. 10 to 75, 22 to 29, 32, 
33 and 64 to 66 were put and negatived

MR. SPEAKER : Now, I put cut motion 
Nos. 16 to 21 moved by Shri Surendra Mohan- 
ty to vote

Cut motions Nos. 16 to 21 were put and 
negatived

MR. SPEAKER : I put cut motion Nos. 
30 and 31 in the name of Shri Krishna Chan-
dra Haider to the vote of the House.

Cut motions Nos. 30 and 31 wire put 
and negatived

MR. SPEAKER : Now, I put cut motion 
Nos. 36 to 49, 56 and 57 in the name of Shn 
Laxminarayan Pandeya to vote.

Cut motions 36 to 4% 56 and 57 Mere 
put and negatived

MR. SPEAKER : I now put cut motion 
Nos 58 to 61 in the name of Shri Phool 
Chand Verma to the vote of the House.

Cut motions Nos. 58 to 61 were put 
and negatived

MR. SPEAKER : Then, I put cut motion 
Nos. 81 and 82 in the name of Shri N. Sree- 
kantan Nair to vote.

Cut motions Nos. 81 and 82 were put and 
negatived

MR. SPEAKER : Now, I put the De-
mands to tbe vote or the House. The question 
is :

'T hat the respective sums not exceeding 
the amounts shown in the fourth column 
of the order paper be granted to the Presi-
dent to complete the sums neoestery to 
defray the charges that will come in cour-
se of payment daring the year ending the 
31st day of March, 1973, in respect of the 
heads of demands entered in the second 
column thereof against Demands Nos. 5$

to 57 and 121 relating to the Ministry of 
Information and Broadcasting.

The motion was adopted

18 12 hrs.
M in is t r y  o f  Ex t e r n a l  A f f a ir s

MR SPEAKER: The House will now 
take up discussion and voting on Demand 
Nos. 9 and 10 relating to the Ministry of Ex-
ternal Affairs for which 6 hours have been 
allotted Hon. Members piesent who are 
desirous of moving their Cut Motions may 
kindly send their slips to the Table.

SHRI S. M. BANERJEE (Kanpur) : 
May I make a submission, Sir ? You de» 
clared this morning that the discussion on the 
Demands relating to the Information and 
Broadcasting Ministry would continue upto
6.30 p m. So, many Members on our side who 
were to move their cut motions took it for 
granted that the Demands relating to the 
Ministry of External Affairs will start tomo-
rrow, I request you to kindly allow the cut 
motions to be moved tomorrow.

MR SPEAKER: Yes They will be accep-
ted even tomorrow, within the Question 
Hour.

D e m a n d  N o . 9—E x t e r n a l  A f f a i r s . 

MR. SPEAKER : Motion moved :

‘‘That a sum not exceeding Rs. 28,50,94,000 
be granted to the President to com- 
plete the sum necessary to defray the 
charges which will come in course of 
payment during the year endmg the 31st 
day of March, 1973, in respect of ‘External 
Affairs’.”

D e m a n d  N o . 10—O th e r  R l v e n u e  Ex -
pe n d it u r e  o f  t h e  M in is t r y  o f  E x -

t e r n a l  A f f a ir s .

MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs. 50,89,41,000 
be granted to the President to com- 
plete the sum necessary to defray the 
charges which will come in course of pay-
ment during the year ending the 31st day 
of March, 1973, in respect of ‘Other Re-
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Affairs
venue Expenditure of the Ministry of 
External Affairs'.”

SHRI DASARATHA DEB (Tripura 
East): 1 beg to move :

“That the Demand under the Head
External Affairs be reduced by Rs. 100.”

[Need to break away from the British 
Commonwealth (2) 1

“That the Demand under the Head
External Affairs be reduced by Rs. 100.”

[Need for all-out support to the 
people of Vietnam in their struggle 
against American Imperialism <3)1-

“That the Demand under the Head
External AfTairs be rcdueed by Rs*. 100.”

[Need for immediate recognition of 
the Provisional revolutionary Govern-
ment of South Vietnam (4).]

“That the Demand under the Head
External Affairs be reduced by Rs. 100.”

[Need to extend full diplomatic 
status to the Korean Peoples 
Democratic Republic (5) ]

“That the Demand under the Head
External Affairs be reduced by Rs 100.”

(Need to extend full diplomatic 
status to G.D.R. (6). |

“That the Demand under the Head
External Affairs be reduced by Rs. 100.”

[Need for restoration of trade and 
closer relationship with Socialist 
Cuba (7).J

“That the Demand under the Head
External Affairs be reduced by Rs 100.”

[Need to settle dispute with China 
through negotiation (8).]

“That the Demand under the Head
External Affairs be reduced by Rs 100.”

[Need for establishment of closer
ties with the Soviet Union and all 
socialist countries (9).]

“That tbe Demand under the Head
External Affairs be reduccd by Rs. 100.”

[Need for extending support to the 
African people’s fighting against the

Affairs)
racist Governments of South Africa, 
Rhodesia and against Portuguese 
imperialism and to the people of 
Latin America fighting against 
American imperialism (10) J

MR. SPEAKER : The cut motions are 
also befoie the House.

SHRI DASHRATHA DEB : Mr. Speaker, 
Sir, the subject is very wide and the time at 
my disposal is very short. So, I shall try to 
cover certain very important points.

Our party has noted the feel that the 
Government of India have come into a sharp 
conflict with American imperialists. It is the 
most aggressive imperialist power and it has 
become a danger for the world peace and 
independence of nations of the world. I am 
sorry lo note that it is the Government of 
the Congress party which has suffered with so 
many illusions regarding American imperialism. 
The Government of India still, after having a 
very bitter experience during ihe Bangladesh 
struggle about the behaviour of American 
imperialists, are haggling to make up with 
American imperialists with the sole motive of 
getting economic aid from them. But events 
have proved that American aid has so far 
increased our dependence and encouragcd 
exploitation of our national resources. After 
all, we must know what is the aim of this 
American aid. It is very cleat, and we have 
seen, that what was given out with one Land 
Was being taken away by providing the belli-
gerent military clique of Pakistan with massive 
military aid and thereby throwing additional 
burden on our country. Sir, due to this 
behaviour of the Pakistani military junta, our 
country has been forced to increase our defence 
budget year after year, and at present we 
propose to increase our defence budget to 
Rs. 1,400 crores. Events in Bangla Desh 
and the way. the U.S. imperialists have inter-
fered, have clearly shown the real desires of 
the U S. imperialists towards India. But 
even today, after having such a bitler experi-
ence, our Government of India are still having 
some soft corner for these American imperia-
lists. During the period of liberation struggle 
of Bangla Desh and when we were fighting 
against the Pakistani military junta on oui 
soil as well as on the soil of Bangla Desh for 
the defence of our country because the war 
was inflicted on us by these Pakistani military 
junta -  we found that these U.S. imperialists 
sent their Seventh Fleet to the Bay of Bengal.
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We know that this Seventh Fleet did not 
come in the Bay of Bengal as a goodwill 
mission but it came there with the devilish 
motive to crush the liberation struggle of 
Bangla Desh and at the same time also to 
force India to succumb to tbe Americans and 
to their stooge, Yahya Khan, by showing 
their military might. During that time, the 
American had stopped all their aid to India. 
Wc found that it was only the friendly, 
socialist countries that stood firmly behind us 
and with the assistance of the Soviet Union, 
our country was able to withstand the pressure 
of American imperialists and defence our 
national independence and also help the 
liberation struggle of Bangla Desh and there* 
by delivered a very powerful blow to the 
imperialist designs on this sub-continent. But 
cvern today this criminal design of the Ameri-
can imperialists is not over, and one must be 
on guard, particularly when they are conduc-
ting this military action in Indo-China, 
endangering world peace, endangering the 
national security of the nations in the Asian 
sub-continent. The situation in the whole of 
Indo-China is very explosive. These imperia-
lists have escalated their attacks on North 
Vietnam, South Vietnam, Combodia, etc. All

these areas are under the heavy shower of 
American bombings. The people of Viettnam 
have been fighting as one man against the 
wall of U S. imperialism and have been inflic-
ting defeats, one after another, on the Ameri-
can imperialists.

SHRI HUKAM CHAND KACHWAI 
(Morena) : On a point of order. There is 
no quorum in the House,

SHRI DASARATHA DEB : It is a matter 
of shame that the Government of India...

MR. SPEAKER : The hon. Member may 
please sit down. There is no quorum in the 
House. The bell is being rung.

w a re  q*ftar : snft s re  v i  1 1  
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18.23 hrs.

The Lok Sabha then adjourned till Eleven 
o f the Clock on Tuesday, April 25, 
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